
 3/9/23,  4:18  PM  about:blank

 Seventeenth  Loksabha

 an>

 12.14  hrs

 Title:  Supplementary  Demands  For  Grants  First  Batch,  2022-2023  and  Demands  for  excess  grants,  2019-2020-  Contd.,

 माननीय  अध्यक्ष  :  अब  आइटम  नंबर  23  और  24  लिए  जाएंगे।

 माननीय  सदस्यगण,  माननीय  मंत्री जी  के  जवाब  के  बाद  शून्य  काल  होगा।

 सुश्री महुआ  मोइत्रा  जी।

 SUSHRI  MAHUA  MOITRA  (KRISHNANAGAR):  Hon.  Speaker  Sir,  on  behalf  of  my  party,  the  All  India  Trinamool  Congress,  |  rise  to  speak  on  the

 Supplementary  Demands  for  Grants  for  2022-23.  |  begin  by  quoting  the  author  Jonathan  Swift:  “As  the  vilest  writer  has  his  readers,  so  the  greatest  liar  has  his

 believers;  and  it  often  happens  that  if  a  lie  be  believed  only  for  one  hour,  it  has  done  its  work.  Falsehood  flies,  and  truth  comes  limping  after  it.”

 This  Government  has  us  believe  every  February  that  this  country’s  economy  is  going  great  guns.  We  are  the  fastest  growing,  most  efficient  global

 player.  Everyone  is  getting  employment.  We  are  getting  gas  cylinders;  we  are  getting  electricity;  we  are  getting  pukka  houses.  This  falsehood  flies  for  about

 eight  to  10  months,  and  then  the  truth  comes  limping  after  it.  And  now  we  are  in  December  and  the  Government  says  it  needs  another  Rs.  3.26  lakh  crore  of

 additional  funds  over  and  above  the  Budget  estimate.

 This  Government  and  the  Ruling  Party  coined  the  term  ‘pappu’.  You  use  it  to  denigrate,  to  signify  extreme  incompetence.  Let  me  use  the  next  few

 minutes  to  point  out  what  the  data,  the  statistics  tell  us  as  to  who  the  actual  pappu  really  is.  NSO  numbers  were  out  yesterday.  Industrial  output  has  shrunk  by

 four  per  cent  in  October  to  a  26-month  low.  The  manufacturing  sector  contracted  5.6  per  cent.  Manufacturing  is  the  biggest  generator  of  jobs.  Seventeen  of

 the  industry  sectors  that  make  up  the  Index  of  Industrial  Production  have  recorded  negative  growth  rates.  Forex  reserves  have  fallen  by  72  billion  dollars  in

 under  a  year.

 The  hon.  Finance  Minister  yesterday  during  the  Question  Hour  mentioned  how  apparently  50  per  cent  of  FIl  inflows  into  emerging  markets  are

 coming  to  India.  Wonderful;  but  her  colleague,  the  Minister  of  State  for  External  Affairs,  just  last  Friday,  in  response  to  a  question  in  this  very  House  stated  that

 almost  two  lakh  people  1,83,741  people  renounced  their  Indian  citizenship  in  the  first  ten  months  of  2022.  This  exodus  in  2022  takes  the  total  number  of

 Indians  renouncing  Indian  citizenship  under  this  Government  in  the  past  nine  years  since  2014  to  over  12  and-a-half  lakh  people.  This  year  has  already  seen

 more  people  giving  up  Indian  citizenship  than  in  any  other  single  given  year.  High  net  worth  individuals  are  willing  to  pay  up  to  a  million  dollars  to  get

 citizenship  of  Portugal,  of  Saint  Kitts,  and  of  Greece.  Is  this  the  sign  of  a  healthy  economic  environment,  of  a  healthy  tax  environment?  Who  is  the  pappu  now?

 12.18  hrs  (Shri  Rajendra  Agrawal  in  the  Chair)

 There  is  an  atmosphere  of  terror  in  the  country  with  the  sword  of  the  Enforcement  Directorate  hanging  over  businessmen  and  high  net  worth

 individuals.  The  Ruling  Party  buys  lawmakers  for  hundreds  of  crores  of  rupees,  and  yet  Members  of  the  Opposition  represent  95  per  cent  of  lawmakers  under

 investigation  by  the  Enforcement  Directorate.  But  forget  politicians;  they  are  tough,  they  can  fend  for  themselves.  Businessmen  and  high  net  worth  individuals

 are  soft  targets.  In  the  Monsoon  Session,  in  response  to  a  query  from  my  hon.  colleague  from  the  JDU,  Mr.  Rajiv  Ranjan  Singh,  the  Finance  Ministry  informed

 this  House  that  in  the  past  17  years  the  ED  has  opened  5422  investigations  under  the  PMLA  but  has  convicted  only  23  people.  That  is  a  conviction  rate  of  a

 pathetic  0.5  per  cent.  Since  2011,  the  ED  has  launched  1600  investigations,  1800  raids  and  convicted  only  10  people.  In  the  Supplementary  Demands  for

 Grants,  |  see  that  the  Government  is  asking  for  additional  2900  crore  rupees  to  buy  land  and  ready-built  office  accommodation  for  the  Enforcement

 Directorate.  The  taxpayers,  you  and  ।.  are  paying  for  the  ED’s  operations,  for  their  prosecutions,  for  their  investigations,  and  for  their  foreign  junkets.  Have  the

 Parliament  and  the  public  representatives  no  right  to  ask  the  ‘न  खाऊंगा,  न  खाने  दूंगा  sarkar’,  who  is  presiding  over  the  ED,  why  there  is  such  a  pathetic  conviction

 rate  of  0.5  per  cent?
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 Is  the  ED’s  job  only  to  harass  citizens  or  is  it  to  actually  track  down  and  catch  the  perpetrators  of  financial  crimes?  What  is  this  level  of

 incompetence?  Who  is  the  pappu  now?  Members  of  the  Ruling  Party  continue  to  spread  falsehoods  about  the  benefits  of  demonetization  ad  nauseum  with  no

 regard  to  the  actual  data.  You  have  not  achieved  the  goals  of  a  cashless  digital  economy.  You  have  not  achieved  the  goals  of  phasing  out  fake  currency  even

 after  six  years  of  your  dhamaka  announcement.  Currency  in  circulation  has  doubled  from  Rs.18  lakh  crore  in  November  2016  to  Rs.32  lakh  crore  in  November

 2022.

 This  Diwali,  the  Cash  Management  Service’s  (CMS)  cash  index  for  ATM  hit  an  all-time  high.  Cash  is  still  the  king.  Demonetisation  did  not  achieve  any

 of  the  three  targets.  Who  is  the  pappu  now?

 |  have  been  reviewing  the  Demands  for  Supplementary  Grants  and  there  are  various  items  in  it  that  are  shocking.  From  a  total  subsidy  demand  of

 Rs.1,09,000  crore  in  March,  the  Department  of  Fertilisers  has  asked  for  an  equal  amount  in  the  Supplementary  Demands.  Urea  alone  is  accounting  for

 Rs.86,000  crore.  Phosphorus  and  Potassium  are  controlled  because  they  are  nutrient  based  subsidies.  What  is  this  Government  doing  to  stem  the  overuse  of

 urea,  which  is  killing  soil,  productivity,  and  our  health?  What  the  soil  needs  is  a  balanced  use  of  fertilisers.  West  Bengal  has  been  promoting  a  balanced

 fertiliser  blend  of  major  fertilisers,  and  now  we  are  suffering  because  the  Centre  is  starving  us  of  the  most  popular  mix  of  NPK,  which  is  the  basal  application  for

 potato.  During  November,  2022,  West  Bengal  asked  for  a  certain  amount  of  fertilisers,  and  only  33  per  cent  of  our  demand  for  balanced  fertilisers  was  met  by

 the  Centre.

 Most  of  the  urea-based  subsidy  is  going  to  GAIL  because  it  supplies  the  maximum  gas  to  the  fertiliser  sector.  When  are  we  going  to  see  the  much-

 promised  reform  in  competition  in  the  natural  gas  sector?  When  are  we  going  to  see  the  promised  transmission  system  operator,  the  unbundling  of  GAIL?  Is

 the  Government  hiding  and  protecting  GAIL  under  the  garb  of  providing  urea  subsidy  to  people?

 Nearly  Rs.  2,000  crore  Supplementary  Demand  is  for  large  industry,  whereas  only  Rs.233  crore  is  for  the  MSME  sector.  But  the  MSME  sector

 accounts  for  90  per  cent  of  jobs  in  the  industrial  sector.  These  are  very  distorted  priorities.  About  Rs.45,000  crore  Demand  is  for  MNREGA  and  other  rural

 employment  schemes.  This  is  far  too  little  far  too  late.  The  rural  sector  accounts  for  nearly  two-thirds  of  employment  in  this  country.  Field  report  suggests  that

 only  a  very  small  fraction  of  rural  household  is  getting  MNREGA  jobs,  that  too  for  not  more  than  30  to  40  days  instead  of  the  assured  100  days.  There  is  also

 three  to  four  weeks’  lag  in  wage  payment  simply  because  there  is  inadequate  allocation  of  funds.  There  is  also  no  Supplementary  Demand  for  subsidised  food

 delivery  under  PDS.  There  is  an  overall  anti-poor  bias  in  the  Supplementary  Demands  for  Grants.

 BSNL  is  being  provided,  this  is  very  interesting,  a  viability  gap  funding  of  Rs.18,000  crore  for  rural  wire  line  operations.  Prima  facie,  |  do  not  have  a

 problem  with  this  but  if  the  Government  of  India  wants  to  keep  giving  BSNL  viability  gap  funding,  it  is  also  giving  it  free  spectrum  worth  Rs.30,000  crore.  Why

 not  make  BSNL  free  rural  roaming  for  everybody?  |  am  not  ०  BSNL  user.  |  am  an  AirTel  user.  But  |  am  paying  for  BSNL’s  free  spectrum.  It  is  not  only  BSNL

 subscribers  who  are  paying  for  it.  So,  if  Airtel  has  poor  network  in  a  rural  area,  why  can  my  phone  not  latch  on  to  BSNL?  Tax  payers  are  paying  for  it.  You

 should  make  it  free  for  all  in  rural  areas.

 The  Supplementary  Demands  for  Grants  will  amount  to  an  additional  expenditure  of  about  Rs.  4.36  lakh  crore.  This  is  going  to  raise  the  fiscal  deficit

 above  the  target  that  the  Minister  has  mentioned  in  the  Budget.  So,  what  are  the  Government’s  additional  revenue  mobilisation  measures,  especially  non-tax

 revenue,  that  are  going  to  make  up  the  additional  expenditure  so  that  we  stay  within  the  fiscal  deficit  targets?

 , The  hon.  Finance  Minister  yesterday  stood  in  this  House  and  likened  the  Opposition  to  ‘videsh  ka  dushman’.  She  said  that  we  have  ‘jalan  ki  bhavna

 at  India’s  growth.  |  stand  here  today  to  tell  the  hon.  Minister  wherever  she  may  be,  to  tell  this  Government,  the  Ruling  Party,  that  all  of  us  here  have  given  up

 our  lives,  our  youth  our  jibon  joubon  as  it  were  to  dedicate  ourselves  to  the  service  of  this  great  land,  to  the  service  of  its  people.

 We  represent  the  farthest  corners  of  this  country  from  Karimpur  to  Kutch,  from  Kathgodam  to  Kasargod.  It  is  our  inalienable  right  to  ask  questions  to

 this  Government.  It  is  our  right  to  question  the  Government’s  incompetence.  And,  it  is  this  Government’s  rajdharma  that  should  make  the  treasury  benches  sit

 down,  listen  to  our  voices,  and  not  react  like  the  proverbial  khisyani  billi.

 It  requires  enormous  courage  and  tenacity  to  simply  stand  up  here  and  speak  the  truth.  And,  we  are  doing  it.  In  contrast,  the  ruling  Party  is  moving

 from  one  incendiary  issue  to  another,  from  the  division  of  Bengal  into  north  and  south,  to  the  Citizenship  (Amendment)  Bill,  to  releasing  convicted  life-term

 about:blank  2/64



 3/9/23,  4:18  PM  about:blank

 murderers  and  rapists  just  before  an  election,  to  openly  trying  to  challenge  the  judiciary  into  submission.  They,  somehow  keep  hoping  that  they  will  scare  India

 into  submission  and  will  keep  winning  power  term  after  term.

 But  it  is  not  working.  You  just  went  to  elections  in  three  States  with  all  your  might  and  resources.  But  you  won  in  only  one.  The  President  of  the  Ruling

 Party  could  not  hold  on  to  his  own  home  State.  Who  is  the  pappu  now?  A  certain  hon.  MP  from  the  Treasury  Benches  who  is  given  to  trespassing  in  high

 security  zones  and  who  goads  us  all  with  equal  measure  of  falsehood  and  fake  bravado  yesterday  took  cheap  pot-shots  at  my  State  of  Bengal  with  false

 claims  of  diversion  of  MNREGA  funds.  To  him,  |  say  this,  ‘Sir,  do  not  push  your  luck’.  |  went  to  Mount  Holyoke  College.  |  worship  the  Maa  Kali,  and  |  have  been

 elected  twice  from  a  border  constituency.  In  your  lingo,  |  say  to  you,  and  this  is  not  unparliamentary  ‘Do  not  take  panga’.  A  certain  jari  booti  baba  says

 publicly  that  he  likes  women  in  sarees,  salwars,  and  also  nothing  at  all  in  the  presence  of  the  wife  of  a  Deputy  Chief  Minister  of  the  Ruling  Party.  Hand  on  heart

 ask  yourselves  Had  any  Opposition  leader  said  anything  remotely  similar,  you  would  have  been  baying  for  his  blood.  The  Ruling  Party  does  not  denounce  it.

 There  is  no  outrage.

 A  convicted  murder  and  rapist  is  publicly  giving  sermons  while  out  on  a  parole,  and  the  leaders  of  the  Ruling  Party  are  listening  to  it.  You  do  not  have

 the  moral  clarity  to  call  out  right  from  wrong.  Who  is  the  pappu  now?

 People  tell  me  to  keep  quiet,  to  make  peace  in  the  name  of  soft  Hindutva.  |  am  Hindu  but  |  refuse  to  play  soft  anything.  What  this  country  needs  is  an

 elected  Government  which  plays  hard  morality,  hard  legality,  and  hard  economics,  and  no  soft  anything.

 |  urge  this  Government  and  the  hon.  Finance  Minister  to  take  control  of  the  economy,  and  |  urge  the  people  of  India  to  take  control  over  who  they  give

 the  reins  of  this  country  to.

 'सवाल  यह  नहीं  है  कि  बस्तियां  किसने  जलाई,  सवाल  यह  है  कि  पागल  के  हाथ  में  माचिस  किसने  दी?'  This  is  a  question  that  India  needs  to  answer.  Thank  you  very

 much.  Jai  Hind.

 ADV.  A.M.  ARIFF  (ALAPPUZHA);:  Thank  you,  hon.  Chairperson,  Sir.

 Hon.  Chairperson,  Sir,  |  rise  to  express  the  views  of  CPI  (M)  on  the  Demands  for  Supplementary  Grants.  At  the  outset,  |  wish  to  request  the  hon.

 Minister  not  to  take  our  criticisms  personally.  Fortunately,  or  unfortunately,  she  is  not  present  here.  We  raise  issues  for  the  common  people  of  this  country.  It  is

 our  duty.  |  read  the  latest  Report  of  the  Public  Accounts  Committee  on  ‘Excesses  over  Voted  Grants  and  Charged  Appropriations  (2019-20)’.  In  that  Report,

 the  PAC  has  found  that  out  of  the  two  Ministries,  which  incurred  excess  of  expenditure  over  the  allotted  funds,  one  is  the  Ministry  of  Finance.  The  Public

 Accounts  Committee  was  astonished  to  note  that  the  bulk  of  excess  expenditure  was  reported  by  the  Department  of  Revenue  and  it  amounted  to  a  whopping

 Rs.  31,934  crore.  It  is  pertinent  to  note  that  this  excess  expenditure  was  over  and  above  the  Supplementary  Grants  of  around  Rs.  40,000  crore  that  the

 Ministry  had  taken  in  March,  2020.  If  the  Finance  Ministry  itself  is  incurring  expenditure  over  Voted  Grants  and  then,  submits  for  regularisation,  what  is  the

 purpose  of  presenting  these  Demands  here?  Why  is  our  precious  time  being  wasted  by  this  exercise?  |  would  like  to  quote  the  remarks  made  by  the  PAC,  as  |

 feel  that  it  is  very  relevant  for  the  overall  financial  management  of  the  economy  of  this  country  by  this  Government.  |  will  quote  the  analysis  of  the  reasons

 given  by  the  Ministries:

 “Like  in  the  past,  lack  of  continuous  watch  over  the  flow  of  expenditure,  lack  of  timely  review  of  financial  requirements,  and  failure  to

 properly  anticipate  the  requirement  of  additional  funds  continue  to  be  the  main  reasons  for  the  excess  expenditure.”

 Sir,  during  2020-21,  at  the  time  of  COVID-19,  the  hon.  Finance  Minister  announced  a  stimulus  and  relief  package  of  Rs.  20  lakh  crore.  What  is  the

 result  of  that  package?  No  one  knows  what  that  relief  package  gave  to  common  man  other  than  false  promises  and  tall  claims  like  moratorium  on  bank  loans.

 What  they  got  was  five  kilograms  of  rice  every  month  and  nothing  else,  and  to  cook  that  rice,  they  are  now  spending  huge  amounts  from  their  pockets  as  the

 LPG  subsidy  is  not  given  for  the  past  two  years.

 And  what  about  petroleum  products?  Luckily,  due  to  the  elections  to  Gujarat  and  Himachal  Pradesh  Assemblies,  the  Government  has  applied  sudden

 brakes  and  stopped  increasing  the  prices.

 But  today  or  tomorrow,  surely,  it  will  be  skyrocketed.
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 It  has  become  crystal  clear  now  that  moratoriums  on  bank  loans  were  mere  eye-wash  and  helped  only  to  increase  the  interest  burden  by  extending  the

 loans.

 Sir,  not  a  single  penny  out  of  the  loans  taken  by  the  poor  people  of  this  country  was  either  written-off  or  the  interest  waived  by  these  stimulus  packages.

 Similarly,  lakhs  of  students  who  had  taken  the  education  loans  were  not  given  any  respite  even  though  their  studies  were  disturbed  due  to  COVID-19.

 Sir,  |  challenge  this  Government  to  bring  out  a  white  paper  on  the  Atmanirbhar  Bharat  stimulus  package  but  |  know,  it  will  never  be  brought,  as  the  truth

 will  get  revealed.

 The  Government  was  hesitant  to  help  crores  of  petty  traders,  farmers,  self-employed  and  manual  labourers  affected  by  COVID-19.  But  at  the  same

 time,  the  Government  has  no  hesitation  in  writing-off  of  about  Rs.  10  lakh  crore  bad  loans  of  crony  capitalists  in  the  last  five  years.

 It  is  better  to  change  the  name  Atmanirbhar  Bharat  to  Adaninirbhar  Bharat  as  all  the  assets  of  the  country  are  handed  over  to  the  Adani  group.  Almost

 all  the  major  airports  are  in  the  hands  of  Adani.  Seaports  also  are  no  different.

 Is  it  not  a  shame  that  we  have  been  degraded  as  a  country  without  a  national  carrier  with  the  sale  of  Air  India?  After  the  sale  of  national  carrier,  the

 hon.  Prime  Minister  has  purchased  two  aircrafts  for  his  use.

 Where  did  the  spirit  of  nationalism  fly  away  while  selling  the  Air  India?  Our  hon.  Prime  Minister  reminds  us  every  now  and  then  about  nationalism.

 After  the  sale  of  Air  India,  airports  and  seaports,  now  it  is  the  turn  of  Railways.  Already  the  Government  has  started  the  privatization  of  Railways

 through  backdoors.  We  will  have  to  wait  only  for  another  few  years  to  see  who  is  going  to  take  over  it.  What  is  happening  on  account  of  COVID-19?

 Even  for  travelling  a  distance  of  less  than  five  kilometres,  the  common  man  has  to  give  Rs.  30  as  the  Railways  is  running  all  the  passenger  trains  as

 express  special  trains  in  the  name  of  COVID-19.

 Similarly,  the  concession  given  to  the  senior  citizens  in  railway  tickets  was  taken  away  in  the  name  of  COVID-19  and  now,  the  Governments  says  it  will

 not  be  restored.  Sir,  |  wonder  whether  any  other  democratically  elected  Government  will  loot  the  people  so  cunningly  in  the  name  of  pandemic  after  it  has

 come  completely  under  control.  Sir,  COVID-19,  global  recession,  Ukraine  war  and  what  else,  it  brings  cheers  to  this  Government  as  they  can  loot  people  in  the

 name  of  those  issues.  After  this  COVID-19,  you  are  withdrawing  all  the  fellowships  grants  for  minorities  who  are  studying  in  different  colleges  of  the  Central

 Universities.  Even  the  MGNREGA  scheme,  which  is  a  big  relief  for  the  rural  people  of  this  country,  is  being  destroyed  by  this  Government  without  allocating

 sufficient  funds  with  unpractical  norms.  This  year,  Kerala  Government  asked  for  funds  for  generating  10.31-  crore  workdays  but  sanction  was  given  for  only  six-

 crore  days.

 Also,  this  Government  is  squeezing  the  State  Governments  by  denying  its  due  share  of  Central  Tax  and  with  the  stopping  of  GST  compensation,  States

 are  literally  at  the  mercy  of  the  Central  Government.

 Sir,  every  time  an  assembly  elections  comes,  our  Prime  Minister  reminds  the  people  of  the  need  for  ‘Double  Engine’  development,  which  itself  is

 against  the  spirit  of  the  Constitution.  He  is  bound  to  do  service  to  all  the  States  without  any  discrimination  be  it  BJP  ruled  State  or  non-BJP  State.  It  is  a

 threat  to  the  people  of  the  States  that  if  you  elect  a  different  party  other  than  BJP,  your  development  will  be  halted.

 Sir,  for  reducing  the  unwanted  expenditure  and  utilize  the  available  resources  to  the  maximum,  for  the  past  two  years,  |  have  been  repeatedly  inviting

 the  attention  of  the  Ministry  of  Education  on  the  need  for  taking  over  project  sector  Kendriya  Vidyalaya  in  Kayamulam  in  my  Parliament  Constituency.  Sir,  it

 would  not  cost  even  Rs.  50  crore  for  taking  over  all  the  14  project  sector  KVs  which  are  on  the  verge  of  closure  and  even  now,  this  Government  has  been  non-

 committal  to  spending  such  a  small  amount  for  the  sake  of  future  of  the  children  of  the  KVs.

 SHRI  E.T.  MOHAMMED  BASHEER  (PONNANI):  Sir,  while  discussing  the  Supplementary  Demands  for  Grants,  we  must  be  prepared  for

 an  inspection  on  two  things.  Firstly,  whether  the  money  allotted  as  the  budget  or  Supplementary  Demands  for  various  schemes  is  properly  spent  or  not  and
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 whether  they  have  really  achieved  their  targets  or  not.  Secondly,  has  the  country  at  least  partially  succeeded  in  reducing  the  growth  inequality  between

 economically  elite  group  and  the  downtrodden  sections  of  the  society?

 Coming  to  my  first  point,  the  Report  of  the  Standing  Committee  on  Social  Justice  and  Empowerment  (Ministry  of  Minority  Affairs)  was  presented  in  this

 House  yesterday.  If  you  go  through  that  Report,  you  will  have  a  kind  of  guilty  conscience.  The  Committee  have  narrated  how  badly  the  budget  allocation  has

 been  handled.  It  tells  you  the  story  of  unspent,  underspent  allocation  and  surrendering  of  the  budget  allocation  at  the  end  of  the  year.  The  Committee  also

 says  that  they  have  a  lukewarm  attitude  in  the  implementation  of  various  schemes  for  the  minorities.  The  Committee  even  stated  that  they  have  miserably

 failed  in  utilising  the  budget  allocation.  Those  who  read  this  Report  may  be  surprised  on  whether  this  Department  is  dead  or  alive.  This  is  the  situation,  Sir.

 |  would  like  to  ask  as  to  who  is  responsible  for  this  situation  and  what  exactly  is  the  reason  for  this  bad  plight.  |  would  like  to  say  that  we  need  not

 blame  only  the  Department.  The  policy  of  the  Government  is  also  a  reason.  What  has  actually  happened  is  that,  with  regard  to  the  activities  relating  to

 minorities,  the  Government  creates  impediments  and  stumbling  blocks  in  the  way  of  implementing  the  schemes.

 Sir,  due  to  the  negative  attitude  of  the  Government  towards  this  section  of  people,  the  minorities  are  pushed  into  unendurable  hardship.

 |  will  tell  you  a  glaring  example.  It  is  with  regard  to  the  scholarship  for  prematric  students  of  class  one  to  class  eight,  the  Maulana  Azad  Scholarship

 and  Maulana  Azad  National  Fellowship.  These  two  schemes  were  very  useful  for  the  education  and  upliftment  of  this  marginalised  section  of  people  but  you

 have  curtailed  and  taken  it  away.

 In  Malayalam,  there  is  a  phrase  as  “picha  chattiyil  kai  ittu  vari’.  It  means  grabbing  or  snatching  from  the  begging  bowls.  This  is  happening  in  this

 respect.  This  has  to  be  corrected.

 You  are  chanting  the  mantra  of  Sabka  Sath,  Sabka  Vikas.  Is  it  true?  It  is  only  a  lip  exercise  happening.

 Students  are  agitating  in  different  parts  of  the  country.  Yesterday,  we  went  to  that  place  and  saw  the  girls  and  boys  agitating.  |  asked  the  police

 officer  as  to  what  purpose  he  has  brought  them  here.  They  shouted  slogans.  We  call  India  as  the  mother  of  democracy.  In  such  a  country,  if  they  shout

 slogans,  why  are  they  arrested?  But  that  is  happening  in  this  case  also.

 My  second  point  is  regarding  growth  inequality.  |  quote  from  the  World  Inequality  Report  2022.

 “According  to  the  World  Inequality  Report,  2022,  India  stands  out  as  one  of  the  most  unequal  countries  in  the  world  with  widespread  poverty

 along  with  an  affluent  elite.  The  Reports  points  out  that  in  2021,  the  top  ten  per  cent  held  57  per  cent  of  the  total  wealth  in  the  country  while

 the  share  of  the  bottom  50  per  cent  was  just  13  per  cent  in  the  national  income  in  2021.”

 The  Oxfam  India’s  Report  on  inequality  finds  that  the  richest  98  Indians  own  the  same  wealth  as  the  bottom  552  million  people.  The  COVID-19

 pandemic  has  created  some  differences.

 In  addition  to  this,  it  says  that  the  number  of  billionaires  has  increased  during  the  pandemic  period.  Now,  |  am  coming  to  the  other  point.  Instead  of

 taking  effective  steps  to  control  the  things,  what  the  Government  is  doing  is  that  they  are  widening  the  inequalities.

 Now,  coming  back  to  Minorities,  SCs  and  STs,  the  most  worrisome  thing  is  that  national  integration,  communal  harmony  and  peaceful  coexistence  are

 vanishing  from  the  horizon  of  India.  That  is  what  is  happening.

 Sir,  we  have  to  realise  that  even  the  Indian  freedom  movement  is  being  politicised.  You  are  rewriting  the  history  which  is  an  offence.  The  mind  of  young

 generation  is  getting  polluted.  Textbooks  are  being  rewritten;  history  books  are  being  rewritten.

 That  is  happening  now.  Now,  NCERT,  UGC,  ICHR,  universities  all  are  headed  by  persons  having  vested  interest.  Selection  to  higher  posts  is  not  on

 the  basis  of  merit  or  their  credentials,  but  on  the  basis  of  political  consideration  only.  New  legislations  are  taking  place  only  to  create  confusion  and  unrest  in

 the  country.  |  do  not  want  to  take  much  time  of  the  House.  What  |  am  asking  is  that  the  Government  should  seriously  think  about  it.  The  Government  should

 not  have  a  partisan  attitude.  |  would  like  to  tell  you  that  there  may  be  some  ideologies  which  you  may  like  or  dislike.  But  that  should  not  be  the  criteria  in  taking
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 a  decision.  Mahatma  Gandhi  told:  “You  may  never  know  what  results  come  from  your  action,  but  if  you  do  nothing,  there  will  be  no  result”.  Sir,  |  am  seeking

 justice  for  the  Minorities  and  the  downtrodden  sections.  You  should  not  do  this  kind  of  injustice  to  them.  With  these  few  words,  |  conclude.  Thank  you.

 श्री  जगदम्बिका  पाल  (डुमरियागंज)  :  माननीय  अधिष्ठाता  महोदय,  मैं  आपका  अत्यंत  आभारी  हूं  कि  आपने  हमारी  सरकार  द्वारा  प्रस्तुत  की  गई  सप्लीमेंट्री  डिमांड्स  फॉर  ग्रांट्स के  समर्थन में

 मुझे  बोलने  का  अवसर  दिया।

 महोदय,  मैं  काफी  देर  से  अपने  सत्तापक्ष  और  विपक्ष के  साथियों  को  बैठकर  सुन  रहा  हूं  निश्चित  तौर  से  जो  हमारी  सप्लीमेंट्री  डिमांड्स फॉर  ग्रांट्स  हैं,  इनमें  हमने  जो मांगें  की  हैं,  यह  आश्चर्य है
 कि  हमारे  कुछ  माननीय  सदस्य  यह  कहें कि  यह  सप्लीमेंट्री  डिमांड्स  फॉर  ग्रांट्स  क्यों  लाई  गई?  इसके  संबंध में  जिस  तरह  की  टिप्पणी की  गई,  पप्पू की  टिप्पणी की  गई,  मुझे  लगता है  कि  यहां  बहुत
 वर्षों से  लोग  बैठे  रहे  हैं,  जो  कि  काफी  वरिष्ठ लोग  हैं।

 यह  बजट  में  एक  प्रक्रिया है  जिसके  तहत  हम  बजट  में  साल  का  एक  एनुअल  आउटले  का  प्लान  बनाते  हैं।  लेकिन  ऐसी  बहुत  सी  चीजें  होती  हैं,  जिनको  हम  फोरसी  नहीं  कर  सकते  हैं।  जब  उन

 चीजों  को  हम  फोरसी  नहीं  कर  सकते  हैं,  तो  स्वाभाविक  है  कि  अगर  उनकी  जरूरत  पड़  गई,  चाहे  नैचुरल  केलैमिटी  हो,  चाहे  फ्लड  हो  या  इन्फ्रास्ट्रक्चर  के  लिए  कोई  आवश्यकता  हो  या  इस  तरह  की

 स्थिति  हो,  जिसका  असर  दुनिया  के  सब  देशों  पर  पड़ता  हो।  यूक्रेन  और  रशिया का  जिस  तरह  का  युद्ध  हुआ,  जिसके  नाते  फर्टिलाइजर  की  सप्लाई,  जो  यूरिया  हमें  यूक्रेन  या  रशिया  सप्लाई  करता  था,

 उस युद्ध  के  नाते  हमें  उसे  दूसरी  कंट्रीज  से  लेना  पड़ा।

 यह  शायद  शाश्वत  नियम है  कि  हमेशा  सप्लीमेंट्री  डिमांड्स  फॉर  ग्रांट्स  आता  रहा  है।  यह  हर  सरकार  में  है,  कांग्रेस भी  बहुत  दिन  सत्ता में  रही  है।  मुझे  तो  लगता  है  कि  यह  फर्स्ट  सप्लीमेंट्री

 डिमांड्स  फॉर  ग्रांट्स  हम  लेकर  आए  हैं,  फर्स्ट  सप्लीमेंट्री  बैच  हमारा  है।  यहां  बजट  पास  होने  के  बाद  जैसे  ही  मानसून  सेशन  शुरू  होता है,  सप्लीमेंट्री  डिमांड्स  फॉर  ग्रांट्स आ  जाता है।  हम  तो  इसको

 विंटर  सेशन  में  लेकर  आए  हैं  और  किन  परिस्थितियों में  लेकर  आए  हैं,  इसके  बारे  में  सरकार  की  तरफ  से  भी  कहा  गया  है  और  हमारे  निशिकांत  जी,  जयंत  जी  और  सारे  लोगों ने  विस्तार  से  कहा  है,

 इसलिए  मैं  उसे  दोहराना नहीं  चाहता  हूं

 महोदय,  मुझे  लगता  है  कि  राज्यों  में  भी  यही  प्रक्रिया है। जिस  खर्च  का  बजट  में  प्रावधान नहीं  है  और  उसके  लिए  सरकार  को  खर्च  की  जरूरत  पड़  गई  और  सरकार  उस  पैसे को  खर्च  करती

 है  तो  उस  एक-एक  पैसे  को  बिना  सदन  से  रेक्टिफाई  कराए,  चाहे  विधान  सभा  हो  या  लोक  सभा  हो,  एक  पैसे की  भी  सेक्शन  नहीं  हो  सकती है।  ऐसा  राज्यों में  भी  होता  है।  यह  बजट की  एक  प्रक्रिया  है।

 बजट  का  ज्ञान हो  तो  निश्चित  रूप  से  मालूम  होना  चाहिए।  यह  सप्लीमेंट्री  डिमांड्स  उस  बजट  का  एक  अनिवार्य  हिस्सा  है।  मुझे  लगता  है  कि  अगर  यहां  कहा  जाए कि  यह  कौन  ‘पप्पू,  है  तो  उनके  राज्य में

 जो  डिमांड्स  फोर  ग्रांट्स आ  रहा  है,  उसके  लिए  उन्हें  यह  बताना  पड़ेगा  कि  उनके  राज्य  में  कौन  ...* है,  जो  इस  तरह  के  बजट  लेकर  आया  है।...  (व्यवधान)

 कुंवर  दानिश  अली  (अमरोहा):  सभापति  जी,  यह  ...*शब्द  अनपार्लियामेंट्री  है।...  (व्यवधान)

 श्री जगदम्बिका पाल:  पप्पू  और  ...*  में  क्या  फर्क  है?

 कुंवर  दानिश  अली  :  महोदय,  ...*  अनपार्लियामेंट्री शब्द  है।...  (व्यवधान)

 डॉ.  निशिकांत  दुबे  (गोड्डा):  इसका  मतलब  ‘पप्पू  पार्लियामेंट्री  शब्द  है  और
 *  अनपार्लियामेंट्री  शब्द है

 माननीय  सभापति  :  ठीक है,  इसे  देख  लेंगे।

 (व्यवधान)

 कुंवर  दानिश  अली  :  महोदय,  ...*  अनपार्लियामेंट्री  शब्द है।  इसे  प्रोसीडिंग्स में  से निकाल  दिया  जाए...  (व्यवधान)

 माननीय  सभापति  :  ठीक है,  ठीक  है।

 (व्यवधान)

 श्री जगदम्बिका पाल  :  अधिष्ठाता  महोदय,  आप  जैसा  तय  करेंगे..  (व्यवधान)

 माननीय  सभापति  :
 *

 शब्द  रिकार्ड  में  से  निकाल  दीजिएगा,  कुछ  और  देख  लेंगे।

 (व्यवधान)

 श्री जगदम्बिका पाल  :  क्यों  साहब?...  (व्यवधान)
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 श्री पी.  पी.  चौधरी  (पाली):  सभापति  जी,  उस  तरफ  से  भी  बहुत  से  ऐसे  शब्द  बोले  गए  हैं,  उन्हें  भी  रिकार्ड  से  निकाल  दीजिएा..  (व्यवधान)

 माननीय  सभापति  :  चौधरी जी,  आप  बैठ  जाइए।

 (व्यवधान)

 श्री जगदम्बिका पाल  :  अधिष्ठाता  महोदय,  आपका  फैसला  शिरोधार्य  है,  लेकिन  मैंने  केवल  राज्य  के  लिए  शब्द  कहा है,  उस  शब्द को  आप  अनपार्लियामेंट्री कैसे  करेंगे?  यदि  उसे  गोद  में  लेकर  खिलाते

 हों,  तो  उसे  अनपार्लियामेंट्री कैसे  कहेंगे?  आप  देखें कि  कितने  प्यार  से  ...*  को  खिलाते  हैं...  (व्यवधान)

 कुंवर  दानिश  अली  :  महोदय,  चेयर  के  कहने  के  बावजूद फिर  अनपार्लियामेंट्री  शब्द  बोला  गया  है।...  (व्यवधान)

 माननीय  सभापति  :  आप  बैठ  जाएं।

 (व्यवधान)

 माननीय  सभापति  :  माननीय  सदस्य,  आप  केयरफुल  रहिए।  अपने  शब्द  पर  आप  कुछ  मत  कहिए।  आप  अपनी  बात  आगे  बढ़ाएं।

 (व्यवधान)

 श्री जगदम्बिका पाल  :  महोदय,  सप्लीमेंट्री  ग्रांट्स  फॉर  डिमांड्स  लाने  का  मुख्य  कारण  हॉयर  सब्सिडी बिल  है,  चाहे  वह  फर्टिलाइजर  यूरिया  हो,  चाहे  फूड  हो,  चाहे  एलपीजी  हो।  फर्टिलाइजर,  फूड,

 एलपीजी  पर  सब्सिडी  के  लिए  दस  परसेंट  हमने  सप्लीमेंट्री  डिमांड्स  फॉर  ग्रांट्स को  केपिटल  एक्सपेंडिचर  में  खर्च  किया  है।  केपिटल  एक्सपेंडिचर  हम  उस  काम  के  लिए  खर्च  करते  हैं,  जिससे  देश  के

 लिए  इंफ्रास्ट्रक्चर  या  अस्थायी  परिसम्पत्तियां  चाहे  रोड  हो  या  रेल  हो,  का  निर्माण  हो।  आज  हमने  सर्वाधिक  रोड  और  रेल  के  लिए  बात  कही  है।  इसके  लिए प्रसन्नता  होनी  चाहिए  कि  आज  यदि  हम  देश

 में  इंडस्ट्रीयल  कोरिडोर  बना  रहे  हैं,  डिफेंस  कोरिडोर  बना  रहे  हैं  तो  क्या  कभी  किसी  सरकार  के  समय  कल्पना की  थी  कि  ऐसा  होगा।  पहले  हाईवे  तो  बना  नहीं  पा  रहे  थे,  आज  हम  हाईवे के  साथ

 इंडस्ट्रीयल  कोरिडोर,  डिफेंस  कोरिडोर  बना  रहे  हैं।  यूपी  में11  कोरिडोर  बना  रहे  हैं।  जहां  हाईवे  बनेगा,  उसके  किनारे  इंडस्ट्री  आएगी  तो  निश्चित  है  कि  हमारा  देश  दुनिया  में  सबसे  आगे  विकास  करेगा

 आज  जिस  तरीके से  जो  बजट  एसिड  हो  जाता है,  उसके  कारण  बता  रहा  हूं और  सरकार  को  जब  अधिक  दाम  देना  पड़ता है  तो  बजट  एक्सीड  हो  जाता है।  खाद के  दाम  में  जनवरी,  2022  से  तीस

 परसेंट  की  बढ़ोतरी  हुई  है।  हम  अभी  तक  1650  रुपये  प्रति  बैग  सब्सिडी  देते थे।  ये  लोग  किसान  आंदोलन के  समर्थन  की  बात  करते  हैं,  आज  पूरा  देश  सुन  रहा  है  कि  नरेन्द्र  मोदी  जी  की  सरकार  अभी

 तक  किसानों की  खाद  पर  1650  रुपये  सब्सिडी  प्रति  बैग  दे  रही  थी,  अब  वह  इस  बजट  को  लाकर  2501  रुपया  प्रति  बैग  खाद  पर  सब्सिडी  देने  का  काम  कर  रही  है।  हम  देश  के  लिए  और  देश  के

 किसानों  के  लिए  प्रतिबद्ध  हैं।  मैं  जिम्मेदारी  के  साथ ये  बातें  कह  रहा  हूं और  आज  पिछले  साल की  तुलना में  हमारे  ऊपर  बोझ  ज्यादा  हुआ है,  इसलिए  हमें  सप्लीमेंट्री  ग्रांट्स फॉर  डिमांड  लानी  पड़ी  है।

 हम  एक-एक  ग्रांट  की  बात  करेंगे।  मैं  एक  रिकार्ड  की  बात  करूंगा।  यह  आईएमएफ  का  रिक  ड  है,  जिसमें  कहा है  कि  as  per  the  IMF's  GDP  projection,  India  stands  at  7.4  percent  for  in

 2022-23,  which  is  significantly  higher  than  most  developing  economies.  China,  for  example,  had  a  rate  of  only  3.3  percent.  जिस  चीन  की  रोज  बात  करते  हैं,  जिस

 अमरीका की  रोज  बात  करते  हैं,  आज  सदन में  हम  खड़े  होकर  कह  सकते  हैं  कि  पूरी  दुनिया  में  इस  बात  का  निश्चित  रूप  से  शोध  हो  रहा  होगा कि  दुनिया  में  चाहे  चीन  हो,  अमरीका  हो,  यूरोपियन  यूनियन

 की  कोई  कंट्री  हो,  आज  दुनिया में  यदि  इनफ्लेशन  पर  यदि  किसी ने  नियंत्रण  पाया  है,  तो  नरेन्द्र  मोदी  जी  की  सरकार  ने  पाया  है।

 मै ंयह  बात  आंकड़ों  के  साथ  कहना  चाहता  हूं।  आईएमएफ  के  आंकड़ों  के  हिसाब  से  आज  हमारा  जीडीपी  7.4  परसेंट  है।  यह  हमारी  ग्रोथ  रेट  है।  यह  पाकिस्तान में  2  परसेंट  है।  आज  यह

 चाइना  में  3.1  परसेंट  है,  यूएसए  में  2.6  परसेंट  है,  यूके  में  4.2  परसेंट  है।  बांग्लादेश  में  7.2  परसेंट  है,  जो  बेहतर  है।  यह  आईएमएफ  के  आंकड़े  हैं।  आज  पूरी  दुनिया  में  ग्लोबल  इकोनॉमी  में  जीडीपी के
 लिहाज  से  जो  भारत  का  शेयर  है,  वह  3.5  परसेंट  हो  गया  है।

 वर्ष  2014  में  यह  केवल  2.6  परसेंट  था।  वर्ष  2027  में  पूरी  दुनिया  की  ग्लोबल  इकोनॉमी में  भारत  का  शेयर  4  परसेंट  होगा,  जो  अपने-आप  में  एक  बहुत  बड़ी  उपलब्धि  होगी।

 महोदय,  निशिकांत  जी  ने  इन्फ्लेशन  पर  जो  डिबेट  शुरू  की  थी,  उसकी  मैं  पुनरावृत्ति  तो  नहीं  करूंगा,  लेकिन  थोड़ा  उल्लेख  अवश्य  करना  चाहूंगा कि  आज  दुनिया की  जो  टॉप 5  इकोनॉमी

 हैं,  जिनमें  एक  इंग्लैंड भी  था,  उस  इंग्लैंड की  इकोनॉमी  में  मुद्रास्फीति  इतनी  बढ़  गयी  है  कि  आज  वहां  तीन-तीन  प्रधान  मंत्रियों को  इस्तीफा  देना  पड़ा।  इसका  उल्लेख  उन्होंने  किया  था  आज  मैं  केवल

 इंग्लैंड  की  बात  नहीं  कर  रहा  हूं  जहां  भारत  में  हमने  इन्फ्लेशन  को  नियंत्रित  किया  है,  वहीं  इंग्लैंड  में  इन्सुलेशन  10.1  परसेंट  है,  रूस में  भी  इन्फ्लेशन  14.3  परसेंट  है,  जर्मनी में  इन्फ्लेशन  12  परसेंट  है

 और  ब्राजील में  इन्फ्लेशन  8.7  परसेंट  है  कभी  भी  कांग्रेस-यूपीए की  सरकार  में  इन्फ्लेशन  डबल  डिजिट  से  नीचे  नहीं  आया  है।  पहली  बार  7  प्रतिशत  की  इन्फ्लेशन  लाकर  भारत  सरकार  ने  आज  देश

 की  महंगाई  पर  नियंत्रण किया  है।

 सर,  आप  नेशनल  स्टैटिस्टिक्स  का  रिकॉर्ड  देख  लीजिए।  वर्ष  2019-20  में  जब  कोविड  की  वैदिक  चुनौती  थी,  उससे  पहले  जो  हमारा  जीडीपी  था,  उस  महामारी  के  बाद  आज  सेंट्रल में

 इतना  फाइनेंशियल  डिसिप्लिन है  कि  हम  भारत  की  अर्थव्यवस्था  को,  यानी  महामारी  के  पूर्व  की  वास्तविक  जीडीपी को  पुन:  वर्ष  2022-23  के  दूसरे  क्वार्टर  में  ले  आए  हैं।  आज  यह  वर्ष  2022-23  के

 दूसरे  क्वार्टर  में  6.3  परसेंट  है।  पहले  क्वार्टर  में  यह  इससे  ज्यादा  थी।  केवल  कमेंट  करने  से  बात  नहीं  बनती  है।  आज  हमें  देखना  होगा कि  हमारा  डोमेस्टिक  कंजम्प्शन  कितना  है,  ग्रॉस  फिक्स  कैपिटल

 कितनी  है,  हम  कैपिटल  एक्सपेंडिचर  पर  कितना  खर्च  कर  रहे  हैं,  कितना  फॉरेन  इनवेस्टमेंट  आ  रहा  है?  मैं  आपके  माध्यम  से  सभी  का  ध्यान  आकृष्ट  करना  चाहता  हू ंकि  आज  डोमेस्टिक  कंजम्पशन
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 कितना  है?  मैं  एक-एक  क्वार्टर  की  बात  कर  रहा  हूं,  बहुत  विस्तार  में  नहीं  जाना  चाहता  हूं  डोमेस्टिक  कंजम्प्शन  में,  मैं  भारत  के  सेकेंड  क्वार्टर  की  बात  कर  रहा  हू ंकि  उसके  जीडीपी  का  58.4  परसेंट

 आज  डोमेस्टिक  कंजम्प्शन  है।  दुनिया  में  लोग  सड़कों  पर  ब्रेड-बटर  के  लिए  प्राटस्ट  कर  रहे  हैं,  चीन  में  लॉकडाउन  के  खिलाफ  सड़कों  पर  लोग  प्रदर्शन  कर  रहे  हैं,  वहीं  आज  भारत  में  इस  तरह  का

 डोमेस्टिक  कंजम्पशन  बढ़ा है,  जो  58.4  परसेंट  है।  ये  उपलब्धियां  हैं,  जिन  पर  आपको  बात  करनी  चाहिए।

 डॉ.  निशिकांत  दुबे  :  सर,  अभी  तो  इन्होंने  शुरू  किया  है,  इन्हें  थोड़ा  और  समय  दीजिए।

 माननीय  सभापति  :  आप  एकदम  से  समाप्त मत  कीजिए,  लेकिन  कृपया  समाप्ति की  तरफ  बढ़िए।

 (व्यवधान)

 माननीय  सभापति  :  आपकी  राय की  आवश्यकता नहीं  है।  जगदम्बिका  जी,  आप  कृपया  बोलिए।

 श्री जगदम्बिका पाल  :  सर,  आज  उस  कोविड  की  चुनौती के  बाद  जो  हमारा  ट्रेड  है,  होटल  ट्रांसपोर्ट या  सर्विस  सेक्टर  है,  उसके  फर्स्ट  क्वार्टर  से  सेकेंड  क्वार्टर  में  16  परसेंट  की  वृद्धि  हुई  है।  ग्रॉस

 फिक्स्ड  कैपिटल  निवेश  को  दर्शाता  है।  वर्ष  2022-23  की  पहली  छमाही  में  आज  हमारे  निवेश की  स्थिति  को  देखिए।  आप  कम  से  कम  इसका  जवाब  तो  दीजिए।

 अभी  मैं  काठमांडू गया  था,  वहाँ पर  मेरी  राजदूत  साहब  से  बात  हो  रही  थी।  यह  भारत  का  सवाल  है।  अभी भी  चाइना  दुनिया  से  अलग-थलग है,  अपने  लॉकडाउन  से  जूझ  रहा  है।  नेपाल  के

 साथ  हमारा  व्यापारिक  संबंध  है।  आज  हर  जगह  भारत  का  एक्सपोर्ट  बढ़  रहा  है  और  उसी का  नतीजा  है  कि  आज  हमारे  भारत  देश  के  प्रति  दुनिया  का  विश्वास  बढ़ा है,  नरेन्द्र  मोदी जी  की  सरकार  के

 प्रति  विश्वास  बढ़ा  है।  पूरी  दुनिया के  इन्वेस्टर्स  को  लगता  है  कि  हमारे  लिए  एक  मोस्ट  फेवरेट  डेस्टिनेशन  भारत  है,  जहाँ  हमारा  निवेश  सुरक्षित  रह  सकता है।  उसी  की  देन  है  कि  वर्ष  2022-23  की  पहली

 छमाही में  20.2  बिलियन  डॉलर  का  एफडीआई  का  इन्वेस्टमेंट  हुआ  है,  जो  अपने  आप  में  भारत  के  लिए  एक  रिकॉर्ड  है।  आपने कभी  इस  पर  चर्चा  नहीं  की।  हमने  किस  तरह  से  स्टेट  के  डेवलपमेंट  के

 लिए  काम  किया  है,  हम  सबका  साथ,  सबके  विकास  की  केवल  बात  ही  नहीं  करते  हैं,  कैपिटल  एक्सपेंडिचर  में,  सेंटर  स्टेट्स  को  भी  मदद  करे,  चाहे  वह  पश्चिम  बंगाल  हो,  चाहे  तमिलनाडु  हो,  चाहे  आन्ध्र

 प्रदेश  हो,  चाहे  तेलंगाना  हो,  उसके  लिए  हमने  7.5  लाख  करोड़  रुपये  का  कैडेट्स  फंड  बनाया  है।  आप  उस  पर  चर्चा  कर  लीजिए  कि  7.5  लाख  रुपये के  केपेक्स  फंड  में  हमने  कितना  दिया है।  भारत

 सरकार ने  वर्ष  2022-23  के  लिए  इंफ्रास्ट्रक्चर  के  लिए,  मशीनरी के  लिए,  नए  प्रोजेक्ट्स के  लिए,  इनके  लिए  हमने  7.5  लाख  रुपये  का कैपेक्स  फंड  बनाया  है।  यह  नहीं कि  हमने  केवल  फंड  बनाया  है,

 अब  तक  उसमें  54  परसेंट  से  अधिक,  अप्रैल  से  अक्टूबर  तक  भारत  सरकार  खर्च कर  चुकी  है,  राज्यों को  भी  दे  चुकी  है।  यह  है  सेंटर-स्टेट  का  फेडरल  स्ट्रक्चरा।  कम  से  कम  बजट  पर,  देश की  सुरक्षा

 पर,  देश  के  इंफ्रास्ट्रक्चर  पर  तो  हम  राजनीति  से  ऊपर  उठकर  बात  करें।  कम  से  कम  जब  बजट  पर  बात  करे ंतो  बजट  का  ज्ञान  तो  रहना  चाहिए।  अब  उसका  परिणाम भी  आ  रहा  है,  आज  जिस  तरीके

 से  हमारा  एक्सपोर्ट  बढ़  रहा है।  आज  पूरी  दुनिया  में  वैदिक  अर्थव्यवस्था  में  एक  मंदी  है।  इस  पर  तो  कोई  चर्चा  हो  नहीं  सकती  है।  यह  तो  सभी  मानते  हैं  कि  कोविड  की  वैदिक  चुनौती ने  एक  ग्लोबल

 रिसेशन  कर  दिया  है,  लेकिन  उस  मंदी  के  बावजूद  भी,  जो  मंदी  कोविड  के  शुरू  होने  के  बाद  से,  वर्ष  2019-20  के  बाद  से  आयी  है,  उसके  भी  सेकेंड  क्वार्टर  में  जो  हमारा  एक्सपोर्ट  है,  वह  एक्सपोर्ट

 जीडीपी  का  23.3  परसेंट  है,  जो  न  केवल  वर्ष  2015-16  के  बाद  से  अभी  तक  के  वर्षो ंमें  सबसे  पहला  रिकॉर्ड है,  बल्कि  आज  दुनिया में  एक्सपोर्ट  में  23.3  परसेंट  का  हमारा  जीडीपी  का  कंट्रीब्यूशन  है।

 इसी  तरीके  से  फर्स्ट  क्वार्टर  में  हमारा  एक्सपोर्ट  22.9  परसेंट  था,  सेकेंड  क्वार्टर  में  23.3  परसेंट  है।  मैं  इसका  उल्लेख  इसलिए  कर  रहा  हूँ  कि  at  least,  they  should  be  satisfied  that  under

 the  leadership  of  Prime  Minister  Narendra  Modi  Ji,  now  our  export  is  increasing  day  by  day  and  year  after  year.  कम  से  कम  इस  बात  के  लिए  तो  इन्हें  सरकार  को  धन्यवाद

 देना  चाहिए।  ठीक है  आप  राजनीतिक  रूप  से  आलोचना  कीजिए,  उसका  पूरा  अधिकार  होता  है।  दुनिया  में  उच्चतम  इन्सुलेशन  के  बावजूद  भी  आज  हमने  भारत  में  वर्ष  2022-23  के  पहले  छह  महीनों में

 जिस  तरह  से  वृद्धि  दर  हासिल  की  है।  हमारी  9.7  परसेंट  की  ग्रोथ रेट  है,  जबकि  इंडोनेशिया  की  ग्रोथ रेट  5.6  परसेंट  है,  चाइना की  2.2  परसेंट  है,  यूरोपियन  यूनियन  कंट्रीज  की  ग्रोथ रेट  3.2  परसेंट  है।

 आप  किस पर  बात  करेंगे?  चाहे  ग्रोथ रेट  हो,  हम ग्रोथ  रेट  के  मामले में  दुनिया  के  देशों  से  अपनी  तुलना  कर  रहे  हैं।  चाहे  इन्फ्लेशन  की  बात  हो,  हम  दुनिया के  दूसरे  देशों से  तुलना  कर  रहे  हैं,  वह  दूसरी

 छमाही में  भी  6.5  परसेंट  है।  मैं  कहना  चाहता  हूँ  कि  आज  इंफ्रास्ट्रक्चर  और  अर्थव्यवस्था  के  लिए,  हमने  तय  किया है  कि  वर्ष  2024-25  तक  हम  अपने  देश  की  अर्थव्यवस्था  को  5  ट्रिलियन  डॉलर

 बनाएंगे।  आप  इसी  पर  चर्चा  कर  लीजिए।  मैं  तो कल  बिजनेस  एडवाइजरी  कमेटी  में  रिक्वेस्ट  कर  रहा  था  कि  आप  तमाम  चीजों  पर  चर्चा  करेंगे,  नियम  193  के  तहत  एक  चर्चा  ‘India’s  emergence

 as  a  top  five  global  economy’  पर  कर  लीजिए।

 माननीय  स्पीकर  साहब  ने  कहा  था  कि  जगदम्बिका  जी  आप  बजट  पर  जितनी  देर  बोलना  चाहें,  बोल  लीजिएगा।  हमें  तो  स्पीकर  साहब  की  तरफ  से  आज  समय  मिला  हुआ  है।

 महोदय,  कम  से  कम  हम  पर  कृप  रखिए।  सुप्रिया  जी  मौजूद  थीं,  अन्य  तमाम  लोग  मौजूद  थे,  दादा  मौजूद  थे।  वर्ष  2014  में  आप  क्या  कहते  थे?  वर्ष  2014  में आप  कहते  थे  कि  कांग्रेस की
 सरकार  में  पॉलिसी  पैरालिसिस आ  गया  है।  यह  आपका  भाषण  है।  वर्ष  2014  में  इस  देश  में  आप  स्वयं  कहते  थे  कि  एक  पॉलिसी  पैरालिसिस  आ  गया  है।  सुप्रिया जी  को  भी  याद  होगा,  यह  बड़ा  कॉमन

 वर्ड  हो  गया  थाा  यह  यहाँ की  टर्मिनोलॉजी  थी।  मैं  गलत  तो  नहीं  कह  रहा  हूँ।  मनमोहन  सिंह  जी  की  सरकार  में  नीतियाँ पंगु  हो  गई

 13.00  hrs

 पॉलिसी  पैरालिसिस  के  बारे  में  आप  भी  कहते  थे।  ॥  was  very  common.  उस  पॉलिसी  पैरालिसिस में  स्थिति  यह  हो  गई  थी  कि  एफडीआई  आने  की  बात  तो  छोड़  दीजिए  कि  कोई  फॉरेन

 इनवेस्टमेंट  आया,  भारत  के  उद्योगपति  अपनी  पूंजी  को  यूरोपियन  यूनियन  में,  साउथ  अफ्रीका  में  लगाने  लगे  थे।  यह  चिंता का  विषय  हो  गया  था  कि  आखिर  इस  भारत  में  क्या  हो  रहा  है  कि  लोग  जा  रहे

 हैं?  आज  क्या  स्थिति  है  कि  उस  इंफ्रास्ट्रक्चर  के  लिए  हमने  पाँच  ट्रिलियन  डालर  इकोनॉमी  को  सेट  किया  है।  लोग तो  कोविड  की  वैदिक  चुनौती से  अपनी  जान  बचाने में  लगे  हुए  हैं  और  देश  परेशान  है
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 कि  हम  वैक्सीन  दे  सकें,  हम  लोगों  को  फूड  सिक्योरिटी दे  सकें।  मैं  कहता  हूं  कि  दुनिया में  केवल  भारत  है,  जिसने  कोविड  की  वैदिक  चुनौती में  भी  अगर  किसी  को  फूड  सिक्योरिटी,  हेल्थ  सिक्योरिटी

 दी  है  तो  यह  भारत  ने  दी  है।...  (व्यवधान)

 HON.  CHAIRPERSON:  Please  conclude.

 ....(Interruptions)

 श्री जगदम्बिका पाल  :  वर्ष  2014.0  में  क्या  कहा  जाता  था  कि  दुनिया में  जो  पाँच  सबसे  खराब  अर्थव्यवस्था  है,  उसमें  एक  भारत  है  और  आज  क्या  कहा  जा  रहा  है  कि  दुनिया में  सबसे  टॉप  फाइव

 ग्लोबल  इकोनॉमी  है,  उसमें भी  भारत  है।  आप  कौन  सी  तुलना  करने  की  बात  कर  रहे  हैं?  आखिर  इंग्लैंड  को  पीछे  करके  भारत  पांच  इकोनॉमी  वाली  अर्थव्यवस्था  में  आ  गया  है  और  हम  इस  पर  रुकने

 वाले  नहीं  हैं।  हम  तीसरी  इकोनॉमी  पर  जाने  वाले  हैं।  हम  दुनिया की  जो  टॉप  श्री  ग्लोबल  इकोनॉमी  है,  उस  पर  जाएंगे  और  नरेन्द्र  मोदी  जी  के  नेतृत्व  में  जाएंगे।  वर्ष  2024  में  फिर  सरकार  आयेगी,  तब  हम

 पांचवीं की  बात  नहीं  करेंगे,  तब  हम  टॉप श्री की  बात  करेंगे  और  वर्ष  2027  में  हम  काम की  बात  करेंगे।  यह  मैं  आपसे  कहना  चाहता  हूं..।.  (व्यवधान)

 माननीय  सभापति  :  पाल  साहब,  प्लीज  समाप्त  कीजिए।

 (व्यवधान)

 श्री जगदम्बिका पाल  :  मैं  अपनी  बात  दो  मिनट  में  समाप्त करता  हहूं...  (व्यवधान)

 माननीय  सभापति  :  पाल  साहब,  आपकी  बात  हो  गई  है।  You  have  already  taken  21  minutes.

 ....(Interruptions)

 श्री जगदम्बिका पाल  :  मैं  अपनी  बात  दो  मिनट  में  समाप्त  कर  २6  हूं  मै ंआपसे कह  रहा  हूं  कि  वर्ष  2020  से  2025  तक  हमारी  सरकार  का  फाइव  ट्रिलियन  डालर  इकोनॉमी  का  टारगेट  है  कि  हम  उसे

 अचीव  करेंगे।  फाइव  ट्रिलियन  डॉलर  इकोनॉमी  हमारा  केवल  स्लोगन  नही ंहै। आज  उस  फाइव  ट्रिलियन  डॉलर  इकोनॉमी को  अचीव  करने के  लिए  हमको  इंफ्रास्ट्रक्चर  क्रिएट  करना  पड़ेगा।  आप  मनरेगा

 में  याद  कीजिए कि  हर  गांव  में  तालाब  होते थे।  चाहे  बिहार  हो,  यूपी  हो,  तमिलनाडु  हो  या  बंगाल  हो,  हर  घर  के  पीछे  तालाब  होता  था  और  मछलियां  पाली  जाती  थीं।  आज  तालाब  विलुप्त  हो  रहे  हैं,  आज

 सरोवर  खत्म  हो  रहे  हैं,  आज  पोखरे  खत्म  हो  रहे  हैं।  गाँव में  वाटर  बॉडीज़  नहीं  हैं।  मई-जून  में  जानवरों  के  लिए  पीने  का  पानी  नहीं  है।  आज  यकीन  करिये कि  कोविड  की  चुनौती आई  और  लोग  शहरों  से,

 मेट्रो  से  गाँव  में  गये।  जहां  प्रधान  मंत्री  ने  सोचा  कि  मनरेगा  में  हम  लोगों को  जॉब  दें,  वही  उन्होंने  एक  संकल्प भी  लिया  कि  हर  गांव  में  अमृत  सरोवर  बनायेंगे  और  25  हजार  अमृत  सरोवर  बनाने  का  काम

 किया।...  (व्यवधान)

 HON.  CHAIRPERSON:  Shri  Dean  Kuriakose  ji.

 ....(Interruptions)

 श्री जगदम्बिका पाल  :  अब  50  हजार  का  टारगेट  रखा  है।...  (व्यवधान)  गिरिराज  जी  ने  वर्ष  2023.0  तक  50  हजार  का  टारगेट  रखा  है।  आप  उन  गांवों  में  जाइये,  मेरठ  में  भी  अमृत  सरोवर  बन  रहे  है,

 उसमें  पाथ-वे  है।...  (व्यवधान)

 माननीय सभापति  :  प्लीज  बैठिये।

 (व्यवधान)

 श्री जगदम्बिका पाल  :  सर,  मैं  दो  मिनट  और  लूंगा।...  (व्यवधान)

 माननीय  सभापति  :  मैंने  नाम  बोल  दिया  है।

 (व्यवधान)

 श्री जगदम्बिका पाल:  सर,  मैं  केवल  दो  मिनट  लूंगा।...  (व्यवधान)

 माननीय  सभापति  :  आप  केवल  दो  वाक्य  बोलिये।

 (व्यवधान)
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 श्री जगदम्बिका पाल:  सर,  मैं  बस  बता  दूं  कि  फाइव ट्रिलियन डॉलर  इकोनॉमी की  जो  बात  मैं  कह  रहा  हूं,  वह  इनकी  नॉलेज  के  लिए  है।...  (व्यवधान)

 माननीय  सभापति  :  प्लीज  बैठ  जाइये।  डीन  कुरियाकोस  जी,  आप  शुरू  कीजिए।

 (व्यवधान)

 श्री जगदम्बिका पाल  :  सर,  मैं  कहना  चाहता  हूं  कि  हम  फाइव  ट्रिलियन  डॉलर  इकोनॉमी  कैसे  अचीव  करेंगे?  हम  111  लाख  करोड़  इंफ्रास्ट्रक्चर  पर  खर्च  करने  जा  रहे  हैं  और  वर्ष  2025  तक  हम

 फाइव  ट्रिलियन  डॉलर  इकोनॉमी  करेंगे।  उसमें  प्रधान  मंत्री  गति  शक्ति  होगा।...  (व्यवधान)

 माननीय  सभापति  :  डीन  कुरियाकोस  जी,  आप  बोलिये।

 (व्यवधान)

 श्री जगदम्बिका पाल  :  मान्यवर, मैं  कनक्लूड  कर  दूं...  (व्यवधान)

 माननीय  सभापति  :  आप  बैठिये।  उनका  नाम  बोला  जा  चुका  है।

 (व्यवधान)

 श्री जगदम्बिका पाल  :  मैं  आपसे  कहना  चाहता  हूं  कि आखिर  (व्यवधान) अब  आप  हमारी  तरफ  देख  ही  नहीं रहे  हैं।...  (व्यवधान)

 माननीय  सभापति  :  मैं  तब  से  आप  ही  की  तरफ देख  रहा  हूं,  लेकिन आप  मेरी  तरफ  नहीं  देख  रहे  हैं। आप  बैठ  जाइये।

 (व्यवधान)

 श्री जगदम्बिका पाल  :  सर,  मैं  कनक्लूड  कर  दूं..।.  (व्यवधान)  हम  तीन  साल  से लोगों को  मुफ्त  खाद्यान्न  दे  रहे  हैं। आज  हम लोगों को  खाद्यान्न दे  रहे  हैं  और  उसकी  सब्सिडी के  लिए  अगर  हम  80

 हजार  करोड़  रुपये  प्रधान  मंत्री  गरीब  कल्याण  अनन  योजना  में  ले  रहे  हैं  तो  ये  कहेंगे  कि  यह  गरीब  विरोधी  हैं।  कोविड  में  पाँच  किलो  अनाज  मुफ्त  देने  का  काम  हमारी  सरकार  कर  रही है  और  आज

 उसको  रोकने  का  काम  कर  रहे  हैं।...  (व्यवधान)

 माननीय  सभापति  :  डीन  कुरियाकोस जी,  आप  बोलिये।

 (व्यवधान)

 HON.  CHAIRPERSON:  Nothing  will  go  on  record  except  what  Shri  Dean  Kuriakose  ji  speaks.

 ....(Interruptions)  *

 ADV.  DEAN  KURIAKOSE  (IDUKKI):  Hon.  Chairman,  Sir,  thank  you  very  much  for  giving  me  this  opportunity  to  participate  in  this  discussion.

 (Interruptions)  The  hon.  Member,  Shri  Jagdambika  Pal  ji  has  praised  this  Government  for  about  30  minutes,  and  we  have  heard  him.  ....(Interruptions)

 Sir,  |  am  not  commenting  on  that,  but  the  real  fact  is  that  the  people  of  this  country  in  rural  India  are  very  much  worried  about  the  policies  and  the

 activities  of  this  Government.  All  the  praises,  whatever  he  said,  have  been  about  the  corporate  groups  and  not  for  the  farmers  and  the  common  people  of  this

 country.

 Sir,  it  is  quite  unfortunate  to  say  that  the  Budget  2022-23  is  indicating  changes  in  the  Centre’s  focus  and  priorities.  It  does  not  talk  about  the  earlier

 guarantee  of  the  Government  of  doubling  farmers’  income  within  five  years.  The  Budget  has  purposefully  excluded  or  subsumed  some  crucial  schemes  like

 interest  subsidy  scheme,  subsidy  on  fertilisers  etc.,  and  many  older  schemes  have  been  reviewed.

 It  is  understood  from  the  budget  documents  that  out  of  the  total  projected  expenditure  for  the  nation  for  2022-23  of  Rs.  39.45  lakh  crore,  only  Rs.  1.24

 lakh  crore  are  earmarked  for  agriculture  sector,  which  is  only  3.1  per  cent.  Also,  it  is  clear  that  the  priority  of  agriculture  has  gone  down  to  seventh  position  after
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 defence,  consumer  affairs,  road  transport,  home  affairs,  railway  and  rural  development.  |  note  that  these  areas  are  important,  but  agriculture  should  get  more

 priority  because  a  large  volume  of  our  population  still  depends  on  agriculture  sector.

 Sir,  since  the  inception  of  the  1r  Lok  Sabha,  |  have  been  attempting  to  draw  the  attention  of  the  Union  Government  to  the  depressing  trends  in  the

 prices  of  agricultural  products  like  natural  rubber,  cardamom,  pepper  etc.  It  is  quite  unfortunate  to  say  that  these  issues  were  not  considered  with  adequate

 attention.  What  is  the  market  price  of  rubber,  now-a-days?  It  is  only  Rs.  140  per  kilogram.  It  should  at  least  be  Rs.  250  per  kilogram  because  the  rubber

 farmers  are  not  being  able  to  recover  even  the  production  cost.  The  rubber  farmers  are  facing  a  crucial  situation.  As  per  the  formula  of  the  Swaminathan

 Committee  Report,  it  should  be  production  cost  plus  50  per  cent.

 It  is  very  much  necessary  and  we  should  get  the  minimum  support  price.  What  is  the  price  of  cardamom?  Now-a-days,  we  are  getting  only  Rs.  800

 per  kilogram.  It  should  fetch  at  least  Rs.  1,500  per  kilogram.  The  farmers  should  get  MSP  for  cardamom  and  pepper  also.

 The  Union  Government  is  specially  supporting  the  farmers  through  the  Commodity  Boards.  After  2014,  this  Government  has  stopped  all  the

 incentives  and  benefits  which  used  to  be  given  earlier.  It  is  quite  unfortunate.  They  are  giving  the  budget  allocations  only  for  meeting  the  salary  expenses  of

 their  officials;  they  are  not  supporting  the  farmers.  So,  our  demand  is  that  the  budget  allocation  for  the  Commodity  Boards,  especially  Rubber  Board,  Spices

 Board,  Coffee  Board  and  Tea  Board,  should  be  enhanced.  The  Government  should  also  start  some  policy  whereby  MSP  may  be  announced  for  these

 agricultural  products.  The  Government  should  announce  them  as  agricultural  products;  it  is  treating  them  as  commercial  crops.  That  is  the  real  thing.  It  should

 be  included  in  the  CACP  list.  Otherwise,  they  cannot  announce  the  MSP.  Our  demand  is  that  for  announcing  MSP  for  these  products,  they  should  be  identified

 as  agricultural  products  and  included  in  the  CACP  list.  This  is  our  main  demand.  Now,  |  would  like  to  say  something  about  our  cattle  farmers  also.  The

 Government  should  announce  a  subsidy  for  the  cattle  feed.  Otherwise,  they  cannot  purchase  the  cattle  feed.  They  are  in  a  crisis.  Our  Government  should

 support  them,  but  they  are  not  at  all  bothering  about  them.  Our  demand  is  that  the  cattle  farmers  should  be  included  in  the  MGNREGS.  Now  is  the  time  for

 revision  of  MGNREGS  jobs.  The  Government  should  consider  cattle  farmers  also,  the  hon.  Minister  is  here,  to  be  included  in  the  MGNREGS.  |  would  say  that

 it  is  very  unfortunate  that  this  Government  is  treating  MGNREGS  as  secondary.  |  am  sorry  to  say  that  a  large  volume  of  MGNREGS  wages  are  pending  from

 Kerala,  especially  my  district.  These  wages  should  be  disbursed  immediately.  MGNREGS  is  a  number  one  poverty  eradication  programme.  The  whole  world

 has  acknowledged  this.  It  is  our  pride.  The  Government  should  take  this  matter  very  seriously.  Sir,  |  come  to  development  works  for  railways  and  national

 highways.  We  are  very  much  thankful  for  national  highway  development  in  our  State.  Very  recently,  in  my  constituency,  for  the  National  Highway  85  from  Kochi

 to  Dhanushkodi,  the  Government  awarded  a  new  project  of  Rs.  910  crore.  |  am  very  thankful  to  the  hon.  Minister  for  this.

 But  my  demand  is  that  the  Government  should  consider  earlier  announcements  or  commitments.  The  NH-85  Muvattupuzha-Kothamangalam  bypass  is

 a  long  pending  demand.  Since  1994  we  are  waiting  for  that.  NHAI  considered  it  but  it  is  demanding  50  per  cent  share  of  the  State  Government.  Due  to  the

 financial  crisis  of  the  State  Government,  the  State  Government  is  not  in  a  position  to  contribute  50  per  cent  share.  Without  Muvattupuzha-Kothamangalam

 bypass,  NH-85  development  will  not  be  completed.  That  is  why  the  Ministry  of  Road  Transport  and  Highways  should  take  it  as  a  standalone  work  and  complete

 it  very  fast.

 |  will  now  come  to  railway  projects.  Vande  Bharat  train  is  coming.  We  are  welcoming  it.  The  Angamaly-Sabari  Rail  project  started  in  1997-78.  But  after

 construction  of  seven  kilometres  of  track,  the  rest  of  the  part  is  still  in  stagnation.  We  want  to  restart  that.  It  is  high  time  now.  The  time  has  arrived  because  the

 Kerala  Government  has  already  committed  50  per  cent  share  for  the  construction.  Why  is  the  Central  Government  delaying  it?  So,  our  demand  to  the  hon.

 Railway  Minister  is  he  should  consider  it  very  fast.  Idukki  district  is  out  of  the  railway  map  even  now.  It  has  only  become  a  hope  now.  Apart  from  that,  the

 people  living  in  the  project  areas  cannot  pledge  their  land.  They  cannot  do  anything  without  their  land.  That  is  why  they  are  in  crisis.  The  Government  should

 take  it  on  priority  and  restart/defreeze  the  Angamaly-Sabari  Railway  project  immediately.

 One  more  thing  which  |  would  like  to  mention  is  about  plantation  labourers.  |  come  from  the  Idukki  district.  Plantation  workers’  living  condition  is  very

 much  pathetic.  They  have  no  housing  facilities.  Even  drinking  water  problem  is  there.  In  Peerumade  taluk,  more  than  17  estates  have  already  stopped  their

 operations.  So,  |  urge  upon  the  Government  to  announce  a  package  for  tea  workers  of  Kerala.  The  Government  has  announced  packages  in  Assam  and  West

 Bengal.  |  do  not  know  what  is  the  condition  of  that  package.  Anyway,  we  need  a  special  package  for  tea  garden  workers.

 Thank  you,  Sir.
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 श्री  सय्यद  ईमत्याज़  जलील  (औरंगाबाद):  सभापति  महोदय,  आपने  मुझे  सप्लीमेंटरी  डिमांड्स के  ऊपर  बोलने की  इजाज़त  दी,  इसके  लिए  शुक्रिया।  इसका  मतलब  यह  है  कि  सप्लीमेंटरी

 डिमांड्स  के  जरिए  आप  सरकार  से  सरकार  चलाने  के  लिए  पैसे  मांग  रहे  हैं।

 माननीय  सभापति  :  सरकार  से  नहीं,  संसद से।

 श्री  सय्यद  इमत्याज जलील:  जी,  संसद  से  पैसे  मांग  रहे  हैं।

 मैं  एक  सवाल  फाइनैंस  मिनिस्टर  साहब  से  पूछना  चाहता  हूं  कि  कया  इस  देश  में  गरीबों,  मिडिल  क्लास  और  धन्ना  सेठों  के  लिए  अलग-अलग  कानून  हैं?  मैं  आपको  बताना  चाहता  हूं  कि  अगर

 इमत्याज  जलील  50  लाख  रुपये  का  लोन  लेता है  और  वह  लोन  डिफॉल्ट  करता  है  तो  बैंकों  को  यह  इख्तियार  है  कि  मेरा  नाम,  मेरे  गारंटर  का  नाम,  मैं  जो  प्रॉपर्टी  मॉर्टगेज़  कर  रहा  हूं,  उसक

 एडवर्टीज़मेंट  वे  अख़बार  के  जरिए  देकर  मेरी  प्रॉपर्टी  सीज़  करते  हैं  और  मुझे  बदनाम  करते  हैं  कि  मैंने  50  लाख  रुपये  का  लोन  लिया हैी  लेकिन,  अगर  किसी ने  5,000  करोड़  रुपये का  लोन  लिया,

 किसी ने  50,000  करोड़  रुपये  का  लोन  लिया,  जिसको  आप  बड़ी  आसानी  के  साथ  हर  रोज़  माफ  करते  जा  रहे  हैं।  पिछले  चार  सालों  के  अन्दर  आपने  कितने  पैसे  राइट-ऑफ  किये  हैं?  यह  मैं  नहीं बत

 रहा  हूं,  बल्कि  यह  जवाब  कल  फाइनैंस  मिनिस्टर  ने  क्वैश्चन  आवर  में  बताया  है।  पिछले  चार  सालों के  अन्दर  8,48,186  करोड़  रुपये  का  लोन  राइट-ऑफ  किया  गया  है।  जब  हम  इनसे  पूछ  रहे  हैं  कि

 किसका  पैसा  आपने  राइट-ऑफ  किया है  तो  उसका  जो  जवाब  फाइनैंस  मिनिस्टर  मैडम  ने  दिया  है,  उसे  अगर  आप  सुनेंगे  तो  आपको  भी  हैरानी  होगी।  उस  जवाब  में  लिखा  है
 “RBI  has  informed  that  under  the  provisions  of  Section  45(e)  of  the  Reserve  Bank  of  India  Act,  1934,  RBI  is  prohibited  from  disclosing

 borrower-wise  credit  information.”

 आर.बी.आई.  आपको यह  कह  रहा  है  कि  हम  आपको  इसकी  डिटेल्स  नहीं दे  सकते  हैं  कि  कौन  से  बड़े  धन्ना  सेठों  ने  पैसे लिए  हैं।  क्या  आप  देश को  यह  नहीं  बताएंगे?  आखिर  आपने  यह

 जो  8,48,186  करोड़  रुपये  राइट-ऑफ  किए  हैं,  इसके  बारे  में  जवाब  दीजिए कि  मेरे  लिए  कानून  अलग  कैसे  हो  सकता  है  और  जिन  धन्ना  सेठों  ने  पैसे लिए  और  उनमें  से  कोई  लंदन  भाग  गया,  कोई

 सिंगापुर भाग  गया,  क्या  उनके  नाम  भी  हमारी  आर.बी.आई.  नहीं  बताएगी?

 अभी मैं  जगदम्बिका  पाल  साहब को  सुन  रहा  था।  पाल  साहब  किसानों  के  बारे  में  कह  रहे  थे।  मैं  जिस  क्षेत्र से  आता  हूं,  वह  देश  का  एक  छोटा-सा  शहर  है।  महाराष्ट्र  के  अन्दर  मराठवाड़ा  एक

 छोटा-सा  क्षेत्र  है।

 उस  क्षेत्र  के  अंदर  जनवरी  से  लेकर  नवंबर  2022  तक  महज  11  महीनों  के  अंदर  940  किसानों ने  आत्महत्या  की  है।  मैं  देश की  बात  नहीं  कर  रहा  हूँ,  मराठवाड़ा  जो  देश  का  एक  छोटा-सा

 हिस्सा  है,  मैं  उसकी  बात  कर  रहा  92१८  कहीं  न  कहीं  आपकी  नीतियाँ  गलत  हो  रही हैं।...  (व्यवधान)

 HON.  CHAIRPERSON:  Please  address  the  Chair.

 श्री  सय्यद  ईमत्याज़ जलील  :  सभापति  महोदय,  कहीं  न  कहीं  सरकार  की  नीतियाँ गलत  हो  रही  हैं,  वरन् इन  किसानों  की  मौत  को  आपने  सिर्फ एक  आँकड़ा बना  कर  रख  दिया  है।  अगर  940.0  किसान

 सिर्फ एक  क्षेत्र से  मर  रहे  हैं  और  ये  कहते  हैं  कि  नहीं,  हमने  किसानों के  लिए  इतना  किया  है,  तो  क्या  वजह  है  कि  आज  किसान अपनी  जान  दे  रहा है?  आप  यह  कहते  हैं  कि  प्रधानमंत्री  उज्ज्वला  गैस

 स्कीम के  अंदर  10  करोड़  लोगों  को  कनेक्शन दे  दिया  है।  आप  यह  आँकड़ा  बताइए  कि  कितने  ऐसे  गरीब  लोग  हैं,  जिन्होंने  दोबारा  रीफिल  कराया  है?  पहले  हम  भी  मानते  थे,  हम  भी  खुश  हुए  थे,  हमने

 भी  स्वागत  किया  था।  पहले  लोग  अलग-अलग  तरीके से  गैस  की  जगह  लकड़ी  और  कोयले  से  खाना  बनाते  थे।  आपने  उनको गैस  कनेक्शन  दिया,  लेकिन  अब  कितने  लोग  दोबारा  रिफिल  कराने  के  लिए

 जाते  हैं?  क्या  यह  सच्चाई  नहीं  है  कि  पिछले  सात  सालों  के  अंदर,  सात  पहले  गैस के  सिलेंडर  का  रेट  450  रुपये था।  आज  आपने  उसका  रेट  1080  रुपये  किया  है  और  आप  उनसे  दोबारा  रिफिल  की

 उम्मीद  कर  रहे  हैं।  आप  जितना  पैसा  प्रधानमंत्री  उज्ज्वला  योजना  के  एडवर्टाइज़मेंट  के ऊपर  लगा  रहे  हैं,  अगर  आप  वही  पैसा दे  देंगे  तो शायद  उन  गरीबों  को  फायदा  होगा।

 आज  बेरोजगारों  का  जो  आँकड़ा  है,  यह  सँकड़ा  मैं  नहीं  बता  रहा  हूँ  मैं  कोई  मनगढ़ंत  आँकड़े  नहीं  बता  रहा  हूँ।  यह  सेंटर  फॉर  मॉनिटरिंग  इंडियन  इकोनॉमी  के  आँकड़े  आए  हैं।  फाइनैंस

 मिनिस्टर  साहब,  आप  सुनिए।  अनएम्प्लाएमेंट  रेट  इन  इंडिया  अभी  8  परसेंट  के  ऊपर  आया  है।  तीन  महीने  के  आँकड़े  का  जो  सबसे  ज्यादा  आँकड़ा है,  वह  अभी  आया  है।

 सभापति  महोदय,  हो  सकता है  कि  यह  जानकारी  आपके  पास भी  हो।  ईपीएस-95  की  एक  स्कीम  है।  हमारे  जो  बुजुर्ग  लोग  हैं,  ऐसे  बूढ़े  लोग  हैं,  मैं फाइनैंस  मिनिस्टर  साहब  को  यह  बताना

 चाहता  हूँ  कि  इनके  पास  भी  65  लाख  ऐसे  पेंशनर्स हैं। आज  उनको  कितनी  पेंशन  दी  जा  रही  है?  उनको  ढाई  सौ  रुपये,  500  रुपये  पेंशन  दी  जा  रही  है।  फाइनैंस  मिनिस्टर  साहब  से  मैं  इसलिए  मुखातिब

 हो  रहा  हूँ  कि  यह  मेरे  शहर  से  आते  हैं।  फाइनैंस  मिनिस्टर  साहब,  मैं  आपसे  कहता  हू ँकि  आप  एक  नाम  भी  नोट  कीजिए।  सुलोचना  गडप्पा,  जो  70  साल  की  महिला  है,  वह  औरंगाबाद  में  रहती  है।

 फाइनैंस  मिनिस्टर  साहब,  आप  नोट  कीजिएगा,  क्योंकि  आप  औरंगाबाद  शहर  से  ही  आते  हैं।  उसको  कितनी  पेंशन दी  जाती  है?  उसको  ढाई  सौ  रुपये  पेंशन  दी  जाती  है।  वह  70  साल  की  है।  वह  कोई

 बच्चा  नहीं  है।  वह  ढाई  सौ  रुपये के  अंदर  अपने  घर  में  बसेरा  करेगी।  मेरा  यह  कहना  है  कि  पेंशन  स्कीम  के  अंदर  आपके  पास  कितना  पैसा  है?  ईपीएस-95  के  उस  पैसे  से  पिछले  कई  सालों  से  पेंशन  दी

 जा  रही  है।

 इन  लोगो ंने  हर  एमपी  को  अपने  खून  से  लेटर  लिख  कर  दिया है  और  आपके  पास  भी  निवेदन  दिया  है  कि  हमारे  लिए  कुछ  कीजिए।  आपके  पास  भी  उन्होंने  लेटर  दिया  है।  आपकी  भी  उसमें

 फोटो  छपी  थी।
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 दूसरा,  आप  होम  लोन  के  ईएमआई का  रेट  बढ़ा  रहे  हैं।  आज  होम  लोन  का  रेट  बढ़  व्हीकल  लोन  का  रेट  बढ़  गया,  लेकिन आप  एफडी  का  रेट  क्यों  नहीं  बढ़ा  रहे  हैं?  इसकी  वजह  क्या  है?

 इन  रेट्स के  अंदर  आप  बड़ी  आसानी  के  साथ  फैसला  ले  लेते  हैं,  लेकिन  जब  एफडी की  रेट  बढ़ाने  की  बात  आती है  तो  इसके  अंदर  आप  कोई  फैसला  नहीं  लेते  हैं।  आप  एजुकेशन  के  लिए पैसा माँग  रहे

 हैं।

 सभापति  महोदय,  मैं  यह  कहना  चाहता  हूँ  कि  अगर  स्कूल  में  टीचर  नहीं,  कॉलेज  में  लेक्चरर  नहीं,  अस्पताल के  अंदर  डॉक्टर  नहीं,  तो  वे  इमारतें  किसी  काम की  नहीं हैं।  वहाँ  पर  आपके  पास

 फैकल्टीज  नहीं  है।  मै ंयह  कोई  मनगढ़ंत  बात  नहीं  बता  रहा  हूँ।  आप  ही  ने  जवाब  दिया है,  सरकार  ने  लिखित  में  जवाब  दिया  है।  सेंट्रल  यूनिवर्सिटीज  के  अंदर  प्रोफेसर्स की  कितनी  वैकेंसीज़  है?  वहाँ

 6,180  प्रोफेसर्स की  वैकेंसीज़  हैं।  आईआईटीज़  और  आईआईएमएस  के  बारे  में  बीजेपी  के  हमारे  कई  सदस्यों ने  कहा  कि  हमारे  राज्य  के  अंदर,  हम  कितने  आईआईटीज  और  आईआईएम एस  बना  रहे

 हैं।  इमारत  बनाने  से  तालीम  नही  पहुँचायी  जा  सकती  है।  उसके  लिए  आपको  लेक्चर्स की  जरुरत  रहेगी।  आईआईटीज़  के  अंदर  4,502  लेक्चर्स।  और  प्रोफेसर्स  की  वैकेंसीज़  हैं।  आईआईएमएस  के

 अंदर  493  वैकेंसीज  हैं।

 महोदय,  एक  बहुत  ही  अहम  सवाल  है।  वर्ष  2015  के  अंदर  आपने  प्रधानमंत्री  आवास  योजना  शुरू  की।  हमने  इसका  स्वागत  किया,  पूरे  देश  ने  स्वागत  किया कि  हर  बेघर  को  घर  मिलने  वाला

 है।  प्रधानमंत्री  साहब  का  एक  भाषण  भी  है,  जिसमें  उन्होंने  खुद  भी  कहा है,  इसे  यूट्यूब  के  ऊपर  आप  भी  देख  सकते  हैं  कि  हम  वर्ष  2022  तक  हर  बेघर  को  घर  देंगे।  हमारे  फाइनैंस  मिनिस्टर  साहब ANA

 औरंगाबाद  से  हैं।  वहाँ 50  हजार  लोगों ने  पिछले  छह  सालों से  अप्लाई  किया  है।  आज  मैं  पूरी  जिम्मेदारी  के  साथ  यह  कह  रहा  हूँ  कि  वहाँ एक  सादा ईट  तक  नहीं  पड़ा है।  आप  बिल्डिंग  बनाने की  बात

 छोड़  दीजिए,  वहाँ  सादा  ईट  भी  नहीं  पड़ा  है।

 कल  फाइनेंस  मिनिस्टर  मैडम  कह  रही  थीं कि  हमारी  फास्टस्ट  ग्रोइंग  इकोनॉमी है।  आप  इतने  बड़े  माइनोरिटी के  तबके  को  पीछे  रखेंगे  और  उम्मीद  करेंगे  कि  देश  आगे  चलेगा।  हम  क्या  कहन

 चाह  रहे  हैं?  आप  हमारी  प्री-मैट्रिक  स्कॉलरशिप  बंद  कर  रहे  हैं,  आप  हमारी  मौलाना  आजाद  रिसर्च  फैलोशिप  बंद  कर  रहे  हैं।  आप  यह  सोच  रहे  हैं  कि  हम  माइनोरिटीज  को  पीछे  रखेंगे  तो  देश  आगे

 बढ़ेगा।  देश को  हम  भी  आगे  बढ़ाना  चाहते  हैं।  हम  चाहते  हैं  कि  आप  सभी  का  साथ  और  सभी  के  विकास  के  बारे  में  सोचें।...  (व्यवधान)

 श्री  कौशलेन्द्र  कुमार  (नालंदा):  सभापति  महोदय,  आपने  आज  मुझे  अनुपूरक  बजट  पर  बोलने  का  मौका  दिया,  इसके  लिए मैं  आपको  बहुत-बहुत  धन्यवाद  देता  हूं।  आज  सत्ता  पक्ष  और

 विपक्ष के  लोग  इस  चर्चा  में  लगे  हैं  कि  अनुपूरक  बजट  पर  क्या  बोलना  चाहिए?  आप  विगत  8  सालों से  सत्ता  में  हैं।  सत्ता  में  आने  से  पहले  आपने  वादा  किया  था  कि  जब  हमारी  सरकारी  बनेगी  तो  मैं  दो

 करोड़  लोगों  को  हर  साल  रोजगार  दूंगा।  इसके  बारे  में  मंत्री जी  को  जवाब  देना  चाहिए।  (व्यवधान)  तीन  महीने  नहीं,...  (व्यवधान)  हम  लोग  बदलने वाले  नहीं  है।  देश  में  जो  काम  हुआ  है,  लोगों के  बीच

 मे ंजो  वादा  किया  गया,  उस  पर  बात  कहना  चाहते  हैं।  (व्यवधान)

 माननीय  सभापति  :  आप  अपनी  बात  कहिए।

 श्री कौशलेन्द्र कुमार  :  हम  लोग  हाउस में  जनता  की  बदौलत  आए  हैं।  आने  वाले  वर्ष  2024  में  हम  लोगों को  फिर  जनता से  वोट  लेना  है।  हम  लोग  कितना  झूठ  बोलेंगे?  जब  जाएंगे  तो  जनता  को  बोलेंगे

 न  कि  दो  करोड़  सालाना,  दस  सालों  का  हिसाब  आप  दीजिए।  माननीय  मंत्री  जी,  जितने भी  केंद्रीय  संस्थान  हैं,  आपको  बेरोजगार  लोगों  के  लिए  सभी  से  डिमांड  करनी  चाहिए  थी  कि  कहां-कहां  वैकेंसी

 खाली  हैं?  हमारे  बच्चे  बेरोजगार  होकर  दिल्ली,  पटना,  दौलताबाद  जा  रहे  हैं।  उनके  लिए  ईमानदारी  से  काम  होना  चाहिए।

 सभापति  महोदय,  इन्होंने कहा  था  कि  जब  हमारी  सरकार  बनेगी तो  मैं  रेलवे  को  प्राइवेट  नहीं  करूंगा।  प्रधान  मंत्री जी  का  भाषण  है,  लेकिन आज  क्या  हो  रहा  है?  आज  रेलवे  को  भी  प्राइवेट

 किया  जा  रहा  है,  प्लेटफॉर्म  बेचा  जा  रहा  है,  टेलीफोन को  प्राइवेट  किया  जा  रहा  है।  इतना  ही  नहीं,  मेरे  संसदीय क्षेत्र  में  आयुध  फैक्ट्री  थी,  उसको भी  प्राइवेट  किया  जा  रहा  है।  मैं  मंत्री जी  से  कहना

 चाहता  हू ंकि  आपने  जो  वादे  किए,  यह  अनुपूरक  बजट  उसी  हिसाब  से  लाना  चाहिए  था  कि  जो  हमारे  बेरोजगार  बच्चे  हैं,  उनको  रोजगार  कैसे  दें?  जो  हमारे  देश  की  सम्पत्ति  है,  उसको  बचाकर  रखना  है।
 यह  नहीं  कि  उसको बेच  देना  है।

 सभापति  महोदय,  आज  एक  डॉलर  का  दाम  84  भारतीय  रुपये  है।  जब  आपकी  सरकार  बनी  थी,  उस  समय  एक  डॉलर  64  रुपये के  बराबर  था।  आज  महंगाई की  हालत  देखिए।  आपने  कहा

 था  कि  हम  महंगाई  पर  भी  रोक  लगायेंगे।  आपने  “उज्ज्वला”  योजना  चलाई।  पूरी  दुनिया  के  लोगों ने  तारीफ  की  कि  हर  गरीब के  पास  “उज्ज्वला”  योजना  चली  गई।  आप  देख  लीजिए  कि  “उज्ज्वला”

 योजना  में आज  कितने  गरीब  लोग  गैस भरवा  रहे  हैं?  ग्रामीण  क्षेत्र में  जो  गैस  एजेंसीज़  लिए  हुए  हैं,  उनके  पास  लोग  गैस  भराने  नहीं जा  रहे  हैं।  उसका  सर्वे  होना  चाहिए।  मैं  मंत्री  जी  से  जानना  चाहता  हूं  कि
 आप  उन  गरीबों का  महीनावार  रिकार्ड  देख  लीजिए।  उस  समय  460  रुपये  गैस  का  दाम  था  तो  लोगो ंने  1  महीना,  2  महीने  भरवाया।  आज  गैस की  कीमत  1,200  रुपये  तक  चली  गई  है।  आज  गरीब  के

 पास  गैस  नहीं है।  हम  फिर  देख  रहे  है ंकि  गरीब  लोग  लकड़ियां  चुन-चुनकर  खाना  बना  रहे  हैं,  ताड़  के  पेड़  से  जलावन  निकाल  रहे  हैं।  जो  सूखे  पेड़  हैं,  उनसे  जलावन  निकालकर  घर  में  खाना बना  रहे  हैं।

 उनकी  आंख  आज  भी  खराब  हो  रही  है।

 माननीय  प्रधान  मंत्री  जी  या  मंत्री जी  जब  जवाब  देंगे  तो  महंगाई पर  भी  देश  के  सामने  जवाब  रखना  पड़ेगा।  वर्ष  2024  सभी के  लिए  है।  हम  लोगों का  तो  बचाव  तभी  होगा,  जब  माननीय  मंत्री

 जी  जवाब में  कहेंगे  कि  हम  महंगाई  को  रोकेंगे।  बिहार  एक  पिछड़ा  राज्य  है।  बिहार  ही  नहीं  है,  बिहार  और  ओडिशा जैसे  बहुत  से  पिछड़े  राज्य  हैं।

 आपने  कहा  था  कि  हम  देश  की  विकास  दर  बढ़ाएंगे।  देश  का  विकास तभी  हो  सकता  है  जब  पिछड़े  राज्यों को  आप  आगे  ले  जाएंगे।  कई  पिछड़े  राज्यों को  आपने  विशेष  राज्य  का  दर्जा भी

 दिया।  बिहार  विशेष  राज्य के  दर्जे  के  लिए  लगातार  मांग  कर  रहा  है,  लेकिन  आपने  अभी  तक  विशेष  राज्य  का  दर्जा  नहीं  दिया।
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 मैं  माननीय  मंत्री  जी  से  कहना  चाहूंगा कि  जो  पिछड़े  राज्य  हैं,  आपने  पिछड़े  राज्यों  को  जहां-जहां  विशेष  राज्य  का  दर्जा  दिया  है  उसी  तरीके  से  बिहार  को  भी  विशेष  राज्य  का  दर्जा दें  ताकि

 वहां  औद्योगिकीकरण  बढ़े,  इसके  लिए  आप  काम  कीजिए।

 आपने  हर  गरीब  को  पक्का  मकान  देने  का  भी  वायदा  किया  था  कि  वर्ष  2022  तक  हर  गरीब  के  लिए  छत  का  इंतजाम  करूंगा।  लेकिन  आज  हम  देश-दुनिया  में  घूम  रहे  हैं,  गांव  में  घूम  रहे  हैं

 और  अपने  क्षेत्र  में  जा  रहे  हैं।  आज  भी  गरीब  की  हालत  वही  है,  (व्यवधान)

 प्रधानमंत्री जी  ने  जो  बात  कही  थी,  मैं  उसी  को  कह  रहा  हूं  बजट  में  यही  लाना  चाहिए  था।  आज  गरीबों के  पास  पक्का  मकान  नहीं  है।  पक्का  मकान  बनवाने  का  काम  भी  सरकार  को  करना

 चाहिए।

 आज  गांव  में  किसानों  को  खाद  नहीं  मिल  रही  है।  मैं  बिहार  से  आता  हूं,  अभी  मात्र  37  परसेंट  यूरिया  सप्लाई हो  रही  है। आज  किसान  परेशान  हैं,  आप  कहते  हैं  कि  राज्य  सरकार  जमाखोरी

 करा  रही  है,  लोग  प्रचार  करा  रहे  हैं।  मैं  सरकार  से  जानना  चाहता  हूं  कि  पूरे  देश  में  आपने  कितने  राज्यों  को  किस  रूप  में  यूरिया  का  आबंटन  किया,  इसे  सरकार  को  बताना  चाहिए,  किसान  लगातार

 परेशान  हैं  मैं  यही  बात  कह  कर  अपनी  बात  समाप्त  करता  हूं  बहुत-बहुत  धन्यवादा।

 कुवर  दानिश  अली  (अमरोहा):  सभापति  महोदय,  आपने  मुझे  सप्लीमेंटरी  डिमांड्स  फॉर  ग्रांट्स  पर  बोलने  का  मौका  दिया,  इसके  लिए  आपको  धन्यवाद।  मैं  यही  कहना  चाहूंगा  कि

 सप्लीमेंटरी  डिमांड्स  फॉर  ग्रांट्स  को  पास  करना  ही  है,  लेकिन  इसकी  स्क्रूटनी  करना भी  हमारा  दायित्व  बनता  है।

 3  लाख  25  हजार  करोड़  रुपये से  ऊपर  की  सप्लीमेंटरी  ग्रांट्स  फ्लो  का  देना  है।  मैं  उम्मीद  करता  हूं  कि  माननीय  वित्त  मंत्री जी  जब  जवाब  देंगे तो  इस  बात  को  भी  ध्यान में  रख  कर  जवाब  देंगे।
 यहां  कल  से  बहुत  चर्चा  हो  रही है  कि  तेल  कंपनियों को  सरकार  सब्सिडी दे  रही  है,  इसलिए  खर्चे के  लिए  सप्लीमेंटरी  डिमांड्स  लाना  जरूरी  है।

 मैं  आपके  माध्यम  से  माननीय  मंत्री  जी  से  सिर्फ  इतना  पूछना  चाहता  हूं  कि  कया  यह  सही  है  कि  रूस  से  क्रूड  ऑयल  सब्सिडाइज्ड  रेट  पर  इम्पोर्ट कर  रहे  हैं,  लगभग  32  परसेंट  सब्सिडाइज्ड

 रेट  पर  रूस से  क्रूड  इम्पोर्ट  हो  रहा  है।  आखिर  ऐसी  कौन  सी  वजह  है  कि  भारत  सरकार  की  ऑयल  कम्पनीज  डायरेक्ट  इम्पोर्ट  नहीं  कर  रही  हैं?  क्या  यह  सच  नहीं  है  कि  सरकार  का  दो-तीन  कॉरपोरेट

 खास  आर्शीवाद  रहता  है,  वे  लोग  सस्ते  दाम  पर  रूस-यूक्रेन  युद्ध  का  फायदा  उठाकर  रूस  से  32  परसेंट  सब्सिडाइज्ड  रेट  पर  ऑयल  इम्पोर्ट  कर  रहे  हैं  और  फिर  उसको  रिहाइश  करके  यूरोपीय

 यूनियन  को  एक्सपोर्ट  कर  रहे  हैं।  खास  तौर  से  रिलायंस  और  एस्सार  नायरा,  दो  कंपनियों का  कितना  बड़ा  विंडफॉल  गेन  हो  रहा  है,  इस  पर  सरकार  क्या  कहना  चाहेगी?  क्या  सरकार  की  तेल

 कंपनियां  बिजनेस  करके  डायरेक्ट  काम  नहीं  कर  सकतीं?  हमारी  गरीब  जनता  डीजल-पेट्रोल  100  रुपये  प्रति  लीटर  खरीद  रही  है,  इसका  फायदा  अगर  पहुंचे  तो  मैं  समझता  हूं  कि  50  रुपये  प्रति  लीटर

 डीजल और  पेट्रोल  आम  जनता  को  मिल  सकता है।  (व्यवधान)  मुझे पता  नहीं  किसकी  कंपनी है,  शायद  जिसके  लिए  आप  पहले  काम  करते  थे।  (व्यवधान)  एस्सार  की  होगी।  (व्यवधान)  मुझे

 नहीं  मालूम  किसकी  है।  (व्यवधान)

 महोदय,  मैं  सिर्फ  इतना  कहना  चाहता  हूं  कि  हम  लोग  यहां  पर  इतनी  बड़ी  बातें  करते  हैं।  अभी  इकोनामिक  पेरालिसिस की  बात  हुई।  आज  कौन  सा  इकोनामिक  पेरालिसिस  है?  आज  तो  गब्बर

 सिंह  टैक्स से  सारे  छोटे-मोटे  व्यापारी  परेशान हैं।  सर,  आप  भी  वहीं से  आते  हैं।  तीन  दिन  पहले  मेरठ  में  वही  हाल  था,  अमरोहा और  बरेली  में  भी  वही  हाल  था।  सरकार  जीएसटी के  नाम  पर  रेड  किसी

 बड़े  उद्योगपति  घरानों  पर  नहीं  करती  है,  ऐसे  लोगों  पर  नहीं  करती  है,  जिनका मैं  नाम  ले  रहा  हूं,  उनको  तो  एग्जेम्पशन दे  देती  है।  आपने  नौजवानों को  रोजगार  नहीं  दिया।  आदरणीय प्रधान  मंत्री  जी  ने

 कहा  था  कि  स्टूडियो के  बाहर  जो  पकौड़े  तलेगा,  वह  भी  तो  रोजगार  है।  आज  तो  हालत  यह  हो  गई  है  कि  उत्तर  प्रदेश  में  जो  बेचारे ठेले  पर  पकौड़े  तलकर  बेच  रहे  हैं,  उन  पर  जीएसटी की  रेड  हो  रही  है।

 माननीय  सभापति  महोदय,  मैं  आपके  माध्यम  से  कहना  चाहता  हूं  कि  इन्होंने  डिमोनेटाइजेशन  किया कि  टेरर  खत्म  करेंगे,  ब्लैक  मनी,  कैश  खत्म  करेंगे,  नकली  नोट  खत्म  करेंगे।  डेटा  सबके

 पास है,  नकली  नोटों  का  सर्कुलेशन  उस  वक्त  से  ज्यादा  हो  गया  है  कैश  करेंसी  की  प्रिटिंग  आज  दो  गुना  से  ज्यादा  हो  गई  है।  आपकी  जो  पॉलिसीज़  हैं,  उनके  बारे  में आप  क्या  कहना  चाहेंगे?  मैं  उम्मीद

 करता  हूं  कि  जब  माननीय  मंत्री  जी  जवाब  देंगी तो  इसके  बारे  में  बताएंगी।

 माननीय  सभापति  जी,  इस  देश के  विकास के  बारे  में  माननीय  प्रधान  मंत्री  जी  का  नारा है  -  सबका  साथ,  सबका  विकास  और  सबका  विश्वास  लेकिन  हो  क्या  रहा  है?  प्री  मेट्रिक  स्कॉलरशिप

 तक  खत्म  कर  दी  गई।  कया  आप  चाहते  है ंकि  एससी,  एसटी,  माइनोरिटीज़  के  बच्चे  स्कूल  न  जाएं  और  वे  न  पढ़ें?  आपने  मौलाना  आजाद  नेशनल  फैलोशिप  खत्म  कर  दी  आप  कर  क्या  रहे  हैं?  सच्चर

 कमेटी ने  इस  देश  में  बताया और  डाइग्नोज़  किया कि  किस  तरीक  से  देश  में  माइनोरिटीज़  के  बच्चे  पर्टिकुलरली  मुस्लिम  माइनोरिटी के  बच्चे  बहुत  पिछड़े  हैं  क्योंकि  वे  स्कूल  नहीं जा  पाते  हैं।

 रंगनाथ  मिश्रा  कमीशन  ने  इसका  इलाज  किया  लेकिन  सरकार  सुप्रीम  कोर्ट  में  एफिडेविट  देती  है  कि  रंगनाथ  मिश्रा  कमीशन  ने  सिर्फ  चारदीवारी  में  बैठकर  रिपोर्ट  तैयार  कर  दी।  हम  तो

 ‘सर्वजन  सुखाय,  सर्वजन  हितायਂ  की  बात  करने  वाली  पार्टी  से  हैं,  आपने  दस  परसेंट  इकोनामिक  क्राइटेरिया  पर  रिजर्वेशन  दिया,  मैं  पूछना  चाहता  हूं,  इसका  सर्वे  कहां  हुआ  था?  कौन  सा  कमीशन  था

 जिसने  इसका  सर्वे  किया?  आपने  उनको  रिजर्वेशन  दे  दिया।

 सभापति  जी,  मैं  आपके  माध्यम से  कहना  चाहता  हूं  कि  प्री  मेट्रिक  स्कॉलरशिप  को  बहाल  किया  जाए।  एससी,  एसटी,  माइनोरिटीज़  और  ओबीसी के  बच्चों  को  पढ़ाई  से  रोकने की  कोशिश

 की  जा  रही  है,  मैं  माननीय  वित्त  मंत्री  जी.  से.  निवेदन  करना.  चाहता  हूं  कि  स्कॉलरशिप  को  बहाल  करने.  का.  काम.  करें।,  बहुत-बहुत  शुक्रिया। ८
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 श्रीमती  सुप्रिया  सदानंद  सुले  (बारामती):  माननीय  सभापति  जी,  आपने  मुझे  अनुदानों की  मांगों  पर  बोलने  का  अवसर  दिया,  इसके  लिए  मैं  बहुत  आभारी  हूं]

 माननीय  जगदम्बिका  पाल  जी  शायद अभी  चले  गए  हैं,  उन्होंने  तीन-चार  बातें  कही  हैं,  मैं  उनके  बारे  में  संक्षेप  में  बोलना  चाहती  हूं।  उन्होंने  कहा  कि  देश  में  बहुत  अच्छा  काम  हुआ।  कोविड  में

 भारत  सरकार  ने  बहुत  सारी  चीजें  कीं  और  सब  राज्यों  और  सांसदों  को  केंद्र  सरकार  का  आभार  मानना  चाहिए  कि  केंद्र  सरकार  ने  बहुत  मदद  की।  अच्छी  बात  है,  लेकिन  दो-तीन  चीजें  रिकॉर्ड में  आनी
 हिए।  उन्होंने  राज्य के  हिसाब की  बात  कही,  सप्लीमेंट्री  डिमांड्स  हर  राज्य के  बजट  में  आती  हैं,  कभी-कभी  ऐसा  हो  जाता है  कि  प्लान  एक  होता है  लेकिन  थोड़ा  कम  या  ज्यादा  हो  जाता है।  ये  सब ।

 जानते  हैं,  बहुत  सालों से  हम  यहां  हैं।

 इसीलिए,  यह  कोई नई  चीज  नहीं है।  यह  न  स्टेट  के  बजट  में  होती  है  न  देश के  बजट  में  होती  है।  मैं  तीन-चार  छोटी  चीजों के  बारे  में  आपको  बताना  चाहती  हूं।  उन्होंने  कहा  कि  राज्यों ने  ज्यादा

 कुछ  नहीं  किया,  जो  किया  वह  केंद्र  सरकार  ने  किया  है।  सही  है!  आप  तो  माई-बाप  सरकार  हैं।  देश  का  सबसे  बड़ा  बजट  आप  नहीं  करेंगे  तो  कौन  करेगा।  लेकिन,  आपको  एक  चीज  देखनी  चाहिए,  मैं

 महाराष्ट्र  की  एक  सक्सेस  स्टोरी  बताना  चाहती  हूं,  जहां  महा  विकास  अनाड़ी की  सरकार  थी।  उस  समय  जो  एमपी  फंड  था,  उसको  फाइनेंस  डिपार्टमेंट  ने  विसरा  कर  लिया  था।  वह  अभी  धीरे-धीरे  शुरू

 हो  रहा  है  |  आपको  याद  होगा,  आप  लोगों  ने  एमपीलैड  फंड  बंद  किया  था।  लेकिन,  महाराष्ट्र  के  फाइनेंस  मिनिस्टर  ने  कोविड  के  टाइम  में  भी  एक,  दो,  तीन  नहीं,  हर  पार्टी के  हर  एमएलए  को  पाँच  करोड़

 रुपये  का  फंड  कभी भी  बंद  नहीं  किया  था।  This  is  a  success  story.  मैं  सिर्फ  एक  सक्सेस  स्टोरी  बता  रही  हूं|

 दूसरा,  वैक्सीनेशन  के  बारे  में  बहुत  सारे  सदस्यों  ने  बोला।  सबने  वैक्सीनेशन  दिया,  यह  अच्छी  बात  है।  लेकिन  उसको  सरकार  ने  नहीं  बनाया  था।  वह  पुणे  डिस्ट्रिक्ट  से,  जहां  से  मैं  चुनकर
 आती  हूं,  वहां  सीरम  इंस्टिट्यूट  नाम की  एक  संस्था  है,  उसने  बनाया  है।  आपने  उसको  बाँटा  जरूर  है,  लेकिन  वह  स्टेट  की  इंफ्रास्ट्रक्चर  से  बना।  महाराष्ट्र  मे ंबीएमसी को  कोविड  में  काम  करने के  लिए

 सबसे  अच्छा  अवार्ड  मिला।  किशोरी  ताई  पेजमेकर  जी  और  चहल  जी,  दोनों ने  'चेस द  वायरसਂ  प्रोग्राम  बनाया,  जिसकी  भारत  में  काफी  सराहना  हुई।  भारत  के  बाहर  भी  वह  एक  अच्छा  मॉडल  बना।

 बजट  का  सबसे  अच्छा मनी  मैनेजमेंट,  यह  मैं  नहीं  कह  रही  हूं,  यह  कराड  साहब  कह  रहे  हैं,  मैं उनके  शब्द  को  कोट  कर  रही  हूं।  कोविड  काल  में  यदि  सबसे  अच्छा  मनी  मैनेजमेंट  किसी  राज्य  ने  किया  है

 तो  वह  महाराष्ट्र  राज्य ने  किया  है  यह  केंद्र  सरकार  की  डाटा कह  रही  है,  मैं  नहीं कह  रही  हूं।  सबने  मिल  जुलकर  किया है।  ऐसे  टाइम  में  जब  कोई  कुछ  करता है  तो  उसमें  सबका  एफर्ट  होता हैी  That  is

 the  only  limited  point  |  was  making.

 एक  और  बात  है,  जिसके  बारे  में  काफी  लोगो ंने  बोला  है।  अभी  ईम्तयाज़  भाई ने  ईपीएस  का  एक  अच्छा  मुद्दा  उठाया  है।  लेकिन,  मैं  उसमें  थोड़ा  ऐड  करना  चाहूंगी।  पिछले  हफ्ते  एक  न्यूज  पेपर

 “वर्तमान पत्र  में  एक  न्यूज  आई  थी  कि  एनपीए  दस  लाख  करोड़  रुपये  बैंकों  का ऋण  माफ  कर  दिया।  ऐसा  पेपर  में  आया  था।  |  am  not  a  finance  expert.  मैं  जो  पेपर  में  पढ़ती  हूं,  उसको  समझ  लेती

 &  कि  वह  सच  है।  एनपीए के  बारे  में उस  आर्टिकल  में  लिखा  था  कि  Eighty-seven  per  cent  is  the  haircut  and  only  15  per  cent  was  recovered.  That  is  what  the  news  item  has

 said  about  NPAs  in  banks.

 सर,  अब  आप  सोचिए।  ईम्तयाज़  भाई कह  रहे  थे  कि  महिलाओं  को  पेंशन  का  पैसा  दिया  जाए।  इंश्योरेंस के  बारे  में  हर  किसान  बोलते  हैं  कि फसल  बीमा  योजना  में  पैसा  दिया।  जाए।  किसानों

 के  सुसाइड  के  बारे  में  भी  अभी  ईमत्याज़  भाई  बोल  रहे  थे।  किसानों  द्वारा  आत्महत्याएं की  जा  रही  हैं।  आप  दस  लाख  करोड़  रुपये  बैंक  का  ऋण  माफ  करते  हैं,  उसमें  कितने  शून्य  होते  हैं,  वह  भी  मुझे

 नहीं  पता  है।  कराड  साहब,  आप  लिगेसी  का  इश्यू मत  उठाइए।  आप  कहेंगे  कि  यह  आपकी  लिगेसी  है।  अब  आपकी  सरकार  के  आठ  साल  हो  गए  हैं।  These  are  not  legacy  issues.  आप  ठीक कर
 सकते थे।  इकोनॉमी  ठीक  करने के  लिए  आठ  साल का  टाइम  बहुत  होता है।  आप  हमें  लिगेसी  इश्य ूमें  मत  फंसाइए।  आप  फॉर्म्स  लोन  को  माफ  कर  सकते  थे।  आप  फसल  बीमा  योजना में  पैसा  दे  सकते

 हैं।  वह  आप  नहीं  करते  हैं।  जो  ईमत्याज  भाई  बोल  रहे  थे,  आप  ईपीस के  पेंशनर्स का  पैसा  नहीं  देते।  लेकिन,  आपने  बैंकों  का  दस  लाख  करोड़  रुपये  माफ  कर  दिया।  आपने  किसका  किया,  वह  हम

 सबको  नहीं  पता  है।  आपने  किसी  का  भी  किया  होगा,  लेकिन  आप  उनका  कर  सकते  हैं  तो  इनका भी  कीजिए।  मेरी  सिर्फ  इतनी  ही  विनती  है।  बाकी,  मेरी कुछ  मांग  नहीं है।

 एक  दूसरी  स्कीम  है,  आपने  इतना  पैसा  मांगा  है।  सोशल  जस्टिस  डिपार्टमेंट  में  'वयोश्री'  नाम की  एक  बहुत  अच्छी  योजना  है।  मैं  इस  सरकार  को  धन्यवाद  देती  हू ंकि  आपने  इतनी  अच्छी

 स्कीम  बनाई।  लेकिन,  मैं  जिस  निर्वाचन  क्षेत्र  स ेआती  हूं,  वह  हाए स्ट  परफॉर्मिंग  क्षेत्र  है। पिछले  साल  भी  बारामती  लोक  सभा  निर्वाचन  क्षेत्र  में  'वयोश्री  योजनाਂ  नंबर-वन  थी।  |  topped  the  country.  |

 am  very  grateful  to  the  Central  Government  कि  आपने  इतनी  अच्छी  स्कीम  बनायी  और  हमने  अच्छी  तरह  से  इम्प्लीमेंट  करने  की  कोशिश  की।  उसमें  जो  शोषित,  पीड़ित,  दिव्यांग  और

 सीनियर  सिटीजन  हैं,  उनको  मदद  मिलती  है।  इस  साल  भी  हमारे  डिस्ट्रिक्ट  में  यह  सबसे  ज्यादा  इम्प्लीमेंट  हुई।  वहाँ  पर  एक  लाख  से  ज्यादा  लोगों  को  बेनिफिट  मिला।।  जब  भी  हम  सोशल  डिपार्टमेंट

 को  फॉलोअप  करते  हैं,  तो  वे  कहते  हैं  कि  हमारे पास  पैसा  नहीं है। सोशल  जस्टिस  डिपार्टमेंट  ने  पैसा  क्यों  नहीं  माँगा?  आपने  फर्टिलाइजर्स के  लिए  माँगा,  फ्यूल  के  लिए  माँगा,  आपने  कई  चीजों  के  लिए

 माँगा,  यह  अच्छी बात  है।
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 मनरेगा  और  फूड  सब्सिडी  के  लिए  है  और  जो  शोषित  हैं,  पीड़ित  हैं,  वंचित  हैं,  दिव्यांग  हैं,  जो  सीनियर  सिटिज़न्ज़  हैं,  आप  उनके  लिए  पैसा  क्यों  नहीं  मांग  रहे  हैं?  मुझे  विभाग  की  तरफ  से

 बताया गया  है  कि  you  are  a  high  performer.  यह  अच्छी  बात  है,  लेकिन  आज  तक  न  एक  हियरिंग  एड  आया  है,  न  ही  एक  चश्मा  आया है,  न  ही  कुछ  और  आया  है।...(व्यवधान)  एक  छोटा-सा

 प्वाइंट  है,  लेकिन  जरूरी  है।  मैं जल्द  ही  समाप्त  कर  दूंगी।...(व्यवधान)

 महोदय,  मैंने  कल  थोड़ी-सी  डिबेट  मिस की  थी।  यहां पर  निशिकांत  जी  भी  बैठे  हुए  हैं  कल  मैंने  यू-ट्यूब  पर  उनका  भाषण  देखा  था।  वह  बहुत  अच्छा  बोले,  लेकिन  कल  उन्होंने  एक  ऐसी  बात

 कही  कि  डॉलर  के  बारे  में  चिंता न  करें,  क्योंकि  डॉलर  की  वैल्यू चाहे  80-85  कितनी  भी  बढ़  जाए,  कोई  बात  नहीं  है।  हम  लोग  बाकी  करेंसियों  के  मुकाबले  बहुत  अच्छे  है,  यह  बड़ी  बात  है।  वह  बहुत
 अच्छा  बोले।  यह  बात  सही है।  हमारी  करेंसी  बाकी  सब  कौंसिलों से  अच्छी  है।  मैं  उनको  और  इस  सरकार  को  कुछ  याद  दिलाना  चाहता  हूं

 मैं  सुषमा  जी  को  क्वोट  करूंगी।  वह  हम  सबकी  वरिष्ठ  नेता  थीं।  वह  आपकी  पार्टी में  थीं,  लेकिन  वह  हमारी भी  नेता  थीं।  सुषमा  जी  का  एक  क्वोट  है,  मैंने  यहां  बैठकर  खुद  सुना  था।  उन्होंने

 कहा  था  कि  करेंसी  के  साथ  देश  की  प्रतिष्ठा  जुड़ी  होती है,  जैसे-जैसे करेंसी  गिरती  है,  वैसे-वैसे  देश  की  प्रतिष्ठा  गिरती  है।  ये  सुषमा  जी  का  क्वोट  है।

 महोदय,  मैं  कराड  जी  से  एक  छोटा-सा  प्वाइंट  पूछना  चाहती  हूं  हमारा  बाकी  सब  करेंसियों के  मुकाबले  डॉलर  से  रिश्ता  ज्यादा  क्यों  बनता  है,  क्योंकि  जो  ट्रेडिंग  होती  है,  वह  सिर्फ  डॉलर  में

 होती  है।  वह  न  ही  पाउंड  में  होता है,  न  ही  बांग्लादेश के  पैसे  से  होता  है,  न  ही  श्रीलंका की  करेंसी  से  होता है।  जब  डॉलर  के  मुकाबले  रुपया  गिरता है,  8॥  our  transactions  are  in  dollars.  |  am

 not  an  expert  in  finance  like  all  of  you  are.  But  so  much  little  knowledge  |  have  that  the  reason  why  inflation  and  price  rise  happen  is  purely  because  of  dollar

 prices.  So,  dollar-to-dollar  has  to  be  compared.  You  cannot  compare  other  world  currencies  to  the  dollar  value.

 |  would  like  to  seek  a  clarification.  What  is  the  Government's  stand?  सभी  ने  डिमोनेटाइजेशन  के  बारे  में  बोला  है।  |  would  not  repeat  it,  but  |  just  have  one  pointed

 question  to  ask  you.  Demonetisation  was  right  or  wrong,  |  am  not  going  into  the  merits.  But  how  much  black  money  was  collected  by  this  Government?

 ।  have  one  last  small  point.  When  you  are  talking  about  rate  hike  and  the  economy  is  doing  very  well,  an  article  came  in  the  newspaper  today  that

 India’s  industrial  production  has  contracted  by  four  to  five  per  cent.  Industrial  growth  is  not  there;  unemployment  is  going  up.  You  are  saying  that  the  whole

 world  is  going  into  recession.  If  dollar  price  is  an  issue,  exports  will  slow  down  today.  So,  how  is  this  a  very  good  economy?

 We  are  no  more  an  insulated  economy.  You  want  to  be  among  the  top  five.  How  are  we  insulated?  How  are  you  saying  so?  Do  you  have  a  roadmap?

 (Interruptions)  The  world  economy  is  going  into  crisis.  How  is  India  going  to  be  protected?  |  would  request  you  to  kindly  clarify  this.

 महोदय,  पीएलआई  स्कीम  के  दो-चार  प्लन  हैं।  |  would  not  speak  on  it.  But  at  least,  kindly  tell  me  what  did  you  achieve.  Regarding  fuel  also,  what  have  you

 done?  It  is  because  you  are  talking  about  fuel  subsidy.  How  will  the  subsidies  go  if  the  issue  regarding  dollar  is  there?  So,  the  whole  buck  stops  at  the  dollar

 which  you  are  taking  so  lightly.  We  were  very  pained  when  the  hon.  Finance  Minister  said  that  we  are  jealous  or  insecure.  Why  should  we  be  jealous  or

 insecure?  We  are  happy.  अगर  देश  अच्छा  चलेगा,  तो  हमारा  क्षेत्र  भी  अच्छा  चलेगा  और  राज्य  भी  अच्छा  चलेगा।

 So,  |  request  you  to  clarify  your  stand  on  the  dollar  because,  |  think,  you  are  misleading  the  nation  by  putting  up  an  economic  situation  which  is  not

 true.  So,  please  do  not  mislead  the  nation.

 Thank  you.

 श्री  हसनैन  मसूदी  (अनन्तनाग)  :  चेयरमैन  साहब,  मुझे  अनुदानों की  अनुपूरक  मांगों  पर  बोलने  की  इजाज़त  देने के  लिए  आपका  बहुत  शुक्रिया।

 जनाब,  जब  भी  अनुदानों  की  अनुपूरक  मांगों का  मौका  आता  है,  जब  ज़िम्नी  मुतालबात  की  जाती  है,  तो  खुद  यकसा  जरूरी  हो  जाता  है।  जो  मुल्क  की  मईशत  है,  हर  सूरत  में  उसमें  एक  चैलेंज

 है।  कोई भी  जो  इंडीकेटर  का  मईशत  है,  सही  मईशत  का,  मज़बूत  मईशत  का,  वह  सारा ये  दिखाता  है  कि  मईशत  कोई  अच्छी  पोजीशन में  नहीं  है।

 जनाब,  अगर  सोशल  सेक्टर  में  कुछ  कामयाबियां  हुई  हैं,  लेकिन  मजमूई  तौर  पर  जहां  इम्प्लॉयमेंट  की  बात  है,  जहां  कारोबार  की  बात  है,  कीमतों  की  बात  है,  तो  हमें  जम्मू की  मईशत  और

 उसके  बारे  में  कोई  अच्छी  खबर  नहीं  मिलती  है।  अगर  जम्मू-कश्मीर  की  बात  करें,  जब  5  अगस्त,  2019  को  जम्मू-कश्मीर  की  खुसूसी  पोज़ीशन  खत्म की  गई  और  5,000  साल  पुरानी  रियासत  को

 तक़सीम किया  गया,  तो  हमने उसी  वक्त  यह  मुतनब्बे  किया  था  कि  आप  जो  कदम  उठा  रहे  हैं,  वह  सही  नहीं  है  और  इससे  कुछ  भी  हासिल  नहीं  होने  वाला है  और  वक्त  ने  वही  साबित  किया  है।

 हमें  नॉर्मलसी का  वादा  दिया  गया  था।  हमें  कहा  गया  था  कि  खुशहाली के  दिन  आएंगे,  एक  नया  कश्मीर  होगा,  लेकिन  आज  हम देख  रहे  है ंकि  कश्मीर  की  क्या  पॉजिशन है।  जनाब,  जब  हम

 सियासी  पहलू पर  आते  हैं  तो  देखने में  आता  है  कि  आज  भी  तशद्दुद के  वाकयात  हो  रहे  हैं।  हर  दिन  हमें  किसी  न  किसी  तशद्दुद  की  इत्तला  मिलती  है।  इस  वक्त  भी  कई  सौ  नौजवान  जम्मू  कश्मीर  से  दूर
 जेलों  में,  जैसे  डिस्ट्रिक्ट  बरेली  में,  अम्बेडकर  नगर  में,  आगरा  में  हैं। जबकि  ए.के.  रॉय  के  केस  में  सुप्रीम कोर्ट  ने  वाज़ह  कहा  है  कि  जो  भी  प्रिवेंटिव  डिटेंशन  में  हो,  उसको  वहां  से  दूर  नहीं  रखा  जाना
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 चाहिए।  इतना  ही  नहीं  जो  बिल्कुल  मजहबी  स्कॉलर्स हैं,  मौलाना  अब्दुल  राशिद  हैं,  मुश्ताक  साहब  हैं,  वे  तक  पाबन्द  सलासल  हैं।  बात  यह  है  कि  देखिए  हम  वाटर  टाइट  कम्पार्टमेंट  में  नहीं  कर  सकते  हैं।

 सियासत  और  मईशत  का  चोली-दामन का  साथ  होता  है।

 जनाब,  इन्वेस्टमेंट  की  बात  होती  है,  लेकिन  आज  किसी  तरह  का  इन्वेस्टमेंट  नहीं  हुआ  है।  आज  मुल्क  में  सबसे  ज्यादा  अनएंप्लॉयमेंट  जम्मू  कश्मीर  में  है।  करीब  20  परसेंट  के  आसपास

 कश्मीर  में  अनएंप्लॉयमेंट  है।  वहां  पर  दो  यूनिवर्सिटीज़  बनाई गई  हैं।  आप  हैरान  रह  जाएंगे,  वहां  पर  साउथ  कैम्पस में  सिर्फ  6  डिपार्टमेंट्स  हैं।...  (व्यवधान)  जनाब,  ये  अभी  दिल्ली  के  जख्म  सहला  रहे

 हैं।...  (व्यवधान)  वहां  पर  6  डिपार्टमेंट्स हैं  और  कुल  16  फैकल्टी  हैं।  कहीं  भी  सेन्ट्रल  युनिवर्सिटी  एजुकेशन  नहीं  है।  जहां  तक  एम्स  का  सवाल  है  तो  अगर  जम्मू में  यह  सिस्टम  लाया  गया  है  तो  मैं

 आपको  बताना  चाहता  हूँ  कि  कश्मीर में  स्टूडेंट्स  कहीं  ओर  हैं  और  एम्स  कहीं  ओर  बनाए  जा  रहे  हैं।  आज  हम  अनएंप्लॉयमेंट  की  बात  करते  हैं तो  एक  लाख  के  करीब  डेली  वेजर्स,  कैजुअल  वर्कर्स,  नीड

 बेसिस  वर्कर्स  आदि  अपनी  तनख्वाह  का  इंतजार  कर  रहे  हैं।

 आप  जम्मू-कश्मीर की  बात  देखिए।  वहां  एक  छोटा  सा  बैंक  है।  उन्होंने  2,056  करोड़  रुपये  माफ  किए  हैं।  ये  रुपये  किसके  माफ  किए  गए  है,  कैसे  माफ  किए  गए  हैं,  इसका  कुछ  पता ही  नहीं  है

 ये  जम्मू-कश्मीर के  मईशत  के  इंडिकेटर्स हैं। अगर  हम  मुल्क  की  तुलना  करेंगे  तो  मुल्क में  तो  चुनौतियां  है  ही  है,  लेकिन  जम्मू  कश्मीर  की  अलग  चुनौतियां  हैं।  सेब  जम्मू-कश्मीर  की  रीढ़ की  हड्डी  है।  वहां

 पर  हजारों  ट्र  वहीं  के  वहीं रह  गए  और  सारी सेब  वहीं  पर  ही  सड़  गई  अब  दूसरा  मामला यह  शुरू  हो  गया कि  सेब के  दाम  ही  नहीं है।  अब  तो  पैकेजिंग के  पैसे  नहीं  आ  रहे  हैं।  ट्रांसपोर्टेशन  के  पैसे  नहीं

 आ रहे हैं।

 जनाब,  आप  भी  जानते  हैं  कि  हमारे  यहां  पर  सैफरन  होता  है।  आज  सैफरन  की  20  परसेंट  तक  पैदावार  गिर  गई  है,  क्योंकि  पॉल्यूशन  पर  कोई  कंट्रोल  नहीं  हो  रहा है  पॉल्यूशन की  वजह  से

 तथा  क्लाइमेट  के  चेंज  होने  की  वजह  से  फसलें  तबाह  हो  रही  हैं।  इस  बात  को  कोई  तवज्जो  ही  नहीं दे  रहा  है।  एक  तरह  का  एडमिनिस्ट्रेटिव  पैरालिसिस  है।  हमारा  वर्ष  2034  का  एक  मास्टर  प्लान  है।  6

 महीने से  उस  पर  बैठक  हो  रही  है,  लेकिन  क्या  परिवर्तन  किए  जाएं,  क्या  परिवर्तन  नहीं किए  जाएं,  इस  विषय पर  कोई  बात  ही  नहीं  कर  रहा  है।

 मैंने  कल  ही  आपकी  इजाजत  से  यहां  पर  हेपेटाइटस बी  का  मामला  उठाया  था  सिर्फ  40  परसेंट  लोगों को  सेफ  ड्रिंकिंग  वाटर  मिल  रहा  है।  प्राइम  मिनिस्टर  का  यह  सबसे  बड़ा  एम्बिशियस  ड्रीम

 था।  आज  की  तारीख  में  40  परसेंट  से  कम  आबादी को  सेफ  ड्रिंकिंग  वाटर  मिल  रहा  है  और  उसी की  वजह  से  हेपेटाइटस की  बात  हुई  है।  अब  हेल्थ  केयर  की  बात  ले  लीजिए।  सभी एक  करोड़  लोगों  के

 लिए  एक  पेटस्कैन  है।  मैंने  गुजारिश  की  थी  कि  साउथ  कश्मीर में  उसे  मुस्लिम  करने के  लिए  एक  पेटस्कैन  लगाइए।  लद्दाख  और  कश्मीर  के  लोग  एक  ही  इंस्टीटयूट  पर  निर्भर  हैं,  वह  इंस्टिट्यूट  ऑफ

 मेडिकल  साइंसेज,  श्रीनगर  है।  जहां  तक  एंप्लॉयमेंट  के  नए  अवसर  बनाने की  बात  है,  वह  तो  कहीं  पर  है  ही  नहीं।  अगर  वित्त  मंत्री  जी  हमें  बताए  कि  इस  तरह  का  इंवेस्टमेंट  जम्मू-कश्मीर  में  हो  गया  है  तो

 हम कहेंगे कि  हाँ,  वहां पर  एंप्लॉयमेंट  जनरेट  हो  गया  है,  लेकिन  ऐसा  कहीं  भी  नहीं है।  हर  जगह  बेइतमिनानी  है।  जम्मू में  बेइतमिनानी  है।  सीएसआर  का  कोई  मतलब ही  नहीं  है। सीएसआर कहां  लग  रहा
 है?  मिनरल  डेवलपमेंट  फंड  का  कोई  अता-पता  ही  नहीं  है।  जम्मू में  बेइतमिनानी  है।  हर  जगह  बेइतमिनानी है।  जनाब,  तब  तक  कुछ  नहीं  होगा,  जब  तक  आप  जम्मू  कश्मीर  को  सियासी  हुकूक से  बहाल

 नहीं  करेंगे।  आपने  जो  5  अगस्त  को  किया,  अगर  आप  उसे  अनडू नहीं  करेंगे...  (व्यवधान)

 माननीय  सभापति  :  आप  केवल  दो  सेंटेसेज  बोलकर  समाप्त  कीजिए।

 (व्यवधान)

 श्री  हसनैन  मसूदी  :  सर,  एक  अच्छी  बात  हुई  कि  हमारे  लॉ  मिनिस्टर  साहब ने  कहा  कि  5  अगस्त  को  जो  हुआ,  वह  सही  है।  वह  अरुणाचल  प्रदेश  से  आते  हैं,  क्या  वह  अरुणाचल  प्रदेश  के  बारे  में  भी

 यही  कहेंगे कि  वहां  स ेआईएलपी खत्म  कीजिए  या  वहां की  जो  ख़ुसूसी  पोजीशन  है,  उसे  खत्म  कीजिए?  वह  तो  होगा  नहीं।  (व्यवधान)

 माननीय  सभापति  :  आपकी बात  आ  गयी  है।  श्री पी.  वी.  मिधुन  रेड्डी जी  |

 SHRI  P.V.  MIDHUN  REDDY  (RAJAMPET):  Hon.  Chairperson,  Sir,  thank  you  for  giving  me  an  opportunity  to  speak  on  the  Supplementary

 Demands  for  Grants.

 |  would  like  to  start  on  a  positive  note.  During  the  last  session  and  during  one  of  the  discussions  on  Budget,  we  had  raised  a  Demand  for  setting  the

 GST  right  for  mango  puree  and  mango  pulp.  We  had  given  a  representation  also.  |  would  like  to  thank  the  hon.  Ministers,  Shrimati  Nirmala  Sitharaman  Ji  and

 Dr.  Bhagwat  Karad  Ji  for  setting  that  right,  and  helping  our  mango  farmers.  |  hope  that  they  have  all  the  best  wishes  from  our  farmers.

 Now,  |  come  to  the  Supplementary  Demands  for  Grants.  There  has  been  an  increase  in  the  allocation  for  MGNREGA  by  Rs.  16,400  crore,  but  if  you

 see  the  overall  allocation,  it  is  a  reduction  of  Rs.  8,600  crore  compared  to  the  previous  year.  It  is  not  right  to  cut  down  the  funds  for  MGNREGA  because

 especially  after  the  pandemic,  MGNREGA  supported  the  livelihoods  of  the  downtrodden  and  poor  people.  So,  |  urge  the  Government  not  to  cut  down  on

 MGNREGA.  Even  in  the  case  of  Andhra  Pradesh,  only  14  crore  man-days  have  been  allotted,  which  is  a  reduction  of  9.68  crore  man-days.  It  is  not  a  welcome

 step.  We  request  the  Government  of  India  not  to  cut  down  the  spending  on  MGNREGA  and  to  increase  the  allotment  under  MGNREGA.
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 Hon.  Chairperson,  Sir,  if  you  see  fiscal  indicators  in  the  Budget,  the  fiscal  deficit  has  been  pegged  at  6.4  per  cent  of  the  GDP.  But  it  is  concerning  to

 see  that  in  the  first  half  of  the  Financial  Year  (2022-23),  the  fiscal  deficit  rose  to  Rs.  6.2  lakh  crore  compared  to  Rs.  5.27  lakh  crore  the  previous  year.  So,  the

 Government  should  explain  how  it  is  going  to  peg  the  fiscal  deficit  at  6.4  per  cent  of  the  GDP  without  cutting  the  CAPEX  allocation.  Is  the  Government  going  to

 spend  the  entire  Rs.  7.5  lakh  crore  that  is  allocated  for  capital  expenditure,  which  is  24  per  cent  higher  than  the  previous  year?  With  only  four  months  left,  we

 do  not  know  how  the  Government  is  going  to  reach  the  CAPEX  targets  without  a  proper  CAPEX  allocation  because  it  is  very  difficult  for  the  economy  to

 bounce  back.  Like  all  other  States,  we,  the  people  of  Andhra  Pradesh,  also  have  a  Demand.  Due  to  the  pandemic  and  various  other  reasons  prevailing  in  the

 economy,  we  demand  the  Central  Government  to  extend  GST  compensation  by  five  more  years.

 Hon.  Chairperson,  Sir,  it  is  also  very  concerning  to  note  that  the  Central  Government’s  revenues  from  cesses  and  surcharges  have  increased  from  10.4

 per  cent  in  2011-12  to  26.7  per  cent  in  2021-22.  This  is  not  fair  because  the  States’  revenues  the  moneys  the  States  have  to  get  are  going  in  the  form  of

 surcharges.  So,  we  request  that  the  surcharges  be  made  part  of  the  devolution  of  taxes  to  the  States.  In  the  last  ten  years,  there  has  been  an  increase  from  10

 per  cent  to  26.7  per  cent,  which  is  not  good.  The  States  set  to  lose  those  revenues.

 Now,  |  come  to  the  issue  with  regard  to  my  State  of  Andhra  Pradesh.  After  the  bifurcation  of  the  State  in  the  year  2014,  whatever  the  revenue  deficit  or

 resource  gap  we  had  in  the  first  year,  the  Government  said  that,  that  would  be  funded.  It  is  close  to  Rs.  32,000  crore  for  Andhra  Pradesh.  So  far,  even  after

 eight  years,  this  issue  has  not  been  sorted  out.  We  request  the  Finance  Ministry  to  sort  out  this  resource  gap  funding  issue.  This  is  not  the  first  time  that  we

 have  given  representation.  We  have  represented  ‘n’  number  of  times.  We  request  the  Government  to  act  on  that.

 Hon.  Chairperson,  Sir,  |  would  like  to  bring  one  more  issue  to  the  kind  attention  of  the  hon.  Finance  Minister.  The  net  borrowing  ceiling  for  Andhra

 Pradesh  has  been  pegged  at  Rs.  42,472  crore  for  2021-22.  But  it  is  because  of  the  over-borrowing  of  the  previous  Government.  When  BJP  and  TDP  were  in

 power  in  our  State,  they  had  over-borrowed  Rs.  17,923  crore  during  the  74  Finance  Commission’s  time.  Now,  the  net  borrowing  ceiling  limit  is  being  cut  down

 which  is  not  fair.  We  cannot  suffer  because  of  the  doings  of  the  previous  Government.  So,  we  request  the  Government  not  to  link  it.  Even  if  we  see  a  circular

 which  has  been  given  by  the  Finance  Ministry,  it  says  that  the  over-borrowings  of  the  previous  Finance  Commission  will  not  be  adjusted  in  the  15t  Finance

 Commission.  Even  by  that  circular  which  was  given  by  the  Finance  Ministry,  this  amount  of  Rs.  17,923  which  is  being  cut  in  our  net  borrowing  should  not  be

 adjusted  in  this  current  15t  Finance  Commission.

 Sir,  we  have  one  more  concern.  During  the  division  of  the  State,  Polavaram  project  was  declared  as  a  national  project  and  it  is  clearly  stated  in  the  AP

 Reorganization  Act  that  the  Polavaram  project  is  a  national  project  and  it  will  be  executed  by  the  Centre  but  if  you  see  today,  the  execution  of  the  project  is  not

 going  according  to  the  AP  Reorganization  Act.  The  funds  for  the  project  are  not  being  paid  in  time  and  it  is  nowhere  treated  like  a  national  project.  The

 Polavaram  project  is  the  lifeline  of  our  State.  During  the  bifurcation  of  our  State,  they  said  that  the  Polavaram  project  will  be  done  by  them.  It  is  there  in  the  AP

 Reorganization  Act.  But  if  you  see  that,  there  are  various  issues  which  are  coming  up  during  the  course  of  the  project  and  also  because  of  the  new  land

 acquisition  rules,  the  cost  of  the  project  has  shot  up.  The  land  acquisition  and  R&R  cost  has  shot  up  and  the  Central  Government  and  Jal  Shakti  approved  the

 cost  estimates  at  Rs.  55,548  crore.  The  Technical  Advisory  Committee  passed  it  in  2019  but  till  now,  the  Finance  Department  is  yet  to  ratify  it  and  it  is  still

 pending  for  approval  from  the  Finance  Department  which  is  not  good.  It  has  not  happened  like  this  with  any  other  national  project.  More  surprising  thing  is  that

 in  any  dam  which  is  being  built  or  the  dams  which  were  built  in  the  previous  years,  the  drinking  water  component  and  irrigation  component  was  made  nowhere

 separate.  Here,  they  are  saying  that  the  drinking  water  component  is  not  part  of  this  and  we  are  going  to  exclude  this  amount,  which  is  Rs.  4,068  crore.  It  is  not

 good,  Sir.  You  cannot  build  a  dam  and  Say  it  is  not  meant  for  drinking  and  it  is  only  for  irrigation.  If  you  are  going  to  use  for  drinking  water  purpose,  we  are

 going  to  reduce  the  amount.  It  is  not  fair  for  the  Department  to  say  this.  We  demand  that  drinking  water  be  also  a  part  like  any  other  national  project  which  was

 done  in  our  country.  We  also  demand  for  removal  of  component-wise  restrictions.  There  will  be  various  components  which  will  come  up  based  on  the

 designs.

 For  any  change  in  component,  they  are  now  restricting  payment  which  is  not  good.  If  you  take,  for  example,  the  national  highway  project,  the  length

 of  the  bridge  might  go  up  or  the  length  of  the  road  might  go  up  but  still,  the  execution  happens  and  the  whole  road  is  completed.  Nowhere,  they  say  that  now

 the  component  has  increased,  we  will  restrict  the  payment.  It  is  not  fair.
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 Why  are  they  doing  like  this  only  for  Polavaram  project?  So,  we  demand  for  the  removal  of  component-wise  restrictions  on  the  Polavaram  project

 which  has  been  imposed  on  it  unfairly.  We  also  demand  that  the  issues  related  to  land  acquisition  and  R&R  be  sorted  out.

 So,  as  proposed  by  Jal  Shakti,  it  was  requested  that  the  Land  acquisition  bills  be  scrutinized  and  paid  directly  to  the  beneficiaries  under  DBT.  But  it

 has  been  delayed  extraordinarily.  The  project  is  getting  delayed.

 The  cost  of  land  acquisition  is  going  up  which  is  a  loss  for  the  country,  loss  for  the  State  and  also  loss  for  the  people.  So,  we  demand  that  whatever

 you  have  promised  here  be  fulfilled.  You  have  clearly  told  that  Polavaram  project  is  a  national  project  and  we  will  construct  it.  So,  we  are  demanding  that  land

 acquisition  money  be  paid  immediately.

 We  also  demand  the  Central  Government  for  ad-hoc  fund  of  Rs.  10,000  crore.  If  you  see  any  national  project  or  national  highway  project,  the  payments

 are  done  in  just  a  week’s  time  but  for  Polavaram  project,  it  is  taking  months  together  for  clearing  one  bill.

 How  do  we  expect  a  project  to  be  complete  in  this  way?  So,  we  demand  that  an  ad-hoc  amount  be  paid  so  that  the  project  execution  happens  at  a

 faster  pace.

 14.00  hrs

 |  also  would  like  to  know  one  more  thing.  A  national  project  has  to  be  constructed  by  the  Central  Government.  Now,  when  this  Government  was  in

 alliance  with  the  TDP  Government  in  our  State,  why  did  the  Government  then  give  the  task  of  execution  to  the  State  Government?  Why  were  such  restrictions

 and  conditions  put?  People  should  know  why  a  national  project  has  been  mishandled  so  badly  and  why  the  execution  of  a  national  project  was  entrusted  to  a

 State  Government.  Why  should  people  suffer  because  of  this?

 After  the  bifurcation  of  the  State,  based  on  the  directions  of  the  Central  Government,  we  have  supplied  power  to  the  State  of  Telangana  through  the

 Power  System  Operation  Corporation  Limited.  The  dues  amount  to  approximately  Rs.  6,800  crore.  We  would  like  to  request  the  Central  Government  and  step-

 in  and  make  arrangements  for  release  of  our  dues.

 The  next  point  is  about  the  National  Food  Security  Act.  Almost  60  per  cent  of  population  is  covered  under  the  provisions  of  this  Act.  With  respect  to  the

 State  of  Andhra  Pradesh,  the  number  of  persons  covered  under  NFSA  is  2.68  crores  which  is  60  per  cent  of  the  total  population  of  the  State  of  Andhra

 Pradesh.  The  Act  clearly  states  that  75  per  cent  of  the  rural  population  and  50  per  cent  of  the  urban  population  is  eligible  under  NFSA.  But  in  our  State  it  is

 restricted  to  60  per  cent  for  rural  and  41  per  cent  for  urban  population.  It  is  not  fair  in  comparison  to  other  States  like  Maharashtra,  Gujarat,  Karnataka  relatively

 economically  stronger  States  than  us  are  getting  10  per  cent  more  and  we  are  at  ०  loss  which  is  resulting  in  another  56  lakhs  additional  people,  who  are

 eligible,  not  getting  covered  under  the  NFSA.  In  spite  of  all  our  financial  problems,  the  State  of  Andhra  Pradesh  are  taking  care  of  our  people  with  a  sum  of  Rs.

 5500  crore.  So,  we  would  like  to  request  the  Central  Government  to  follow  the  recommendations  of  the  NITI  Ayog.  Earlier,  a  committee  headed  by  the  Finance

 Secretary  referred  the  matter  to  the  NITI  Ayog.  NITI  Ayog  clearly  said  that  the  State  of  Andhra  Pradesh  is  eligible  for  additional  number  of  beneficiaries  to  be

 included  under  NFSA.  They  also  said  that  wherever  there  are  such  provisions,  the  State  of  Andhra  Pradesh  has  to  get  it.  But  if  you  see,  under  NFSA,  3  lakh

 tonnes  of  food  grains  per  month  is  utilised  and  we  are  requesting  for  77,000  tonnes  of  additional  food  grains.  The  Government  does  not  have  to  make  any

 changes,  but  just  have  to  allot  from  the  already  prescribed  allocation.

 The  other  important  point  is  that  our  State  was  bifurcated  against  our  wishes.  The  State  of  Andhra  Pradesh  was  bifurcated  in  a  very  unjustified  manner.

 Just  to  explain  the  magnitude  and  impact  of  its  bifurcation,  in  the  first  year  of  its  bifurcation,  the  per  capita  income  of  Telangana  was  Rs.  15,454  crore,  whereas

 the  per  capital  income  of  Andhra  Pradesh  was  Rs.  8,979  crore.  We  inherited  56  per  cent  of  the  population  and  only  45  per  cent  of  the  revenues.  We  also

 inherited  60  per  cent  of  debt.  Under  these  circumstances,  it  was  promised,  on  the  floor  of  this  House,  by  the  hon.  Prime  Minister  that  Special  Category  Status

 will  be  given  to  the  State  of  Andhra  Pradesh.  It  has  been  eight  years  since  then.  It  has  been  passed  in  the  Cabinet.  |  would  also  like  to  mention  here,  for  the

 record,  that  we  are  more  than  20  MPs  in  the  Lok  Sabha.  We  raised  this  issue  a  hundred  times  in  various  fora  but  the  Government  is  yet  to  decide  on  this.  We

 demand  Special  Category  Status  for  the  State.  It  is  the  right  of  the  people  of  Andhra  Pradesh.  So,  it  is  a  very  important  issue.
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 We  have  26  districts  in  our  State  and  we  have  only  14  medical  colleges,  out  of  which  three  are  funded  by  the  Centre.  We  come  across  in  the  media  that

 our  students  are  going  to  countries  like  Philippines  and  Ukraine  to  study  medicine  by  spending  lakhs  and  lakhs  of  money.  So,  we  would  like  to  request  the

 Central  Government  to  consider  setting  up  of  another  additional  12  Government  colleges  for  districts  where  we  do  not  have  any  medical  colleges.  Ours  is  a

 new  State;  we  do  not  have  tier  |  cities;  we  do  not  have  proper  hospitals.  So,  setting  up  new  medical  colleges  will  definitely  improve  medical  infrastructure  in  the

 State.

 Sir,  |  would  like  to  submit  before  the  hon.  Finance  Minister  that  if  the  Government  takes  the  total  money  spent  by  the  students  for  studying  abroad  for

 five  batches,  then  the  Government  will  be  able  to  build  a  new  medical  college  with  that  much  of  money  spent.  It  makes  sense.  Why  should  our  students  go

 and  spend  money  abroad  when  we  have  the  facilities,  when  we  can  set  up  medical  colleges  and  when  we  can  recover  that  money  in  five  to  six  years?  So,  |

 request  the  Government  to  help  us  in  setting  up  of  new  medical  colleges.

 |  would  also  like  to  bring  one  more  important  point  to  the  notice  of  the  hon.  Minister.  Andhra  Pradesh,  under  the  leadership  of  our  young  CM,  Shri

 Y.S.  Jagan  Mohan  Reddy,  is  setting  up  the  biggest  integrated  renewable  energy  pumped  storage  plant  in  the  world  with  4800  megawatts.  There  is  a  capacity

 of  30,000  megawatts  more.  Within  just  one  year  of  investing  the  money  with  which  we  import  coal,  we  can  complete  these  projects  and  we  do  not  need  to

 import  coal.  The  hon.  Minister  is  here.  |  would  like  to  bring  it  to  her  notice.  Andhra  Pradesh  is  in  the  process  of  developing  the  biggest  renewable  integrated

 pumped  storage  plant  with  4800  megawatts.  There  is  a  capacity  for  30,000  megawatts  more.  We  are  requesting  the  Central  Government  to  fund  this  project

 because  we  do  not  need  to  import  coal.  Once  these  projects  are  completed,  the  amount  required  for  import  of  coal  for  one  year  is  enough  to  complete  all  these

 projects.  We  can  do  it  in  three  years  with  the  support  of  the  funding  of  the  Central  Government  and  execution  by  the  State  Government.  It  is  very  good  for  the

 country.  Even  a  company  from  Andhra  Pradesh  has  tied  up  with  Singapore  Government  for  developing  green  hydrogen.  So,  if  we  develop  this  pumped

 storage  project  and  develop  green  hydrogen,  we  can  be  a  base  for  exporting  power  to  other  countries.  |  have  one  more  request  to  make  to  the  hon.  Minister.  |

 request  the  hon.  Minister  to  visit  Rythu  Bharosa  Kendras  of  Andhra  Pradesh.  They  are  one  of  its  kind  in  the  country.  In  the  Rythu  Bharosa  Kendras,  all

 services  are  available  for  farmers  including  procurement  of  seeds,  etc.  Everything  relating  to  farmers  are  available  at  a  single  stop.  The  Government  is  there

 to  guarantee  their  quality.  There  is  an  Agricultural  Officer  present  there.  Various  services  are  available  there.  Farmers  just  need  to  focus  only  on  their

 farming.  They  need  not  worry  about  procurement  of  farm  inputs  and  sale  of  their  produce.  The  hon.  Finance  Minister  has  visited  Andhra  Pradesh  many  times.

 She  has  done  various  things  for  us.  |  request  her  to  visit  the  Rythu  Bharosa  Kendras.  |  also  want  to  proudly  say  that  the  Government  has  taken  up

 modernisation  of  55,000  Government  schools  under  Nadu  Nedu  Scheme.  We  are  providing  the  best  infrastructure  and  best  education  to  children.  We  are

 also  coming  up  with  CBSE  schools.  |  request  the  hon.  Finance  Minister  to  help  our  State  in  these  areas  which  will  really  be  noble  for  the  future  of  our  country.

 With  this  request,  |  end  my  speech.  Thank  you,  Sir.

 श्री  प्रतापराव  जाधव  (बुलढाणा):  माननीय  सभापति  महोदय,  मैं  आपको  धन्यवाद  देता  हू ँकि  आपने  मुझे  अनुपूरक  अनुदान  की  मांगों पर  बोलने  का  अवसर  दिया।

 यह  बजट  विकास  को  गति  प्रदान  करता  है।  इससे  सार्वजनिक  निवेश  को  बढ़ावा  मिल  रहा  है  और  आधुनिक  इंफ्रास्ट्रक्चर्स में  बढ़ोतरी  हो  रही  है।  यह  पीएम  गतिशक्ति  द्वारा  निर्देशित  और

 मल्टी  मॉडल  दृष्टिकोण  के  तालमेल  से  लाभान्वित  भी  कर  रहा  है।

 आदरणीय  प्रधानमंत्री  जी  के  निर्देश में  माननीय  वित्त  मंत्री जी  ने  जो  चार  प्राथमिकताएं  यहाँ  पर  रखी  हैं,  जैसे  पीएम  गतिशक्ति,  समावेशी  विकास,  उत्पादकता  वृद्धि  और  निवेश,  उदीयमान

 अवसर,  ऊर्जा  संक्रमण,  जलवायु  कार्रवाई  और  निवेश  का  वित्त  पोषण।  यह  चौतरफा  विकास  के  लिए  बहुत  ही  सुनहरा  अवसर  दे  रही है।  इससे  हमारे  युवाओं,  महिलाओं,  किसानों,  अनुसूचित  जातियों

 और  अनुसूचित  जनजातियों को  सीधा  लाभ  मिल  रहा  है।

 महोदय,  इतिहास की  एक  लाइन में  हमने  कभी  पढ़ा  था  कि  history  tells  us  that  powerful  people  come  from  powerful  place.  मुझे  लगता  है  कि  इतिहास

 की  इस  लाइन  को  बहुत  सारे  लोगों  ने  गलत  साबित  कर  दिया।  जैसे  हमारे  महाराष्ट्र  के  छत्रपति  शिवाजी  महाराज,  महात्मा  ज्योतिबा  फूले  और

 डॉक्टर  बाबा  साहेब  अंबेडकर  ने  जो  कार्य  उस  जमाने  में  किया,  उससे  उन्होंने  इतिहास  की  इस  लाइन  को  गलत  साबित  कर  दिया।  आज के

 इस  समय  में  हम  देख  रहे  हैं  कि  हमारे  माननीय  प्रधान  मंत्री  श्री  नरेन्द्र  मोदी  जी  ने  इस  दुनिया  को  दिखा  दिया  है  कि  powerful  people  make

 a  place  powerful.

 सभापति  महोदय,  सरकार ने  वर्ष  2022-23  के  लिए  अनुदान  की  अनुपूरक  मांगों  के  रूप  में  अतिरिक्त  3.26  लाख  करोड़  रुपए की  मांग की  है।  मुख्य  रूप  से  उर्वरक,  भोजन  और  एलपीजी  जैसी

 वस्तुओं  पर  एक  उच्च  सब्सिडी  बिल  का  वित्तपोषण  करने  के  लिए  और  इस  वर्ष  लगभग  10  प्रतिशत  राशि का  उपयोग  सड़कों  और  रेलवे  जैसे  क्षेत्रों  में  पूंजीगत  व्यय में  और  वृद्धि  करने  के  लिए  किय
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 जाने  वाला  है।  सभापति  महोदय,  वित्त  मंत्रालय ने  संसद  की  मंजूरी  के  लिए  लगभग  4.36  लाख  करोड़  रुपए की  अतिरिक्त  सकल  व्यय  योजना  रखी  है,  शुद्ध  नकद  व्यय  3.26  लाख  करोड़  रुपए  आंका

 गया  है,  जिसमें  1.1  लाख  करोड़  रुपए  उच्च  प्राप्तियां  और  मौजूदा  परिव्यय  बचत  से  है।

 प्रमुख  व्यय  मदों  में  उर्वरक  और  यूरिया  सब्सिडी  के  लिए  1.09  लाख  करोड़  रुपए  और  खाद्य  और  सार्वजनिक  वितरण  विभाग के  लिए  80,000  करोड़  रुपए  से  अधिक  शामिल  है।  इसमें से  तीन

 चौथाई  प्रधान  मंत्री  गरीब  कल्याण  अन्न  योजना  के  लिए  निर्धारित  है।

 22,000  करोड़  रुपए  एलपीजी  सिलेंडर  की  बिक्री  पर  हुए  नुकसान  के  लिए  विपणन  कंपनियों  को  भुगतान  के  लिए  भी  इसमें  रखे  हैं।  जबकि  एलपीजी गैस  के  दाम  बहुत  ज्यादा  बढ़ने के  बाद  भी

 हमारे  गांवों के  गरीब  लोगों  को  और  मध्यम  वर्गीय  लोगों  को  कम  कीमत  में  गैस  देने  के  लिए  सरकार  ने  उनको  प्रादित  किया।  उनका  जो  नुकसान  हुआ  था,  उसके  लिए  22,000  करोड़  रुपए  का  प्रावधान

 किया है।

 14.12  hrs  (Shrimati  Rama  Devi  in  the  Chair)

 राष्ट्रीय  ग्रामीण  रोजगार  गारंटी  योजना  के  लिए  16,400  करोड़  रुपए  के  अतिरिक्त  परिव्यय  की  मांग  भी  यहां  पर  की  गई  है।  वर्ष  2022-23  और  2021-22  में  अंतरिम  बजट  अनुमान

 4,46,047.72  करोड़  रुपए  के  मुकाबले  अंतिम  3,36,439.03  करोड़  रुपए  था।  दोनों  में  सब्सिडी  की  अधिकता  काफी  हद  तक  कोविड-19  और  रूस-यूक्रेन  युद्ध  के  सौजन्य  से  हो  रही  थी।  सभापति

 महोदया,  अतिरिक्त  खाद्य  सब्सिडी  खर्च,  जिसके  लिए  अब  प्राधिकरण  मांगा  जा  रहा  है,  मुख्य  रूप से  वर्ष  2022-23  में  पीएमजीकेएवाई  की  लागत  को  पूरा  करने  के  लिए  किया  जाएगा।  आज  राष्ट्रीय

 राजमार्ग  कश्मीर  से  कन्याकुमारी  तक  और  कच्छ  से  पूर्वोत्तर  तक  देश  की  लंबाई-चौड़ाई  को  जोड़  रहे  हैं।  मार्च,  2014  में  90,000  किलोमीटर  राष्ट्रीय  राजमार्गों  की  तुलना  में  आज  हमारे  देश  में

 1,40,000  किलोमीटर  से  अधिक  राष्ट्रीय  राजमार्ग  बन  चुके  हैं।  दो  दिन  पहले  ही  हमारे  माननीय  प्रधान  मंत्री  जी  और  महाराष्ट्र  के  मुख्य  मंत्री  श्री  एकनाथ  शिंदे  और  श्री  देवेन्द्र  फडणवीस  ने  मुंबई  से

 नागपुर  तक  जाने  वाला,  हिंदु  हृदय  सम्राट  शिवसेना  प्रमुख  बाला  साहेब  ठाकरे  के  नाम  से  जो महाराष्ट्र  समृद्धि  महामार्ग  बना  है,  उसका  भी  उद्घाटन  किया  और  उसी  धरती  पर  दिल्ली-मुंबई  एक्सप्रेसवे  भी

 पूरा  होने  वाला  है।  यह  भारत  का  सबसे  लंबा  और  सबसे  तेज  एक्सप्रेसवे  होगा।  सभापति  महोदया,  सभी  सामाजिक  सेवाओं के  बीच  स्वास्थ्य  क्षेत्र  महामारी से  सबसे  बुरी  तरह  से  प्रभावित  हुआ  है।

 स्वास्थ्य  क्षेत्र पर  व्यय  वर्ष  2019-20  (पूर्व  कोविड-19)  में  2.73  लाख  करोड़  रुपए  से  बढ़कर  वर्ष  2021-22  में  4.72  लाख  करोड़  रुपए  हो  गया,  उसमें  लगभग  75  प्रतिशत  की  वृद्धि  हुई  थी।  महोदया,

 बोस्टन  कंडक्टिंग  ग्रुप  की  रिपोर्ट  के  अनुसार  भारत  की  तीसरी  सबसे  बड़ी  उपभोक्ता  अर्थव्यवस्था  होने  की  उम्मीद  है  क्योंकि  उपभोक्ता  व्यवहार  और  व्यय  पैटर्न  में  बदलाव  के  कारण  इसकी  खपत  वर्ष

 2025  तक  तीन  गुना  से  बढ़कर  चार  ट्रिलियन  अमरीकी  डालर  हो  सकती  है।  प्राइस  वॉटर हाउस  कूपर्स की  एक  रिपोर्ट  के  अनुसार  वर्ष  2040  तक  क्रय  शक्ति  समानता  के  मामले  में  दूसरी  सबसे  बड़ी

 अर्थव्यवस्था  बनने  के  लिए  संयुक्त  राज्य  अमरीका को  भी  पार  करने  का  अनुमान  है।

 माननीय  सभापति  :  ठीक  है,  आप  बैठ  जाएं।

 श्री  प्रतापराव जाधव  :  महोदया,  आप  मुझे दो  मिनट  और  बोलने  का  समय  दीजिए।  मैं  इस  बजट  का  समर्थन  करते  हुए  वित्त  मंत्री जी  से  कहना  चाहता  हूं  कि  जब  प्रतिभा  ताई  पाटिल जी  हमारी

 महामहिम  राष्ट्रपति  थीं,  तब  उन्होंने  मेरे  संसदीय  क्षेत्र  उप सा  सिंचन  योजना  के  लिए  500  करोड़  रुपये  का  ऐलान  किया  था।  इस  योजना  का  350  करोड़  रुपया  मिलना  बाकी  है।  यदि  यह  पैसा  इस

 सप्लीमेंट्री  डिमांड्स  फार  ग्रांट्स में  दिए  जाते  हैं  तो  योजना  पूरी  हो  सकती  है।  मेरे  संसदीय  क्षेत्र  के लोनार  सरोवर,  जिसे  वैश्विक  स्तर  का  दर्जा  प्राप्त  है  और  वर्ल्ड  फेमस  सरोवर  है,  उसके  विकास के  लिए

 निधि की  आवश्यकता है।  फसल  बीमा  योजना  प्रधान  मंत्री  जी  के  नाम  से  चल  रही  है,  महाराष्ट्र  के  बहुत  सारे  किसानों  ने  इसमें  सहभाग  लिया  है  लेकिन  बीमा  कम्पनियां  बहुत  सारे  किसानों  को  कम

 मुआवजा दे  रही  हैं।  इसका  भी  संज्ञान  लेने  की  आवश्यकता  है।  फसल  ऋण  देते  समय  जब  सिबिल  देखा  जाता है,  तो  बहुत  किसानों  का  सिविल  खराब  होने के  कारण  ऋण  स्वीकृत  नहीं  हो  पाता  है।...

 (व्यवधान)

 माननीय  सभापति  :  आप  बैठ  जाएं।  आपने  अपनी  बात  कह  दी है।

 श्री  सौमित्र खान  जी।

 श्री  प्रतापराव जाधव  :  महोदया,  केवल  एक  मिनट  का  समय और  दे  दीजिए।

 माननीय  सभापति  :  नहीं,  आपको  आठ  मिनट  का  समय  दे  दिया  गया  है।  आप  बैठ  जाएं।

 श्री  सौमित्र खान  जी।

 श्री  सौमित्र खान  (बिष्णुपुर):  महोदया,  आपने  मुझे  सप्लीमेंट्री  डिमांड्स  फार  ग्रांट्स वर्ष  2019-2020  और  2022-23  पर  बोलने  का  अवसर  दिया,  इसके  लिए  आपका  बहुत  धन्यवाद।  हमारे  प्रधान

 मंत्री  श्री  नरेन्द्र मोदी  जी  और  वित्त  मंत्री  निर्मला  सीतारमण  जी  भारत  को  आत्मनिर्भर  बनाकर  विश्व  गुरु  बनाने की  तरफ  लेकर  जा  रहे  हैं।  लोग यह  देखते  थे  कि  भारत  का  कोई  प्राइम  मिनिस्टर  जब  दूसरे

 देशों में  मीटिंग  के  लिए  जाता  था,  तो  यूएसए  का  प्राइम  मिनिस्टर  या  प्रेजीडेंट  उनकी  पीठ  पर  हाथ  रख  रहा  है  या  नहीं,  लेकिन  आज  भारत  वर्ल्ड  इकोनॉमी में  सबसे  मजबूत  स्थिति  में  है।  इसके  लिए

 मैडम  को  धन्यवाद  देना  चाहिए।  आज  हम  पांचवें  नम्बर  पर  हैं।  हमारे  लोग  जो  विदेशो ंमें  काम कर  रहे  हैं,  उनसे  दूसरे  देश के  नागरिक  कहते  हैं  कि  आपके  देश  के  प्रधान  मंत्री  नरेन्द्र  मोदी  जी  हैं  और  वे  देश
 को  बहुत  आगे  ले  जा  रहे  हैं।  मै ंआपको  बताना  चाहता  हूं  कि  देश की  इकोनॉमी  बुलेट  ट्रेन की  रफ्तार  से  आगे  बढ़  रही  है।  हमारा  सपना  पूरा  हो  रहा है।  जहां  अमरीका  की  इकोनॉमी एक  परसेंट  डिज़ाइन

 है,  चाइना  की  इकोनॉमी  0.4  परसेंट  स्लो  है,  वहीं  हमारी  मोदी  सरकार  और  वित्त  मंत्री जी  ने  कुछ  पालिसीज  बनाई,  जिनकी  वजह  से  हमारी  इकोनॉमी  बहुत  अच्छी  होती  जा  रही  है।  यदि  पालिसीज  के
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 बारे  में  बताऊंगा तो  मेरा  समय  समाप्त हो  जाएगा,  लेकिन  कुछ  तो  बोलना  चाहिए।  नेशनल  लॉजिस्टिक  पालिसी,  गति  शक्ति  प्रोग्राम,  सागर  मेला  प्रोजेक्ट,  मेकिंग  इंडिया,  आत्मनिर्भर  भारत  योजना  के  बारे

 में  सोचा  नहीं था।  कोविड  की  वजह  से  जहां  सारी  दुनिया  की  अर्थव्यवस्था पीछे  हो  गई  है,  वहीं  मोदी जी  के  नेतृत्व  में  हमारी  अर्थव्यवस्था  मजबूत  हुई  है।  कई  सदस्य  कोरोना  काल  के  बारे  में  बोल  रहे  थे,

 कांग्रेस  के  वरिष्ठ  सदस्य  भी  बोल  रहे  थे  कि  हमारे  भारत  में  खाना  नहीं  मिलेगा।

 तीन  महीनों के  भीतर  हमारे  प्रधान  मंत्री  जी,  वित्त  मंत्री  जी  और  गृह  मंत्री  जी  से  लेकर  पूरे  मंत्रालय  ने  इतना  अच्छा  काम  किया,  जिससे  आज  पूरा  भारत  खड़ा  हो  गया।  सब  सोच  रहे  थे  कि

 यूक्रेन-रशिया  में  युद्ध  के  कारण  अब  कुछ  नहीं  मिलेगा,  जबकि  मोदी  जी  के  नेतृत्व  में  हमारे  भारत  ने  अमेरिका  से  बिना  डरे  हुए  कहा  कि  रशिया  से  खरीद  करेंगे।  हम  पहले  पूरे  भारतवर्ष  और  यहां  के

 नागरिकों  को  देखेंगे।  आज  वर्ल्ड  बैंक भी  बोल  रहा है  कि
 “India's  economy  has  been  remarkably  resilient  to  the  deteriorating  external  environment,  and  strong  macroeconomic  fundamentals  have

 placed  it  in  good  stead  compared  to  other  emerging  market  economies.”

 आप  यह  समझने का  प्रयास  करें कि  पूरे  भारत  ने  आदरणीय  निर्मला  जी  के  नेतृत्व  में  मेट्रो  इकोनॉमी  को  खड़ा  किया।  आज  वर्ल्ड  बैंक  भी  बोल  रहा  है  कि  पूरा  भारत  आगे  बढ़  रहा  है  आप  लोग

 बोला  करते  थे  कि  सब  गरीब  हैं,  गरीब  हैं,  लेकिन  मोदी  जी  ने  बोला कि  खाने के  लिए  हमें  किसी के  आगे  हाथ  फैलाने  की  जरूरत  नहीं है। आज  सरकार  पिछले  दो  वर्षों से  देश  के  हर  भारतीय को  खाने  के

 लिए  राशन  दे  रही  है।  क्या  किसी ने  सोचा  था  कि  80  करोड़  भारतीयों  को  मुफ्त  खाना  सरकार  देगी?  किसी  प्रधान  मंत्री ने  नहीं  सोचा  था।

 क्या  किसी ने  सोचा  था  कि  पूरे  देश  में एक  भी  घर  कच्चा  नहीं  रहेगा?  हर  घर  पक्की  ईटों  का  होगा।  यह  केवल  हमारे  प्रधान  मंत्री  जी  और  वित्त  मंत्री जी  ने  सोचा।  पहले  प्रधान  मंत्री  आवास
 योजना  में  घर  बनाने  के  लिए  केवल  30  हजार  रुपये दिए  जाते  थे,  लेकिन  आज  1  लाख  20  हजार दिए  जा  रहे  हैं।  मोदी  जी  ने  स्वास्थ्य  व्यवस्था  के  लिए  हेल्थ  कार्ड  हेतु  5  लाख  रुपये  “आयुष्मान  भारत

 योजनाਂ  में  दिए  हैं।  क्या  इससे  पहले  की  सरकारों  ने  कभी  इस  बारे  में  सोचा?

 महोदया,  अभी भी  हमारे  पश्चिम  बंगाल  में  राज्य  सरकार  केवल  पेन  और  पेपर  पर  काम  करती  है।  वहां  कभी  सही  काम  नहीं  होता है,  लेकिन  नरेगा  के  लिए  भारत  सरकार  पूरे  देश  के  गरीबों  को

 काम  दे  रही  है।  पहले  जी-2e  में  शामिल  होना  मुश्किल  था,  आज  आदरणीय  नरेंद्र  मोदी जी  को  उसका  अध्यक्ष बना  दिया  गया  है।  क्या  किसी ने  कभी  सोचा  था?  हमारा  सिर  जब  ऊंचा  रहेगा,  तब  हम

 आगे  बढ़ेंगे  मोदी  जी  और  हम  मिलकर  आगे  बढ़ेंगे  और  देश के  लिए  काम  करेंगे।  यूक्रेन-रशिया में  युद्ध  होने  के  बाद  ये  बोल  रहे  थे  कि  देखो,  श्रीलंका  कितना  आगे  जा  रहा  है।  मैं  वर्ष  2014  से  यह  देख  रहा

 हूं  कि  वे  बोल  रहे  हैं  कि  श्रीलंका,  पाकिस्तान,  बांग्लादेश आगे  जा  रहे  हैं  और  भारत  क्या  कर  रहा  है?  आज  भारत  इतना  मजबूत  है  कि  5  जी  इंटरनेट  को  अपने  देश  में  खड़ा  करने  वाला  देश बन  गया  है।

 मैडम,  मैं  पश्चिम बंगाल  के  बारे  में  कुछ  कहना  चाहता  हूं।  आज  बिष्णुपुर-तारकेश्वर  क्षेत्र  क ेलिए  कहा  जा  रहा  है  कि  रेलवे  लाइन  हेतु  जमीन  नहीं दी  जा  रही  है,  इसलिए मेरी  विनती  है  कि  यह  काम

 जल्द  से  जल्द  हो।  बांकुड़ा-  मस ग्राम  ज्वाइनिंग की  कनेक्टिविटी,  जो  एक  किलोमीटर  की  है,  वह  जल्द  से  जल्द  हो  जाए।  खड़गपुर  से  मोर ग्राम  116A  जो  परिवहन  मंत्री  जी  ने  सेक्शन  किया  है,  वह  काम
 भी  जल्द से  जल्द  हो  जाए।  हमारे  विष्णुपुर  में  एक  एम्स  हो  जाए,  तो  पूरी  पब्लिक  वहां  पर  स्वास्थ्य  व्यवस्था  के  लिए  काम  करेगी।  बलजोर-दुर्गापुर  न्यू  ब्रिज  का  काम  जल्द  से  जल्द  हो।

 माननीय  सभापति  :  कृपया  आप  अपनी  बात  जल्दी  समाप्त  करें।

 श्री  सौमित्र  खान:  मैडम,  मैं अपनी बात  एक  मिनट  में  समाप्त कर  रहा  हूं]

 हम  जानते  हैं  कि  भारत  में  हर  जगह  पैडी  परचेज  की  जाती  है,  लेकिन  एफसीआई-पश्चिम पैडी  परचेज  नहीं  करता है।

 हाँ,  पश्चिम  बंगाल में  हमारी  भारत  सरकार  की  जितनी भी  स्कीम्स  चलती हैं,  सबके  नाम  बदल  दिये  जाते  हैं।  प्रधानमंत्री  आवास  योजना  का  नाम  चेंज  कर  दिया  जाता है,  लेकिन  फिर  भी  हम

 बोलेंगे।  हमारे  पश्चिम  बंगाल  के  लिए  आप  ग्रांट  दीजिए,  लेकिन  उसका  यूसी  लीजिए।  हमारा  पश्चिम  बंगाल  भी  डेवलप  होना  चाहिए।  जैसे  कोलकाता  में  बहुत  सारे  काम  हुए  हैं,  इतनी  सारी  सड़कें  सिलीगुड़ी
 में  बन  रही  हैं,  हमारे  आसनसोल में  भी  मेट्रो  रेल  चालू  कीजिए।  आप  उसके  लिए  फंड  दीजिए।  मैडम,  हम  आपसे  इसके  लिए  बोलेंगे।  महोदया,  मेरी  माननीय  वित्त  मंत्री जी  से  विनती  है,  निर्मला  दीदी से

 मेरी  विनती है  कि  नरेगा,  प्रधानमंत्री  आवास  योजना,  प्रधानमंत्री  सड़क  योजना,  अन्य  जो  भी  योजनाएं हैं,  उनमें  काम  हो  रहा  है  या  नहीं  हो  रहा  है,  आप  यूसी  लीजिए  और  उनके  कामों को  देखिए।  आप

 पश्चिम  बंगाल  में  इनवेस्ट  कीजिए,  हम  लोग  आपके  साथ  हैं  और  पूरा  भारत  मोदी जी  के  साथ है।  धन्यवाद।

 ww
 डा.  मोहम्मद  जावेद  (किशनगंज):  महोदया,  आपने  मुझे  सप्लमेन्टरी  डिमांड्स  फॉर  ग्रांट्स  2022-23  पर  बोलने  का  मौका  दिया,  इसके  लिए  आपका  बहुत-बहुत  शुक्रिया।  मैं  अपने  बंगाल  के  साथी

 को  बहुत  थोड़ा  सुन  पाया  उन्होंने  कहा कि  सब  कुछ  ठीक  है।  उन्होंने  मेक  इन  इंडिया,  आत्मनिर्भर  भारत  के  बारे  में  कहा।  अभी मैं  खाद की  बात  कर  रहा  हूँ,  90  परसेंट  जो  हमारा  इम्पोर्ट  है,  पीएमके

 बाहर  से  आता  है।  अगर  मेक  इन  इंडिया  होता,  जैसा  आदरणीय  प्रधानमंत्री जी  हर  जगह  बोलते हैं  तो  यह  नौबत  नहीं  आती।  सरकार  की  तरफ  से  कहा  जाता है  कि  खाद  हर  किसान  को  टाइम  पर  मिल

 रही  है।

 मैडम  आप  भी  जमीन  से  जुड़ी  हैं,  हम  लोग  जानते  हैं  कि  क्या  परेशानियाँ हैं।  खाद  नहीं मिल  पा  रही है  और  लोगों को,  किसानों को  दो  गुने,  तीन  गुने दाम  पर  खाद  लेनी  पड़ती  है।  हमारा  चूँकि
 बॉर्डर  का  इलाका है,  बॉर्डर  को  अगर  पार  करना  पड़ता है,  बंगाल  से  खाद  लानी  पड़ती  है  तो  वहाँ  उनकी  अलग  फाइन  लग जाती  है।
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 अन्य  मसले भी  हैं,  लेकिन  कल  एजुकेशन  डिपार्टमेंट  के  सप्लमेन्टरी  प्रश्न में  आदरणीय  स्पीकर  साहब  ने  हमें  मौका  दिया  और  हमने कुछ  सवाल  एएमयू  किशनगंज  के  लिए  रखे।  उसके  जवाब

 में  मंत्री  महोदय  ने  यह  कहा कि  यह  धोखा  था।  उस  वक्त  तो  हमें  मौका  नहीं मिल  पाया,  क्योंकि  हमारे  लीडर  अधीर  दा  ने  जवाब  दिया  था,  लेकिन  मुझे  यह  सुनकर  आश्चर्य हुआ  कि  यह  धोखा  है।

 माननीय  सभापति:  आप  विषय  पर  बोलिए।

 डॉ.  मोहम्मद  जावेद  :  महोदया,  यह  विषय ही  हैा  हमारा  सबसे  पिछड़ा  इलाका  है  और  बिहार  राज्य के  चार  आना  लोग  हिन्दुस्तान  के  अलग-अलग  कोनों  में  इसलिए  जाते  हैं,  क्योंकि  उनके  घर  पर  कोई

 रोजगार  नहीं है।  इसलिए  यह  मुद्दा  हमारे  लिए  जरूरी  है  और  एजुकेशन  में  भी  हमें  दिक्कत  हो  रही  है।  हमारी  फाइनेंस  मिनिस्टर  साहिबा  ने  बहुत  मदद  भी  की,  लेकिन  अभी  तक  हमें  योगदान  नहीं  मिल

 पाया  है।  इसलिए लाभ  नहीं  मिल  पाया,  क्योंकि  जमीन  हमें  तीन  साल  लेट  मिली।  वहाँ पर  उस  वक्त  बीजेपी के  नेतृत्व  की  सरकार  थी  वह  जमीन  मिलने  में  देरी हुई  और  आज  तक  हमें  उसका  लाभ  नहीं
 मिल  पाया  है।  जमीन  मिली  तो  बीजेपी  के  साथियों  ने  एनबीटी के  यहाँ  शिकायत  कर  दी।  उन्होंने  कह  दिया  कि  वह  जमीन  रिवर  बेल्ट  पर  है,  हालाँकि  ऐसा  कोई  अस्तित्व  नहीं  है।  इसके  साथ-साथ मैं

 प्रधानमंत्री गरीब  कल्याण  अन्न  योजना के  बारे  में  कहना  चाहता  हूँ

 ब  र-बार  आदरणीय  प्रधानमंत्री  जी  द्वारा कहा  जाता है  कि  हम  81  करोड़  लोगों  को  मुफ्त  में  अनाज  देते  हैं।  आखिर  यह  नौबत  क्योंआ  आई?  45  साल  में  पहली  बार  इस  मोदी  सरकार  के  वक्त  में

 गरीबों  की  तादाद  बढ़  गई  है।  अगर  वे  2  करोड़  सालाना  नौकरी  देते  तो  यह  नौबत  नहीं  आती  और  इसका  सबसे  ज्यादा  खामियाजा  सीमांचल के  लोगों को  सहना  पड़  रहा  है।  रूरल  डेवलपमेंट  पर मैं यह

 कहना  चाहता  हूँ  कि  जो  एलोकेशन  2  लाख  16  हजार  करोड़  रुपये का  था,  वह  घटकर  1  लाख  54  हजार  करोड़  रुपये कर  दिया  गया  है।  हम जानते  हैं कि  जो  रोजगार गाँवों  में  मिल  रहा  है,  वह  इन  सब

 स्कीम्स के  तहत  हो  रहा  है।

 जैसे  पीएमजीएसवाई  में  सड़क  बनाई  जाती  है,  हम  इस  सरकार  से  रिक्वेस्ट  करना  चाहेंगे कि  सड़क  के  साथ-साथ,  चूँकि  हमारे  बिहार  में  नदी-नाले  ज्यादा  हैं,  उत्तरी  बिहार,  जहा ँसे  आप  भी
 आती  हैं,  असम आदि में,  रसेली  पुल  है,  खाड़ी  पुल  है,  भेरी-भेरी  है,  खड़खड़ा  है,  सूर्या,  पलसा,  गोरूमारा,  बखरी,  गोरिया,  निस्न्दारा,  भोत्ता  थाना  आदि ये  सब  पुल  आवश्यक  हैं।  रोड  हैं,  लेकिन  पुल

 नहीं  होने के  कारण  100-100  किलोमीटर  घूमकर  आना  पड़ता  है।  मेरी  गुजारिश  होगी  कि  इसको  भी  संज्ञान  में  लें।  साथ  ही  साथ  माइनोरिटी  मिनिस्ट्री ने  जो  स्कॉलरशिप  बंद  कर  दी  है,  इसका  हम

 विरोध  करते  हैं  और  हम  अपील  करते  है ंकि  इसको  फिर  से  वापस  शुरू  किया  जाए।  प्री-मैट्रिक  स्कॉलरशिप,  जो  एससी,  एसटी  और  माइनोरिटी  को  दी  जाती  है।  मौलाना  आज़ाद  नेशनल  फैलोशिप  को

 वापस  शुरू  किया  जाए,  जो  माइनोरिटीज़  को  दी  जाती  है।  यह  सिर्फ  मुसलमानों को  नहीं  दी  जाती  है,  यह  गलतफहमी  है।  माइनोरिटीज़  में  सिख  भी  हैं,  क्रिश्चियन भी  हैं,  बुद्धि  भी  हैं और  भी  कई

 रिलीजियस  ग्रुप्स  हैं,  जिनको  डिप्राइव  करना  चाहते  हैं।  मेरी  गुजारिश  होगी कि  इस  सब  को  ध्यान में  रखते  हुए  उचित  कार्रवाई  करनी  चाहिए।  बहुत-बहुत  शुक्रिया।

 श्रीमती  नवनित  रवि  राणा  (अमरावती):  मैडम,  आपने  सप्लीमेंट्री  डिमांड  फोर  ग्रांट्स  2019-20  और  2022-23  पर  बोलने  का  मौका  दिया,  उसके  लिए मैं  आपका  बहुत-बहुत  धन्यवाद

 करती हूं।

 जब  से  इस  पर  चर्चा  हो  रही  है,  तब  से  मैं अपोजिशन की  तरफ  से  बहुत  सारी  आवाजें  सुन  रही  हूं  एक  कहावत  बहुत  अच्छी है  और  पहले उन  पर  बोली  जाए,  तब  मैं  आगे  सप्लीमेंट्री  डिमांड  पर

 बोलूंगी।  डिपार्टमेंट  जैसे  हाउस  के  सामने  डिमांड्स  के  लिए  परमिशन  मांग  रहे  हैं।...  (व्यवधान)

 माननीय  सभापति  :  आपके  पास  सिर्फ  पाँच  मिनट  ही  है।

 (व्यवधान)

 श्रीमती नवनित  रवि  राणा  :  मैडम,  मैं  बहुत  ज्यादा  समय  नहीं  लूंगी।  जैसे  सप्लीमेंट्री डिमांड  फोर  ग्रांट्स आज  हाउस के  सामने  रखी  गयी  है,  अपोजिशन  ने  बहुत  सारी  चीजें  बोलीं  कि  मोदी  जी  ने  क्या

 किया,  मोदी जी  के  मंत्रिमंडल ने  कया  किया?  मैं  एक  बात  उन  पर  बोलना  चाहती  हूं  कि  'सच  को  सच  करने  के  लिए  दो  लोगों की  जरूरत  होती  है।  एक  तो  सच  बोलने  वाले की  और  दूसरा  सच  सुनने  वाले

 की',  तो  मुझे  नहीं  लगता  है  कि  यहां  पर  अपोजिशन  में  सच  सुनने  वाले  कोई  बचे  हैं।  क्योंकि  जिस  तरीके  से  काम  यह  मंत्रिमंडल  और  हमारे  प्राइम  मिनिस्टर  जी  कर  रहे  हैं,  जल  शक्ति  मंत्री  जी  ने  हर  घर

 जल  योजना  के  माध्यम  से  हमारे  क्षेत्र के  लिए  1200  करोड़  रुपये  दिये  हैं  और  हर  जिले  के  लिए  ऐसे  कितने सौ  करोड़  रुपये  दिये  होंगे।  जहां  पर  जल  की  आवश्यकता है  वहां  पर  नल  की  योजना  देकर

 डैम से  पानी  अप लिफ्ट  करके,  टैक्स  बना  कर  उनको  पानी  पुरवठा  योजना के  माध्यम से  सुविधा  दी  गई  है।  मैं  मंत्री  महोदय जी  का दिल  से  बहुत  धन्यवाद  करूंगी  कि  हमारे  क्षेत्र  में  ऐसे  कुल  12  डैम्स हैं
 और  12  डैमों की  कनेक्टिविटी  करके  हमारे  गांवों  को  पानी  सप्लाई  किया  जाएगा।  ऐसे  दौ  सौ  से  ढाई सौ  गाँवों  को  पानी  पुरवठा  के  माध्यम  से  बहुत  सारी  मदद  कर  सकते  हैं।  पानी  पुरवठा  योजना  के

 माध्यम से  हमारे  मंत्री  जी  ने  हमारे  जिले  और  महाराष्ट्र  की  मदद  की  है।  मेरे  यहां  जो  मेलघाट  क्षेत्र है,  वह  ट्राइबल  क्षेत्र  है,  जहां पर  पानी  पुरवठा में  बहुत  बड़ी  अडचन  है,  वहां  भी  उनको  मदद  की  जा

 सकती  है।  हमारे  यहां  सिम्बोरा  डैम है,  जो  अमृत  फज-2  में  आएगा,  वहां  पर  तीस  साल  पुरानी  पाइप  लाइन  है,  जो  हर  हफ्ते  में,  हर  पन्द्रह  दिन में  टूट  जाती  है।  उस  पाइपलाइन  को  सही  करने  का  काम

 कीजिए  और  अमृत  फज-2  में  साढ़े  सात  सौ  करोड़  रुपये  का  ऐस्टिमेट  स्टेट  गवर्नमेंट  से  सेंट्रल  गवर्नमेंट  को  फॉरवर्ड  किया  गया  है।  हमारे  डिस्ट्रिक्ट  को  वह  मदद  जलदी  से  जल्दी  मिले  और  हमारे  शहरी

 विभाग में  जितने  लोग  रहते  हैं,  उनको  इसकी  मदद  बड़े  पैमाने  पर  होगी।

 मैडम,  हमारे  प्राइम  मिनस्टिर  जी  का  सपना  है  कि  हर  जिले  में  गवर्नमेंट  मेडिकल  कॉलेज  होना  चाहिए  और  बहुत  हद  तक  हमारे  डिपार्टमेंट  न ेऔर  हमारी  सरकार  ने  उसे  पूरा  करके  दिखाया  है।

 हमारा  क्षेत्र  ट्राइबल  एरिया से  जुड़ा  हुआ  है।  जहां  पर  गवर्नमेंट  मेडिकल  कॉलेज  के  लिए  जगह  भी  आवंटित  की  गई  है।  उसका  काम  पूरा  किया  जाए।  उसे  थोड़ा  सा  धक्का  मारा  जाए  और  वहां  पर  गवर्नमेंट

 मेडिकल  कॉलेज  भी  जल्द  से  जल्द  उपलब्ध  करा  दिया  जाए  तो  हमारे  विदर्भ के  लोगों  को  बड़ा  फायदा  उससे  होगा।
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 हमारे  यहां  इरविन  हॉस्पिटल  है,  वह  अभी  300.0  बेड्स का है। का  है।  हमारा  डिस्ट्रिक्ट  डिविजन  हैडक्वाटर्स  है,  उसे  750  से  1000  बेड्स  का  किया  जाए।  इससे  जो  गरीब  लोग  वहां  पर  जाकर  इलाज

 करवाते  हैं,  उनके  लिए  बहुत  मदद  होगी।  अपोजिशन  ने  कहा  और  महाराष्ट्र  के  मेरे  कुछ  कुलीग्स ने  बात  करते  हुए  कहा  कि  क्या  किया,  टैक्स में  क्या  किया,  जीएसटी  में  कया  किया,  डॉलर्स  में  क्या

 किया?  परसों ही  11  तारीख  को  मोदी  जी  ने  विदर्भ,  जो  उनके  शासन  में  सबसे  नेगलेक्टेड  एरिया  माना  जाता  था,  प्राइम  मिनिस्टर  साहब  ने  वहां  पर  आकर  कई  सौ  करोड़  रुपये  की  बालासाहेब  ठाकरे

 समृद्धि  महामार्ग  बनाने  का  उद्घाटन  किया,  एम्स  का  उद्घाटन  किया,  वंदे  भारत  का  उद्घाटन  किया,  मेट्रो का  उद्घाटन  किया।  अपोजिशन  के  लोग  यह  क्यों  भूलते  हैं?  अच्छी  चीजों  से  भी  इस  सभागृह

 को  अवगत  कराना  चाहिए कि  इस  राज्य  में  किस  तरीके  से  सरकार  काम  कर  रही  है?  लेकिन  उन  सब  चीजों  पर  न  बात  करते  हुए  आलोचना  करनी  है!  अमरूद  खरीदने  के  लिए  मार्केट  में  जाते  हैं  तो  कई

 लोग  पूछते  हैं  कि  भईया  मीठा है  न!  और  घर  पर  लाने  के  बाद  उसमें  नमक  छिड़क  कर  खाते  हैं।  हमारे  अपोजिशन की  वह  हालत  हो  गई  है।  आज  उस  परिस्थिति  में  वह  खड़े  हैं  कि  मीठा  पूछने  के  बाद

 नमक  लगा  कर  खाते  हैं।

 मैडम,  फाइनेंस  मिनिस्ट्र  जी  हमारे  बीच  में  बैठी हैं  और  कराड  साहब भी  यहां  बैठे  है।  रेलवे  विभाग  से  भी  मेरी कुछ  मांगें हैं।  हम  संसद  सदस्य  लोगों  का  प्रतिनिधित्व  करते  हैं,  तब  बहुत  सारी

 अपेक्षाएं  भी  लोग  हम  से  करते  हैं।  हमारे  ब्रिटिशकालीन  रेलवे  स्टेशंज  हैं,  मैंने  बहुत  बार  उनके  संबंध में  मांगें  सदन  में  रखी  हैं  कि  अगर  उनकी  ब्यूटिफिकेशन  के  लिए  कुछ  फण्ड  हमें  उपलबध  करवाय

 जाए  तो  हमारे  क्षेत्र  के  उस  भाग  के  लोगों  को  और  आने-जाने  वाले  लोगों  को  बहुत  सारी  सुविधाएं  होंगी।  वंदे  भारत  ट्रेन,  जो  हमारा  सपना  है,  हर  संसद  सदस्य  का  भी  सपना  है  कि  हमारे  यहां  से  वंदे  भारत

 ट्रेन  चले।  जिस  तरीके  से  नागपुर  से,  इसी  11  तारीख  को  हमारे  प्रधान  मंत्री  जी  ने  वंदे  भारत  ट्रेन  का  उद्घाटन  किया  है,  उसी  तरीके  से  हमारे  क्षेत्र  अमरावती  से  वंदे  भारत  ट्रेन  नई  दिल्ली  के  लिए  भी  शुरू

 की  जाए।  उसकी  विनती  भी  मैं  आपके  माध्यम  से  करती  हूँ। ठ्

 प्रधान  मंत्री  सड़क  योजना -  जो  गांवों  को  जोड़ने  वाले  रास्ते  हैं,  उसके  लिए  भी  बहुत  सारे  फण्ड  हमें  सेंटर  से  मिलें।  175  किलोमीटर  रोड  के  लिए,  मेरे  क्षेत्र  को,  सेंटर  से,  प्रधान  मंत्री  जी  क

 योजना  से  हमारे  लोगों  को  व्यवस्था के  लिए  दिए  गए  हैं,  तो  मेरी  मांग  यही  रहेगी कि  ग्रामीण  क्षेत्र और  ट्राइबल  क्षेत्र की  ऐसी  कई सड़कें  हैं,  उनको  जोड़ने  के  लिए  अगर  इस  योजना से  हमें  और  फण्ड  दिय

 जाएगा  तो  मेरे  क्षेत्र  में  जो  गांव  एक-दूसरे  के  साथ  जुड़े  नहीं है,  उन्हें  जोड़ने  का  मौका,  हम  लोगों  को  अपने  क्षेत्र मे ंकाम  कर  के  मिलेगा।

 मैडम,  चकरोड,  जिनको  हमारे  यहां पर  पानधान  रास्ते  बोलते  हैं,  हमें  पानधान  रास्ते  चाहिए।  हमारे  यहां  पर  अब  जो  महाराष्ट्र  सरकार  4  महीने  से  आई  है,  अगर  आपने  मुख्य  मंत्री  जी  को

 फोन  कर  के  भी  शिकायत  की  तो  लगातार  उनके  कार्यालय  से  फोन  आ  कर  आपके  साथ उस  चीज़  का  फॉलोअप  किया  जाता है।  इतने  एक्टिव  और  इतने  अलर्ट  मुख्य  मंत्री  और  डिप्टी  सीएम  साहग

 हमारे हैं।  अब  जो  काम  चकरोड  के  लिए,  पानधान  रास्तों  के  लिए  हो  रहा  है,  उस  पर  विश्वास है।

 परंतु  मेरी  अपील  एज़  ए  मेंबर  ऑफ  पार्लियामेंट  यह  रहेगी कि  जब  चकरोड  की  बात  आती  है,  क्षेत्र  में  करने  के  लिए  तो  हम  लोगों के  पास  हाथ  में  कोई  भी  फण्ड  नहीं  होता है,  जो  हमारी

 अथॉरिटी  हमारे  पास  नहीं  होती  है,  अगर  उसके  लिए  केंद्र  सरकार  से  मेरी  विनती  है।  हम  किसानों के  लिए  बहुत  सारी  योजनाएं  ला  रहे  हैं,  ताकि  किसान  हमारे  खुश  रहें,  उनका  परिवार  अच्छा  रहे,  सब

 ठीक  रहे।  पर  उसके  साथ,  जो  किसान  हर  रोज़  सुबह-शाम  खेतो ंमें  जाता है,  उसके  लिए  चकरोडों के  लिए  अगर  स्पेशल  एमपी  को  कोई  फण्ड  दिया  जाए  तो  अच्छा  होगा।  नहीं  तो,  जैसे  ग्रामीण  सड़क

 योजना,  जो  पंत  प्रधान  जी  के  नाम  पर  है,  अगर  उसी नाम  पर  चकराड।  के  लिए  भी  फण्ड  एलॉट  किया  जाए  तो  मुझे  लगता  है  कि  हम  किसानों  को  बहुत  बड़ी  राहत  दे  कर  उनकी  मदद  कर  सकते  हैं।

 (व्यवधान)  मैडम,  बस  दो  मिनट  और,  फिर  मैं  अपनी बात  समाप्त  करती हूँ

 मैडम,  आवास  योजना,  हमारे  यहां  पंत  प्रधान आवास  योजना  की  जो  बहुत  सारी  प्रॉब्लम्स हैं,  पिछले  ढाई  साल  दूसरी  सरकार  राज्य  में  थी  तब  बहुत  सारी  समस्याएं आवास  योजना  के  माध्यम

 से  लोगों को  हुई  हैं।  लोगों  न ेअपनी छत  खोल कर  रख  दी,  पर  उनके  पास  रहने  की  जगह  नहीं है,  क्योंकि  फण्ड  ही  नहीं  आया  था।  तो  मैं  विनती  करूंगी  और  आवास  योजना  में  जो  नए  नंबर्स  लेना  बंद

 कर  दिया  गया  है,  उनको  फिर  से  लेना  शुरू  किया  जाए,  तो  मुझे  लगता  है  कि  हमारा  जो  सपना  है,  वह  वर्ष  2024  तक  पूरा  हो  सकता  है।  इसके  लिए  आवास  योजना  को  आगे  बढ़ाना  चाहिए,  जिसके

 माध्यम  से  बहुत  सारी  मदद  हमारे  क्षेत्र  और  महाराष्ट्र  के  लोगों को  होगी।  (व्यवधान)

 मैडम,  इतना  ही  बोलना  है?  (व्यवधान)  मैं  सिर्फ  एक  लाइन  मिनिस्टर  ऑफ  स्टेट  फॉर  फाइनेंस  मिनिस्टर  और  हमारी  मैडम  से  कहना  चाहती  हूँ  कि  मैडम,  आप  जिस  तरीके से  काम  कर

 रही  हैं,  वह  हम  लोगों  को  प्रेरणा देने  वाला  है।  इस  सभागृह  के  हर  एमपी को  एक  ऊर्जा  देने  का  काम  कर  रही  हैं।  जो  भी  फाइनेंस आप  ले  कर  आ  रहे  हैं,  जो  भी  काम  कर  रहे  हैं,  मुझे  लगता है  कि  हम  सब

 के  लिए  बहुत  ज्यादा  ऊर्जादायक  रहेगा।

 धन्यवाद

 SHRI  ।.  K.  PREMACHANDRAN  (KOLLAM):  Hon.  Chairperson,  Madam,  |  thank  you  for  giving  me  this  opportunity  to  take  part  in  the  discussion

 on  the  Supplementary  Demands  for  Grants  First  Batch  for  2022-23  and  also  the  excess  expenditure  which  was  already  done  in  the  year  2019-20.

 Madam,  this  is  the  First  Batch  of  Supplementary  Demands  for  Grants  for  an  amount  of  Rs.  4.3  lakh  crore  as  additional  grant  to  be  given  for  the

 expenditure.  It  means  that  it  is  more  than  10  per  cent  of  the  total  budget  allocation  for  the  year  2022-23.  It  includes  75  grants  and  six  appropriations.  It  is  being

 learnt  that  out  of  Rs.  4.36  lakh  crore  of  Supplementary  Demands  for  Grants,  the  net  cash  outflow  is  just  Rs.  3.25  lakh  crore.  What  is  the  expectation  of  the
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 Government  of  having  Rs.  1.10  lakh  crore  as  an  additional  income  by  means  of  savings,  enhanced  receipts  and  recoveries  that  is  aggregating  to  Rs.  1.10  lakh

 crore?

 We  all  know  that  for  this  financial  year  the  total  budgetary  allocation  for  the  expenditure  was  Rs.  39.45  lakh  crore.  Now,  you  are  further  demanding  Rs.

 4.36  lakh  crore,  out  of  which  Rs.  1.09  lakh  crore  are  for  the  fertilizer  subsidy.  We  are  not  opposing  it.  We  fully  agree  with  it.  The  reason  why  the  Government  is

 coming  forward  with  this  is  because  of  the  war  in  East  Europe.  The  result  is  that  the  prices  of  all  these  soil  nutrients  and  their  feedstocks  have  increased  like

 anything.  That  is  the  reason  why  the  amount  of  Rs.  1.09  lakh  crore  has  to  be  additionally  given  as  the  fertilizer  subsidy  as  well  as  Rs.  80,448  crore  as  a  major

 grant  for  food  subsidy  and  additional  allocation  under  the  Prime  Minister  Garib  Kalyan  Ann  Yojana  Scheme.

 It  is  very  interesting  to  note  that  you  have  shown  in  the  budget  estimate  that  the  target  of  fiscal  deficit  is  6.4  per  cent  of  the  total  GDP.  If  that  be  the

 case,  |  would  like  to  ask  two  pertinent  questions  to  the  hon.  Finance  Minister.  What  is  the  sanctity  of  your  budget  proposals  for  the  year  2022-23?  The  total

 budget  allocation  was  Rs.  39  and  odd  lakh  crore.  Within  two  quarters  you  are  coming  with  Supplementary  Demands  for  Grants,  which  is  more  than  ten  per

 cent  of  the  total  allocation.  So,  what  are  the  budgetary  principles  on  which  the  proposals  were  made  during  the  budget  announcement  in  the  month  of

 February?  Immediately  coming  up  with  a  major  allocation  cannot  be  justified  at  any  cost.

 The  second  pertinent  question  is  how  you  are  able  to  contain  the  fiscal  deficit  as  per  the  target  of  6.4  per  cent  after  additional  expenditure  of  Rs.  4.3

 lakh  crore.

 Regarding  the  sanctity  of  the  budget,  last  time  also  |  had  mentioned  the  same  point.  The  Public  Accounts  Committee  has  already  expressed  their

 displeasure  and  concern  over  the  lack  of  foresight  in  effective  monitoring,  and  the  bad  planning  on  the  part  of  the  budget  controlling  authorities  of  various

 Ministries  and  Departments  in  preparing  the  budget  estimates  as  well  as  the  Supplementary  Demands  for  Grants.  The  Public  Accounts  Committee  reiterated

 the  need  for  a  scrupulous  scrutiny  of  the  budget  proposals,  rigorous  monitoring  of  expenditure,  and  strict  compliance  of  the  financial  rules  to  eliminate  the

 possibility  of  excess  expenditure  underspent  and  wrongful  appropriation.  This  is  the  reiterated  proposal  of  the  Public  Accounts  Committee.  But  even  after  that,

 proper  planning  and  effective  monitoring  mechanism  is  highly  lacking  in  the  fiscal  system  so  as  to  have  a  disciplined  budget  system  in  our  country.

 It  is  being  learnt  that  even  the  Finance  Ministry  has  written  to  all  the  Ministries  and  Departments  to  weed  out  all  the  infructuous  funding  requests  as  well

 as  do  savings  from  their  own  budget  allocations  before  making  any  request.  But  it  is  quite  unfortunate  to  note  that  even  after  the  Public  Accounts  Committee’s

 and  the  Ministry's  specific  recommendations  are  there,  still  there  is  no  proper  monitoring  and  no  proper  planning.  That  is  the  reason  why  this  much  of

 Supplementary  Demands  for  Grants  is  coming  again  and  again.  |  urge  upon  the  Government  to  adhere  to  the  strict  compliance  of  financial  rules  and  directions

 of  the  PAC  to  avoid  these  types  of  SDGs.  Recurrent  SDGs  within  the  two  quarters,  which  is  more  than  ten  per  cent,  shows  the  inefficiency  in  planning  and

 monitoring  the  fiscal  system.  This  is  the  first  point  which  |  would  like  to  make.

 Once  again,  |  would  like  to  ask  the  hon.  Minister  when  we  are  spending  Rs.  4.36  lakh  crore  as  an  additional  grant  or  additional  demand,  how  you  are

 able  to  maintain  the  fiscal  deficit  to  the  target  of  6.4  per  cent.  It  is  unimaginable.  It  is  not  able  to  contain.  Therefore,  |  would  like  to  seek  a  logical  explanation

 from  the  hon.  Finance  Minister.

 |  would  now  come  to  various  demands  in  the  Supplementary  Demands  for  Grants.  It  is  an  accepted  fact  that  India  is  one  of  the  fastest  growing

 economies  in  the  world  in  the  year  2022.

 Though  India  is  the  fastest  growing  major  economy  in  the  world,  it  is  quite  unfortunate  to  note  that  we  are  weakening  the  basic  economic

 fundamentals.  |  would  like  to  flag  four  issues.  The  first  issue  is  the  inflation  and  the  price  rise.  It  is  seen  that  though  we  are  a  major  economy  and  the  fastest

 growing  economy,  inflation  is  rising  above  six  per  cent.  The  price  rise  is  the  resulting  effect  of  the  inflation.  The  common  people  or  the  aam  aadmi  is  being

 badly  hit  because  of  the  price  rise.  The  prices  of  essential  commodities  are  skyrocketing  like  anything  and  the  common  people  are  finding  it  very  difficult  to

 make  both  ends  meet.

 On  the  one  side,  you  are  rising  the  prices  of  petrol,  diesel,  natural  gas,  cooking  gas,  and  even  kerosene,  and  on  the  other  side,  you  are  having  this

 Ujjwala  Scheme.  It  quite  contradictory.  So,  the  common  people  are  suffering  due  to  price  rise.  You  are  always  talking  about  the  welfare  of  aam  aadmi,  but  it  is

 not  being  reflected  (Interruptions).  Madam,  please  one  minute  (/nterruptions)..  ॥  is  not  being  reflected  in  the  economic  policies  of  the  country.  So,  |  would
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 like  to  urge  upon  the  Government  to  pay  immediate  attention  or  take  immediate  steps  to  combat  inflation  and  price  rise.  The  second  issue  which  |  would  like  to

 flag  is  the  unemployment.  As  per  the  report  of  CMIE,  the  unemployment  rate  is  at  8.3  per  cent  in  August,  2022.  It  is  not  even  heard  in  the  independent  India.

 Vacancies  are  piling  up  in  Ministries  and  Departments.  The  Government  has  said  that  the  PLI  scheme  is  going  to  create  60  lakh  additional  jobs  within  the  next

 five  years.  The  Productivity  Linked  Incentive  Scheme  will  create  60  lakh  jobs.  So,  unimaginable  things  are  being  promised.  The  other  point  is  regarding  the  rich

 and  poor  divide  and  the  poverty.  (Interruptions).  |  am  not  going  into  the  statistical  data  of  poverty.  If  you  examine  the  Global  Hunger  Index,  India  is  in  a  very

 pathetic  condition  when  the  people  of  the  corporates  are  becoming  the  richest  persons  in  the  country,  and  at  the  same  time,  poverty  is  also  increasing.  Like

 that,  malnutrition  is  also  increasing.  (Interruptions)  Madam,  |  conclude  my  speech  by  saying  that  when  we  talk  of  ‘Ease  of  Doing  Business’,  when  we  give

 incentives  to  the  corporates,  we  also  need  to  take  care  of  the  poor  people  in  the  country.  So,  more  and  more  welfare  schemes  have  to  be  implemented  for

 which  more  allocation  is  required.  With  these  words,  |  conclude  my  speech.

 माननीय  सभापति  :  श्रीमती  हरसिमरत  कौर  जी

 SHRIMATI  HARSIMRAT  KAUR  BADAL  (BATHINDA):  |  thank  you,  Madam,  for  giving  me  the  opportunity  to  speak  on  Supplementary

 Demands  for  Grants.  This  Government  has  again  asked  for  grant  of  around  4  lakh  crores.  How  much  money  will  be  granted  to  the  farmers  out  of  this

 amount?  In  2014,  when  this  Government  came  to  power,  they  had  promised  to  double  the  income  of  farmers.  However,  in  2022,  diesel  prices  have  doubled.

 There  has  been  no  doubling  of  income  of  farmers.  A  50  kg.  urea  bag  used  to  cost  Rs.  175.  Now,  a  45  kg  urea  bag  costs  Rs.  270.  DAP  has  skyrocketed  from

 Rs.  1125  to  Rs.  1350.  Prices  of  all  things  associated  with  farming  have  gone  through  the  roof.  If  we  talk  about  GST,  on  tractors,  it  is  28  per  cent,  on  seeds  it  is

 12  per  cent.  On  all  farming  instruments,  28  per  cent  GST  is  being  levied.

 The  cost  of  harvesting  of  crop  was  Rs.  800  per  acre.  Now,  it  has  gone  up  to  Rs.  1500  per  acre.  For  harvesting  wheat  and  paddy,  the  price  was  Rs.

 900  and  now  it  has  gone  over  Rs.  2000.  So,  the  input  cost  of  farmers  has  gone  up  by  leaps  and  bounds.  In  2014,  the  MSP  of  wheat  was  Rs.  1400,  now  it  is

 Rs.  2100,  paddy  was  Rs.  1350,  now  it  is  Rs.  1980.  MSP  has  increased  only  by  2  per  cent  whereas  the  input  cost  has  increased  by  over  100  per  cent.

 The  Government  had  assured  the  farmers  that  MSP  will  be  made  compulsory  for  all  foodgrains.  As  per  Swaminathan  Commission  recommendations,

 MSP  will  be  C2+50  per  cent.  However,  why  has  the  Government  broken  the  promises  given  to  farmers?

 MSP  should  be  given  on  all  crops.  What  are  you  doing  for  procuring  these  crops?  Unless  you  do  these  things,  farmers  will  continue  to  suffer.  Giving

 Rs.  6000  under  Kisan  Samman  Nidhi  will  not  serve  the  purpose.  Farmers  do  not  want  Government  doles.  They  want  to  live  with  self-respect.  This  will

 happen  only  when  you  provide  input  cost  of  crops  to  the  farmers.  So,  |  want  to  know,  how  much  money  will  go  in  the  kitty  of  farmers?

 Madam,  |  hail  from  an  agricultural  State.  When  India  was  plagued  by  Covid,  the  farmers  of  the  country  and  Punjab  worked  as  one  man  and  produced

 ample  foodgrains  for  the  people  of  our  country.  Today,  the  farmers  of  Punjab  are  in  a  miserable  condition.  Our  river-water  is  given  to  Haryana.  Riparian

 principle  is  not  being  implemented  in  our  State.  Chandigarh  is  the  capital  of  Punjab.  But  our  right  is  being  weakened.

 You  are  trying  to  snatch  away  our  capital.  Our  religious  bodies  have  been  meddled  with.  SGPC  is  our  religious  body  that  manages  all  Gurudwaras.

 Haryana  has  formed  its  own  Committee  to  run  Gurudwaras.

 Earlier,  the  Congress  Party  meted  out  step-motherly  treatment  to  Punjab.  Now,  this  Government  is  also  doing  the  same.  Sikhs  were  at  the  vanguard

 in  attaining  martyrdom  during  freedom  struggle.  But  injustice  is  being  meted  out  to  them.

 Punjabi  and  Sikh  farmers  fill  the  coffers  of  Central  Pool  as  far  as  foodgrains  are  concerned,  by  the  dint  of  their  sweat  and  blood.  Tax  concessions  are

 being  granted  to  Himachal  Pradesh,  Haryana,  Jammu  &  Kashmir.  But,  why  give  step-motherly  treatment  to  Punjab.

 Our  industries  are  shifting  to  neighbouring  States.  We  do  not  get  our  river  water.  Promises  made  to  farmers  are  not  being  fulfilled.

 The  Government  talks  about  fastest  growing  economy.  Ok.  But,  60%  India  resides  in  rural  places.  What  is  their  growth?  The  Government  should

 look  into  this  aspect  seriously.  Unemployment  is  on  the  rise.  Our  youth  are  migrating  to  other  places  to  earn  their  livelihood.  The  future  of  Punjab  is  bleak.
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 Why  is  there  this  inordinate  price-rise?  Why  is  there  this  unemployment  of  immense  proportion?  Some  capitalists  are  growing.  But  common  man  is  suffering.

 Income  of  all  have  gone  down.

 Madam  Finance  Minister,  |  would  like  to  give  you  a  suggestion  as  to  how  to  increase  your  income.  |  request  you,  as  an  MP,  that  please  increase  your

 GST  or  taxes  or  any  other  collection  on  all  sarkari  ads  that  come  out.  |  am  saying  this  because  |  come  from  a  State  where  six  years  ago  our  Government  used

 to  spend  Rs.  20  crore  on  advertisements,  but  today  there  is  a  Government  that  is  spending  Rs.  750  crore  per  year  on  sarkari  ads.*

 रोज  के  तीन  करोड़  रुपये  सरकारी  ऐडवरटाइजमेंट्स  के  ऊपर  खर्च  हो  रहे  हैं।  पंजाब  का  बजट  बनना  है,  तो  कन्याकुमारी  से  लेकर  कश्मीर  तक  ऐड  दिए  जाते  हैं  कि  पंजाब  के  बजट  के  लिए

 सुझाव  दीजिए।  राज्यों की  सरकारें,  राज्यों  का  पैसा,  देश  भर  में  वे  अपने  आपको  चमकाने  के  लिए  ऐसा  कर  रही  हैं।  फेसबुक  में  जो  ऐड  दिए,  उनमें  80  we  पंजाब  के  पैसों से  दिए।  आपको पता  है  कि

 गुजरात  में  80  पर्सेट  ऐड  पंजाब  के  पैसों से  दिए  गए।  मैं  मैडम  से  कहूंगी कि  जो  सरकारी  ऐड्स  होते  हैं,  उन  पर  जरा  टैक्स  बढ़ाइए,  ताकि  राज्यों की  सरकारें  इस  पर  खर्च  करने से  पहले  10  बार  सोचें।

 पंजाब  राज्य  के  लोगों  का  पैसा  लुटाने के  बजाय,  लोगों  को  उन  पैसों  का  फायदा  हो।

 हमारे  बच्चों  को  नौकरियां  मिलें,  हमारे  किसानों को  उनकी  फसल  का  पूरा  हक  मिले  और  हमारे  सिखों के  साथ  ऐसी  अनदेखी  न  करिए  कि  बिलकस बानो  के  बलात्कारी  रिहा  हो  जाते  हैं,

 राजीव  गांधी के  कातिल  रिहा  हो  जाते  हैं,  लेकिन  गुरुनानक  देव  जी  के  साढ़े  पांच  सौवें  परब  पर  जो  वादा  किया  था  कि  बंदी  सिखों  को  छोड़ा  जाएगा,  वे  28  सालों  के  बाद  आज  भी  जेलों  में  सड़  रहे  हैं

 यह  सरकार  किसानों के  साथ,  सिखों के  साथ  किए  गए  अपने  वादे  पूरे  करे  और  गरीबों की  तरफ  देखे।  फास्टेस्ट  ग्रोइंग  इकोनॉमी  आपके  बोलने  के  लिए  होगी,  लेकिन  लोगों  का  जो  हाल  हो

 रहा  है,  वह  हकीकत  से  बहुत  दूर  है,  जो  आप  कह  रही  हैं।

 शुक्रिया।

 SHRI  THOMAS  CHAZHIKADAN  (KOTTAYAM):  Thank  you,  Madam  Chairperson,  for  giving  me  an  opportunity  to  participate  in  the  discussion  on  the

 Supplementary  Demands  for  Grants  for  the  fiscal  year  2022-2023.

 Madam,  the  Government  has  moved  ahead  with  the  Supplementary  Demands  for  Grants  for  the  fiscal  year  2022-2023  in  an  action  based  mostly  on

 fertilizer,  food  and  LPG.  Nearly  10  per  cent  of  the  Demands  have  been  asked  for  to  raise  capital  mostly  for  roads,  Railways,  etc.

 While  it  is  understood  that  the  global  economy  has  taken  a  toll  due  to  the  Russia-Ukraine  conflict,  the  Indian  Government  has  not  done  enough  to  keep

 a  check  on  the  ever-deteriorating  economy.  The  economy  has  been  struggling  ever  since  this  Government  took  charge  and  took  a  series  of  bad  experimental

 steps  on  the  financial  end.  Madam,  the  MNREGS,  the  PMGKAY,  and  the  PDS  make  up  most  of  the  sum  of  these  grants.

 However,  another  area  of  concern  that  takes  up  most  of  these  funds  is  fertiliser  and  urea  subsidies,  which  come  to  Rs.  1.09  lakh  crore.  The  demands

 for  these  funds  are  due  to  the  developments  that  have  taken  place  in  Europe  over  the  past  few  months.  The  Government  has  time  and  again  been  reminded  of

 the  steps  to  be  taken  to  overcome  the  urea  and  fertiliser  shortage,  but  always  the  Government  has  chosen  to  overlook  the  problem.

 The  Government  rather  than  creating  an  internal  set  up  to  create  an  independent  urea  structure  in  the  country,  chose  to  get  its  supply  from  outside

 the  country  alone,  thus,  damaging  the  interests  of  the  country,  its  farmers,  and  its  people  in  the  long  run.

 |  am  getting  to  Kerala  issues  now.  Kerala  is  mainly  dependent  on  cash  crops  rubber,  coffee,  cardamom,  and  tea  which  form  a  major  part  of

 Kerala’s  economy.  All  these  sectors  are  facing  great  problems.  Particularly  in  the  rubber  industry,  where  11  lakhs  of  small  and  marginal  farmers  cultivate

 plantations,  they  have  faced  great  distress  for  the  past  many  months—or  rather,  more  than  a  year.  They  are  getting  less  than  Rs.150  per  kg.  for  rubber.  The

 cost  of  production  is  more  than  Rs.172.  As  per  the  Swaminathan  Commission  Report,  they  should  get  at  least  Rs.250.

 |  would  request  the  hon.  Finance  Minister  that  there  should  be  some  provision  in  the  Supplementary  Demands  for  Grants  for  providing  a  support  price

 for  rubber  so  that  farmers  would  get  at  least  Rs.250  per  kg.

 Kerala  Government  has  already  fixed  the  support  price  for  rubber  at  Rs.170.  So,  |  urge  the  Central  Government  to  provide  at  least  Rs.  2,500  crore  for

 extending  support  to  the  rubber  growers.

 There  are  many  railway  projects  that  are  pending  in  my  constituency,  especially  in  Kottayam  and  Ernakulum  districts.  In  fact,  a  632  km.  long  railway

 line  has  been  doubled  and  electrified,  but  the  efficiency  of  running  trains  is  not  up  to  the  mark.  |  would  request  that  sufficient  funds  be  provided  for  converting

 the  manual  signal  system  to  automatic  switching  system  so  that  the  efficiency  of  train  services  would  be  multiplied,  which  would  be  beneficial  to  the

 passengers.

 Kerala  is  blessed  with  more  than  2,500  km.  of  inland  waterways.  The  Government  should  provide  adequate  funding  for  the  development  of  these

 waterways  so  that  Kerala's  economy  benefits.

 about:blank  28/64



 3/9/23,  4:18  PM  about:blank

 Kumarakom  is  in  my  constituency  and  was  declared  an  iconic  tourism  centre  in  2017.  So  far,  no  funds  have  been  provided  by  the  Government  for  its

 development.  It  is  an  internationally  famous  tourism  system.  Earlier,  in  this  House,  it  was  requested  that  the  Government  provide  some  funds  for  the

 construction  of  a  tourism  highway  from  Kottayam  via  Kumarakom  to  Cherthala  so  that  tourism  progress  would  be  increased.

 15.00  hrs

 श्रीमती  अप रूपा  पोद्दार  (आरामबाग):  माननीय  सभापति  जी,  मैं  आपका  धन्यवाद  करती  हूं  और  अपनी  पार्टी  ऑल  इंडिया  तृणमूल  कांग्रेस को  भी  धन्यवाद  देती  हूं  कि  मुझे  सप्लीमेंटरी

 डिमांड्स  फॉर  ग्रांट्स  पर  बोलने  का  मौका  दिया।  Including  the  First  Budget  of  Supplementary  Demands  of  Grants.  The  Finance  Ministry  has  submitted  a  revised  gross

 expenditure  plan  worth  almost  Rs.  4.36  lakh  crore  for  the  approval  of  Parliament.  The  revised  net  cash  expenditure  is  estimated  to  be  Rs.  3.26  lakh  crore,  with

 higher  receipts  and  savings  from  existing  outlays  adding  up  to  Rs.  1.1  lakh  crore.

 महोदया,  मैं  जिस  डिस्ट्रिक्ट  से  आती  हूं,  वह  टोटली  कृषि  प्रधान  इलाका  है।  वर्ष  2021  में  एक  ही  साल  में  तीन  बार  बाढ़  आई  थी।  दुर्गा  पूजा  से  15  दिन  पहले  भी  बाढ़  आई  थी।  एक  साल  में  तीन

 बार  का  मतलब  आप  समझ  सकते  हैं  कि  वहां  के  किसानों  को  क्या  समस्याएं  हुई  होंगी  और  वे  किन  समस्याओं से  जूझे  होंगे।  हमारे  क्षेत्र  मे ंऔर  उस  डिस्ट्रिक्ट  में  चावल  और  आलू की  पैदावार  सबसे

 ज्यादा  होती  है।  इस  हिसाब  से  राज्य  सरकार  ने  नवंबर  महीने  में  केंद्र  सरकार  को  ढाई  लाख  मीट्रिक  टन  खाद  की  जरूरत  के  बारे  में  कहा  था,  लेकिन  आलू की  खेती  करने  वाले  किसानों  को  ढाई  लाख

 मीट्रिक टन  की  जगह  पर  सिर्फ  70,000  टन  खाद  दी  गई  जो  कि  सफिशिएंट  नहीं  थी।  इस  कारण  यहां  के  किसानों  को  काफी  समस्याएं  हुई  और  कुछ  किसानों ने  दो-तीन  गुना  ज्यादा  दाम  पर  खाद

 खरीदी।  मैं  चाहती  हूं  कि  माननीय  वित्त  मंत्री  जी  इस  तरफ  ध्यान  दें

 महोदया,  हमारे  इलाके  में  एससी,  एसटी  और  ओबीसी की  पापुलेशन  ज्यादा  है।  दिसंबर,  2021  से  आज  तक  लोगों  का  मनरेगा  के  100  दिन  के  काम का  पैसा  बाकी  है।  ग्रामीण  इकोनामी  इसी
 चीज  पर  निर्भर  है।  आज  आम  लोग  बहुत  समस्याओं से  गुजर  रहे  हैं  माननीय  वित्त  मंत्री जी  एक  महिला हैं  और  वह  महसूस  कर  सकती  हैं।  मैं  चाहती  हूं  कि  इस  चीज  को  वह  समझें  कि  किस  पीड़ा में  ये

 लोग  अपने  दिन  काट  रहे  हैं।

 एजुकेशन  के  लिए  जितनी  भी  स्कॉलरशिप्स  हैं,  उनकी  कटौती  हो  रही  है।  मौलाना  आजाद  फैलोशिप  प्रोग्राम  में  भी  कटौती  हुई  है।  वर्ष  2014  में  6722  लोगों  में  से  700  लोगों  को  ही

 स्कॉलरशिप  दी  गई  है।  माइनोरिटीज़  के  स्टूडेंट्स  की  स्कॉलरशिप में  कटौती  हो  रही  है,  इस  पर  भी  ध्यान  देना  चाहिए।

 वर्ष  2014  में  दो  करोड़  नौकरियां  देने  का  वादा  किया  गया  था,  आज  की  तारीख  में  सबसे  बड़ी  समस्या  यह  है  कि  ऐसा  नहीं  हुआ।  क्यों  नहीं  हुआ,  इसका  जवाब  तो  मंत्री  जी  ही  देंगे।  आज

 एम्पलायमेंट  के  नाम  पर  कांट्रेक्चुअल  लोगों  को  लिया  जा  रहा  है।  इससे  ठेकेदारों  को  लाभ  हो  रहा  है  जो  कांट्रेक्चुअल  बेस पर  नौकरी दे  रहे  हैं।  जो  लोग  नौकरी  कर  रहे  हैं,  न  उनका  पीएफ  और  न  ही

 मेडिकल  फेसिलिटी  है।  वे  अपने  परिवार  को  कैसे  पालेंगे,  इसके  बारे  में  सोचना  पड़गा।  ॥  is  high  time  the  Government  thought  about  it.

 महोदया,  रेल  विभाग  में  भी  वैकेंसियां  खाली  पड़ी  हुई  हैं।  एम्पलाई  प्रोविडेंट  फंड  में  से  90  करोड़  रुपये  और  दिए  गए,  इसमें  50,000  करोड़  का  इन्टरेस्ट  है  और  इसमें  से  11,000  करोड़  रुपये

 देने  में  यूटिलाइज  होते  हैं और  बाकी  जो  पैसा  बचा  है,  वह  पैसा  ईपीएस-  95  पेंशन  स्कीम  में  65  लाख  बेनिफशरीज़  को  क्यों  नहीं  दिया  जा  सकता?

 एफडी  का  इन्टरेस्ट  रेट  दिन-ब-दिन  कम  होता  जा  रहा  है।  सीनियर  सिटिज़न्ज़,  सारी  जिंदगी  जॉब  करने  के  बाद  कुछ  पैसा  एफडी  के  लिए  रखना  चाहते  हैं,  लेकिन  एफडी  इन्टरेस्ट  रेट  भी  कम

 होता  जा  रहा है।  आप  या  तो  एक  एमाउंट  रख  दीजिए,  क्योंकि  इसके  कम  होने से  उनको  दिक्कत  हो  रही  है।

 मैडम,  मैं  आपसे  एक  मिनट  और  लूंगी।  हमारा  आरामबाग  जो  क्षेत्र  है,  उसके  बारे  में  मैंने  पहले  ही  कहा कि  हम  लोगों ने  वर्ष  2021  में  तीन  बार  बाढ़  को  फेस  किया  है।  पीएमजेएसवाई के  जो  रास्ते

 हैं,  वे  भी  पानी में  डूबे  हुए  रहते  हैं।  वे  तो  खराब  होने ही  हैं।  खा नाकुल  जो  पानी  में  डूबा  हुआ  रहता  है,  वहां  पर  गणेशपुर  टू  नेतीपुर  फेरीघाट,  जहां  250  मीटर  लकड़ी का  ब्रिज  है,  वहां  पर  कंक्रीट  ब्रिज

 बनाने की  मैं  वित्त  मंत्री जी  से  मांग  करती  हूं] न

 मेरी  रेल  से  संबंधित  चार  मांगें  हैं।  चन्दन पुर  सबवे,  जयरामबाटी टू  कामारपुकुर,  इसके  बारे  में  हमारे  बीजेपी  के  सांसद  सौमित्र खान  ने  भी  कहा है,  यह  बहुत  ही  जरूरी  है।  (व्यवधान)

 SHRI  P.  RAVINDHRANATH  (THEND:  Hon.  Chairperson,  Madam,  |  thank  you  for  allowing  me  to  speak  in  the  discussion  on  the  Supplementary

 Demands  for  Grants  2022-  2023.

 Madam,  the  total  expenditure  in  2022-23  was  estimated  at  Rs.39.45  lakh  crore  in  the  Union  Budget.  The  hon.  Finance  Minister,  on  behalf  of  the

 Government  seeks  the  approval  of  this  House  to  authorise  a  gross  additional  expenditure  of  Rs.4.36  lakh  crore.

 The  need  for  Supplementary  Grants  has  arisen  to  meet  the  developmental  plans  and  priorities  of  our  government.  However,  if  we  see  one  of  the  main

 factors,  it  is  because  the  fertiliser  subsidy  burden  has  exceeded  the  Budget  Estimates  in  the  wake  of  war  in  Europe,  and  the  need  of  the  Government  to

 continue  supporting  additional  requirements  in  order  to  provide  food  grains  to  our  brothers  and  sisters.
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 As  a  rebound  effect,  this  has  impacted  the  oil  prices  in  turn  causing  the  inflation  levels  to  rise.  It  is  always  the  economically  weaker  sections  of  the

 society  who  are  affected  badly  by  these  economic  disruptions.  It  is  hence  the  duty  of  the  Government  to  provide  the  population  with  a  support  system,  at  the

 same  time  improving  the  macroeconomic  parameters  of  our  economy.  It  is  with  this  intention  that  our  government  has  sought  the  approval  of  this  additional

 expenditure  towards  food  subsidy,  food  procurement,  and  additional  allocation  under  Pradhan  Mantri  Garib  Kalyan  Anna  Yojana.

 Approval  has  also  been  sought  for  expenditure  of  the  Ministry  of  Petroleum  and  Natural  Gas  towards  payments  of  LPG  subsidies  to  oil  marketing

 companies,  and  LPG  connections  to  the  poor  under  the  Pradhan  Mantri  Ujjwala  Yojana.

 Despite  volatility,  the  Indian  economy  has  shown  extreme  resilience.  In  the  past  few  months,  measures  have  been  taken  by  our  Government  and  the

 Reserve  Bank  of  India  to  curb  domestic  prices  of  key  commodities,  which  helped  in  cooling  inflation.  If  we  compare  consumer  prices  in  India  with  those  in  other

 major  economies,  it  will  be  clear  that  India  is  recovering  at  a  much  faster  pace  than  others.

 Madam,  India  has  overtaken  the  UK  to  become  the  world's  fifth  largest  economy,  and  it  is  now  behind  only  the  US,  China,  Japan  and  Germany,

 according  to  IMF  projections.  A  decade  back  during  the  UPA  rule,  India  was  ranked  11th  among  the  large  economies.  It  is  because  of  this  remarkable

 achievement  by  the  NDA  Government  under  the  leadership  of  hon.  Prime  Minister  Shri  Narendra  Modi  ji  that  India  has  got  the  privilege  to  assume  the

 Presidency  of  G20  that  works  to  address  major  issues  related  to  the  global  economy.  |  congratulate  our  hon.  Prime  Minister  and  our  Finance  Minister  for

 making  India  a  strong  and  trusted  economy  in  world.

 According  to  the  World  Bank,  India  must  continue  to  prioritise  lowering  inequality  while  also  putting  growth-oriented  policies  in  place  to  boost  the

 economy.

 Even  in  terms  of  economic  growth,  India  is  projected  to  be  the  fastest-growing  among  major  economies,  according  to  IMF's  latest  World  Economic

 Output  report.

 |  once  again  congratulate  our  Government  and  our  Minister  for  this  remarkable  success.  With  this,  |  support  the  Supplementary  Demands  for  Grants.

 Thank  you.

 SHRI  D.M.  KATHIR  ANAND  (VELLORE):  Thank  you,  Chairperson  for  giving  me  an  opportunity  to  speak  on  the  Supplementary  Demands  for

 Grants.  In  the  last  eight  years,  farmers’  income  has  not  doubled  at  all.  We  can  see  from  the  figures  that  the  suicide  cases  only  have  doubled.  When  we  see

 the  number  of  suicide  cases,  it  shows  that  the  farmers  have  not  been  benefited  from  this  Government  at  all.  A  complete  analysis  of  total  expenditure  of

 farmers  has  to  be  done.  The  techniques  adopted  and  the  amount  invested  by  the  farmers  have  to  be  first  ascertained.  An  estimate  of  the  expenditure  incurred

 by  farmers  has  to  be  done  by  the  Union  Government.  Only  then,  according  to  that  expenditure,  you  may  be  able  to  fix  the  MSP  for  the  farmers.  But  that  has

 not  been  done  by  this  Government  at  all.  The  Government  has  always  been  telling  that  the  MSP  has  been  fixed  which  is  benefiting  the  farmers.  But,  down

 South,  nothing  has  happened  at  all.  So,  |  would  request  the  Government  to  expedite  the  estimation  of  the  expenditure  incurred  by  the  farmers  and  then

 accordingly  fix  the  MSP.  If  you  cannot  double  the  farmers’  income,  at  least,  double  the  financial  benefits  through  the  KISAN  Scheme.  Without  doubling  the

 efforts  or  giving  more  incentives,  the  farmers  will  not  be  benefited  at  all.

 There  is  another  segment  of  farmers  who  do  not  own  land.  How  are  they  going  to  be  benefited?  So,  when  these  farmers  are  working  on  a  contract

 basis,  when  they  approach  the  banks,  they  do  not  give  a  loan.  They  are  not  eligible  for  KISAN  benefits  also.  So,  farmers  who  go  on  a  contractual  farming,

 those  agreements  have  to  be  acknowledged  by  the  Government  of  India  so  that  the  benefits  can  be  extended  to  them  also.  Nearly  55  per  cent  of  the

 agricultural  workers  are  from  this  segment  where  they  do  not  have  a  land  bank.  So,  |  urge  upon  the  Union  Government  to  look  into  this  matter  also.  When  we

 talk  about  contract  farming,  more  funds  are  to  be  allotted  to  digitalisation  of  the  agriculture  land  so  that  the  real  beneficiaries  should  be  benefited.

 Also,  the  banks  which  are  offering  finance  to  the  agricultural  sector  are  not  looked  upon.  When  the  farmers  or  the  contractual  farmers  approach  the

 banks,  they  are  not  being  given  a  proper  response.  The  agriculture  loan  facility  has  not  been  that  much  fruitful  for  the  farmers  down  South.

 When  |  talk  about  agriculture,  |  have  to  talk  about  irrigation  also.  Water  is  the  main  source  of  oxygen  for  irrigation.  Interlinking  of  the  peninsular  rivers

 is  a  major  scheme  that  has  to  be  looked  into  by  the  Government  of  India.  More  funds  have  to  allotted  to  that.  But  the  Government  is  not  interested  in
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 interlinking  of  these  rivers.  That  is  what  we  can  see  from  the  figures.  |  urge  upon  the  Union  Government  to  allocate  more  funds  for  interlinking  the  rivers.

 As  a  lower  riparian  State,  Tamil  Nadu,  we  are  struggling  to  get  the  right  share  of  water  from  the  neighbouring  States,  especially  Karnataka  and  also

 from  the  other  States.  So,  through  you,  |  urge  upon  the  Government  of  India  to  request  the  neighbouring  States  to  release  a  right  share  of  water,  especially

 from  Karnataka.

 Also,  when  we  talk  about  agriculture,  we  have  to  talk  about  road  infrastructure.  Our  Tamil  Nadu  Chief  Minister  has  been  repeatedly  asking  the  Union

 Government  to  speed  up  the  eight  roads.  The  Chief  Minister  has  already  written  to  the  Government  of  India  to  speed  them  up.  But  the  Government  is  not

 ready  to  do  that.  It  is  all  on  the  papers.  But  more  funds  have  to  be  allotted  and  necessary  steps  have  to  be  taken  to  speed  up  that  process.  The  Union

 Government  has  to  look  into  not  only  allocation  of  funds  but  also  materialising  those  contracts.  So,  |  urge  upon  the  Union  Government  to  look  into  this  and  to

 implement  it  as  soon  as  possible.

 When  |  talk  about  roads,  |  have  to  talk  about  NHAI  also.  In  the  last  Budget,  in  my  constituency,  Vellore,  nearly  Rs.20  crore  have  been  allotted  to

 Perumugai  Bridge;  nothing  has  happened.

 Similarly,  no  work  has  started  on  the  Virinjiipuram  ROB,  and  also  Puttuthakku  bridge,  though  Rs.28  crore  for  each  project  was  allotted  by  the

 Government.  Everything  is  there  on  papers  only.  We  are  happy  about  the  figures  given  in  the  Budget  but  we  are  not  happy  about  the  money  spent  on

 different  projects.

 Nitin  Gadkari  ji  had  announced  in  this  august  House  that  there  would  be  no  toll  plaza  within  60  kms  on  national  highways.  It  has  been  on  record.  In  my

 Vellore  parliamentary  constituency,  K.V.  Kuppam  Assembly  constituency,  a  toll  road  has  been  constructed.  |,  along  with  the  District  Collector,  had  convened  a

 meeting  and  asked  the  NHAI  about  it.

 They  were  stubborn  and  did  not  give  any  answer.  They  said  that  they  have  just  built  it.  There  is  no  evidence,  nor  any  record  to  substantiate  the

 construction  of  this  toll  road.  The  zero  point  is  Bhadrapali  in  Andhra  Pradesh,  and  from  there  the  toll  road  is  less  than  12  km.  away.  |  urge  upon  the  Union

 Government  to  abolish  this  toll  plaza  as  soon  as  possible.

 Whenever  a  Member  of  Parliament  approaches  the  Railway  Ministry  with  a  request  for  the  stoppage  of  any  train,  or  for  that  matter  for  any  facility,  it  is

 not  agreed  to.  Sir,  crores  and  crores  of  rupees  ‘n’  number  of  money  are  being  spent  by  the  Railway  Ministry  on  different  projects  but  as  a  Member  of

 Parliament  when  we  request  for  simple  things,  they  are  not  agreed  to.

 |  would  like  to  talk  about  linking  of  Chennai  to  Vellore  via  Villupuram.  That  project  was  commenced  and  funds  were  also  allocated  for  it.  It  involved

 only  one  lane  but  this  Government  was  bent  upon  acquiring  land  where  40,000  people  were  living.  Without  giving  any  notice,  the  Government  had  started

 acquiring  the  land.  This  falls  in  my  Vellore  constituency.  |  urge  the  Government  to  take  whatever  land  is  required  but  do  not  take  away  the  lives  of  the  people

 living  there.

 A  huge  amount  is  being  spent  by  the  Railway  Ministry.  Right  from  the  day  |  was  elected  and  came  to  this  House,  |  have  been  requesting  for  LC  No.81

 bridge  in  Vaniyambadi  constituency.  Every  year  |  have  been  bringing  it  to  the  notice  of  the  Government,  but  this  has  not  been  agreed  to.  |  would  request  the

 Government  that  funds  may  be  allocated  for  LC  No.81  bridge,  and  it  may  be  constructed  as  soon  as  possible.  Secondly,  in  Vellore  constituency,  if  the

 Government  is  still  stubborn  to  take  away  the  lives  of  40,000  people,  |  may  tell  this  august  House  that  people  can  be  moved  away  from  there  only  on  my

 deathbed,  after  my  resigning  from  the  House....  (Interruptions)  |  may  request  the  Government  to  immediately  stop  acquiring  the  extra  land.  Thank  you.

 डॉ.  एस.  टी.  हसन  (मुरादाबाद):  मैडम,  आपने  मुझे  बोलने  के  लिए  मौका  दिया,  उसके  लिए  बहुत-बहुत  शुक्रिया।  मैडम,  मैं  आपके  माध्यम  से  सरकार  से  कहना  चाहता  हूँ  कि  एक्सपोर्ट  हमारी

 इकोनॉमी की  बहुत  जरूरतमंद  चीज  है।  हमने  वह  दौर  भी  देखा  है,  जब  हमने  अपना  सोना  गिरवी  रखा  था  और  हमें  तेल,  डीजल  और  पेट्रोल  लेने  के  लिए  लाइन्स  लगानी  पड़ती  थी,  क्योंकि  हमारे  पास
 रिजर्व  मनी  नहीं  थी।  आज  एक्सपोर्ट  के  ऊपर  इंसेंटिव्स  बिल्कुल  बंद  कर  दिए  गए  हैं।  मैं  आपके  माध्यम से  कहना  चाहता  हूँ  कि  पहले एक  एमईआईएस  स्कीम  थी,  जिसके  तहत  7  परसेंट  इंसेंटिव  दिय
 जाता  था।  आज  उसकी  जगह  पर  RODTEP  स्कीम  लेकर  आए  हैं,  जिसके  तहत  1  परसेंट  से  भी  कम,  यानी  0.06  परसेंट  इंसेंटिव  दिया  जा  रहा  है।
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 मैडम,  आज  के  दौर  में  हमारे  ऊपर  भी  जंग  के  बादल  छाए  हुए  हैं।  न  जाने  कब  तीसरी  जंग  शुरू  हो  जाए,  लेकिन मैं  आपको  बताना  चाहता  हूँ  कि  उसमें  वहीं  कंट्री  सर्वाइव  करेगी,  जिसके  पास

 फॉरेन  रिजर्व  होगा।  वह  रिजर्व  हमारे  पास  सिर्फ  एक्सपोर्ट से  आ  सकता  है।  इसलिए  मेरी  यह  रिक्वेस्ट  है  कि  एक्सपोर्ट र्स  को  ज्यादा से  ज्यादा  बेनिफिट  दिए  जाएं  और  उनको  इंसेटिव्स दिए  जाएं।  हमारा

 मुकाबला  चाइना  से  होता है।  आपको  हैरत  होगी कि  कंबोडिया  जैसी  कंट्री  ने,  नेपाल  जैसी  कंट्री  ने  एक्सपोर्ट  में  हमसे  ज्यादा  फैसिलिटीज़  दे  रखी है।

 मैं  आपसे  कहना  चाहता  हू ंकि  जो  आईसीडी  शहरों  के  अंदर  हैं,  जहां  हमारे  कंटेनर्स  जाते हैं,  11  बजे के  बाद  नो  एंट्री  खुलती  है  और  एक्सपोर्ट  का  माल  ले  जाने  में  परेशानी  होती है,  इसलिए

 कंटेनर  डिपो  शहर  के  बाहर  होना  चाहिए।

 मैडम,  माइनॉरिटीज  इस  देश  का  बहुत  बड़ा  हिस्सा  हैं,  20  प्रतिशत  लोग  रहते  हैं  और  हिन्दुस्तान  की  दूसरी  बड़ी  आबादी  माइनॉरिटीज  की  है।  मौलाना  आज़ाद  स्कॉलरशिप  को  बन्द  कर

 दिया  गया  है,  जिससे  मुसलमान,  सिक्ख,  बौद्ध,  जैन  आदि  सभी  पर  इफेक्ट  हुआ  है।  क्या  सरकार  नहीं  चाहती है  कि  माइनॉरिटीज  के  लोग  भी  रिसर्च  करें  और  अपनी  पीएचडी  वगैरह  पूरी  कर  सकें?

 मेरिट  कम  मीन्स  को  बन्द  कर  दिया  गया  है,  जो  सिर्फ  टारगेट  है,  सिर्फ  माइनॉरिटीज  के  नहीं  हैं,  बाकी  सारे  काम  हो  रहे  हैं।  मैं  आपके  माध्यम  से  कहना  चाहता हूं  कि  इन  स्कॉलरशिप्स  को  जल्द  से  जल्द

 शुरू  किया  जाए।

 मैडम,  आज  एक  बहुत  बड़ी  समस्या  है।  बाजार  के  अंदर  अगर  दो  सांड  लड़  जाते  हैं  तो  पूरा  मार्केट  बन्द  हो  जाता  है  और  जब  पूछा  जाता है  कि  तुमने  मार्केट  क्यों  बन्द  किया  तो  लोग  कहते  हैं

 कि  हमें  लगा  कि  जीएसटी  की  टीम  आ  गयी,  जीएसटी  के  लोगों  ने  हमारे  छोटे  व्यापारियों  को  चोर  बना  रखा  है।  कहीं  न  कहीं  उनको  इससे  जबर्दस्त  परेशानी  हो  रही  है  और  हर  जगह  इसके  अगेंस्ट

 प्रोजेक्ट्स  हो  रहे  हैं।  मेरी  डिमाण्ड  है  कि  जीएसटी  वालों  के ऊपर  लगाम  लगाई  जाए  और  हमारे  छोटे  व्यापारियों  को  तंग  न  किया  जाए।

 मैडम,  हेल्थ  बहुत  बड़ा  सेक्टर  है।  हमारे  पश्चिमी  उत्तर  प्रदेश में  बहुत  कम  फेसिलिटीज  हैं।  हमें  मालूम  है  कि  प्रधानमंत्री  जी  की  एक  बहुत  महत्वाकांक्षी  योजना  एम्स  इस्टैबलिश  करने की  है।

 मुरादाबाद  पश्चिमी  उत्तर  प्रदेश  का  सेंटर  है।  मैं  आपके  माध्यम से  बताना  चाहूंगा  कि  मुरादाबाद  के  अंदर  42  साल  पहले  800  एकड़  जमीन  का  अधिग्रहण  किया  गया  था।  मेरी  डिमाण्ड  है  कि  उस  जमीन

 के  ऊपर  एक  एम्स  बना  दिया  जाए,  ताकि  लोगों को  दिल्ली  न  आना  पड़े  और  दिल्ली  में  उनको  तारीख पर  तारीख  न  मिले।  (व्यवधान)

 मैडम,  मैं  मुरादाबाद  से  मुंबई के  लिए  एक  ट्रेन  चलाने के  लिए  कई बार  मांग  कर  चुका  हूं,  लेकिन  अधिकारी  लोग  मुख्तलिफ  बहाने  लेते  हैं।  आपके  माध्यम  से  मेरी  रिक्वेस्ट  है  कि  यह  बहुत

 इम्पोर्टेड  ट्रेन  होगी।  जब  से  देश  आज़ाद  हुआ  है,  तब  से  मुरादाबाद की  यह  डिमाण्ड  है।  अगर  सरकार  इस  पर  संज्ञान  ले  तो  बहुत  मेहरबानी  होगी।  शुक्रिया  |

 श्री  एम.  बदरुद्दीन अजमल  (धुबरी):  मैडम,  इस  इम्पोर्टेड  बिल  पर  मुझे  बोलने  का  आपने  मौका  दिया है,  इसके  लिए  आपका  बहुत-बहुत  शुक्रिया  |

 मैडम,  पूरे  हिन्दुस्तान की  बातें  सारे  सांसदो ंने  कर  ली  हैं,  मैं  असम  से  आता  हूं  और  मैं  असम  की  तीन-चार  समस्याएं  बोलूंगा,  ज्यादा  टाइम  नहीं  लूंगा।  असम  में  सबसे  पहले  समस्या  फ्लड  है,

 एक  देव  बना  हुआ  है  ब्रह्मपुत्र  ।  मैं  तीन  मर्तबा से  एमपी  हूं,  अभी  चौथी  मर्तबा  चुनाव  आएगा,  तब  फिर  मैं  जीतकर  आपके  सामने  आऊंगा।  वहां  पर  फ्लड  और  इरोज़न  का  मसला  आज  तक  हल  नहीं  हो

 पाया  है।  इसको  जल्द से  जल्द  हल  किया  जाए,  उसके  लिए  फाइनेंस  मिनिस्टर  कुछ  पैसे  रखें  और  इसके  लिए  कुछ  करें।  फ्लड-इरकोन  में  लाखों  लोगों  के  घर  बह  जाते  हैं,  जमीनें  बह  जाती  हैं,  जमीन

 बर्बाद  हो  जाती  है  और  खेती  के  लायक  नहीं  रहती  है,  लोग  मारे  जाते  हैं,  फ्लड  में  बह  जाते  हैं,  जानवर  फ्लड  में  बह  जाते  हैं।  खासकर  मेरे  इलाके  में  धुबड़ी,  साउथ  सालमारा,  मनकचर,  ग्वालपाड़ा,

 ग्वारपेटा,  करीमगंज  और  जैन,  हर  जगह  पर  इरोज़न  और  फ्लड  ही  फ्लड  है।

 मैडम,  सारे  लोगों  ने  कहा  है  कि  प्रधानमंत्री  जी  ने  एलान  किया  था  कि  मुसलमानों  के  एक  हाथ  में  वह  कुरान  देंगे  और  दूसरे  हाथ  में  लैपटॉप  देना  चाहते  हैं,  अर्थात  मुसलमानों को  शिक्षा  देना
 चाहते  हैं,  'सबका  साथ,  सबका  विकास  और  सबका  सम्मानਂ  देना  चाहते  हैं,  लेकिन  इससे  पहले  की  सरकार  ने  माइनॉरिटीज  के  फण्ड  के  अंदर  जो  बजट  रखा  था,  तकरीबन  उन  सबको  इस  सरकार  ने

 खत्म  कर  दिया।  यह  क्या  ज़ुल्म  है?  कैसे ये  बच्चे  आगे  बढ़ेंगे?  अगर  आप  इनको  बिल्कुल  शिक्षा  नहीं  देंगे  तो कल  यही  बच्चे  चोर  बनेंगे,  किसी  अन्य  काम में  लग  जाएंगे?  इसलिए  मेहरबानी  करके  इस

 4  इनॉरिटी  फण्ड  के  अंदर,  मौलाना  अबुल  कलाम  आज़ाद  साहब  का  जो  सपना  था,  उसको  पूरा  करें,  उसको  फिर  से  जारी  किया  जाए।  यह  मेरी  डिमाण्ड  है।  जो  स्कॉलरशिप  बन्द  हो  गई  है,  उसे

 इमिडिएटली  चालू  किया  जाए,  ताकि  ये  बच्चे  भी  मेनस्ट्रीम के  अंदर  आएं,  पढ़ें,  कॉलेजों  और  यूनिवर्सिटीज में  जाएं,  रिसर्च  करने  में  आगे  बढ़ें।

 मैडम,  हमारे असम  में  इस  वक्त  यहां से  बहुत  ज्यादा  सर्दी  है।  वहां  इस  सर्दी में  हर  तरफ  एविएशन  चल  रहा  है।  वहां  जो  लोग  पचास-पचास  साल  से  बैठे हैं,  उन  लोगों को  भी  उठा  देते हैं।  वे

 उनको  रात  में  नोटिस  लाकर  समझाते  हैं  और  सुबह  बुलडोजर  चला  देते  हैं।  वे  बुलडोजर  चलाकर  उनकी  पूरी  आबादी  को  खत्म  कर  देते  हैं।  वहां  जो  भी  कानूनी  कार्रवाई  हो,  वह  जरूर  करें,  हमें  इससे

 कोई  आपत्ति  नहीं  है।  अगर  इल्लिगल  है  तो  उसको  उठाएं,  लेकिन  टाइम  दें।  मैं  आपके  माध्यम से  यह  कहना  चाहता  हू ंकि  सरकार  उन  लोगों को  टाइम  दे  और  कम  से  कम  इस  सर्दी के  मौसम में  इस

 एविएशन को  बंद  किया  जाए।  (व्यवधान)

 मैडम,  हमारे  असम  में  टी  गार्डन्स  हैं।  आप  जानती  हैं  कि  पूरी  दुनिया  असम की  चाय  को पीती है।  वहां  के  मजदूरों का  बुरा  हाल  है।  मैं  आपके  माध्यम  से  प्राइम  मिनिस्टर  जी  को  ध्यान  दिलाना

 चाहूंगा  कि  हमारे  टी  गार्डन  के  लोगों का  ख्याल  किया  जाए।  उनके  लिए  कोई  फैसिलिटी  नहीं है।  हमारे  यहां  असम  में  फिशरमैन  हैं,  जिनको  माइकल  कहते  हैं।

 उनकी  हालत  भी  बहुत  खराब  है।  उनकी  तरफ  इस  सरकार  को  ध्यान देने  की  जरूरत  है  और  उनके  लिए  कुछ  फण्ड  देने  की  जरूरत  है।  (व्यवधान)  मैडम,  प्लीज  एक  बात  और  कहनी  है।

 असम में  फ्लड  और  इरोजन की  वजह  से  किसान  बर्बाद  हो  रहे  हैं।  कुछ  लोग  फ्लड  में  खत्म  हो  जाते  हैं,  कुछ  लोगों की  जमीनें  इरोज़न  में बह  जाती है  और  जब गर्मी  शुरू  हो  जाती है  तो  कुछ  लोग  सूखे में
 मर  जाते  हैं।  इसलिए  मैंने  एक  बिल  पास  कराया  थाा...  (व्यवधान)
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 माननीय  सभापति  :  अब  आप  बैठ  जाइए,  उनको  बोलने  दीजिए।  आपके  सभी  पॉइंट्स आ  गए  हैं।  आप  बैठ  जाइए।  हम  उसमें  और  जोड़  देंगे।

 SHRI  BHARTRUHARI  MAHTAB  (CUTTACK):  Madam  Chairperson,  |  stand  here  to  participate  in  the  discussion/deliberations  relating  to

 Supplementary  Demands  for  Grants  First  Batch  for  2022-2023  and  Demands  for  Excess  Grants  2019-2020.

 The  Union  Government  has  proposed  next  extra  Rs.  3.26  trillion  primarily  due  to  higher  pay  outs  for  food  and  fuel  subsidies.  This  is  over  and  above  the

 estimates  outlined  in  Budget  202220-23  and  includes  additional  outgo  of  over  Rs.1.09  lakh  crore  towards  fertilizer  subsidy.  Also,  approval  has  been  sought  for

 meeting  expenditure  of  the  Food  and  Consumer  Affairs  Ministry  for  Rs.  80,348.25  crore  to  be  used  mainly  for  distribution  of  free  foodgrains  under  the  National

 Food  Security  Act  and  for  an  additional  allocation  under  Pradhan  Mantri  Garib  Kalyan  Anna  Yojana,  that  is,  around  Rs.  60,110.32  crore.  This  reminds  me

 about  the  kartavya  which  this  Government  is  doing.  Three  years  ago,  in  2019,  when  there  was  a  first  virus  outbreak  in  Wuhan  in  China  and  we  got  affected

 after  four  months,  that  is,  by  March,  2020,  the  Government  came  out  with  a  very  good  scheme  providing  five  kilograms  of  rice  to  every  poor  family.  Around  80

 crore  families  were  provided  five  kilograms  of  rice  and  still  it  continues.  |  believe  that  was  the  kartavya  of  the  Union  Government  to  provide  that  much  of

 succour  to  the  poor  people.  At  the  same  time,  |  would  say  just  providing  paddy  free  of  cost  to  the  people  became  a  success  because  the  State  Governments

 also,  at  the  same  time,  saw  to  it  that  it  reached  the  needy  people.  Therefore,  |  would  say  that  in  Odisha,  the  Naveen  Patnaik  Government  started  providing  five

 kilograms  of  rice  to  every  needy  person  at  one  rupee  per  kilogram,  that  is  Rs.  5  per  five  kilograms.  Before  that,  we  had  experienced  this  in  Odisha  when
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 Congress  was  in  power.  A  lot  of  bungling  was  taking  place  during  that  time.  It  was  not  reaching  the  poor  beneficiaries.  So,  one  clarion  call  was  given  by  our

 Chief  Minister  saying  अगर  किसी ने  चावल  की  धांधली  की  तो  वह  पाप  है,  reminding  everyone  that  if  you  indulge  in  this  type  of  activity,  it  is  sin.  यह  पाप  है।

 Therefore,  |  would  say  that  the  hon.  Prime  Minister  showed  us  the  Kartavya  path  and  the  hon.  Chief  Minister  of  Odisha  showed  us  what  is  dharma  and

 niti.  In  this  way  when  both  the  wills  work  together,  State  and  the  Centre  work  together,  then  we  have  progress  and  actually  the  poor  are  the  greatest

 beneficiaries  of  this  progress.

 This  reminds  me  of  an  incident.  In  1965,  during  the  Indo-Pak  war,  the  then  Prime  Minister  had  requested  the  whole  country  to  skip  one  meal  per  day.

 The  whole  country  agreed  to  it.  उसको  पूरे  देश  ने  माना।  उस  समय  कई लोगों  ने  चावल  खाना  छोड़  दिया  और  हर  सोमवार  रात  को  खाना  भी  बंद  कर  दिया।  In  1971,  we  had  the

 Bangladesh  war.  At  that  time,  the  then  Prime  Minister,  the  late  Indira  Gandhi  imposed  a  refugee  tax,  |  would  say.  Every  one  of  us,  during  that  period,  would

 know  that  a  refugee  stamp  was  put  on  in  Inland  letters,  on  post  cards  and  also  on  envelopes  and  that  money  was  collected  to  benefit  the  lakhs  and  lakhs  of

 refugees  who  came  from  Bangladesh  and  to  make  provision  for  them.  Every  individual  of  the  country  contributed.

 Similarly,  |  would  say,  now,  the  present  Prime  Minister,  during  COVID-19  pandemic  also  gave  a  Clarion  Call  that  we  also  have  our  duty  to  perform;  our

 duty  for  our  countrymen  and  also  for  the  people  at  large  who  are  very  poor  and  are  bereft  of  any  employment.  In  that  respect,  |  would  say  that  we  could  do  this

 because  there  is  enough  and  more.  In  the  1970s  our  experience  was  that  to  get  a  phone  line  connection  was  a  luxury.  But  now  we  have  mobiles  and  even

 money  is  getting  transferred  through  QR  Codes.  In  late  90s,  getting  a  gas  connection  was  a  Herculean  Task.  As  MPs  we  were  issued  some  quotas.  Now,  they

 are  in  plenty.  Now,  gas  connections  are  being  given  through  the  Ujjwala  Scheme  and  gas  companies  are  searching  those  households  which  do  not  have  gas

 connections.  Rather,  in  this  House,  |  have  heard  that  the  Government  is  providing  free  of  cost  for  one  time  and  that  the  Government  should  provide  it  for  more

 number  of  times.  That  is  a  demand.  But  getting  gas  connection  in  the  90s  was  a  dream  and  now  the  gas  companies  are  searching  which  households  do  not

 have  gas  connections  and  they  provide  them  with  a  gas  connection.

 We  have  been  through  a  level  of  scarcity.  |  have  seen  it  in  my  school  days;  during  my  college  days  and  even  during  the  time  when  |  first  entered  into

 public  life,  there  was  scarcity  all  along.  Now,  there  is  a  level  of  sufficiency.  The  hon.  Finance  Minister  may  say  that  the  country  has  enough  for  everyone.

 All  these  needs  financing  which  is  reflected  in  the  first  Supplementary  Demand  for  Grants.  With  savings,  under  other  heads,  |  do  not  see  the

 Supplementary  Demands  resulting  in  a  meaning  break  of  the  fiscal  deficit  target  of  6.4  per  cent  of  GDP.  Additionally,  CAPEX  has  been  augmented  by  around

 Rs.  31,000  crore  which  should  help  ensure  that  the  CAPEX  target  is  achieved.  The  Government's  fertilizer  subsidy  will  rise  to  Rs.  2.3  to  2.5  trillion  in  this  fiscal

 year.  The  additional  allocation  for  fertilizer  subsidy  is  meant  to  help  insulate  the  farmers  from  the  impact  of  steep  increase  in  the  cost  of  fertilizer  due  to  sharp

 increase  in  international  prices  of  fertilizer  and  raw  materials.  The  Centre’s  net  tax  revenue  is  expected  to  exceed  Financial  Year  Budget  Estimate  of  Rs.  19.35

 trillion  by  around  Rs.  2.5  trillion.

 The  extra  revenue  expected  over  the  budget  estimate  and  savings  in  various  schemes  along  with  a  higher  nominal  GDP  growth  would  help  keep  the

 fiscal  deficit  within  the  financial  year  budget  estimate  of  6.4  per  cent  of  GDP.  One  can  safely  say  that,  roughly,  the  Centre’s  spending  could  still  be  Rs.  2.5

 trillion  to  three  trillion  more  than  the  budgeted  Rs.  39  lakh  crore  for  the  current  financial  year.

 Here,  |  want  to  remind  this  House.  Imagine  the  situation  in  December,  2019  when  the  virus  first  broke  out  in  Wuhan  of  China.  We  were  panicked  but

 it  reached  us  in  March,  2020.  Today,  when  we  are  sitting  in  this  House  or  when  we  are  moving  outside,  we  are  very  normal.  But  remember  another  China’s

 stream  of  virus  has  already  broken  out  and  now,  since  there  is  no  zero  tolerance  in  China,  it  will  spread.  The  Government  should  be  prepared  for  it.  We  all

 should  be  prepared  for  it.  With  Lord  Jagannath’s  grace,  if  it  does  not  come,  then  well  and  good  but  we  should  also  be  prepared  for  all  eventualities.  It  will,  it

 may  or  it  may  not  affect  us.  But  can  we  insulate  ourselves?  That  is  the  question  which  the  Finance  Minister  and  also  the  Government  has  to  ponder  and

 equally,  all  of  us  have  to  ponder.

 |  am  concluding  now.  An  idea  has  been  floated  that  the  Government  should  look  at  mechanisms  similar  to  GST  Council  for  agriculture  to  foster

 consensus  in  national  policy  making  with  States  and  harness  the  potential  of  this  sector.  Forty-five  per  cent  of  the  population  is  still  dependent  upon  agriculture

 though  it  contributes  only  14  per  cent  to  India’s  GDP.
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 |  have  three  questions  here.  Is  the  Government  thinking  of  replicating  the  philosophy  of  good  working  of  the  GST  in  agriculture  sector?  Will  the

 Government  take  steps  making  cess  and  surcharges  part  of  the  divisible  pool,  if  continued  beyond  a  specified  period,  by  amendment  of  the  Constitution?

 Regarding  rate  of  interest  on  refinance  under  medium  term  conversion  loans,  will  NABARD  be  advised  to  provide  refinance  at  par  with  the  interest  rate

 charged  on  ST(SAO)  refinance  to  facilitate  the  farmers  to  avail  the  relief  measures  of  conversion  reschedulement  of  crop  loan  on  account  of  crop  loss,

 exceeding  33  per  cent,  caused  by  natural  calamities?  It  is  much  beyond  it.  |  think  the  Finance  Minister  has  to  look  into  it.

 With  these  words,  |  conclude.

 श्रीमती  संगीता  आजाद  (लालगंज):  माननीय  सभापति  महोदया,  आपने  मुझे  सप्लीमेंट्री  डिमांड्स  फॉर  ग्रांट्स  पर  बोलने  का  मौका  दिया,  इसके  लिए  मैं  आपकी  आभारी  हूँ|

 इस  अतिरिक्त  बजट  की  मांगों  में  मेरे  संसदीय  क्षेत्र  लालगंज,  आजमगढ़  की  कुछ  मांगों को  शामिल  किया  जाए,  यही  मेरा  अनुरोध है।

 सबसे  पहले मैं  मांग  करना  चाहूंगी  कि  एससी,  एसटी,  ओबीसी  एवं  ईडब्ल्यूएस के  छात्रों  की  संख्या के  अनुपात  में  जो  छात्रवृत्ति  एवं  प्रोत्साहन  राशि  दी  जा  रही है,  उसमें  काफी  कटौती की  गई  है,
 जिसके  कारण  ड्रॉप-आउट  रेट  बढ़  गया है।  इसलिए मेरी  सरकार  से  मांग है  कि  इस  अतिरिक्त  बजट  में  कम  की  गई  छात्रवृत्ति  को  पूरा  कर  दिया  जाए  ताकि  गरीब  छात्रों  को  पढ़ने  में  मदद  मिल  सके।  इसके

 साथ  ही,  विभिन्न  एजुकेशनल  बोर्ड्स,  जैसे  स्टेट  मेडिकल  फैकल्टी  और  अन्य  बोर्ड  हैं,  जिनमें  12  बिन्दु  हैं,  जैसे  एफिलिएशन  फीस,  रजिस्ट्रेशन  फीस  आदि  पर  18  परसेंट  जीएसटी ली  जा  रही  है।

 जीएसटी  के  तहत  राशि  को  बढ़ाने  के  चक्कर  में  कॉलेजेज  पर  और  छात्रों  पर  फीस  का  बहुत  भार  पड़  रहा है।  इसलिए  मेरा  अनुरोध है  कि  इसे  जीएसटी  से  मुक्त  किया  जाए।  इसके  साथ  ही,  पीएचडी में
 छात्रों की  दी  जाने  वाली  छात्रवृत्ति  बंद  कर  दी  गई  है,  उसे  चालू की  जाए।

 महोदया,  इसके  पहले  जो  बजट  पेश की
 गई  थी,  उसमें  भी  मैंने  डिमांड  की  थी  कि  ओल्ड  पेंशन  स्कीम को  पुन:  बहाल  की  जाए।

 सभापति  महोदया,  इसके  साथ ही  वाराणसी  से  लालगंज,  वाया  आजमगढ़,  होते  हुए  जो  नई  रेल  लाइन  स्वीकृत  की  गई  है,  उसके लिए  फंड  आवंटन  हो  चुका है।  मैंने  कई  बार  इस  मुद्दे  को  सदन

 में  उठाया था  और  मेरी इस  मांग  को  आपने  पूरा  किया  है।  मैं  इसके  लिए  माननीय  मंत्री  जी  का  बहुत-बहुत  आभार  व्यक्त  करती हूं।  लेकिन  मैं  यह  भी  कहना  चाहती  हूं कि  धन  आवंटन  होने  के  बाद  भी  अभी
 तक  इस  पर  कोई  काम  शुरू  नहीं  हुआ  है।  इस  काम  में  तेजी लाई  जाए,  जिससे  क्षेत्र  के  लोगों को  लाभ  मिल  सके।

 इसके  साथ ही  मेरे  जिले में  एक  वंदे  भारत  ट्रेन  दिल्ली  से  आजमगढ़  के  लिए  भी  चलाई  जाए।  हमारे  जनपद  आजमगढ़ में  मंदुरी  हवाई  अड्डे  के  विस्तार  के  लिए  किसानों की  जमीन  अधिग्रहण

 को  लेकर  काफी  आंदोलन  चल  रहा  है।

 मेरी  सरकार  से  मांग  है  कि  किसानों की  समस्या को  सुना  जाए।  उनकी  जमीन  के  बदले  उन्हें  पर्याप्त  मुआवजा  दिया  जाए,  जिससे वे  अपने  आप  को  पुन:  स्थापित  कर  सकें  और  हवाई  अड्डे  का

 संचालन  सुचारू रूप  से  चालू  सके।

 सभापति  महोदया,  मेरे लोक  सभा  क्षेत्र  लालगंज  की  विधान  सभा  निजामबाद में  भदुली  से  लेकर  निजामबाद  होते  हुए  पवई  कलान  तक  और  विधान  सभा  अतरौलिया  में  अहिरौला  बाजार  से

 कप्तानगंज  का  रोड  काफी  क्षतिग्रस्त  है।  इस  संबंध  में  काफी  बार  डिमांड  की  गई  है,  लेकिन  धन  की  कमी  होने  के  कारण  यह  रोड  अभी  तक  टूटी  पड़ी  हुई  है,  इसे  बनवाना  बहुत  आवश्यक  है।

 पीएमजीएसवाई के  तहत  जो  धन  आवंटित  हुआ  है,  उसे  मेरे  जिले  में  और  बढ़ाया  जाए,  क्योंकि  ग्रामीण  क्षेत्र  होने  के  साथ-साथ  बहुत  सी  ऐसी  रोड्स  हैं,  जिनको  इस  योजना में  शामिल  करना

 अनिवार्य है।

 इसके  साथ ही  मैं  यह  भी  कहना  चाहूंगी कि  मेरे  जिले  में  पीएमजीएसवाई की  जो  रोड्स  पीडब्ल्यूडी के  पास  हैं,  वे  तो  60  प्रतिशत  तक  पूरी  हो  चुकी हैं,  लेकिन  जो  रोड्स  आरएडी के  पास  हैं,
 उनमें  समस्या  यह  है  कि  आरएडी  विभाग  ने  चार  से  पांच  सड़कों  को  एक  साथ  टेंडर  में  दिया  है,  जिसके  कारण  कोई  भी  ठेकेदार  टेंडर  को  क्वालीफाई  नहीं  कर  पा  रहा  है,  जिससे  बैच-न  और  बैच-2  की

 सड़कें  अभी तक  पूरी  नहीं की  गई  हैं।  मेरा  अनुरोध है  कि  केंद्र  सरकार  इसको  संज्ञान  में  ले  और  विभाग  को  आदेषित  करे  कि  एक-एक  सड़क  का  टेंडर  किया  जाए,  जिससे  सड़कें  जल्द  से  जल्द  बनवाई

 जा  सकें।

 सभापति  महोदया,  पर्यटन  विभाग  की  योजना  थी  कि  तीर्थ  स्थलों  का  सुंदरीकरण  किया  जाए  एवं  सड़कों  को  जोड़ा  जाए।  मेरे  लोक  सभा  क्षेत्र  में  दुर्वासा  ऋषि  आश्रम,  शितला  धाम,  मां

 परमेश्वरी  धाम  और  ऐसे  कई  तीर्थ  स्थल  हैं,  जिनको  सुंदरीकरण  की  आवश्यकता  है।  मेरा  अनुरोध है  कि  मेरी  इस  डिमांड  को  भी  सरकार  इस  अतिरिक्त  बजट  में  शामिल  करे।

 आपने  मुझे  बोलने  का  पर्याप्त  अवसर  दिया,  मैं  इसके  लिए  आपकी  बहुत-बहुत  आभारी हूं

 आपकाबहुत-बहुत हुत
 घन्यवाद

 SHRI  JASBIR  SINGH  GILL  (KHADOOR  SAHIB):  |  thank  you,  Madam  Chairperson  for  giving  me  the  opportunity  to  speak  on  Supplementary

 Demands  for  Grants.  |  want  to  draw  the  attention  of  Hon.  Finance  Minister  that  the  deficit  this  year  is  over  16  lakh  crores.  Another  4  lakh  crores  burden  is  also
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 there.  So,  there  is  financial  crisis  in  our  country.  25%  of  total  expenditure  of  Government  goes  as  interest  payment.  This  amount  must  be  reduced.

 Our  agriculture  sector  is  passing  through  acute  crisis.  For  subsidy  of  urea  fertilizer,  over  one  lakh  crore  money  has  been  demanded.  However,  urea  is

 nowhere  to  be  found.  Neither  urea,  nor  DAP  is  available.  During  the  protests  by  farmers,  this  Government  had  signed  an  agreement  with  farmers.  Farmers

 had  died  during  agitation.  The  next  of  kin  of  these  martyrs  were  to  be  given  compensation  and  jobs.  Cases  lodged  on  farmers  were  to  be  withdrawn.

 However,  it  is  rather  unfortunate  that  even  today,  cases  have  not  been  withdrawn  against  the  farmers.  Tractors  etc.  of  farmers  were  seized  at  the  time  of

 protest.  They  are  still  rotting  in  police  stations.  The  Government  had  given  assurances  to  farmers  regarding  MSP.  |  urge  upon  the  Government  to  ensure  the

 granting  of  MSP  to  farmers.  All  promises  made  to  farmers  must  be  fulfilled.

 We  should  rise  above  party  considerations.  Today,  finances  of  States  are  ina  mess.  States  have  loans  worth  lakhs  of  crores  on  them.  States  should

 cut  down  on  useless  expenditure.  The  money  of  Punjab  is  being  spent  on  elections  in  States  like  Himachal  Pradesh  and  Gujarat.  This  should  stop.  Money  is

 being  spent  on  advertisements  etc.  too  in  election  bound  States.  This  is  loot  of  Punjab’s  money.  It  must  stop.  Even,  Centre  is  spending  money  on

 advertisements  etc.

 In  this  August  House,  let  me  urge  the  Government  to  waive  off  the  loans  of  farmers  and  labourers.  The  money  that  is  spent  on  waiving  off  loans  of

 capitalists  like  Adani  and  Ambani,  even  half  that  amount  will  be  enough  to  make  the  farmers  and  labourers  loan-free.

 Unemployment  and  price-rise  are  eating  into  the  very  vitals  of  our  common  people.  Ma’am,  9%  unemployment  is  there  in  our  country.  Installing  big

 industries  is  the  need  of  the  hour.  It  will  lessen  unemployment.  All  States  should  benefit  out  of  it.

 Ma’am,  let  me  draw  the  attention  of  Government  towards  law  and  order  in  Punjab.  We  have  seen  very  dark  days  years  ago.  Today,  Punjab  may  slide

 back  into  militancy.  RPG  attack  in  Tarn  Taran  on  the  Police  Station  is  the  latest  incident.  Earlier,  there  was  a  RPG  attack  on  police  headquarters  in

 Chandigarh.  Punjab  Police  must  be  supported.  Give  them  modern  weapons  and  a  free  had.  We  must  not  let  Punjab  slide  into  militancy  days  again.  Pak

 sponsored  terrorism  must  be  nipped  in  the  bud.  Portable  radars  should  be  used  to  check  the  menace  of  Pak  drones.

 Lastly,  Vande  Bharat  trains  are  the  need  of  the  hour.  Their  speed  is  160  kms  per  hour.  The  railway  lines  in  Punjab,  Haryana  an  North  India  should  be

 upgraded  so  that  train  speed  in  these  areas  may  also  be  increased  from  130  kms  per  hour  to  160  kms  per  hour.

 Thank  you.  Jai  Hind.  Jai  Punjab.

 sft  अरविंद  सावंत  (मुम्बई  दक्षिण):  महोदया,  हमारी  वित्त  मंत्री  जी  ने  एडिशनल  एक्सपेंडिचर  का  4  लाख  36  करोड़  रुपये का  फिस्कल  सदन  में  पेश  किया  है।  उसमें  1.09  करोड़  रुपये

 सब्सिडी  फर्टिलाइजर  के  लिए  है  और  फूड  पर  सब्सिडी  80348  करोड़  रुपये  की  है।  इसके  बावजूद  भी  किसानों  की  हालत  बहुत  बुरी  है।  आप  जानते  हैं  कि  पिछले  वर्ष  खास  कर  जनवरी  से  अक्तूबर,

 2022  तक  वातावरण  मे ंजो  बदलाव  आए,  उसमें  304  दिनों में  271  दिन  अलग-अलग  वातावरण  रहा।  उसमें  2592  किसानों  की  मृत्यु  हुई।  महाराष्ट्र  में  कई  लाख  हेक्टेयर  उपज  बर्बाद  हुई  422812

 घरों  का  नुकसान हुआ।  69390  जानवरों  की  मृत्यु  हुई। CUS

 यह  पूरे  देश  की  समस्या  है।  महाराष्ट्र  में  भी  बहुत  सारी  मौतें  हुई  आप  जानते  हैं  कि  महाराष्ट्र  में  ताकत  और  निसर्ग  नामक  चक्रवात  आया।  उस  समय  हम  अपेक्षा  कर  रहे  थे  कि  केंद्र  सरकार

 न द्वारा  हमें  बहुत  मदद  मिलेगी,  लेकिन  जितनी  मदद  मिलनी  चाहिए  थी,  उतनी  मदद  नहीं  मिली।  महाराष्ट्र  मे ंजिस  तरह  से  वातावरण  बदला,  उसमें  67  दिनों  तक  भारी  वर्षा  हुई,  बाढ़  आयी,  भूस्खलन

 हुआ,  54  दिनों  तक  बिजली  का  प्रकोप  रहा,  24  दिन  गर्मी में  गए।  इस  तरह  से  वातावरण  में  बदलाव का  परिणाम  हमारे  किसानों  पर  होता  रहा।  माननीय  वित्त  राज्य  मंत्री  जी  यहां पर  बैठे  हुए  हैं।  आप

 जानते  हैं  कि  इसमें  प्रधान  मंत्री  फसल  बीमा  योजना  के  तहत  बीमा  कंपनियां  किसानों को  किस  तरह  के  चेक  दे  रही हैं।  52  रुपये,  50  रुपये के  चेक  वितरित  किए  जा  रहे  हैं।  मैं  पूछना  चाहता  हूं  कि  यह

 फसल  योजना है  या  फंसी  हुई  योजना  है।  मैं  चाहता  हूं  कि  आप  इस  पर  अवश्य  प्रकाश  डालें।  हमारे  यहां  गांवों  में पीएमजीएसवाई के  माध्यम  से  जो  रास्ते  बनने हैं  और  सड़कों  की  मांग  हो  रही  है,  उस  पर

 सुबह  श्री  विनायक  राउत  जी  एवं  निम्बालकर  जी  ने  सवाल  किए  थे।  पीएमजीएसवाई के  तहत  6  हजार  किमी  सड़कों  की  मांग  थी,  लेकिन इस  बार  केवल  271  किमी  की  सड़कें  दी  गई  आप  एक  ओर

 छत्तीसगढ़ को  5  हजार  किमी  सड़कों की  सौगात  दे  रहे  हैं,  तो  दूसरी ओर  महाराष्ट्र  को  400  किमी  की  सड़कें  दे  रहे  हैं।  यह  अच्छा  नहीं  लगता  है।  अत:  इस  पर  ध्यान  देने  की  आवश्यकता  है।

 मैडम,  'सागरमाला  योजनाਂ  के  तहत  70  करोड़  रुपये  दिए  गए।  मंत्री  जी  महाराष्ट्र  के  हैं।  इन्होंने  विशाखापट्टनम  के  पुनर्विकास के  लिए  पैसे  दिए,  उसका  मैं  स्वागत  करता  हूं।  आप  मुंबई  बंदरगाह
 के  बारे  में  क्यों  बात  नहीं  करते  हैं?  आदरणीय  गडकरी  साहब ने  पूर्व  के  किनारे  का  विकास  करने  की  बात  की  थी।  उन्होंने  एक  प्रोजेक्ट  बनाया  था,  जिस  पर  आज  कोई  बात  नहीं  हो  रही हैी  अत:  मैं

 चाहता  हूं  कि  इसके  बारे  में  भी  'सागरमाला  योजनाਂ  के  तहत  ध्यान  देने की  आवश्यकता  थी।  मुंबई  बंदरगाह,  जेएनपीटी  बंदरगाह  की  जगह  अदानी  पोर्ट की  बात  होती है।  दोनों  बंदरगाह  डब्बे में  जा  रहे  हैं।

 आप  महाराष्ट्र  के  होकर  भी  ध्यान  नहीं  दे  रहे  हैं।  अगर  आप  उस  पर  ध्यान  देंगे,  तो  यह  महाराष्ट्र  क ेलिए  अभिमान  की  बात  होगी।  मिनिस्ट्री  ऑफ  इन्फॉर्मेशन  एंड  ब्रॉडकास्टिंग में  आपने  फंड  दिया।  आप

 दूरदर्शन के  कर्मचारियों  को  देखिए,  जिनकी  हालत  बहुत  खराब है।  खासतौर  पर  जो एक्टर्स हैं,  उनसे  संबंधित  भी  बहुत  सारे  सवाल  हैं।  आपको  उस  पर  ध्यान  देने  की  आवश्यकता  है।
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 मिनिस्ट्री  ऑफ  लॉ  एंड  जस्टिस  से  संबंधित  एक  बहुत  बड़ी  समस्या  देश  में  खड़ी है।  माननीय  मंत्री  जी  कहते  हैं  कि  कोलेजियम  नहीं  चाहिए,  फाइल  क्यों  भेजते  हो?  जो  न्याय  आयोग  बना,

 उसे  सुप्रीम कोर्ट  ने  बर्खास्त  कर  दिया।  यह  लड़ाई  हमारे  लिए  अच्छी  नहीं  है।  संविधान के  तहत  जो  चारों  महत्वपूर्ण स्तंभ  हैं,  अगर  वे  आपसे  लड़ते  रहेंगे,  तो  न्याय कब  मिलेगा?

 मिनिस्ट्री  ऑफ  रेलवे  हेतु  आपने  12  हजार  करोड़  रुपये  दिए।  मैं  इसका  स्वागत  करता  हूं]

 माननीय  सभापति  :  कृपया  1  मिनट  में  अपनी  बात  समाप्त  करें।

 श्री  अरविंद  सावंत  :  हमारी  मुंबई में  एक  विक्टोरिया  टर्मिनस  था,  जिसका  नाम  छत्रपति  शिवाजी  महाराज  टर्मिनस  हुआ।  हमने  स्टेडियम  बनाया,  हमारे  आदरणीय  लौह-पुरुष  सरदार  वल्लभ  भाई  पटेल

 जी  का  स्टैच्यू  बनाया  और  स्टेशन  की  परिसीमा  में  भी  स्टैच्यू  बनाया।  हमने  कर्नाटक में  विधेधराय  जी  का  स्टैच्यू  बनाया  और  एक  इंटरनेशनल  स्टेशन  बनाया,  लेकिन  छत्रपति  शिवाजी  महाराज  टर्मिनस

 पर  छत्रपति  शिवाजी  महाराज  का  स्टैच्यू नहीं  है  हालांकि  पुतला  बनवाना  शुरू  किया  गया  था,  लेकिन  वहां  के  जीएम  कहते  हैं  कि  यह  कराना  हमारे  हाथ में  नहीं  है।  मैं  यह  मांग  करता  हूं  कि  पूरा  स्टैच्यू

 जल्द  से  जल्द  बनाया  जाए।

 डिपार्टमेंट  ऑफ  एटॉमिक  एनर्जी  के  संबंध में  आपने  अच्छी  बात  की।  न्यूक्लियर  पावर  कॉम्प्लेक्स  और  न्यूक्लियर  रीसाइकलिंग  बॉड  के  लिए  आपने  पैसे दिए  हैं।  परसों,  इतवार  को  मैं  अणुशक्ति
 नगर  गया  था,  जहां  की  यूनियन  का  एक प्रोग्राम  था।  वहां  का  एटॉमिक  एनर्जी  का  प्रकल्प कितने  अभिमान  का  प्रतीक  है,  लेकिन  मुझे  यह  सुनकर  इतना  बुरा  लगा  कि  वहां  के  कर्मचारियों की  सुनवाई,  वहां

 के  अधिकारी  नहीं  कर  रहे  हैं।  वहां  थोड़ा-सा  असंतोष  व्याप्त है, अत:  मैं  आपसे  निवती  करता  हूं कि आप  उस  ओर  ध्यान  दीजिए।  एमटीएनएल-बीएसएनएल  के  बारे  में  सभी  बता  रहे  हैं।  आपने  उसका  जो

 वैलिडिटी गैप  फंडिंग  किया  है,  वह  स्वागत  योग्य है।  22  जुलाई को  कैबिनेट  की  जो  मीटिंग  हुई  थी,  उसमें  1.65  करोड़  का  आपने  रिवाइवल  पैकेज  दिया  है।

 अभी भी  उसके  ऊपर  मर्जर  की  बात  नहीं  हो  रही है।  एमटीएनएल  को  पूरा  दुर्लक्षित  किया  जा  रहा है।  आप  क्या  कर  रहे  हैं?  मुम्बई  और  दिल्ली  शहर  में  एमटीएनएल  सर्विस दे  रहा  है।  आप

 यहीं की  तकलीफ  देखिए।  देखिए,  अपनी  सर्विस  कैसी  है?

 महोदया,  मैं  दो  मिनट  में  अपनी  बात  समाप्त  करता  हूँ|

 माननीय  सभापति  :  आपकी  बात  हो  गई  है।  एक  मिनट  में  अपनी बात  समाप्त  कीजिए।  इससे  ज्यादा  टाइम  नहीं  मिलेगा।

 श्री  अरविंद  सावंत  :  मैं  अपेक्षा  करता  हूँ  कि  उस  मर्जर  की  बात  को  जलदी से  जल्दी  कीजिए  और  हमारे  कर्मचारियों  को  राहत  दीजिए।

 मिनिस्ट्री  ऑफ  टेक्सटाइल,  आप  जानते  हो  कि  मुम्बई शहर  में  एनटीसी की  कितनी  मिल्स  हैं,  उनके  पुनर्विकास की  बात  आती है।  इस  पर  ध्यान  देने  की  आवश्यकता  है।  समय  कम  है,  इसलिए

 मैं  ज्यादा  डिटेल  में  नहीं  जाता  हूँ।

 मिनिस्ट्री  ऑफ  एजुकेशन  में  आपने  जो  दिया  है,  उसमें  मैं  बार-बार  माँग  करता  हूँ  कि  नये  बच्चे  को  साइबर  क्राइम  सिखाइए,  मोरल  सिखाइए,  क्योंकि  आजकल  बच्चे  जिस  तरह  से  अपराध  में
 लिप्त  पाये  जा  रहे  हैं,  उसे  देखकर  बहुत  बुरा  लग  रहा है  उनके  अंदर  राष्ट्रीयता  का  एक  कल्चर  पैदा  करने  की  आवश्यकता  है।  उनके  अंदर  स्वच्छता  अभियान  के  प्रति  जागरूकता  पैदा  करने  की

 आवश्यकता है।  इस  पर  आपको  ध्यान  देने  की  आवश्यकता  है।

 अंत  में  दो  ही  मुद्दे  हैं।  एक  बेरोजगारी का  मुद्दा  है  और  दूसरा  अभी  आपने  एलआईसी के  इन्वेस्टमेंट  की  बात  की  है।  एलआईसी को  आपने  कहा  कि  आईडीबीआई  बैंक  का,  आपका  जो  15

 परसेंट  स्टेज  था,  वह  51  परसेंट  करने  को  लगाया।  एलआईसी ने  25  हजार  करोड़  रुपया  आईडीबीआई में  डाला।  अब  आप  कहते  हो  कि  एलआईसी के  30  परसेंट  शेयर  वापस  बेचने  के  लिए  ला  रहे  हैं।

 वे  शेयर  बिकने  जा  रहे  हैं,  एलआईसी ने  उन्हें  60  रुपये में  खरीदा  था,  अब  किस  दाम  पर  आप  उन्हें  बेचने  जा  रहे  हो?  यहाँ  आईडीबीआई का  रिपील  एक्ट  बना  था।  आपने  उसमें  कर्मचारियों  को  गारंटी

 दी  थी  कि  आपकी  जॉब  सुरक्षित  रहेगी।  इसके  बारे  में  उनके  मन  में  शंका  है।  इसलिए,  मैं  आपसे  प्रार्थना  करता हूँ।  मैं  एक  वाक्य में  अपनी  बात  समाप्त  करता  हूँ।  आज  बेरोजगारी की  जो  बात  आ  रही  है,

 वह  बहुत  गंभीर  प्रश्न है। किसानों के  बारे  में  जो  दुर्लक्षित  हुआ,  आज कर्मचारियों के  बारे  में  दुर्लक्षित  हो  रहा है।  इसके  लिए  कहीं  भी  प्रावधान  नहीं है।  कम  से  कम  पुराने  कर्मचारियों  को  कुछ  देने  के  लिए  तो

 रखो।  कोई  जॉब  में  रहा  ही  नहीं,  आप  कंपनियाँ बंद  करते  जा  रहे  हो।  इससे  लोगों की  बेरोजगारी  बढ़  रही  है।  धन्यवाद।

 DR.  D.  RAVIKUMAR  (VILUPPURAM):  Hon  Chairperson  Madam,  Vanakkam.

 Thank  you  for  allowing  me  to  take  part  in  the  Discussion  on  Supplementary  Demands  for  Grants.  During  the  last  Budget,  the  fund  allocated  to  Tamil

 Nadu  was  very  less.  Particularly  as  regards  Railway  Projects,  Rs  6606  Crore  was  allocated  to  Bihar;  Rs  7032  Crore  was  allocated  for  Andhra  Pradesh;  but

 only  a  meagre  amount  of  Rs  3365  Crore  was  allocated  for  Tamil  Nadu.  No  new  Railway  projects  were  announced  for  Tamil  Nadu  during  the  last  Budget.

 about:blank  37/64



 3/9/23,  4:18  PM  about:blank

 We  expected  that  an  additional  fund  may  be  released  in  these  Supplementary  Demands  for  Grants.  But  to  our  disappointment  nothing  was  allocated

 to  Tamil  Nadu.

 Tamil  Nadu  is  one  among  the  States  which  is  implementing  MGNREGA  Scheme  very  effectively.  During  the  last  Budget  there  was  a  reduction  of

 allocation  to  MGNREGA  to  the  tune  of  Rs  25,000  Crore.  Moreover  the  money  allocated  to  Tamil  Nadu  under  MGNREGA  was  not  also  completely  released.

 Due  to  this  the  landless  agricultural  labourers  living  in  many  villages  of  my  Viluppuram  Parliamentary  constituency  are  very  much  affected.  It  would  have  been

 better  if  you  had  allocated  additional  funds  to  Tamil  Nadu  under  this  Scheme  in  these  Supplementary  Demands  for  Grants.

 It  was  announced  in  the  National  Educational  Policy  that  additional  funds  will  be  allocated  for  education.  A  target  was  set  to  allocate  6  percent  of  GDP

 to  Education.  But  when  compared  to  last  year’s  Budget,  this  year,  there  was  a  reduction  in  the  allocation  made  to  education.  Particularly  in  regard  to  higher

 education  of  SC  and  ST  Students,  number  of  scholarships  and  fellowship  has  seen  a  decline  and  some  schemes  have  been  stopped.

 Similarly,  the  Fellowship  in  the  name  of  Dr.  Maulana  Azad  was  provided  to  minority  students  for  pursuing  educational  research  has  been  fully

 withdrawn.  This  is  affecting  the  education  of  students  belonging  to  minority  communities  and  SC  and  ST  communities.  We  expected  more  allocation  for  such

 programmes  in  these  supplementary  demands.  But  that  is  also  less.  There  is  no  additional  allocation  of  funds  for  SCs  and  STs  in  these  supplementary

 demands.

 Similarly,  the  allocation  made  under  PMAY  was  also  inadequate.  Unit  cost  under  this  Scheme  is  very  less.  The  Unit  cost  fixed  for  construction  of

 building  by  CPWD  and  the  Unit  cost  fixed  under  PMAY  are  varying.  The  Unit  cost  for  PMAY  is  not  even  near  1/10  of  Unit  cost  allocated  to  CPWD.  We  have

 to  utilize  same  type  of  cement,  steel  and  sand  for  constructing  buildings.  Therefore  there  is  a  big  variation  in  the  amount  allocated  for  constructing  the  buildings

 of  Government  and  the  houses  for  the  people  under  PMAY.  This  causes  failure  in  the  implementation  of  PMAY.  |  urge  that  the  Unit  cost  provided  for

 construction  of  houses  under  PMAY  should  be  increased  and  thereby  the  Government  should  help  the  people.

 The  Disaster  Management  fund  for  Tamil  Nadu  should  be  increased.  Recently  a  cyclone  caused  severe  damages  in  Tamil  Nadu.  MPs  have  time  and

 again  demanded  for  increasing  this  Disaster  Management  Fund.  But  it  has  not  been  increased  so  far.  |  urge  that  the  Disaster  Management  fund  for  Tamil  Nadu

 should  be  enhanced  soon.  |  request  the  hon.  Union  Minister  for  Finance  to  take  necessary  steps  in  this  regard.  Thank  you.

 16.00  hrs

 श्री  निहाल  चन्द  चौहान  (गंगानगर):  सभापति  महोदया,  आपने  मुझे  वर्ष  2022-23  की  अनुपूरक  अनुदान की  मांगों  पर  बोलने के  लिए  समय  दिया,  उसके  लिए  मैं  आपका  धन्यवाद  करना

 चाहूंगा।

 सभापति  जी,  आज  हमारा  देश  प्रधान  मंत्री  श्रीमान्  नरेन्द्र  भाई  मोदी  जी  के  नेतृत्व  में  तेजी  से  अग्रसर  हो  रहा है  और  दुनिया  के  बड़े-बड़े  विकसित  देशों की  बराबरी  कर  रहा  है।

 16.02  hrs  (Shri  N.K.  Premachandran  in  the  Chair)

 विशव के  पाँच  बड़े  देशो ंमें  स ेसबसे  बड़ा  देश आज  भारत  बन  रहा  है।  यह  भारत  इसलिए  बन  रहा  है  कि  प्रधान  मंत्री जी  के  विजन  और  उनके  व्यक्तित्व  को  देखकर  भारत  आगे  बढ़  रहा  है।  पिछले आठ  वर्षों

 के  दौरान  केन्द्र  सरकार  ने  गरीब  कल्याण  योजना,  ग्रामीण  विकास में  स्वच्छता,  साफ  जल,  पर्यावरण  व  जलवायु को  प्रदूषण  मुक्त  करने  के  लिए  सर्वागीण  विकास  और  ग्रामीण  क्षेत्र  में  गांव  के  अंतिम  छोर

 पर  बैठे  हुए  व्यक्तियों  की  स्वास्थ्य  सुविधाओं  में  सुधार  को  देखते  हुए  विशेष  ध्यान  दिया  है।

 'प्रधान  मंत्री  किसान  सम्मान  निधिਂ  का  लाभ  लाखों  किसान  इस  देश  में  ले  रहे  हैं।  इस  योजना  के  अंतर्गत  कवर  होने  वाले  किसानों  को  6  हजार  रुपये  मिल  रहे  हैं।  सभापति  जी,  मैं  एक  किसान

 का  बेटा  हूं  और  गांव  से  आता  हूं|  मैं  जानता  हूं  कि  इस  योजना  का  लाभ  देश  में  सबसे  ज्यादा  गरीब  किसानों को  मिल  रहा  है।  आयुष्मान  भारत  योजनाਂ  गरीबों  के  लिए  जीवनदान  साबित  हो  रही है।  इसके

 तहत  10  करोड़  से  भी  ज्यादा  परिवारों  को  पाँच  लाख  रुपये  की  प्रतिवर्ष बीमा  की  सुविधा दी  जा  रही  है।

 सभापति  जी,  मैं  यहां  पर  एक  बात  जोड़ना  चाहता  हूँ  कि  पूरे  हिन्दुस्तान  में  “आयुष्मान  भारत  योजनाਂ  चल  रही  है,  लेकिन  राजस्थान में  इसको  “चिरंजीवी  स्वास्थ्य  योजनाਂ  का  नाम  दिय
 गया है।  पैसा  केन्द्र  सरकार  दे  रही है  लेकिन  “प्रधान  मंत्री  आयुष्मान  भारत  योजनाਂ  का  नाम  हटाकर  चिरंजीवी  योजना  के  नाम  से  वे  गांवों  में  पैस ेदे  रहे  हैं।  उसका  बेनिफिट  लोगों को  मिलता  है,  लेकिन

 वह  बेनिफिट  'प्रधान  मंत्री  आयुष्मान  योजनाਂ  के  नाम से  ही  मिलता  है।  केन्द्र  सरकार  का  लक्ष्य  सभी को  घर  उपलब्ध  करवाना  है।  आज  गांव में  अंतिम  छोर  पर  बैठे  हुए  व्यक्ति  के,  जिनके  सिर  पर  पक्की

 छत  नहीं थी,  उनको  पक्का  घर देने का  काम  देश  के  प्रधान  मंत्री  जी  ने  किया है।  करीबन  2  लाख  60  हजार  रुपये  का  लाभ  एक  परिवार  को  मिलता  है  और  इस  स्कीम ने  लाखों  लोगो ंको  अपना  घर

 खरीदने  में  मदद  की  है।  इससे  हिन्दुस्तान की  अर्थव्यवस्था  को  भी  लाभ मिला  है।
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 सभापति  जी,  कोरोना  महामारी  के  दौरान  लॉकडाउन में  देश  के  प्रधान  मंत्री जी  ने  गरीब  कल्याण  अन्न  योजना  की  शुरुआत  की।  5  किलो  मुफ्त  का  राशन  देकर  इस  योजना  का  सीधा  लाभ

 गांव  के  ग्रामीण  व्यक्ति  को  पहुंचाया है।  मैं  समझता हूं  कि  80  करोड़  लोगों को  प्रधान  मंत्री जी  ने  गरीब  कल्याण  योजना  में  लाभ  दिया  है।

 माननीय  प्रधान  मंत्री  जी  ने  वर्ष  2025  तक  भारत  की  जीडीपी  को  5  ट्रिलियन  (5  लाख  करोड़)  डॉलर  की  बनाने  का  संकल्प  लिया  है,  जिसके  लिए  हमारी  केंद्र  सरकार  प्रतिबद्ध  है  और  उस

 दिशा में  कार्य  कर  रही है।  मैं  सदन की  तरफ  से  माननीय  प्रधान  मंत्री  जी  को  धन्यवाद  देना  चाहूंगा  कि  हम  एक  नए  भारत  और  एक  नए युग  में  कदम  रखेंगे।

 अब  भारत  यूनाइटेड  किंगडम  को  पछाड़  कर  विश्व की  ऊवीं  सबसे  बड़ी  अर्थव्यवस्था  बन  रहा  है।  मैं  देश  के  प्रधान  मंत्री  जी  को  बधाई  देना  चाहूंगा कि  आज  भारत  की  जीडीपी  7.5  प्रतिशत  है,

 क्योंकि  हमने  देखा  है  कि  वर्ष  2021-22  के  दौरान  देश  का  कुल  उत्पादन  315.72  मिलियन  टन  था,  जो  हिंदुस्तान  की  आजादी के  बाद  अब  तक  का  सबसे  बड़ा रहा  है।

 सभापति  जी,  मैं  इसमें  कुछ  अपनी  बातों  को  जोड़ना  चाहूंगा,  क्योंकि यह  अनुदान  मांग है  अनुदान मांग  में  मैं  अपने  इलाके  की  बातों  को  भी  जोड़ना  चाहूंगा।  मेरा  इलाका  सीमावर्ती  क्षेत्र  है,  जहां

 पर  सिर्फ  खेती  का  काम  होता हा  वहां  पर  सारा  क्षेत्र  खेती  का  और  इरिगेटिड  है।  वहां पर  एक  एग्रीकल्चर  यूनिवर्सिटी की  मांग  मैं  करना चाहता  92१६

 सभापति  जी,  मैं  एक  और  मांग  करूंगा  कि  कृभको  और  इफको  खाद  सिर्फ  सहकारी  समितियों के  पास  ही  जाती है  और  आईपीएल,  चेंबल,  एनएफएल  की  खाद  प्राइवेट  कंपनियों में  जाती  है,

 प्राइवेट लोगों  के  पास  जाती  है,  जिससे  किसानों  को  सही  समय  पर  खाद  मिल  नहीं  पाती  है।  मैं  आपके  माध्यम से  सरकार  से  गुजारिश  करूंगा  कि  राजस्थान  को  भी  ऐसा  निर्देश  दे  कि  इफको  और

 कृभको की  खाद  सबसे  ज्यादा  पहुंचे।  जब  वह  ग्राम  सेवा  सहकारी  समिति  पर  जाएगी  तो गांव के  किसानों  को  बहुत  जल्दी  और  आसानी  से  मिल  पाएगी।

 महोदय,  मैं  थोड़ी  सी  बात  कह  कर  अपनी  बात  को  समाप्त  करूंगा।  सभापति  महोदय,  मैं  राजस्थान  से  आता  हूँ।  राजस्थान में  13  ऐसे  जिले हैं,  जहां  पर  हम  लोग  गंदा  पानी पी  रहे  हैं।  हम  लोग

 सतलुज  का  पानी पी  रहे  हैं।  केंद्र  सरकार  ने  774.0  करोड़  रुपये की  राशि  पंजाब  सरकार  को  दी  है,  ताकि  जो  तमाम  फैक्ट्रियां  कैमिकलयुक्त  गंदा  पानी  निकालती  हैं,  वहां पर  एसटीपी  लगाने  की  व्यवस्थ

 की  जाए।  लेकिन  अभी  तक  उसका  काम  भी  शुरू  नहीं  हुआ  है।  मैं  आपके  माध्यम  से  सरकार  से  गुजारिश  करूंगा  कि  उसको  शुरू  करवाएं।

 मैं  सीमावर्ती  क्षेत्र से  आता  हूँ।  केंद्र  सरकार  की  एक  'सीमा दर्शन  योजनाਂ  है।  मैंने  कल  भी  एक  प्रश्न  उठाया  था  कि  मेरे  संसदीय क्षेत्र  में  जग्गी  नाम  से  एक  जगह  है,  जहां  पर  28  दिसंबर  को  एक

 सार्वजनिक  मेल  लगता  है।  वहां पर  एक  माता  का  बहुत  बड़ा  मंदिर  है।  सन्  1971  में  वहां  पर  21  सैनिक  शहीद  हुए  थे।  उस  दौरान  कुछ  जमीन  पाकिस्तान  ने  ली  थी,  जिसको  छुड़ाने  में  भारत  सक्षम  भी

 रहा  था।  उसके  बाद  वहां  पर  माता  का  एक  मंदिर  बनाया  गया,  जहां पर  आज  भी  28  दिसंबर  को  पूजा-अर्चना  होती  है।  मेरी मांग  है  कि  इन  दोनों  स्थानों  एक  हिंदुमलकोट,  जो  सीमावर्ती  क्षेत्र  है,

 आजादी  से  पहले  पाकिस्तान  और  भारत  की  ट्रेन  यहां  पर आया-जाया  करती  थी,  आज  भी  वहां  पर  रेलवे  स्टेशन  है,  इन  दोनों  -  नग्गी  और  हिंदुमलकोट  को  सीमादर्शन  योजना में  जोड़ा  जाए।

 सभापति  जी,  मैं  एक  और  ध्यानाकर्षित  करना  चाहूंगा  कि  29  अगस्त,  2017  को  उदयपुर  में  माननीय  नरेंद्र  मोदी  जी  की  सभा  में  हमारे  केंद्रीय  सड़क  परिवहन मंत्री  श्री  नितिन  गडकरी  जी  ने

 एक  सड़क  की  घोषणा की  थी,  जो  सूरतगढ़  से  बडोपल,  18  एसपीडी,  जाखड़ावाली,  भैरूसरी,  रावतसर,  नोहर  और  भादरा  होते  हुए  हिसार  रोड  तक  राष्ट्रीय  राजमार्ग  घोषित  किया  था,  लेकिन  राज्य

 सरकार  आज  भी  इसका  प्रपोजल  नहीं  भेज  रही  है।  मेरी  विनती  है  कि  केंद्र  सरकार  राज्य  सरकार  को  निर्देश  दे कर  उसका  प्रपोजल मंगा  कर  राष्ट्रीय  राजमार्ग  बनाने  के  लिए  कदम  उठाए।  मैं  यही  आपसे

 आग्रह करना  चाहूंगा।

 केंद्र  सरकार ने  अपने  एक  विज़न के  तहत  किसान  को  हर  समय  बेनिफिट  दिया है।  चाहे  यूरिया की  खाद  हो,  चाहे  बीज  हो,  चाहे  पानी  का  मामला  हो,  चाहे  खेतिहर  मामला  हो,  चाहे  पीने के  पानी

 का  जल-जीवन  मिशन  हो।  केंद्र  सरकार  ने  हमेशा  किसानों  को  सहायता दी  है।  हम  लोग  देखते  हैं  कि  यूरिया  2450  रूपये  प्रति  45  किलो  है,  लेकिन  केंद्र  सरकार  सब्सिडी  दे  कर  केवल  266  रूपये में
 किसानों को  दे  रही  है।  इसी  तरीके  से  डीएपी  के  50  किलो  की  कीमत  4073  रूपये है,  लेकिन  केंद्र  सरकार  सब्सिडी  दे  कर  किसान  को  केवल  1350  रूपये में  दे  रही  है।  मै ंयह  बात  इसलिए कह  रहा  हूँ
 क्योंकि 8  सालों  तक  भारत  को  विश्वगुरु  बनाने  के  लिए  देश  के  प्रधान  मंत्री  जी  ने  जो  काम  किया  है  और  गांव  के  अंतिम  छोर  पर  बैठे  हुए  व्यक्ति  को  उसका  लाभ  देने  के  लिए  देश  के  प्रधान  मंत्री  जी  ने  जो

 संकल्प  लिया  था,  उसको  केंद्र  सरकार  पूरा  कर  रही  है

 सभापति  महोदय,  कभी  विश्व  गुरु  कहलाने  वाले  भारत  का  पूरा  विश्व  तमाशा  देखता  था।  आज  अमेरिका  जैसी  महाशक्ति  को  भारत  के  सामने  घुटने  टेकने  का  काम  कोई  कर  रहा  है,  वह  देश  के

 प्रधान  मंत्री  जी  कर  रहे  हैं।

 सभापति  महोदय,  ज्यादा  कुछ  न  कहते  हुए  मैं  बस  इतना  ही  कहना  चाहूंगा कि  मुझे  केवल  विश्वास ही  नहीं,  बल्कि  पूर्ण  विश्वास है  कि  हमारी  केन्द्र  सरकार  अपनी  प्रतिबद्धताओं को  सुनिश्चित

 करने  के  लिए  नई  दिशा  में  तेजी  से  विकास  कर  रही  है।  पिछले आठ  साल  हम  सबके  लिए  गौरवशाली  वर्ष रहे  हैं।  देश  के  हर  तबके  को  उनका  हक़  मिला है  और  देश  विकास के  पथ  पर  अग्रसर  है।

 महोदय,  मैं  केन्द्र  सरकार  द्वारा  सदन  के  समक्ष  रखे  गए  इस  अनुदानों  की  अनुपूरक  माँगों का  समर्थन  करता  हूं]

 बहुत-बहुत  धन्यवाद।  जय  हिन्दा।

 SHRI  LAVU  SRIKRISHNA  DEVARAYALU  (NARASARAOPET);:  Thank  you,  Sir,  for  allowing  me  to  speak  on  the  Supplementary

 Demands  for  Grants.
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 When  we  thought  the  economy  was  recovering,  again  the  brakes  were  put  in  place  because  of  what  is  happening  in  all  the  major  economies  across  the

 world.  In  the  manufacturing  sector,  the  growth  is  going  back.  In  the  service  sector,  there  is  a  huge  job  loss  not  just  in  the  billion-dollar  valuation  start-ups  but

 also  in  the  major  tech  companies,  like  TCS,  Wipro,  etc.  The  unemployment  rate  across  the  country  is  more  than  eight  per  cent.  What  is  keeping  the  youth  busy

 is  the  cheap  data  that  is  available.  Under  these  circumstances,  |  commend  the  Finance  Minister  and  the  Union  Government  for  undertaking  the  welfare-

 oriented  measures  to  push  for  the  upliftment  of  the  citizens  of  this  country.

 Almost  25  per  cent  of  the  allocation  in  this  Supplementary  Demands  for  Grants  have  been  allocated  towards  fertilizer  subsidy.  This  will  ease  the

 financial  pressure  faced  by  the  farming  community.  But  there  are  two  figures  that  do  not  sit  well  when  the  Government  is  talking  of  Atmanirbhar  Bharat.  One-

 fourth  of  the  allocated  funds  for  fertilizers  is  for  imported  fertilizers.  Domestic  production  of  fertilizers  was  36.2  lakh  tonnes,  much  lower  than  the  target  of  41.5

 lakh  tonnes  in  October.  This  issue  needs  to  be  given  serious  thought  if  you  are  talking  about  Atmanirbhar  Bharat.  The  Government  is  looking  towards

 commercialisation  and  exploiting  of  production  of  phosphate  deposits.  The  Government  should  look  to  Cuddapah  basin  in  Andhra  Pradesh  which  has  huge,

 huge  deposits.  Another  Rs.  60,000  crore  are  allocated  towards  food  subsidy.  Pradhan  Mantri  Garib  Kalyan  Yojana  has  been  recently  extended  until  December

 2022.  Given  the  inflation  and  food  grain  shortage,  it  is  wise  to  extend  it  further.  MGNREGS  has  been  allocated  another  Rs.  16,400  crore  but  it  still  falls  short  of

 last  year’s  expenditure  by  Rs.  8,600  crore.  Maybe  they  will  cover  it  in  the  next  Demands  for  Grants.  Andhra  Pradesh  was  allocated  only  14  crore  mandays

 which  were  reduced  to  9.68  crore  mandays.  This  comes  on  the  back  of  Andhra  Pradesh  specifically  requesting  for  26  crore  mandays  in  the  review  meeting  that

 was  held  in  early  2022  before  the  Budget  was  announced.

 Coming  to  the  fiscal  deficit,  now  the  Government  is  asking  for  additional  expenditure  of  Rs.  3.26  lakh  crore.  This  will  definitely  push  the  Central  fiscal

 deficit  to  exceed  the  budget  target  of  6.4  per  cent  by  around  Rs.  80,000-1,00,000  crore.  The  Centre  has  many  times  schooled  States  for  exceeding  their  fiscal

 deficit.  It  is  time  for  the  Centre  to  lead  either  by  example  or  understand  the  States’  concerns  and  increase  the  borrowing  limit.  An  amount  of  Rs.  9,951  crore

 have  been  given  as  GST  compensation  to  the  States.  It  is  very  much  appreciable  but  the  Centre’s  revenue  from  cesses  and  surcharges  has  raised  from  10.4

 per  cent  in  2011  to  26.7  per  cent  in  2021-22.  To  strengthen  the  federal  structure,  either  extend  the  GST  compensation  by  five  years  or  share  the  cesses  and

 surcharges  with  the  States  because  for  PMGSY,  JJM,  and  land  acquisition,  the  costs  have  to  be  incurred  by  the  States  towards  the  roads  and  railways.  It  has

 to  come  from  the  States.  If  these  projects  have  to  go  forward  and  if  the  Central  Government  wants  States  to  take  this  forward,  these  cesses  and  surcharges

 have  to  be  shared  with  the  State  Government.  Otherwise,  in  a  State  like  Andhra  Pradesh,  no  project  can  go  forward.

 The  2022-23  Budget  is  all  about  CAPEX.  The  Minister  has  talked  about  CAPEX;  we  all  Members  have  talked  about  CAPEX  and  everyone  said  that  it  is

 a  silver  bullet  for  all  the  problems  that  are  there  in  this  country.  The  Government  has  an  ambitious  CAPEX  target  of  Rs.  7.50  lakh  crore.  It  was  24  per  cent

 higher  than  the  previous  year,  but  C&AG  data  indicates  that  between  April  and  October  2022,  expenditure  was  around  Rs.  4  lakh  crore.  It  was  almost  close  to

 50  per  cent.  Under  the  Supplementary  Demands  for  Grants,  CAPEX  has  been  augmented  by  Rs.  31,000  crore  indicating  that  close  to  60  per  cent  of  the  target

 will  be  achieved.  The  Government  may  say  that  CAPEX  happens  only  when  States  come  together,  projects  are  identified,  land  allocation  from  the  States  is

 done  and  for  various  other  reasons.  Let  me  give  you  various  avenues  that  are  available  in  Andhra  Pradesh  and  various  projects  that  are  allocated  to  Andhra

 Pradesh  which  are  looking  for  CAPEX  spending  from  the  Union  Government.  There  are  seven  projects  that  are  waiting  for  approvals.  Avenue  one  is

 Polavaram  project.  It  was  the  lifeline  of  Andhra  Pradesh.  It  was  supposed  to  solve  the  drinking  water  problems  of  many  districts  of  Andhra  Pradesh  and

 irrigation  problem  of  lakhs  of  acres  of  land  in  Andhra  Pradesh.

 It  was  adjudged  as  a  national  project  in  the  AP  Bifurcation  Act.  But  there  are  so  many  issues  that  are  pending  with  the  Government  like  pending

 investment,  clearance  for  the  revised  cost  estimate  to  the  tune  of  Rs.  55,000  crore  etc.  They  are  still  pending  with  the  Union  Government.  Funding  for  drinking

 water  projects  to  the  tune  of  Rs.  4,000  crore  are  still  pending  with  the  Union  Government.

 On  the  issue  of  removal  of  component-wise  restriction,  we  have  been  representing  to  the  Union  Government  too  many  times.  In  this  regard,  |  would

 like  to  say  that  an  expenditure  of  Rs.  2,000  crore  have  been  rejected  because  of  that.  It  is  still  pending  with  the  Union  Government.  The  Resettlement  and

 Rehabilitation  package  is  still  pending  with  the  Union  Government.  We  have  been  making  so  many  requests  to  the  Union  Government,  but  nothing  is

 happening.  The  left  side  of  the  project  to  the  tune  of  almost  40,000  acres  for  R&R  package  has  not  been  initiated  from  the  Union  Government.  If  the  Union

 Government  is  so  serious  about  CAPEX,  this  is  the  project  that  they  should  be  really,  really  looking  into.
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 Avenue  number  two  is  educational  institutions.  There  were  so  many  educational  institutions  that  were  promised  for  Andhra  Pradesh  after  the  State  was

 divided.  There  are  so  many  institutes  like  IIT,  IIM,  IISER,  NIT,  Central  University,  Petroleum  University,  IIIT,  AIIMS.  Except  AIIMS,  none  of  the  institutes  that  |

 have  mentioned  are  running  from  its  own  campus.  Still  all  of  them  are  running  from  a  rented  premise.  This  is  the  CAPEX  that  the  Union  Government  should  be

 looking  at.  |  will  give  you  the  example.  A  Central  University  was  allocated  a  sum  of  Rs.  56  crore  in  the  2022-23  Budget,  while  we  actually  asked  for  Rs.  1500

 crore.  That  is  enough  for  salaries,  but  not  for  building  a  campus.  The  land  has  been  given  for  that.  but  we  are  waiting  for  the  CAPEX  to  be  spent  on  that.

 In  the  last  budget,  the  Finance  Minister  mentioned  about  interlinking  of  rivers  Godavari  and  Penna.  Interlinking  of  Godavari  and  Penna  rivers  will  solve

 drinking  water  and  irrigation  problems  in  Andhra  Pradesh  because  Godavari  basin  has  excess  amount  of  water  of  about  250  tmc.  That  was  announced  in  the

 last  Budget  and  that  has  been  mentioned  as  one  of  the  CAPEX  projects.  But  nothing  has  happened  in  the  last  eight  months.  Nothing  has  been  discussed,

 there  are  no  DPRs,  no  step  taken  in  that  direction.

 Avenue  number  four  is  with  regard  to  the  health  infrastructure.  With  a  population  of  5.2  crore,  we  had  only  13  districts  when  the  YSR  Party  came  into

 power  and  YS  Jagan  Mohan  Reddy  Garu  became  Chief  Minister  in  2019.  After  he  became  CM,  he  realized  that  decentralization  of  administration  is  the  way

 forward.  That  is  why,  he  created  one  district  in  each  Parliamentary  constituency.  The  first  thing  that  we  identified  in  each  district  was  lacunae  with  regard  to

 healthcare  and  education.  When  we  realized  that,  we  proposed  17  medical  colleges.  We  have  forwarded  that  proposal  to  the  Union  Government.  Three

 colleges  have  been  agreed  to.  One  is  in  my  constituency  which  is  being  supported  by  the  Union  Government  (/nterruptions)  another  14  are  still  in  the

 pipeline.

 Similar  is  the  case  with  road  projects  as  well.  There  were  so  many  announcements  that  were  made  with  regard  to  road  projects.  Works  worth  Rs.

 1,50,000  crore  are  still  under  implementation  and  works  for  an  amount  of  Rs.  48,000  crore  have  been  awarded.  When  are  they  going  to  see  the  light  of  the  day

 unless  the  CAPEX  has  been  spent?...  (/nterruptions)..

 |  have  last  two  points.  Railway  projects  have  been  sanctioned  to  the  tune  of  Rs.  9,000  crore  for  the  year  2022-23.  When  they  sanctioned  it,  we  have

 asked  it  ‘are  you  going  to  spend  this  amount  or  not?’  As  we  are  seeing,  it  is  not  being  spent  because  the  reason  they  are  giving  is  ‘let  the  States  give  the  land

 then  we  will  spend  with  regard  to  the  new  lines.’

 All  these  agreements  were  made  before  the  bifurcation  of  Andhra  Pradesh.  We  are  ready  to  renegotiate.  (Interruptions)

 HON.  CHAIRPERSON:  Thank  you,  hon.  Member.

 (Interruptions)

 SHRI  LAVU  SRIKRISHNA  DEVARAYALU:  Sir,  |  am  mentioning  the  last  point.  (Interruptions)  We  are  asking  to  renegotiate  so  that  these  projects  can  be

 taken  forward.

 The  last  and  final  point  is  with  regard  to  the  special  category  status.  (/nterruptions)

 HON.  CHAIRPERSON:  How  many  total  last  points  are  there?

 (Interruptions)

 SHRI  LAVU  SRIKRISHNA  DEVARAYALU:  Sir,  this  is  the  last  point.  There  is  no  denying  bifurcation  of  Andhra  Pradesh  was  done  in  an  unscientific  manner.

 Not  only  have  we  lost  our  capital  Hyderabad,  which  was  a  major  source  of  revenue,  to  Telangana,  but  also  inherited  higher  debts  and  liabilities.  Andhra  was

 left  with  45  per  cent  revenues  for  58  per  cent  population.  (Interruptions)

 To  overcome  these  challenges,  Andhra  was  promised  special  category  status.  (Interruptions)  The  policies  may  change,  but  the  promises  should

 never  be  forgotten.  We  believe  that  the  Government  is  a  continuous  process.  The  special  category  status  is  the  right  of  the  Andhra  people.  We  will  keep  raising

 it,  and  demand  for  it  and  fight  for  it.  |  thank  you  very  much,  Sir.
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 श्री  हनुमान  बेनीवाल  (नागौर):  सभापति  महोदय,  सबसे  पहले  मैं  आपको  धन्यवाद  देता  हूं  कि  सदन में  आज  वर्ष  2022-23  के  लिए  अनुपूरक  अनुदानों  की  मांगों  के  प्रथम  बैच  और  वर्ष  2019-20  के

 लिए  अतिरिक्त  अनुदानों  की  मांगों  पर  जो  चर्चा  हो  रही  है,  उस  पर  आपने  मुझे  बोलने  का  अवसर  दिया।  सरकार  ने  3.25  लाख  करोड़  रुपये  के  अनुपूरक  अनुदान  की  मांग  की  है।  सरकार  ने  बजट

 अनुमानों  में  इस  वर्ष  के  लिए  कुल  व्यय  अनुमानित  39  लाख  करोड़  रुपये से  बढ़कर  45  लाख  करोड़  रुपये से  पार  होने  की  तरफ  बढ़  रहा है।  विभिन्न  मंत्रालयो ंने  जरूरत  के  हिसाब से  राशि  की  मांग  की

 है।

 महोदय,  मैं  आपके  माध्यम  से  प्रधान  मंत्री  जी  और  सरकार  में  बैठे  मंत्रीगणो  से  यह  कहना  चाहूंगा कि  लोक-लुभावन  और  लोक-कल्याण  में  बहुत  फर्क  है।  इसलिए  लोक-लुभावन  और  लोक-

 कल्याण  में  अंतर  को  समझते  हुए  देश  के  समग्र  विकास की  ओर  आपको  ध्यान  देने  की  आवश्यकता है।  कल्याणकारी  योजनाओं को  खत्म  किया  जाना,  किसी  भी  देश की  प्रगति  उसके  द्वारा  समाज  के

 सबसे  निचले  पायदान  पर  खड़ी  जनता  के  लिए  चलाई  जा  रही  जन-कल्याणकारी  योजनाओं  के  क्रियान्वयन की  सफलता  से  आंका  जाता  है।  ध्यान  देने  वाली  बात  यह  है  कि  पिछले  तीन  वर्षों के  अंदर

 मौजूदा  केंद्र  सरकार  द्वारा  चलाई  जाने  वाली  जन-कल्याणकारी  योजनाओं में  से  50  प्रतिशत  से  अधिक  को  बंद  कर  दिया  गया  है  और  कई  महत्वपूर्ण  योजनाओं  के  लिए  साल-दर-साल  दी  जाने  वाली

 वित्तीय  धनराशि में  भी  भारी  कटौती की  जा  रही  है।

 सभापति  महोदय,  केंद्रीय  महिला  एवं  बाल  विकास  मंत्रालय  की  19  योजनाओं में  से  अब  केवल  3  योजनायें  चल  रही  हैं।  ये योजनायें मिशन  शक्ति,  मिशन  वात्सलय,  सक्षम  आंगनवाड़ी  हैं।  इसी

 प्रकार  केंद्रीय  पशुपालन और  डेयरी  मंत्रालय  की  12  में  से  सिर्फ  2  योजनाएं  ही  चल  रही  हैं,  शेष  को  समाप्त  कर  दिया  गया  है।

 सभापति  महोदय,  कृषि  मंत्रालय की  20  योजनाओं में  से  वर्तमान में  केवल 3  चल  रही  हैं।  इसके  अलावा  पिछले  तीन  सालों  में  कई  मंत्रालयों को  दी  जाने  वाली  वित्तीय  धनराशि में  भी  लगातार

 कमी  की  जा  रही  है।  पशुपालन  और  डेयरी  मंत्रालय की  12  में  से  सिर्फ  2  योजनायें चल  रही  हैं।  मंत्रालय ने  3  महत्वपूर्ण  योजनाओं  को  समाप्त  कर  दिया,  जिसमें  सहकारी  समितियों के  माध्यम  से  डेयरी,

 राष्ट्रीय  डेयरी  योजना  आदि  शामिल  हैं।

 सभापति  महोदय,  कृषि  और  किसान  मंत्रालय की  अब  20  में  से  3  योजनायें,  कृषोन्नति  योजना,  कृषि  सहकारिता पर  एकीकृत  योजना  और  राष्ट्रीय कृषि  विकास  योजना  ही  चल  रही  हैं।  ध्यान

 रहे  कि  जून,  2022  तक केंद्र  सरकार  की  योजनाओं के  लिए  1.2  लाख  करोड़  रुपये  की  धनराशि  उन  बैंकों  के  पास जमा  हैं,  जो  केंद्र  के  लिए  ब्याज  के  रूप  में  आय  अर्जित  करते  हैं।

 पिछले कुछ  वर्षों  में  उर्वरक  सब्सिडी में  भी  लगातार  कमी की  जा  रही  है।  इसे इन  आंकड़ों  से  आसानी  से  समझा  जा  सकता  है  कि  वित्तीय  वर्ष  2020-21  में  उर्वरकों  पर  वास्तविक सरकारी
 खर्च  1  लाख  27  हजार  921  करोड़  रुपये,  वर्ष  2021-22  में  79  हजार  529  करोड़  रुपये  और  2022-23  के  बजट  में  1  लाख  5  हजार  222  करोड़  रुपये  रखे  गए।  यही  नहीं  एनपीके  उर्वरकों,

 नाइट्रोजन,  फास्फोरस  और  पोटेशियम  के  लिए  आबंटन  वित्त  वर्ष  2021-22  में  संशोधित  अनुमानों की  तुलना में  35  प्रतिशत  कम  था।  इस  तरह  की  बजटीय  कटौती से  उर्वरक  की  कीमतें  तेजी  से  बर

 हैं  और  उर्वरक की  कमी ने  विशेष  रूप  से  लघु  एवं  सीमांत  किसानों की  कमर  ही  तोड़  दी।

 राजस्थान  सहित  अनेक  राज्यों में  यूरिया,  डीएपी को  लेकर  बड़े  आंदोलन  हुए,  लाठियां  चलीं  और  देश  के  अंदर  गोलियां  चलीं।  मैं  सरकार  का  ध्यान  इस  ओर  आकर्षित  करना  चाहूंगा कि

 सरकारी  योजनाओं  की  संख्या  ही  नहीं  घटी,  बल्कि  ग्रामीण  क्षेत्रो ंमें  रहने  वाले  गरीबों के  रोजगार  के  लिए  चलाई  गई  योजनाओं  के  लिए  आबंटित  धनराशि  में  लगातार  कमी  की  जा  रही  है।

 नरेगा  के  लिए  वित्त  वर्ष  2022-23  में  आबंटन  राशि  73  हजार  करोड़  रुपये  थी।  यह  पिछले  साल  के  आबंटन के  मुकाबले  लगभग  25  प्रतिशत  कम  है।  वित्त  वर्ष  2021-22  में  98  हजार  करोड़

 रुपये  आबंटित किए  गए  थे।

 सभापति  महोदय,  पेट्रोलियम  एवं  प्राकृतिक गैस  मंत्रालय ने  भी  राशि  की  मांग  की।  उसने  प्रधान  मंत्री  उज्ज्वला  योजना  का  जिक्र  किया।  महोदय,  कनेक्शन  इस  योजना  के  अंतर्गत  सरकार  दे

 रही है  और  वह  दे  देगी,  लेकिन  घरेलू  उपभोक्ताओं  को  मिल  रही  महंगी  गैस  को व्यक्ति  कैसे  वहन  कर  पायेगा?  इस  दिशा  में  सरकार  को  सोचना  होगा।  आज  जिस  प्रकार  से  महंगाई  ने  देश के  आम  आदमी

 की  कमर  तोड़  के  रखी  है,  वह  चिंताजनक  है।  वर्ष  2014  में  एनडीए  की  सरकार  जब  बनी  थी,  तब पेट्रोल-डीजल  की  जो  कीमत  थी,  उसकी  तुलना  आज  से  करें।  इस  कारण  भी  महंगाई  बढ़ी।  इस  पर

 सरकार को  ध्यान  देने  की  आवश्यकता  है।  उस  समय  अंतर्राष्ट्रीय  बाजार  में  प्रति  बैरल  क्रूड  ऑयल  की  जो  कीमत  थी,  अब  उससे भी  कम  है  लेकिन  फिर  भी  पेट्रोल-डीजल की  कीमत  बढ़  रही  है,  इस

 पर  सरकार  को  ध्यान  देना  चाहिए।

 मैं  कृषि की  बात  करूंगा,  देश  में  किसानों  के  बड़े  आंदोलन  चले,  उसके बाद  सरकार  ने  किसानों  की  बात  भी  मानी,  सरकार  बैकफुट  पर  आई।  एमएसपी को  लेकर  जो  कमेटी  बनी,  उसका  अभी
 तक  कोई  नतीजा  नहीं  निकला।

 मेरी  मांग  है  कि  किसान  आंदोलन  में  जिन  बातों  पर  सहमति  बनी  थी,  उसमें  किसानों  की  संपूर्ण मांगें  मानी  जाएं।  भारत  की  लगभग  69  प्रतिशत  आबादी  किसान  है।  हम  सभी  किसान  परिवार

 से  आते  हैं।  किसानों  की  आमदनी  दोगुना  करने  संबंधी  समिति  ने  वर्ष  2017  में  टिप्पणी की  थी  कि  ग्रामीण आय  स्थिर  है  या  कम है।

 वर्ष  2012-17  के  बीच  औसत  किसान  परिवार  की  मासिक  आय 8  हजार  रुपये से  भी  कम  थी।  7.5  प्रतिशत  महंगाई दर  के  मुकाबले  आय  की  वार्षिक  वृद्धि  दर  9.5  प्रतिशत  है,  आमदनी  में

 होने  वाली  लगभग  80  प्रतिशत  बढ़ोतरी  खेती  से  जुड़े  खर्चों में  खप  जाती  है।  ऐसे  में  किसानों के  लिए  सुद  क्रेडिट  व्यवस्था  होना  बहुत  जरूरी  है।

 लेकिन  विडम्बना  है  कि  कृषि ऋण  सरकारों  के  लिए  एक  चुनावी  टूल  बनकर  रह  गया  है।  कुल  10  राज्यों  ने  अभी  तक  कृषि ऋण  माफी का  ऐलान  किया  है।  आरबीआई ने  13  सितम्बर,  2019

 को  रिपोर्ट  ऑफ  दि  इंटरनल  वर्किंग  ग्रुप  टू  रिव्यू  एग्रीकल्चर  क्रेडिट  जारी  किया  था।  इन  10  राज्यों में  8  ऐसे  राज्य  हैं,  जो  सबसे  ज्यादा  कृषि  ऋण  में  डूबे  हुए  हैं।  हालांकि  इन  राज्यों के  जरिए  कृषि  कर्ज
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 माफी  का  ऐलान  करना  और  उसे  पूरा  कर  पाने  में  फर्क  दिखाई  देता  है।

 महोदय,  आज  जो  नेता  भारत  जोड़ो  यात्रा  के  नाम  से  देश  को  जोड़ने  की  बात  कर  रहे  हैं,  उन्होंने  राजस्थान  में  चुनाव  के  दौरान  कहा  था  कि  10  दिनों  में  किसानों  का  कर्ज  माफ  होगा।  राजस्थान

 की  यात्रा अब  पूरी हो  रही  है,  लेकिन  कर्ज  माफी  की  बात  इनके  नेता  ने  नहीं  की।

 वर्ष  2014  से  2019  तक  कुल  10  राज्यों  ने  2  लाख  36  हजार  460  करोड़  रुपये की  कृषि  ऋण  माफी  की  घोषणा  की,  लेकिन  1  लाख  49  हजार  790  करोड़  रुपये  ही  बैंकों  को  रिलीज

 किये।  आरबीआई ने  इसकी  तसदीक  राज्य  सरकार  (व्यवधान)

 माननीय  सभापति  :  हनुमान जी,  अब  आप  अपनी बात  समाप्त  कीजिए।

 श्री  हनुमान  बेनीवाल  :  सर,  कई  सदस्य  15  मिनट  बोल  गए।  आप  मुझे  दो-तीन  मिनट  और  बोलने  दीजिए।  हम  लोग  पूरी  रात  बैठने  वाले  लोग  हैं,  हम  लोग  ही  कोरम  पूरा  करके  रखते  हैं।

 पिछले  6  वर्षों में  केन्द्र  सरकार  द्वारा किसी  भी  तरह  की  कृषि  कर्ज  माफी  नहीं  की  गई।  यह  तब  हो  रहा  है  जब व्यावसासिक बैंकों  के  जरिए  वर्ष  2017-18  दस  लाख  करोड़  रुपये का  लोन  नॉन

 परफार्मिग  एसेट्स या  खराब  ऋण  बट्टे  में  डाल  दिया।

 मैं  अपनी  बात  एक  मिनट  में  समाप्त  कर  रहा  हूं  आने  वाले  वर्षों  में  कृषि  ऋण  से  दबे  किसान उच्च  ब्याज  दरों  पर  ऋण  के  लिए  निजी  साहूकारों  की  चपेट  में  आ  जाएंगे।

 मेरी  सरकार  से  मांग  है  कि  देश  में  किसान  का  संपूर्ण  कर्ज  माफ  हो।  मैंने  अग्निपथ का  मामला  कल  भी  उठाया  था।  मेरा  सरकार  से  निवेदन है  कि  कल  जो  घटना  हुई,  इसके  ऊपर  सरकार  ने

 जवाब भी  दे  दिया।

 चूंकि हम  नौजवान  हैं,  इस  देश  के  अंदर  जो  क्रांतियां  हुई.  उसके  बाद  से  इस  देश  के  लिए  नौजवान  ही  लड़ता  रहा  है।  वर्ष  2014  और  2019  में  नौजवान  और  किसान ने  ही  आपको  सत्ता  में

 बैठाया है।

 मेरी  मांग  है  कि  जिस  तरह  अरुणाचल  प्रदेश के  तवांग  में  चीन ने  जो  दुस्साहस  किया,  यह  सब  अग्निपथ-अग्निवीर  की  वजह  से  हो  रहा  है,  इसे बंद  किया  जाए।  (व्यवधान)

 माननीय  सभापति  :  हनुमान जी,  अब  आप  अपनी बात  समाप्त  कीजिए।

 श्री  हनुमान  बेनीवाल :  सर,  मैं  निवेदन  कर  रहा  हूं,  मै ंअपील कर  रहा  हूं  कि  अग्निपथ  को  वापस  लें।  देश का  जवान  आपको  देख  रहा  है।  अग्निपथ  योजना  को  आप  वापस  लें।

 श्री  रमेश  बिधूड़ी  (दक्षिण  दिल्ली):  सभापति  महोदय,  आपने  मुझे  सप्लीमेंट्री  डिमांड्स  फॉर  ग्रांट्स,  फर्स्ट  बैच  2022-23,  डिमांड्स  फॉर  एक्सेस  ग्रांट्स  फॉर  2019-20  पर  बोलने  का  मौका

 दिया,  इसके  लिए  आपका  धन्यवाद।  मैं  भारत  सरकार  को  भी  धन्यवाद  दूंगा,  जो  माननीय  मोदी  जी  के  नेतृत्व  में  चल  रही  है।

 ये  बड़े-बड़े  दावे  कर  रहे  थे,  विपक्ष के  बंधु बोल  रहे  थे।  उनकी  यादाशत  बहुत  कमजोर  है,  वे  घरवालों  से  बादाम  लेकर  खाएंगे  तो  अच्छा  रहेगा।

 वर्ष  2013-14  में  कैपिटल  एक्सपेन्डिचर  88  हजार  करोड़  रुपये  हुआ  करता  था,  वह  आज  बढ़कर  7  लाख  50  हजार  करोड़  रुपये  हो  गया  है।  देश  में  इतना  राइज  हुआ  है  क्योंकि  अब

 नेशनल  हेराल्ड  में  पैसा  नहीं  जाता,  देश  के  विकास  में  पैसा  लगाने  का  काम  सरकार  कर  रही है।

 कोरोना के  दौरान  देश  के  प्रधानमंत्री  जी  ने  80  हजार  करोड़  रुपये  का  फूड  देने  का  काम  किया,  16  हजार  करोड़  रुपये  नरेगा  में  दिया,  फर्टिलाइजर  सब्सिडी  को  देखा  जाए  तो  1  लाख  9

 हजार  करोड़  रुपये  केवल  फर्टिलाइजर  सब्सिडी  किसानों  के  लिए  देने  का  काम  किया  गया।

 जहां  तक प्रधान  मंत्री  आवास  योजना  की  बात  है,  गरीब  का  सपना  होता  है  कि  मेरा  अपना  मकान  हो।  जिनकी  सात  पीढ़ियां  कच्चे  मकान,  कच्चे  छप्पर  में  रहते  हुए,  खेतीबाड़ी  का  काम  करते

 हुए,  मजदूरी  का  काम  करते  हुए  देश की  आजादी में  गुजर  गई,  ये  अनुसूचित  जाति  वर्ग के  थे,  आदिवासी वर्ग  और  ओबीसी  वर्ग के  थे।  ऐसे  लोगों के  लिए  20,000  करोड़  रुपये का  एक्सपेंडिचर  होना  था,

 इस  बजट में  28,000  करोड़  रुपये  एक्सट्रा  देने  का  काम  माननीय  मोदी  जी  की  सरकार  ने  किया  है।  गरीबों  को  लगातार  मकान  मिलने  चाहिए।  अगर  मैं  रोड  और  रेलवे की  तरफ  जाऊं  तो  30,000

 करोड़  रुपये  एक्सट्रा दिए  गए  हैं।  यहां  बहुत  वक्ताओं ने  इसके  बारे  में  जानकारी दी  है।  सरकार  ने  कैपिटल  एक्सपेंडिचर  50,000  करोड़  रुपये  एक्स्ट्रा  देन  का  काम  किया  है।  इससे  पहले  वे  इसके  बारे

 में  चिंता  करते  तो  उनको  शायद  जानकारी  होती।  यह  इस  सरकार  की  देन  है।

 मैं  कोरोना  वैक्सीन  पर  जाना  नहीं  चाहता  हूं  आंध्र  प्रदेश  के  सांसद  चले  गए,  सुप्रिया  जी  भी  चली  गई  मैं  कहना  चाहता  हूं  कि  कोरोना में  देश  के  लोगों  को  200  करोड़  डोज़  मुफ्त  लगाने  का

 काम  एक  साल  के  अंदर  किया।  पहले  पोलियो  से  लेकर  चेचक  तक  दवाइयां  और  वैक्सीन  बनाने  में  20-20  साल  लग  जाते  थे।  लेकिन,  उसी  साल  के  अंदर  भारत  में  वैक्सीन  बनी।  कोरोना  के  अंदर

 इंग्लैंड,  अमेरिका,  ब्रिटेन  हिल  गया,  लेकिन  भारत  अपनी  जगह  खड़ा  रहा,  भारत  में  हाहाकार  नहीं  मच  पाई।
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 महोदय,  एक  महामानव  हैं  दिल्ली के  मुख्यमंत्री,  मैं उनके  बारे  में  जरूर  जानकारी देना  चाहता  हूं  दुनिया में  वह  महामानव  जी  केवल  ...*  के  कारण  सरकार  को  चलाने का  काम  करते  हैं।  मैं

 उनसे  कहना  चाहता  हूं  कि  दिल्ली  का  बजट  39,000  करोड़  रुपये  होता  था,  मेरे  कुछ  मित्र  और  मंडली,  जो  सहयोग  से  एकजुट  होकर  मोदी  जी  के  खिलाफ  लड़ने के  लिए  तैयार  हैं,  अधीर  जी  के  लिए

 यह  विशेष  रूप  से  है,  उनको  परोसते  हैं,  वर्ष  2014  में  भी  परोसा  था,  दिल्ली के  अंदर  कहा  गया  था  कि  10,000  बसें  लेकर  आऊंगा।  उस  टाइम  जब  वह  आया  था,  अधीर  जी  की  मेहरबानी  से,  इ

 पार्टी  की  मेहरबानी  से,  दिल्ली  में  6500  बसें  हुआ  करती  थीं।  आज  दिल्ली  में  केवल  2800  बसें  रह  गई  हैं।  (व्यवधान)  हम  हारे  नहीं  हैं,  बराबर  पर  हैं,  दो  वोट  का  परसेंटेज  15  साल  की  एंटी

 इनकमबैंसी  है।  आप  15  साल  की  शीला जी  की  एंटी  इनकमबैंसी  देखिए,  साफ  हो  गई  और  हम  15  साल  की  एंटी  इम्कम्बेंसी में  भी  केजरीवाल  के  साथ  खड़े  हुए  हैं।  आप  यह  चैक  करिए।  यह  अंतर  देखिए।

 (व्यवधान)  शीला जी  की  15  साल की  एंटी  इनकमबैंसी में  क्या  हश्र हुआ  और  हम  15  साल  एमसीडी में  रहने  के  बाद  दो  परसेंट  वोट  से पीछे हैं।  दिल्ली  की  जनता  ने  बराबर में  लाकर  खड़ा  कर  दिया,

 इसलिए हम  हारे  नहीं  हैं।

 महोदय,  तब  दिल्ली  जल  बोर्ड  600  करोड़  रुपये  करोड़  प्राफिट  में  हुआ  करता  था।  आज  दिल्ली  जल  बोर्ड  9,000  करोड़  के  घाटे  में  है। सीएजी  22  चिट्ठी  उनको  लिख  चुके  हैं कि  हमने  खातों

 का  ऑडिट  करना है,  लेकिन  दिल्ली  में  बैलेंस  शीट  नहीं  बन  पाई है।  जीएसटी के  बारे  में  जो  राग  अलाप  रहे  थे,  चले  गए।  दानिश जी  बोलकर  ...*  जाते  हैं,  जैसे  ...*  जी  की  आदत  है  कि  ...*  जाओ,

 लोग  पीछे-पीछे  लगते  रहेंगे  कि  ...*  न  जाए,  लोग  सफाई  देते  रहेंगे।  यह  लोगों की  आदत  है,  सामने  कोई  नहीं  है।  अगर  बैठे  होते  तो  मैं  जवाब  देता।

 मैं  दिल्ली  का  उदाहरण  दे  रहा  हूं,  जो  जीएसटी को  रो  रहे  थे।  इनके  नेता जो  “भारत  जोड़ोਂ  की  बात  करते  हुए  देश  के  नौजवानों  को  कह  रहे  है ंकि  चार  साल  बाद  उनको  ...*  दी  जाएगी।  इस

 प्रकार  की  भाषा  एक  राष्ट्रीय  पार्टी का  कुंवर  कुमार  बोलता  है  तो  आप  अंदाजा  लगाओ कि  लोग  देश  के  नौजवानों  को  कहां  ले  जाने  का  प्रयास  कर  रहे  हैं।  जीएसटी के  माध्यम  से  दिल्ली  सरकार  का

 बजट  39,000  करोड़  रुपये  हुआ  करता  था,  वह  आज  78,000  करोड़  रुपये  हो  गया  है।  यह  जीएसटी के  कारण  हुआ है।  जीएसटी  लाने  का  साहस  अगर  किसी  ने  किया  तो  माननीय  मोदी  जी  ने  किया,

 इस  सरकार  ने  किया,  तब  जाकर  यह  बजट  डबल  हुआ  है।  केवल  जीएसटी  से  बजट  बढ़ा है,  यही  मैं  नहीं  कहना  चाहता।

 आज  देश  की  राजधानी  दिल्ली  दुनिया  के  दस  पहले  प्रदूषित  शहरों में  है। अधीर  भाई कह  रहे  थे  फिर  भी  हार  गए।  दुनिया  के  पहले  दस  स्कूलों  में  सबसे  बढ़िया  नंबर  वन  दिल्ली  नगर  निगम  का

 लाजपत  नगर  स्कूल है,  जिसे  एमसीडी  चला  रही  थी।  यह  अंतर  है।  यह  अंतर  हम  लोगों को  देखना  पड़ेगा  और  पढ़ना  पड़ेगा।

 ्  अर्न  करने  के  लिए  शराब  घोटाला  दिल्ली में  लाया  गया।...  (व्यवधान)

 HON.  CHAIRPERSON:  No,  please  do  not  interrupt.  Ramesh  ji,  are  you  yielding?

 (Interruptions)

 श्री  रमेश  बिधूड़ी  :  मुझ ेतो  सरकारी  आंकड़े  याद  हैं।  जो  लोग  अपनी बात  कहते  थे,  शराब  नीति  दिल्ली के  अंदर  लाई गई  थी,  यह  केवल  इसलिए  लाई  गई  थी  कि  दिल्ली  में  जो  बजट  है,  पैसा  है,  ज्यादा

 अर्न  करेंगे,  10,000  करोड़  का  फायदा  होगा,  दिल्ली  में  विकास के  लिए  लगाएंगे

 दिल्ली  पॉल्यूशन को  लेकर  16  स्मॉग  टॉवर  लगाने  की  बात  कहने  वाले  व्यक्ति  पिछले आठ  सालों में  दो  स्मॉग  टॉवर  भी  नहीं  लगा  पाए।  जो  दो  लगाए  गए  हैं,  वे  भी  अधूरे  हैं।  एक  आनंद  विहार  में

 और  दूसरा  कनॉट  प्लेस  में  लगाये  गए  हैं।  इस  प्रकार  की  सरकार  चलाने  वाले  लोग  और  इस  प्रकार  का  महागठबंधन  करने  वाले  जो  लोग  हैं,  मैं  उनसे  पूछना  चाहता  हू ंकि  उनके  दौरान  दिल्ली  क

 एक्सपेंडिचर  जो  80  करोड़  रुपय ेका  हुआ  करता  था,  आज  वह  सात  लाख  पचास  हजार  करोड़  रुपये का  हो  गया  है।  यह  किसके  कारण  हुआ?  मोदी  है  तो  मुमकिन है  यह  इनके  बस  का  नहीं था।  ये  नहीं

 कर  सकते थे।

 जहां तक  एजुकेशन  की  बात  है,  उन्हीं  महामानव ने  कहा  था  (व्यवधान)  आपने ही  कहा  था  कि  'देखो  भाजपा  न  आ  जाए,  चाहे  चोर  आ  जाए'।  अब  आपको वह  चोर  लगने  लगा।  यह  कांग्रेस

 ने  ही  कहा  था,  जिसका  सुपड़ा  साफ  हो  गया  है।  उस  महामानव  ने  कहा  था  कि  दिल्ली में  20  कॉलेज  खोलूंगा,  लेकिन  एक  भी  नहीं  खुला  |  मोदी  सरकार  के  कारण  दिल्ली  विश्वविद्यालय का  एक  कॉलेज

 सेंट्रल  गवर्नमेंट  ने  दिल्ली में  खोल  दिया।  दिल्ली  सरकार  से  एक  कॉलेज  भी  नहीं  खुल  पाया।  उन्होंने  कहा  था  कि  500  नए  स्कूल  बनाएंगे।  मैं  जिम्मेवार  हाउस के  अंदर  यह  बात  कह  रहा  हूं।  आप  मुझे

 दिल्ली  के  अंदर  दस  स्कूल भी  कहीं  बता  दीजिए।  केवल  बाहर  के  विदेशी  अखबार  में  पैसे  देकर  एक  एडिटोरियल  छपवाकर  एक  परसेप्शन  बनाने  का  प्रयास किया  गया  कि  दिल्ली  के  स्कूल  वर्ल्ड  क्लास

 के  स्कूल  हैं।  जबकि,  आज  भी  देश  की  राजधानी  दिल्ली  के  उन  स्कूलों  में  80  बच्चे  एक  सेक्शन  में  जमीन  पर  बैठते  हैं।  आज  भी  उनके  पास  बैठने  के  लिए  बेंच  एवेलेबल  नहीं  है।  इस  प्रकार  के  लोग  इस

 देश  में  वंदे  मातरम,  हम  राष्ट्रवादी  शक्ति  हैं  और  हम  भारत  को  मजबूत  बनाएंगे  की  बातें  करते  हैं।  ऐसी  बातें  वे  दिखावे  के  लिए  बोलते  हैं।  जैसे  समय-समय  पर  कुछ  नेता  मंदिरों  में  जाना  प्रारंभ  कर  देते  हैं

 और  मंदिरों  में  जान ेके  बाद  पहला  भाषण  देते  हैं  कि  मेरी  नानी  ने  कहा  था,  मेरा  राम  किसी  टूटे  हुए  स्ट्रक्चर  को  बनाकर  नहीं  बनेगा।  लेकिन,  जब  उन्हें  लगा  कि  यह  बहुसंख्यक  समाज  का  अपमान  करने

 का  काम  हुआ  है  तो  बाद में  कहने  लगे कि  भारत  की  करेंसी  के  ऊपर  गणेश  जी  और  लक्ष्मी जी  की  प्रतिमा  होनी  चाहिए।  महामानव  जी,  अगर  गणेश  जी  और  लक्ष्मी जी  सुख  समृद्धि  देती  हैं  तो आप

 पंजाब  और  दिल्ली  के  अंदर  जहां  महात्मा  गांधी  जी  और  अम्बेडकर  जी  की मूर्ति है, उसके  बराबर  में  लगाने के  लिए  दिल्ली  सरकार  और  पंजाब  सरकार  में  एक  रिजोल्यूशन  लेकर  आइए।

 सरकारी  दफ्तर  भी  धन-धान्य से  भरपूर  रहें  और  सरकारों का  वैभव  बढ़ता  रहे,  उसके  लिए  गणेश जी  और  लक्ष्मी जी  की  मूर्ति  सरकारी  दफ्तरों  में,  दिल्ली  विधान  सभा  और  पंजाब  विधान
 सभा  के  अंदर  लगाइए।  करेंसी  पर  प्रतिमा  लगाकर  फिर  से  एक  समुदाय  का  अपमान  करने  का  काम  होगा।  यदि  करेंसी  पर  गणेश  जी  और  लक्ष्मी  जी  की  तस्वीर  होगी  तो  लोग  नोट  गिनने  के  बहाने  थूक

 लगाकर  हिन्दू धर्म  को आहत  करने  का  काम  करेंगे।  ये  कहीं  न  कहीं  देवी  शक्तियों को  दूषित  करने का  काम  करेंगे।
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 इस  प्रकार  के  षड़्यंत्र क़ारी  लोग  जो  इस  देश  में  60  साल से  बैठे  हुए  हैं,  मैं  उनको  बताना  चाहता  हूं  कि  षड़्यंत्र  करने  से  HS  नहीं  होगा।  गरीब  के  उत्थान  के  लिए,  गरीब के  कल्याण  के  लिए

 और  गरीब की  आवश्यकता की  पूर्ति के  लिए  इस  देश  में  जितने  भी  काम  हुए  हैं,  मैं यह  नहीं  कहता  इन्होंने कुछ  नहीं  किया,  लेकिन  जितना  करना  चाहिए  था,  वह  इन्होंने  नहीं  किया।  अगर  उतना  करते  तो

 इनका  यह  हश्र  नहीं  होता  कि  सड़क  पर  धक्के  खाते  फिर  रहे  हैं।  ये  भारत  जोड़ोਂ  के  नाम  से  “कांग्रेस  जोड़ोਂ  का  नारा  देने  वाले  लोग  हैं।  कहीं  न  कहीं  अब  उनको  उनकी  हैसियत  पता  लगने  लगी  है।

 आपने  मुझे  बोलने  का  मौका,  उसके  लिए  आपका  बहुत-बहुत  धन्यवाद।

 SHRI  RAJMOHAN  UNNITHAN  (KASARAGOD):  Thank  you,  Mr.  Chairman,  for  giving  me  opportunity  to  speak  on  the  Supplementary  Demands  for  Grants.

 Sir,  our  economy  is  on  the  verge  of  collapse.  |  recall  a  cartoon  drawn  by  Satish  Acharya.  In  the  cartoon,  Prime  Minister  Modi  ji  is  depicted  as  a

 chowkidar  at  an  ATM,  and  people  like  Nirav  Modi  and  Vijay  Mallya  are  running  away  with  money  looted  from  the  ATM.  Meanwhile,  chowkidar  Modi  ji  is

 sleeping  quietly  and  a  poster  is  placed  in  front  of  him  that  reads,  ‘In  case  of  emergency,  blame  Nehru.”  Sir,  while  this  Government  is  indulging  in  Nehru-

 bashing  and  emotional  blackmail  of  the  people,  it  has  failed  miserably  to  save  the  economy  of  India.

 India  could  overcome  the  Global  Financial  Crisis  of  2008-09,  widely  referred  to  as  ‘the  Great  Recession’,  under  the  sagacious  leadership  of  Shri

 Manmohan  Singh,  a  great  economist.  But  the  present  Government  failed  the  economy  with  its  myopic  economics  and  unscientific  measures  like

 demonetization  and  hasty  implementation  of  the  GST.  Unwise  handling  of  the  COVID-19  pandemic  further  aggravated  the  crumbling  economy.  The

 Government  must  issue  a  White  Paper  on  impact  of  the  demonetization  on  the  Indian  economy.

 India  is  facing  ‘New  Brain  Drain’  as  skilled  and  educated  young  Indians  are  running  away  from  India  due  to  her  poor  economy  and  lack  of

 employment.  A  recent  report  by  Redseer  Strategy  Consultants  predicted  that  close  to  1.8  million  Indians  will  spend  85  billion  US  dollars  on  pursuing  a  degree

 abroad  by  2024.  At  present,  13.24  lakh  students  are  studying  in  79  countries,  according  to  a  Ministry  of  External  Affairs  report  released  in  2022.

 Global  ratings  firm  Moody’s  has  recently  lowered  India’s  2022  real  GDP  growth  projections  to  7.0  per  cent  from  7.7  per  cent.  “We  expect  growth  to

 decelerate  to  4.8  per  cent  in  2023”,  the  Moody’s  said.  “The  downward  revision  assumes  higher  inflation,  high  interest  rates  and  slowing  global  growth  will

 dampen  economic  momentum  by  more  than  we  had  previously  expected”,  the  Moody's  forecasted.

 Consumer  food  price  inflation  in  India  has  increased  from  0.68  per  cent  to  8.38  per  cent  between  September  2021  and  April  2022.  The  overall

 inflation  rate  was  recently  reported  to  be  around  seven  per  cent  with  most  of  the  price  rise  stemming  from  high  food  and  fuel  prices.  In  Kerala,  the  price  of  all

 varieties  of  rice,  staple  food  in  the  State,  has  doubled  in  a  year.  People  will  have  to  spend  Rs.  2,400  crore  extra  a  year  on  rice.  Life  of  the  common  man  has

 become  miserable  due  to  high  inflation  and  unemployment.

 In  2014,  the  Government  of  India  launched  its  Make  in  India  initiative  as  a  part  of  India’s  renewed  focus  on  manufacturing.  The  ‘AtmaNirbhar  Bharat’

 campaign  announced  in  2020  was  also  intended  to  further  boost  local  manufacturing  under  its  stated  goal  of  making  India  economically  self-sufficient.  But  the

 Government  could  not  make  any  headway  in  this  sector  mainly  because  of  India’s  poor  infrastructure.  India  uses  only  three  per  cent  of  its  GDP  for

 infrastructure  construction  each  year,  as  compared  to  China’s  20  per  cent  of  its  GDP.

 The  farming  community  is  facing  a  severe  crisis.  The  prices  of  cash  crops  are  falling  down.  After  a  moderate  post-pandemic  revival,  the  price  of

 natural  rubber  has  crashed  to  a  16-month  low  of  150  per  kilogram  in  the  Indian  market.  The  price  of  latex,  which  soared  during  the  pandemic  due  to  huge

 demand  from  glove  makers,  took  a  more  severe  drubbing  with  its  prices  rolling  down  below  Rs.120.

 The  Government  of  India  has  discontinued  the  Railway  Budget.  So,  it  should  be  resumed.  Kerala  has  very  inadequate  Railway  infrastructure.  Much

 awaited  Kanhangad-Kaniyur  railway  line  connecting  Kanhangad,  Kerala  with  Mysore  and  Bengaluru  through  Kaniyur,  Karnataka,  and  the  Sabari  rail  link

 connecting  Angamali  with  Erumeli  are  still  pending  with  the  Southern  Railway  for  approval.  The  construction  of  railway  flyovers  in  North  Malabar  has

 commenced  years  back.  In  my  constituency,  Kasaragod,  10  such  flyovers  have  been  proposed.  But  still,  all  the  work  is  progressing  at  a  snail’s  pace.  The

 construction  of  some  flyovers  has  not  even  started  and  other  ROBs  still  await  approval.  The  work  of  Nileshwaram  Pallikkara  ROB  is  in  the  final  stage.  Now  the

 only  thing  left  is  to  control  the  train  traffic  and  to  place  the  grids  appropriately.
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 Unfortunately,  it  has  been  waiting  for  months  for  getting  permission  from  the  Ministry  of  Railways.  Kannur  International  Airport  has  completed

 four  years  on  9  December,  2022.  It  is  one  of  the  most  important  airports  of  Kerala.  We  are  sure  that  you  are  aware  that  Kannur  has  not  been  considered  as

 a  ‘point  of  call’  so  far  even  though  all  the  national  carriers  of  GCC  have  repeatedly  expressed  their  wish  to  have  flights  to  Kannur.  |  would  request  you  to  kindly

 include  Kannur  International  Airport  also  in  the  ‘point  of  call’  list  for  foreign  airlines.  Currently,  only  four  Indian  companies,  namely,  Air  India,  Air  India  Express,

 Go  First,  and  Indigo  are  operating  a  handful  of  international  and  domestic  flights.  An  instruction  from  the  Government  to  all  the  airline  companies  in  India  to

 provide  more  services,  both  on  international  and  domestic  routes,  will  be  highly  appreciated.  At  present,  Kannur  Airport  does  not  have  any  operation  so  far  to

 countries  in  the  East  like  Malaysia,  Singapore,  and  Thailand,  whereas  Chennai  and  Mangalore  airports  are  operating  to  these  countries.  My  constituency,

 Kasargod,  for  the  last  few  years,  has  been  suffering  from  the  disastrous  effects  of  endosulfan  pesticide.  The  endosulfan  was  spread  over  the  cashew

 plantations  in  the  district.  In  the  last  23  years,  since  1978,  it  has  ruined  30  village  panchayats  and  three  municipal  towns  in  the  district.  As  per  the  Supreme

 Court  directive,  6,727  persons  were  identified  as  the  victims  of  endosulfan.  |  urge  upon  the  Government  to  allocate  sufficient  funds  to  the  Government  of

 Kerala  to  rehabilitate  endosulfan  victims.  In  2003,  the  Government  of  India  had  announced  PMSSY,  Prime  Minister  Swasthya  Suraksha  Yojana,  which

 aimed  at  correcting  regional  imbalance  in  the  availability  of  affordable,  reliable,  tertiary  healthcare  services.  New  AIIMS’  were  planned  under  PMSSY.  Kerala

 deserves  an  AIIMS  which  could  be  set  up  in  Kasargod  district,  which  is  the  most  backward  district  in  terms  of  the  health  infrastructure.

 HON.  CHAIRPERSON:  Thank  you.  Please  conclude.

 SHRI  RAJMOHAN  UNNITHAN:  National  Highway  66  is  already  causing  many  traffic  issues  in  my  constituency  Kasargod.  |  would  like  to  mention

 some  of  the  grievances  of  the  people  of  Kasargod  with  regard  to  the  National  Highway  underpass....  (/nterruptions)  We  require  an  underpass  at

 Periya,  Madeena  Mill  Junction,  Anangoor  Junction,  Mavunkal  Junction,  Indira  Nagar,  Edakkattuvayal,  Pervadu,  Muttam  Gate,  Hidayath  Nagar  and

 Kaikamba.  With  these  words,  |  conclude  my  speech,

 SHRI  K.  SUBBARAYAN  (TIRUPPUR):  Hon  Chairman  Sir,  Vanakkam.

 In  our  county  MSMEs  which  provide  a  good  number  of  employment  opportunities  are  in  a  dying  state.  Hosiery  Industry  is  very  much  affected  in

 Tiruppur  district  of  my  constituency.  Almost  30  per  cent  of  them  have  been  closed  due  to  the  wrong  economic  policies  of  the  Union  Government.  Remaining  70

 per  cent  of  this  Industry  is  in  critical  condition  facing  difficulties.  |  wish  to  state  that  the  policies  of  the  present  Government  should  be  changed.  Tiruppur  is

 producing  and  supplying  garments  including  T-shirts  for  use  in  India  and  for  exporting  to  almost  all  the  countries  in  the  five  continents  of  the  world.  But  the

 Union  Government  is  importing  T-shirts  from  Bangladesh.

 The  Union  Government  has  not  even  understood  the  internal  situation  in  our  country.  They  are  not  even  bothered  about  the  domestic  production

 whereas  they  are  interested  in  importing  from  a  foreign  country.  Union  Government  has  not  understood  the  seriousness  of  this  matter.

 We  have  to  protect  the  Knitwear  Industry  of  India  which  is  exporting  to  all  the  countries  in  the  world.  Every  year  through  this  knitwear  industry,  Indian

 Government  earns  many  thousands  of  crores  of  foreign  exchange.  |  urge  upon  the  Union  Government  that  a  sizeable  portion  of  the  foreign  exchange

 generated  by  this  knitwear  industry  should  be  allocated  for  improving  the  infrastructure  of  Tiruppur  city  and  Tiruppur  district.

 Similarly,  a  special  fund  should  be  allocated  for  Tiruppur,  as  it  is  earning  foreign  exchange  to  our  country  besides  providing  employment  to  many

 thousands  of  people  belonging  to  north  India.  Tiruppur  is  also  providing  employment  to  several  thousands  of  people  belonging  to  the  southern  districts  of  Tamil

 Nadu.  Is  the  Union  Government  concerned  about  Tiruppur  or  not?  Does  the  Union  Government  have  the  responsibility  to  protect  Tiruppur  or  not?

 The  Union  Government  is  not  at  all  bothered  about  protecting  and  developing  Tiruppur  which  provides  ample  employment  to  a  sizeable  population  of

 our  country.  |  urge  that  the  Union  Government  should  have  to  show  more  concern  towards  Tiruppur.  Road  infrastructure  and  connectivity  have  to  be  improved

 in  Tiruppur  as  thousands  of  foreigners  pay  visit  to  this  place.  Traffic  congestion  is  also  causing  problem.  Roads  have  to  be  upgraded.  |  urge  that  a  special  fund

 of  Rs  250  Crore  should  be  allocated  by  the  Union  Government  for  expanding  and  providing  a  better  infrastructure  in  Tiruppur.

 GST  dues  for  Tamil  Nadu  are  to  be  released  soon.  This  Union  Government  is  ruling  under  the  motto  “Satyameva  Jayateਂ  —“Truth  alone  triumphs”.  It

 is  favouring  the  States  ruled  by  them  with  more  allocation  of  funds.  Whereas  there  is  less  allocation  of  funds  to  the  Opposition  ruled  States  in  the  country.  This
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 is  injustice.  You  are  preaching  justice  to  all.  But  your  act  shows  you  are  partial.  |  therefore  urge  upon  you  for  releasing  adequate  funds  for  meeting  the

 demands  of  Tamil  Nadu.  Thank  you.

 HON.  CHAIRPERSON:  Thank  you.

 Shri  K.  Navaskani  ७  Not  Present.

 Shri  S.  Venkatesan.

 SHRI  ७.  VENKATESAN  (MADURAI):  Hon  Chairman  Sir,  Vanakkam.

 Thank  you  for  this  opportunity  to  speak  on  Supplementary  Demands  for  Grants.  We  have  been  time  and  again  raising  questions  about  setting  up  of

 AIIMS  in  Madurai.  But  whenever  we  raised  such  a  question  hon.  Union  Ministers  replied  in  this  House  about  the  time  by  when  the  construction  work  of  this

 AIIMS  would  be  completed.  The  Union  Minister  even  told  us  in  this  House  yesterday  that  construction  work  relating  to  AIIMS  in  Madurai  will  be  completed  by

 October  2026.  We  are  not  asking  about  the  date  of  completion  of  this  AIIMS  project.  We  want  to  know  by  when  you  will  start  the  construction  work  of  AIIMS  in

 Madurai?  Nobody  in  this  world  has  found  the  technology  to  complete  anything  without  even  starting  that  project.  |  urge  upon  the  Union  Minister  that  he  should

 inform  in  this  House  that  by  when  the  construction  work  as  regards  AIIMS  in  Madurai  will  be  started.  We  the  Opposition  parties  are  pleading  to  kindly  start

 implementation  of  the  project  for  which  the  foundation  stone  was  laid  by  hon.  Prime  Minister.  As  part  of  deceiving  Tamil  Nadu,  |  should  say  you  are  not  starting

 the  work  relating  to  construction  of  AIIMS  in  Madurai.

 Scholarships  for  students  from  Class  |  to  Class  VIII  of  SC,  ST  and  minority  communities,  Beedi  workers  and  the  disabled  persons  have  been  stopped.

 On  one  side  you  are  so  generous  towards  funding  the  corporate  companies.  You  are  not  collecting  back  the  loans  given  to  corporate  companies.  You  declare

 such  loans  as  NPAs.  You  are  showing  your  loyalty  towards  corporate  companies.  We  urge  you  to  show  such  loyalty  towards  education  sector  also.  Village

 development  funds  were  released  to  the  villages  through  a  Scheme  called  ‘New  Agreement  for  Villages’.  Now  the  name  has  been  changed  in  Hindi  as  ‘Gram

 Uday  Se  Bharat  Uday’.  There  is  a  saying  in  Tamil.  “You  have  given  a  name;  but  have  you  provided  food?”  You  have  just  given  a  new  name  but  you  have  even

 reduced  the  actual  allocation  of  funds  for  that  Scheme.

 Similarly,  funds  are  not  allocated  for  the  railways  projects  meant  for  Tamil  Nadu.  This  is  a  completely  deceiving  act.  You  are  not  even  allocating  to

 Southern  Railway  an  amount  equal  to  one-fourth  of  the  funds  allocated  to  the  railway  projects  of  Northern  and  North  Eastern  Railways.  We  urge  that  funds

 should  be  increased  for  Southern  Railways  after  the  present  discussion.

 Divyang  which  means  the  children  of  God-  is  a  Sanskrit  name  given  to  disabled  persons.  But  you  have  made  a  reduction  of  30  percent  of  funds

 allocated  for  children  of  God-  Divyang  persons.  It  is  pretty  clear  that  you  not  providing  justice  to  humans  as  well  as  Gods.  As  mentioned  by  the  hon.  MP  from

 Tiruppur,  the  textile  industry  is  facing  severe  crisis.

 Collateral  free  loans  should  be  provided.  There  was  an  announcement  made  10  years  ago  about  setting  up  of  a  National  Institute  for  Pharmaceutical

 Education  and  Research  (NIPER)  in  Madurai.  You  are  refusing  to  allocate  funds  for  the  setting  up  of  NIPER.  This  decision  to  set  up  NIPER  was  taken  by  the

 then  Union  Cabinet.  But  you  are  not  willing  to  implement  the  decision  of  the  Union  Cabinet.  |  urge  that  the  construction  work  should  be  started  for  the  setting

 up  of  NIPER  in  Madurai.

 Similarly,  the  airport  at  Madurai  should  be  operational  round  the  clock  with  adequate  security  and  necessary  powers.  |  urge  that  GST  dues  that  are

 pending  for  Tamil  Nadu  should  also  be  released  very  soon  by  this  Union  Government.  Thank  you.

 SHRI  RAM  MOHAN  NAIDU  KINJARAPU  (SRIKAKULAM);:  Thank  you  very  much,  Chairman  Sir,  for  giving  me  an  opportunity  to

 speak  on  Supplementary  Demands  for  Grants.  Since  the  bifurcation  of  Andhra  Pradesh,  you  have  also  been  a  witness  to  this,  whenever  there  has  been  a

 discussion  on  Budget,  we  have  always  been  demanding  for  the  assurances  that  have  been  mentioned  in  the  Act  and  it  is  not  just  that  we  have  been  constantly

 repeating.  The  Central  Government  also  has  to  understand  the  reason  for  us  to  constantly  repeat  our  demands  regarding  the  AP  Reorganization  Act,  which  is
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 that  most  of  them  have  been  unfulfilled  till  now.  That  is  why,  once  again,  |  would  request  the  Central  Government  to  fulfil  all  the  assurances  that  have  been

 mentioned  in  the  AP  Reorganization  Act.

 |  want  to  briefly  highlight  some  of  them.  Some  have  already  been  mentioned  by  my  colleague  Jayadev  Galla  Ji  yesterday  in  his  Speech  in  the

 Supplementary  Demands  for  Grants.  One  of  the  most  important  demands  is  the  establishment  of  a  Railway  Zone.  This  has  been  the  long  pending  demand  and

 we  felt  very  happy  when  it  was  mentioned  in  the  AP  Reorganization  Act.  It  was  announced  three  and  a  half  years  ago  by  the  Central  Government  themselves.

 But  even  today,  when  Rs.  170  crore  has  been  budgeted  for  the  creation  of  Vizag  Railway  Zone  and  also  new  Rayagada  Division,  only  Rs.  106  crore  has  been

 sanctioned.  |  have  to  mention  on  the  floor  of  the  House  that  the  people  of  Uttara  Andhra  who  are  going  to  be  major  beneficiaries  of  the  Railway  Zone  are  not

 satisfied  with  the  sanction.  We  want  to  see  the  Zone  in  action.  Only  then,  there  will  be  the  fulfilment  of  this  Railway  Zone.  For  that,  we  request  the  Central

 Government  to  fulfil  all  the  budgetary  requirements  for  the  creation  of  a  new  Railway  zone  in  the  State  of  Andhra  Pradesh.

 |  do  not  know  why  there  has  been  an  unjustified  decision  to  remove  Waltair  Division  completely.  It  was  one  of  the  most  profitable  Divisions  in  the

 country.  Without  any  solid  reason  and  without  any  solid  justification,  they  are  simply  removing  the  Waltair  Division  which  is  not  right.  So,  once  again,  |  want  to

 demand  the  Central  Government  to  include  Waltair  Division  in  its  entirety  and  to  continue  its  existence  in  the  South  Coast  Railway  Zone  which  has  been

 announced.

 Also,  some  stations  like  Palasa,  Mandasa,  Summadevi,  Baruva,  Sompeta,  Jhadupudi,  Ichchapuram  come  under  Khurda  Road  Division.  |  would  like  to

 request  the  Central  Government  also  to  include  them  in  the  South  Coast  Railway  Zone.  These  might  be  something  related  to  the  Railway  Ministry  but

 whenever  any  decision  has  to  be  made,  it  has  financial  implications  which  is  why  ।  want  to  mention  in  the  Supplementary  Demands  for  Grants  also.

 Like  |  have  said,  the  creation  of  Railway  Zone  has  been  the  dream  of  Uttara  Andhra  people.  New  Railway  lines,  new  trains,  new  station  developments

 and  new  infrastructure  this  is  going  to  help  in  the  economic  development  especially  of  Uttara  Andhra  region.  So,  without  any  further  delay,  let  the  Central

 Government  bring  the  zone  into  existence  and  into  operation.  That  is  my  strong  demand  to  the  Central  Government  through  my  Speech.

 Now,  |  come  to  the  issue  of  Vizag  Steel  Plant.  Not  just  this,  the  Central  Government  has  been  constantly  deciding  on  privatising  many  of  the  PSUs.  If

 there  is  a  reasoning,  the  first  and  foremost  reason  that  they  give  is  that  it  is  not  the  business  of  the  Government  to  deal  with  these  kinds  of  PSUs.

 Sir,  there  are  hundreds  of  PSUs  in  this  country.  If  such  a  reasoning  is  made  by  saying  that  it  is  not  our  business  to  get  into  the  working  of  the  PSUs,

 then  you  first  pick  up  unprofitable  units  and  start  privatizing  them.  It  will  make  some  sense.  But  Vizag  Steel  Plant  is  one  of  the  most  profitable  units  in  the

 country.

 17.00  hrs

 Steel  is  such  a  strategic  asset  for  this  country.  You  cannot  depend  upon  other  countries  when  it  is  such  an  important  major  attribute  in  the  nation

 building  of  this  country.  You  have  seen  from  the  Russia-Ukraine  war  crisis  and  also  in  Europe  as  to  how  much  Europe  is  dependent  on  China  also  and

 suddenly  they  are  facing  a  crisis  right  now  and  we  are  speaking  about  Atmanirbhar  Bharat.  Then  it  does  not  make  any  sense  that  a  steel  plant,  which  has  a

 great  potential  like  the  Vizag  Steel  Plant,  is  being  privatised.  Even  after  the  announcement  of  privatisation,  it  has  been  going  into  profits.  With  the  working  of

 the  labour  there  who  are  dependent  on  that,  it  is  one  of  the  most  profitable  units  today.  So,  there  is  no  reason  to  privatise  the  Vizag  Steel  Plant.  |  would

 request  and  demand  the  Central  Government  to  rethink  on  its  decision.

 Along  with  this,  there  are  some  issues  regarding  the  employees  of  the  Vizag  Steel  Plant.  After  the  disinvestment  decision,  promotions  and  filling  up  of

 the  vacancies  have  been  stalled  for  the  last  two  years.  It  is  a  separate  thing  that  it  might  happen  or  it  might  not  happen  but  why  should  they  stop  the  filling  up

 of  the  vacancies  or  recruitment  or  promotions?  This  is  not  right.

 Also,  there  are  displaced  persons  who  have  donated  their  land  for  the  creation  of  steel  plant.  For  several  years,  they  are  waiting  for  employment.

 Approximately  8300  people  are  still  not  employed.  Who  is  going  to  take  care  of  these  people?  This  question  has  to  be  answered  by  the  Central  Government.
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 Sir,  |  come  from  the  State  of  Andhra  Pradesh.  The  finances  of  the  State  are  in  a  very  alarming  situation  right  now.  We  are  in  a  position  where  the

 Government  is  not  even  able  to  pay  the  salaries  on  time.  Today  is  12  of  the  month  and  there  are  a  lot  of  Government  employees  who  have  not  received  their

 salaries  which  is  very  alarming.  |  would  like  to  ask  one  question  to  the  Central  Government.  When  a  State  in  this  great  nation  is  facing  this  kind  of  a  financial

 crisis,  is  the  Central  Government  just  going  to  spectate  or  going  to  just  look  at  the  functioning  of  the  State  or  is  it  going  to  interfere?  There  are  many  other

 issues  also  linked  with  it,  if  you  go  deeper  into  it.  NREGA  funds  have  been  misappropriated.  We  have  given  a  complaint.  Out  of  Rs.231  crore,  only  Rs.  5  crore

 have  been  recovered.  We  do  not  know  what  is  happening.  C&AG  also  reported  that  on  Rs.  48,000  crore,  there  are  no  receipts  at  all.

 The  15  Finance  Commission  grants  have  to  go  directly  to  the  panchayats.  It  is  a  very  good  decision  which  the  Central  Government  has  taken  so  that

 the  panchayats  are  strengthened.  Now  funds  amounting  to  approximately  Rs.  900  crore  are  not  going  to  the  panchayats.  The  sarpanches  are  paying  from

 their  pockets  for  sanitation,  electricity,  etc.  This  is  also  not  right.  The  Centre  has  to  interfere  in  it.

 Disaster  Relief  Fund  to  the  tune  of  Rs.  1100  crore  are  unutilised  and  misappropriated.  What  is  the  Central  Government  going  to  do  about  it?  These  are

 funds  which  the  Central  Government  is  sending  to  the  States.  When  the  finances  of  the  State  are  not  happening  in  the  right  way,  then  who  is  going  to  take  the

 responsibility?  |  would  request  the  hon.  Finance  Minister  to  answer  these  questions.  Thank  you,  Sir.

 DR.  THOL  THIRUMAAVALAVAN  (CHIDAMBARAM):  Hon  Chairman  Sir,  Vanakkam.  Thank  you  for  this  opportunity  to  speak  on  the

 Supplementary  Demands  for  Grants.

 Poverty,  unemployment,  and  inflation  are  on  the  rise  and  hence  price  rise,  the  resultant  of  which,  is  affecting  the  poor  and  working  class  people  of  the

 country.  Due  to  the  wrong  economic  policies  and  financial  mismanagement  of  the  Union  Government,  economic  recession  has  taken  place  in  our  country.

 When  you  compare  the  Indian  rupee  with  that  of  the  US  dollar,  the  value  of  the  Indian  currency  has  declined  so  much  and  it  has  gone  so  deep.  |  wish  to  state

 that  the  BJP  led  Union  Government  should  be  held  responsible  for  this.

 Tamil  Nadu  is  in  the  first  and  foremost  place  among  the  States  in  the  collection  of  revenues  for  this  Union  Government.  But  as  per  the  devolution  of

 funds  for  the  States  by  the  Union,  Tamil  Nadu  gets  a  very  less  amount  as  its  share.  We  have  doubts  whether  the  Union  Government  is  doing  this  intentionally?

 Whether  it  is  a  railway  project  or  any  other  Project,  the  Union  Government  of  India,  is  either  deceiving  or  boycotting  Tamil  Nadu.  There  was  an

 announcement  regarding  setting  up  of  AIIMS  in  Madurai.  The  hon.  Prime  Minister  had  even  laid  the  foundation  stone.  It  is  a  matter  of  shame  to  state  that  there

 is  no  progress  in  the  execution  of  work  relating  to  construction  of  AIIMS  in  Madurai.  It  is  a  matter  of  pain  and  shame,  that  a  Scheme  like  AIIMS,  launched  by

 the  hon..  Prime  Minister  in  Madurai  has  not  seen  the  light  of  the  day.  |  urge  that  there  should  be  an  official  announcement  from  the  Government  as  regards

 starting  the  construction  work  of  AIIMS  in  Madurai.

 The  Fifteenth  Finance  Commission  has  framed  guidelines  as  regards  the  devolution  of  funds  to  the  States.  This  guideline  states  that  the  devolution

 will  be  as  per  the  population  of  2011  Census,  due  to  which  Tamil  Nadu  is  affected.  |  should  say  that  Tamil  Nadu  is  the  only  State  which  prudently  implemented

 the  family  planning  programme  of  the  Government  of  India.  Tamil  Nadu  controlled  its  population.  In  Uttar  Pradesh,  family  planning  programme  was  not

 properly  implemented  and  as  a  result  there  is  an  increase  in  the  population  of  that  State  whereas  Tamil  Nadu  has  controlled  its  population  by  sincerely

 implementing  the  family  planning  programme  of  the  Government  of  India.  As  population  is  taken  as  a  criterion  for  devolution  of  funds,  Tamil  Nadu  is  very  much

 affected.  The  Union  Government  should  come  forward  to  allocate  more  funds  to  Tamil  Nadu  as  the  State  is  contributing  much  to  the  Union’s  share  of  money

 by  way  of  tax  and  other  collection.

 The  Government  of  India  has  given  an  assurance  for  allocating  funds  for  a  Defence  Corridor  in  Tamil  Nadu.  Tank  factory  situated  in  Avadi  should  be

 expanded.  Although  the  Union  Government  assured  to  provide  money  for  expansion  of  a  Defence  Corridor  in  Tamil  Nadu,  only  a  paltry  sum  is  allocated  in  the

 Budget.

 Every  time  they  give  an  assurance  for  linking  the  rivers  of  the  country  an  announcement  was  even  made  regarding  Godavari-Pennaru-Cauvery

 linking  Scheme  but  no  fund  was  allocated.  |,  on  behalf  of  Viduthalai  Siruthaigal  Party,  urge  that  necessary  funds  should  be  allocated  for  this  Scheme.
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 It  is  very  much  evident  that  poverty  alleviation  is  not  in  the  scheme  of  things  of  this  Government.  During  the  year  2020,  as  many  as  4.6  crore  people

 have  been  newly  included  in  the  list  of  poor  people.  This  is  due  to  the  wrong  economic  policies  of  the  Union  Government.

 A  report  says  that  if  the  wealth  tax  for  the  98  percent  of  the  richest  persons  in  India,  is  increased  by  just  4  per  cent,  we  can  run  the  midday  meal

 scheme  throughout  the  country  for  next  17  years.  Therefore,  their  wealth  tax  should  not  be  reduced,  rather  enhanced.

 |  put  forth  one  important  demand  for  making  Vande  Bharat  Train  service  operational  between  Chennai  and  Madurai.

 Thank  you.

 KUMARI  RAMYA  HARIDAS  (ALATHUR):  Sir,  |  am  thankful  to  you  for  giving  me  this  opportunity  to  participate  in  this  discussion.  It  is  really

 unfortunate  that  the  last  Budget  did  not  mention  anything  about  new  railway  lines  or  new  trains  for  Kerala.  |  have  raised  this  issue  several  times  in  this  House

 for  a  weekly  train  connecting  the  pilgrimage  areas  like  Palani  and  Rameshwaram.  But  there  has  been  no  positive  reply  from  the  Government.

 |  have  mentioned  several  times  about  Vallathol  Nagar  Railway  Station  which  is  named  after  the  famous  national  poet  and  freedom  fighter,  Padma

 Bhushan  Vallathol  Narayana  Menon.  The  condition  of  this  Railway  Station  is  very  pathetic.  There  should  be  an  allocation  of  fund  to  renovate  this  Railway

 Station.  |  also  submitted  several  proposals  to  construct  ROBs  and  FOBs  in  different  areas  in  my  constituency.  But  |  did  not  get  any  response.

 In  agricultural  sector,  the  allocation  in  the  Budget  was  not  adequate  for  paddy.  |  pointed  out  several  times  that  the  assistance  for  support  price  should

 be  increased.  But  there  was  no  such  increased  allocation.

 Sir,  Kerala  is  the  second  largest  producer  of  milk  next  to  Haryana.  But  there  is  a  lack  of  notable  assistance  for  any  project  from  the  Central

 Government  to  help  dairy  farmers.  |  request  the  hon.  Finance  Minister  to  please  consider  this  sector  also.

 Sir,  Midday  Meal  Program  is  the  backbone  of  school  education,  especially,  in  primary  school  education.  But  the  allocation  or  the  assistance  for  the

 Midday  Meal  Programme  is  not  sufficient  as  there  is  price  hike  for  all  the  commodities.  So,  the  allocation  for  Midday  meal  assistance  to  States  should  be

 increased  as  per  the  present  scenario.

 MGNREGS  is  the  prime  economic  source  of  common  people  in  rural  and  urban  areas  but  if  we  see  the  allocation  of  fund  for  the  Financial  Year  2021-

 22,  the  fund  allocated  under  this  Scheme  is  not  sufficient.  The  new  guidelines  to  cut  short  the  working  days  and  projects  should  be  revised.  This  project  must

 be  considered  as  one  of  the  important  projects  for  the  eradication  of  poverty  and  it  should  be  given  worthful  attention.

 Sir,  as  we  all  know,  the  MSME  sector  is  the  major  victim  during  the  COVID-19  pandemic  years.  Most  of  the  MSMEs  were  closed  and  stopped  working

 permanently.  The  assistance  for  such  MSMEs  was  not  included  in  the  Budget.  Even  the  writing  off  of  interest  during  the  pandemic  period  has  not  been

 considered.  |  request  here  to  consider  writing  off  interest  and  allot  extra  financial  assistance  under  a  special  subsidy  scheme  to  strengthen  these  MSMEs.

 As  far  as  the  health  sector  in  our  area  is  concerned,  Palakkad  Medical  College  is  the  major  hospital.  The  State  Government  is  also  providing

 whatever  assistance  they  can  to  run  this  hospital.  Even  the  Members  of  Legislative  Assemblies  are  contributing  their  local  area  development  fund  for  this

 Medical  College  but  it  is  not  sufficient  to  make  it  a  main  centre.  Several  people  from  my  constituency  are  also  depending  on  this  medical  college.  |  request  the

 hon.  Health  Minister  as  well  as  the  hon.  Finance  Minister  to  grant  special  Central  fund  for  establishing  a  critical  unit  in  this  medical  college.

 Thank  you  very  much,  Sir.

 श्री  नीतीश  पाण्डेय  (अम्बेडकर  नगर)  :  आदरणीय  अधिष्ठाता  महोदय,  आपका  बहुत-बहुत  धन्यवादा।

 महोदय,  मैं  मात्र  दो  मिनट  में  अपनी  बातें  कहूंगा।  यह  सत्य  है  कि  जो  डिमांड्स  फॉर  ग्रांट्स,  जो  अनुपूरक  अनुदानों  की  मांगें  आई  हुई  हैं,  इनमें  कुछ  जन  कल्याणकारी  योजनाओं  के  लिए  धन

 बढ़ाने  का  काम  किया  गया  है।  उनमें  से  कई  रूरल  डेवलपमेंट  की  योजनाएं  हैं,  होम  मिनिस्ट्री  के  खर्चे  हैं,  केमिकल्स-फर्टिलाइजर्स  और  रोड  एंड  ट्रांसपोर्ट की  योजनाएं हैं।  यह  अत्यंत  ही  जरूरी है  कि  एक

 इकोनॉमी के  लिए,  एक  अर्थव्यवस्था के  लिए  इन  क्षेत्रों में  और  मांगों  को  पूरा  किया  जाए।
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 मैं  उत्तर  प्रदेश से  आता  हूं  उत्तर  प्रदेश  हमारे  देश  का  सबसे  बड़ा  सूबा  है।  यहां  लगभग  22  करोड़  से  अधिक  की  आबादी  रहती  है।  जायज  सी  बात  है  कि  यहां  नौजवानों  के  बहुत  से  मुद्दे  हैं।

 नौजवानों की  अपने  रोजगार  को  लेकर  बहुत  सारी  अपेक्षाएं हैं।  खास  तौर  से  ये  अपेक्षाएं  फाइनेंस  मिनिस्ट्री  से  और  इस  सरकार  से  हैं।

 मैं  यहां पर  इनके  बारे  में  बताना  चाहता  हूं  और  कुछ  आंकड़े  भी  पेश  करना  चाहता  हूं।  कहीं न  कहीं  अनइंप्लॉयमेंट  के  बारे  में  हमारे  तमाम  साथियों  ने  बताया  कि  वह  आठ  प्रतिशत  को  छूने  का

 काम  कर  रहा  है  यह  अत्यंत  ही  चिंताजनक  है,  लेकिन क्या  सरकार  ने  अपनी  अनुपूरक  अनुदानों  की  मांगों  को  लेकर  इन  विषयों के  ऊपर  कोई  डिमांड्स फॉर  ग्रांट्स  एलोकेट  नहीं  की  हैं?  यह  भी  अत्यंत

 ही  चिंताजनक है।

 अभी  आंकड़ों के  हिसाब  से  हम  देखते  है ंकि  जो  एकलव्य  रेसिडेंशियल  स्कूल्स  हैं,  इनके  अंदर  चार  हजार  टीचरों  को  नौकरियां  दे  रखी  हैं।  इनमें  11  हजार  टीचरों की  जगह  बनाकर  रखी  गई

 थी,  लेकिन  मात्र  चार  हजार  टीचर्स ही  इंप्लॉयड  हैं।  कौशल  विकास  योजना के  अंतर्गत  हमने  यह  देखा है  कि  मात्र  72  परसेंट  फंड  को  यूटिलाइज  किया  जाता  है  और  जो  प्लेसमेंट्स हैं,  वे  भी  बहुत कम
 हैं।  जिन  दूसरे  पॉइंट्स  पर  यह  स्कीम  आई  थी,  उनमें  90  लाख  लोगों  में  से  मात्र 20  लाख  लोगों  को  ही  नौकरियां  मिल  पाई,  प्लेसमेंट्स मिल  पाए।

 जो  इसका  थर्ड  फेज़  आया  था,  उसमें  चार  लाख  लोगों  को  ट्रेन  किया  गया  था,  जिनमें से  मात्र  30  हजार  लोगों  को  नौकरियां मिल  पाईं  यह  दिखाता  है  कि  कहीं न  कहीं  नौजवानों के  मुद्दे  इस

 सरकार  के  एजेंडे  में  पीछे  हैं।  (व्यवधान)  मैं  कनक्लूड  कर  रहा  हूं]

 HON.  CHAIRPERSON:  Hon.  Member,  please  conclude.

 SHRI  RITESH  PANDEY:  Sir,  |  am  just  concluding  with  my  final  words.  |  know  that  you  have  given  me  the  time  and  |  am  very  thankful  to  you.  |  am  concluding.

 सर,  मैं  अपनी  बात  खत्म  कर  २6  हूं..।.  (व्यवधान)  फाइनली मैं  यह  कहना  चाहूंगा  कि  जो  स्मॉल  फाइनेंशियल  बैंक्स  हैं,  उनका  एक  बहुत  बड़ा  रोल  हमारे  लध्यु  और  मध्यम  उद्योगों  को  मजबूत  करने  में

 प्ले  होता है।  हमारे  देश  में  1  करोड़  7  हजार  लद्यु  और  मध्यम  उद्योग  पंजीकृत  हैं,  यानी कि  रजिस्टर्ड  हैं।  इनमें  से  90  परसेंट  लद्यु  यानी  माइक्रो  इंडस्ट्रीज  हैं,  जो  ज्यादा  से  ज्यादा  नौकरियां  देने  का  काम

 करती हैं,  लेकिन  उनको  लोन  मिलने  में  बड़ी  दिक्कत  होती है।

 महोदय,  उन्हें  लोन  मिलने में  बहुत  दिक्कत  होती है  और  यह  प्रत्यक्ष रूप  से  मेरे  संसदीय  क्षेत्र  अम्बेडकर  में  देखने  को  मिलता  है।  मेरी  फाइनेंस  मिनिस्ट्री  से  रिक्वेस्ट  है  कि  नौकरी  के  मुद्दे  पर

 अपना  स्पष्टीकरण  दे।  इसके  अलावा  जो  लघु  और  मध्यम  उद्योग  हैं,  उन्हें  उचित  समय  पर  सस्ता  ऋण  दिलाने  के  लिए  क्या  आरबीआई से  बातचीत  करके  उनकी  क्रेडिट  हिस्ट्री  को  बनाया  जाता  है

 जिससे कि  उनकी  निजता  का  ध्यान  रखते  हुए  उनका  फोन  डेटा  वगैरह  लेकर  ऐसा  आंकड़ा  निकल  कर  आए  जिससे  उन्हें  आसानी  से  ऋण  मिल  सके?  इसके  लिए  फाइनेंस  मिनिस्ट्री  क्या  करेगी,  इस

 पर  भी  मैं  अपना  प्रश्न  रखता  हूं

 DR.  AMAR  SINGH  (FATEHGARH  SAHIB):  Thank  you,  hon.  Chairperson  Sir,  for  giving  me  this  opportunity.  |  am  really  grateful  to  you  for

 this.

 Sir,  the  hon.  Finance  Minister  is  here.  So,  with  your  permission,  through  you,  |  want  to  ask  one  or  two  queries  from  her.  The  Supplementary  Demands

 are  described  in  the  Constitution  under  Article  115.  There  are  six  parameters.  |  hope,  you  must  have  looked  into  those  parameters  and  also  followed  them.  |

 just  want  to  be  assured  that  yes,  you  have  followed  them.  Otherwise,  |  feel,  those  conditions  are  quite  tough.

 The  second  question  which  |  want  to  ask  is  this.  The  amount  of  Rs.  4,35,938  crore  is  very  big.  Why  is  such  a  big  amount,  out  of  which  Rs.  3,25,000

 crore  is  for  meeting  revenue  expenditure,  being  sought  now?  Was  there  no  planning?  These  programmes  relating  to  MGNREGA,  fertilizer  subsidy,  and  food

 subsidy  are  very  well-known  programmes.  Every  year,  the  amount  of  subsidy  is  going  up.  But  what  has  happened  now?  Why  was  there  a  gap  in  the  planning?

 Hon.  Chairperson  Sir,  the  third  question  |  want  to  ask  the  hon.  Finance  Minister,  through  you,  is  this.  What  would  be  the  impact  on  fiscal  deficit?  The

 amount  of  Rs.  4,35,000  crore  is  very  big.  What  would  be  its  impact,  and  what  steps  the  Government  is  taking  to  ensure  that  there  is  no  inflation?

 |  have  gone  through  your  Budget  document  in  which  you  have  given  very  less  information.  For  example,  you  are  giving  a  sum  of  about  Rs.  18,100

 crore  to  BSNL  in  respect  of  viability  gap  funding.  But  you  have  given  very  less  information.  You  have  given  the  information  like  it  is  a  one-time  grant  and  also

 the  steps  being  taken  so  that  it  is  given  again  and  again.  |  mean  to  say  that  you  have  given  very  minimal  information  on  all  those  aspects  as  far  as  the  Budget

 document  is  concerned.  |  would  request  you  to  give  a  little  more  information  on  it.

 Now,  |  come  to  these  three  main  subsidies  relating  to  food,  MGNREGA,  and  fertilizer.  All  of  us  know  about  the  MGNREGA.  In  the  main  Budget,  you

 had  cut  the  allocation  for  MGNREGA.  In  2021,  when  it  was  proposed  to  be  more  than  1,00,000  crore,  you  had  cut  the  allocation  to  only  Rs.  73,000  crore.  But

 now,  you  are  giving  it.  What  has  happened  in  the  country?  मैं  आपको  अपने  संसदीय  क्षेत्र  के  बारे  में  बता  सकता  हूं  कि  50  परसेंट  यूटीलाइजेशन  हुआ  है  मजदूर  हमें  रोज  घेरते  हैं  कि

 मजदूरी  नहीं  मिल  रही है  और  हम सैक्रेटरी से  पूछते  हैं  तो  वह  कहता  है  कि  पैसा  नहीं  है।
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 So,  this  reduction  in  allocation  has  really  pinched  the  poor  people  in  the  country.  Anyway,  you  are  now  giving  a  good  amount  towards  it.  But  next

 year,  we  should  not  try  to  reduce  the  allocation.

 As  regards  food,  there  are  two-three  issues  which  |  would  like  to  flag  before  the  Government  of  India.  At  the  moment,  the  Central  food  stock  of  wheat  is

 just  above  the  buffer  stock.  Every  month,  about  25  to  30  lakh  metric  tonnes  of  wheat  is  being  issued  under  two  programmes,  they  are:  NFSA  and  PMGKAY.

 About  six  months  are  there  for  the  wheat  to  come  because  it  comes  only  once.  What  are  you  going  to  do  about  it?  There  would  be  so  much  of  inflation  and  so

 much  of  price  rise  of  wheat.  The  Central  stock  is  the  indication  for  the  whole  country  to  keep  the  prices  under  control.  So,  |  would  like  to  know  what  steps

 you  are  taking  in  this  regard.  On  the  food  issue  alone,  about  Rs.3,000-4,000  crore  is  kept  pending  for  Punjab.  |  will  request  that  those  monies  be  released.

 |  have  one  or  two  suggestions.  You  are  not  going  to  take  use  of  the  2021  Census.  But  you  are  using  the  2011  Census  for  the  ration  card  purpose.  At

 least,  you  calculate  something  and  extrapolate  the  number  of  people.  About  10  crore  poor  people  are  being  left  out  of  the  Public  Distribution  System.  Please

 include  them.

 Sir,  |  have  only  two  issues  to  make  regarding  my  constituency,  and  then  |  will  conclude.

 |  have  been  raising  this  one  issue,  and  the  hon.  Minister  of  Civil  Aviation  has  also  assured  me.  The  proposed  Halwara  International  Airport  falls  in  my

 constituency.  It  has  been  sanctioned  under  the  UDAN  Scheme.  Rs.50  crore  is  required  for  the  building.  |  will  request  you  to  please  allot  it  so  that  the  work

 starts.

 The  second  thing  is,  my  constituency  has  a  National  Highway.  The  National  Highway  from  Ambala  to  Rajpura  and  up  to  Ludhiana  is  in  my  constituency.

 There  are  so  many  accidents  taking  place  on  this  National  Highway.  |  want  one  medical  college  and  one  trauma  centre  on  that  road.  |  will  be  very  happy  if  you

 do  it.  Thank  you,  Sir.

 SHRI  K.  NAVASKANI  (RAMANATHAPURAM):  Hon  Chairman  Sir,  Vanakkam.  Thank  you  for  this  opportunity  to  speak  on  the

 Supplementary  Demands  for  Grants.

 An  amount  of  Rs.  5  crore  is  given  as  MPLAD  fund  every  year.  Keeping  in  view  the  price  rise,  increase  in  wages  of  workers,  and  the  increase  in  the

 work  estimate,  this  amount  of  Rs.  5  crore  should  be  enhanced.

 In  Tamil  Nadu  every  Parliamentary  Constituency  has  six  Assembly  Constituencies  and  each  MLA  gets  Rs  3  crore  as  MLA  Local  Area  development

 Fund.  In  view  of  this,  Rs.5  crore  earmarked  as  MPLAD  fund  is  insufficient.  We  find  difficulty  in  fulfilling  the  demands  of  the  people  with  this  Rs  5  crore  fund

 every  year.  Therefore  this  amount  should  be  enhanced.

 Fishermen  live  in  large  numbers  in  my  Ramanathapuram  constituency.  Time  and  again  these  Tamil  fishermen  are  attacked  by  Sri  Lankan  Navy  and

 their  fishing  boats  are  taken  away  by  the  Navy  personnel  of  the  neighbouring  country.  |  urge  that  deep  sea  fishing  should  be  encouraged  by  the  Union

 Government  as  a  solution  to  address  these  issues.

 For  deep  sea  fishing  80  per  cent  grant  is  given  besides  10  percent  loan  from  banks.  Fishermen  do  not  come  forward  to  purchase  boats  through  this

 Scheme  as  the  grant  is  only  for  purchasing  boats.  They  need  to  spend  another  40  to  50  lakh  rupees  for  purchasing  nets  and  other  fishing  equipment.  ।  this

 amount  is  included  in  the  80  per  cent  grant,  then  fishermen  may  come  forward  to  purchase  boats  under  this  Scheme.

 Scholarships  given  to  the  minority  students  through  Dr  Maulana  Azad  Foundation  have  been  completely  stopped.  Pre-matric  scholarships  were

 provided  to  the  minority  students  from  Classes  |  to  VIII.  This  has  been  withheld  now.  Citing  free  and  compulsory  education  being  provided  upto  ४  Class  under

 Right  to  Education  Act,  2009  as  the  reason,  this  Government  has  stopped  giving  these  scholarships  meant  for  minority  students.  The  Minority  Affairs

 Department  should  reconsider  this  decision  and  those  scholarships  have  to  be  provided  again  to  the  minority  students  studying  in  Classes  |  to  VIII.

 In  order  to  provide  equal  opportunity  for  getting  education  and  for  upholding  social  justice  there  is  a  need  to  provide  these  scholarships  to  them  as  it

 is  the  duty  of  this  Government.  The  Report  of  Justice  Sachar  clearly  explains  how  far  these  minority  students  are  backward  socially,  economically,  and  in
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 getting  employment.  Stopping  issue  of  scholarships  given  to  minority  students  is  injustice  for  them.  Therefore,  |  urge  that  this  Government  should  reconsider

 and  provide  again  the  scholarships  to  minority  students.

 As  compared  to  last  year’s  Rs.  5029  crore  allocation  for  minority  welfare  has  been  reduced  to  Rs  4510  crore  this  year,  out  of  which  there  is  a  6  per

 cent  reduction  as  regards  educational  scholarships.  Funds  allocated  during  last  year  for  education  are  less  and  that  too  remained  unspent,  as  a  result  of  which

 education  of  minority  students  is  affected.  This  amount  which  is  stopped  should  be  released  soon  in  order  to  ensure  the  welfare  of  minority  students.

 The  financial  help  from  Prime  Minister's  National  Relief  Fund  is  not  properly  or  completely  released  to  the  hospitals.  All  our  recommendations  are  not

 being  accepted  by  the  hospitals  as  the  financial  help  to  be  provided  under  this  Scheme  is  kept  pending  for  long.

 Moreover,  if  they  apply  for  Rs  8  lakh  or  Rs  10  lakh,  they  say  that  only  a  paltry  sum  of  Rs  2  lakh  to  3  lakh  is  received  by  them.  |  urge  that  the  financial

 help  provided  under  this  Scheme  to  the  poor  people,  should  be  enhanced  and  the  payment  pending  for  release  to  these  hospitals  should  be  expedited.

 DR.  DNV  SENTHILKUMAR  3.  (DHARMAPURID):  Thank  you,  hon.  Chairperson,  Sir.  |  would  like  to  emphasise  on  three  major  failures  in

 the  financial  sector.  The  first  is  the  demonetization.  |  do  not  want  to  go  into  the  lines  'burn  me  alive  if  |  don't  deliver’.  |  just  want  to  concentrate  on  what  affects

 the  common  man.

 Sir,  when  demonetization  was  introduced,  it  was  said  that  it  was  to  do  away  with  the  black  money.  Of  course,  there  is  a  simple  logic  higher  the

 denomination,  it  is  much  easier  for  the  black  money  hoarders  to  hoard  money.  There  was  a  technical  glitch,  and  these  ATMs  were  not  working  for  almost  a

 week.  The  main  issue  of  demonetization  at  that  time  was  that  of  Rs.2000  currency  note.

 |  would  like  to  know  one  thing  from  the  Finance  Minister.  Is  it  not  true  that  not  one  ATM  in  India  today  delivers  Rs.2000  currency  note?  Is  it  not  true  that

 not  even  one  bank  gives  away,  when  you  withdraw  cash,  Rs.2000  currency  note?  Is  it  an  internal  circular  to  collect  all  Rs.2000  notes  and  get  them  converted

 into  Rs.500  notes?  |  want  to  have  a  clarification  from  the  Finance  Minster  in  this  regard.  So,  this  is  the  one  big  major  failure  in  the  financial  sector.

 Secondly,  there  are  about  16  people  who  have  defaulted  with  an  amount  of  Rs.2.4  lakh  crore.  These  16  people  are  not  the  common  men.  These

 people  just  belong  to  the  BJP  ruled  States.  Is  it  not  the  duty  of  the  Government  to  go  and  collect  money  from  these  defaulters.  It  is  not  a  problem  of  the

 common  man.

 The  third  point  is  with  regard  to  the  Swachch  Bharat  Mission.  |  would  like  the  Government  to  conduct  an  audit  of  it.  The  intention  of  the  Government

 with  regard  to  constructing  toilets  through  Swachch  Bharat  Mission  was  good.  It  was  a  very,  very  welcome  scheme  to  eradicate  open  defecation  from  the

 country.  But  the  amount  of  Rs.10,000  or  Rs.12,000,  which  was  sponsored  both  by  the  Union  Government  as  well  as  the  State  Government,  was  very  small.  |

 would  like  to  reiterate  that  an  amount  of  Rs.12,000  is  not  at  all  enough  to  construct  a  functional  toilet.

 Sir,  |  take  it  as  a  challenge.  |  will  give  you  Rs.12,000.  You  send  me  anybody  from  the  Ministry  of  Finance  and  show  me  how  a  functional  toilet  can  be

 built  with  this  amount.  What  |  mean  to  say  is  that  10.9  crore  people  have  constructed  toilets.

 In  Tamil  Nadu  alone  about  55  lakh  people  have  constructed  toilets.  The  amount  spent  in  constructing  toilets  in  Tamil  Nadu  is  about  Rs.66,000  crore,

 and  throughout  India  for  that  matter  is  about  Rs.1,30,800  crore.  This  money  has  not  just  gone  into  the  drain  but  has  gone  into  the  sewage.

 Madam,  |  would  again  say  that  it  is  a  very  good  scheme.  In  the  first  phase  of  the  scheme,  we  do  not  know  whether  this  is  a  successful  scheme  or  a

 failure.  |  would  request  the  hon.  Finance  Minster  to  increase  the  grant  for  constructing  toilets  under  Swachch  Bharat  Mission  so  that  they  are  actually  useful  for

 the  common  man.

 |  would  urge  the  Government  to  approach  the  common  man  not  with  arrogance  but  grace.  Thank  you,  Sir,  for  giving  me  this  opportunity.
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 SHRI  ADHIR  RANJAN  CHOWDHURY  (BAHARAMPUR):  Sir,  |  rise  to  dwell  on  the  Supplementary  Demands  for  Grants  for  2022-23.

 The  First  Batch  of  the  Supplementary  Demands  for  Grants  for  2022-23  includes  75  grants  and  6  appropriations.

 Sir,  approval  of  the  Parliament  is  sought  for  gross  additional  expenditure  of  Rs.4,35,938.87  crore.  The  net  cash  outgo  is  estimated  to  be  Rs.3,25,756.69

 crore  as  additional  expenditure  is  matched  by  savings  or  by  enhanced  receipts/  recoveries  which  is  about  Rs.1,10,180.59  crore.  The  token  provision  for

 reappropriation  of  savings  is  Rs.159  lakh.

 In  the  original  Budget  2022-23,  expenditure  allocation  was  Rs.39,44,909  crore,  and  additional  net  expenditure  allocation  was  Rs.3,25,756.69  crore.  The

 total  revised  budget  allocation  now  is  Rs.  42,70,665.69  crore.  In  so  far  as  ‘chemicals  and  fertilisers’  is  concerned,  the  original  grant  in  the  Budget  2022-23  was

 Rs.  1,09,242.23  crore.  Now,  the  total  of  original  grant  plus  supplementary  comes  to  Rs.  2,18,531.18  crore.  The  revised  estimate  in  Budget  2021-22  was  of  Rs.

 141,735  crore.  Despite  announcing  an  additional  subsidy  of  Rs.  14,775  crore  in  May,  2021  and  Rs.  6,553  crore  in  October,  2021  for  non-urea  fertilisers,

 experts  had  predicted  a  shortfall  of  Rs.  30,000  crore  with  urea  shortage  being  the  most  dominant.

 Sir,  the  fact  is  that  we  are  focussing  only  on  urea  and  DAP,  but  other  fertilisers  should  also  be  given  due  priority  because  experts  always  opine  that  the

 balanced  application  of  fertilisers  will  yield  more  crop.  So,  |  would  request  the  hon.  Minister  to  ponder  over  this  issue.  The  rise  of  fertiliser  prices  has

 certainly  increased  the  input  costs,  affecting  the  income  of  farmers  which  has  been  declining  under  this  Government.  As  per  the  NSO-SAS  survey  2021,  real

 income  from  cultivation  increased  by  8.9  per  cent  between  2012-13  and  2018-19.

 Again,  in  so  far  as  ‘food  and  public  distribution’  is  concerned,  the  original  grant  in  Budget  2022-23  was  Rs.  2,25,959.58  crore.  Now,  the  Supplementary

 DFG  is  of  Rs.  80,348.31  crore.  Now,  the  total  of  original  grant  plus  supplementary  comes  to  Rs.  3,06,307.89  crore.  The  revised  estimate  in  Budget  2021-22

 was  of  Rs.  3,02,000  crore.

 In  this  regard,  |  would  like  to  know  from  the  hon.  Minister  whether  the  Pradhan  Mantri  Garib  Kalyan  Yojana  will  be  extended  beyond  December

 because  they  are  well  aware  that  the  purchasing  power  of  the  common  people  has  not  improved  in  spite  of  all  the  measures  being  taken  by  this  Government.

 So,  in  view  of  the  declining  purchasing  power  of  the  poor  people  across  the  country,  this  programme  could  be  extended.  |  do  not  know  what  the  plan  of  this

 Government  is,  but  |  must  propose  the  extension  of  this  programme  beyond  December.

 Secondly,  the  National  Food  Security  Act,  2013  requires  that  the  subsidy  covers  75  per  cent  of  the  rural  population  and  50  per  cent  of  the  urban

 population.  At  present,  81  crore  persons  are  covered  under  the  Act.

 Sir,  in  so  far  as  ‘rural  development’  aspect  is  concerned,  the  original  grant  in  Budget  2022-23  was  Rs.  1,35,944.29  crore  and  the  Supplementary  DFG  is

 of  Rs.  45,174.47  crore.  Now,  the  total  of  original  grant  plus  supplementary  comes  to  Rs.  1,81,118.76  crore.

 Sir,  |  do  not  want  to  harp  on  the  issues  being  raised  by  my  esteemed  colleagues  who  spoke  before  me,  but  in  this  regard,  |  would  like  to  simply  draw

 the  attention  of  the  hon.  Minister  to  the  fact  that  the  allocation  for  MGNREGS  is  Rs.  73,000  crore,  which  is  35  per  cent  lower  than  the  last  year’s  revised

 estimates,  which  includes  Rs.  40,000  crore  of  PMKSY  fund.

 मैडम,  सदन  के  अंदर  सत्ता  पक्ष  के  नुमाइंदे  कहते  हैं  कि  मनरेगा  को  बंद  करना  चाहिए।  हमारे  प्रधान  मंत्री  जी  कहते  हैं  कि  यह  कांग्रेस और  यूपीए के  जमाने  की  नाकामी की  धरोहर है  और  इस

 धरोहर  को  बचाये  रखना  चाहिए।  जब  कोविड  आया  था  तो  बड़े  जोर-शोर  से  यह  कहा  गया  था  कि  कोविड  के  समय  आम  लोगों  को  बुरी  हालत  से  बचाने  के  लिए  मैंने  मनरेगा  में  बहुत  सारा  पैसा  दिया।

 सरकार  के  एक-एक  रुख  और  एक-एक  रवैये में  ऐसा  क्यों  होता है?  सरकार  की  तरफ  से  जो  मंत्री  या  नुमाइंदे हैं,  वे  एक  स्वर  में  मनरेगा  के  लाभ  के  बारे  में  स्पष्टीकरण  क्यों  नहीं  देते  हैं?  मेरा  यह  एक

 महत्वपूर्ण सवाल  है।

 Insofar  as  revenue  is  concerned,  original  grant  in  budget  2022-23  was  Rs.  2,27,552.52  crore  and  Supplementary  Demands  for  Grants  is  Rs.  19,728.49

 crore.  The  total  amount  comes  to  Rs.  2,47,281.01  crore.  In  June  2020,  reports  indicated  that  the  Central  Government  informed  the  Parliamentary  Standing

 Committee  on  Finance  that  it  did  not  have  the  funds  required  to  honour  its  statutory  commitment  to  States  to  provide  them  GST  compensation.

 Even  the  Attorney  General,  K.K.  Venugopal  reportedly  opined  that  the  Central  Government  was  not  obligated  to  pay  the  GST  compensation  shortfall

 and  that  States  should  borrow  from  the  market  against  future  compensation  receipts.
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 During  the  aa  GST  Council  meet,  held  on  June  29,  2022,  the  Government  decided  to  hike  GST  rates  for  essential  items,  effective  from  July  18,  2022.

 This  move  has  been  met  with  much  contention  owing  to  already  increasing  prices  of  essential  items  and  uncontrollable  inflation.  The  Union  Finance  Minister,

 Mrs.  Sitharaman  insisted  that  this  GST  hike  was  decided  upon  only  after  approval  from  all  States.  That  claim  has  been  denied  by  the  Finance  Ministers  of  the

 respective  States.

 You  are  in  your  own  way  imposing  cesses  and  surcharges.  On  the  other  hand,  you  are  not  meeting  the  promises  that  you  have  given  on  the  floor  of  the

 House  to  those  individual  States.  So,  certainly,  sometimes  it  is  appearing  that  you  are  breaching  your  commitment  made  regarding  legal  mechanisms  to  the

 State  Governments  across  the  country.

 |  would  like  to  flag  the  attention  of  the  House  to  this  point.  So  far  as  fiscal  deficit  is  concerned,  India’s  tax  revenue  collections  are  likely  to  be  higher  than

 budget  estimate  by  Rs.  2-2.5  lakh  crore.  In  spite  of  that,  the  fiscal  deficit  is  likely  to  overshoot  the  Government's  target  of  6.4  per  cent  of  GDP  by  Rs.  0.8-1  lakh

 crore.  You  are  in  a  position  to  elucidate  on  this  aspect.  But  what  has  been  observed  by  us  is  that  you  yourself  are  giving  a  triple  warning,  that  is,  current

 account  deficit;  fiscal  deficit;  and  States’  deficit.  |  do  not  know  how  you  will  be  reconciling  the  fiscal  deficit  with  the  growth  of  the  economy  as  has  been

 committed  by  this  Government.  Secondly,  the  Supplementary  Demands  for  Grants  of  this  scale  indicate  a  gross  miscalculation  on  the  part  of  the  Government

 on  expected  expenditure.  It  also  undermines  parliamentary  control  by  going  above  and  beyond  what  had  initially  been  sanctioned.

 Insofar  as  fertilizers  is  concerned,  |  have  already  indicated  that  the  NPK  ratio  refers  to  the  proportion  of  volume  of  nitrogen,  phosphorus,  and

 potassium  in  fertilizers.  The  ideal  average  NPK  ratio  is  4:2:1.  But  the  ratio  increased  to  7.7:3.1:1  in  2021-22.  The  ratio  was  6.8:2.7:1  during  Kharif  2021,  which

 got  further  distorted  to  12.8:5.1:1  during  Kharif  2022.

 While  farmers  tend  to  use  fertilizers  in  a  balanced  ratio,  changes  in  prices  due  to  policy  changes  end  up  upsetting  the  balance.  So,  there  may  be

 distortion  of  the  balance  that  |  have  flagged  your  attention  to.

 As  far  as  fertilizers’  shortage  is  concerned,  the  Indian  Government  insists  that  there  is  no  fertilizer  shortage  in  the  country  and  there  is  sufficient  stock  to

 fulfil  existing  demand.  Yet,  farmers  across  the  country  have  been  facing  shortages  of  fertilizers  for  both  Rabi  and  Kharif  sowing  seasons,  including  Rajasthan

 the  State  from  which  Arjun  Ram  Meghwal  ji  comes  Himachal  Pradesh,  Madhya  Pradesh,  Haryana,  Odisha,  and  Tamil  Nadu.  The  increase  in  fertilizer  prices

 was  partly  responsible  for  a  27  per  cent  drop  in  paddy  sowing  during  Kharif  this  year.  The  Government  is  meanwhile  on  the  path  to  disinvesting  or  shutting

 down  every  PSU  in  the  fertilizer  sector.  On  the  other  hand,  the  import  of  DAP  and  NP/NPK  complex  fertilizers  increased  year-on-year  by  45.2  per  cent  and

 76.1  per  cent  respectively  in  April-October  2022.

 There  is  a  slogan  being  propagated,  ‘One  Nation,  One  Fertiliser’,  which  was  launched  in  September  2022.  But  that  goes  against  Standing  Committee’s

 recommendations.  The  Committee  remarked  that  the  farmers  should  have  the  choice  to  buy  fertilisers  from  different  brands.  The  only  way  to  ensure  efficient

 use  of  subsidy  is  by  directing  it  to  the  farmer's  account.  However,  under  the  “One  Nation,  One  Fertiliser’  Scheme,  all  fertilisers  are  supposed  to  be  sold  under

 the  Bharat  brand  name.  This  will  lead  to  lower  margins  for  manufacturers  and  leave  them  with  no  incentive  to  increase  production  of  quality  fertilisers.  In  order

 to  increase  their  brand  loyalty,  the  manufacturers  will  now  need  to  focus  on  marketing  processes,  instead  of  focusing  attention  on  upgrading  systems.

 There  is  another  issue.  There  is  no  update  to  the  list  of  beneficiaries  under  the  National  Food  Security  Act  (NFSA).  Section  9  of  the  National  Food

 Security  Act,  2013  requires  that  the  list  of  beneficiaries  be  updated  on  the  basis  of  the  latest  Census  data.  With  the  delay  in  the  2021  Census,  the  list  of

 beneficiaries  under  the  Scheme  is  outdated  by  11  years.  If  the  list  of  beneficiaries  were  to  be  adjusted  as  per  the  directives  of  the  Supreme  Court,  there  would

 be  an  increase  of  10  crore  beneficiaries  under  the  Scheme.  So,  |  think  the  Government  should  take  into  account  the  concerns  of  the  people  and  also  the

 observations  made  by  the  hon.  Supreme  Court.

 Madam,  what  is  very  intriguing  to  me  and  what  is  concerning  to  all  the  sections  of  our  population  is  that  the  Reserve  Bank  of  India  increased  the  repo

 rate  for  the  fifth  time  in  Financial  Year  2023  in  an  attempt  to  tackle  inflation.  To  tackle  inflation,  you  are  resorting  to  increase  in  repo  rate.  Why?  Why  is  this  kind

 of  mechanism  being  adopted  by  you?  On  7  December,  2022,  the  RBI  increased  its  monetary  repo  rate  to  6.25  per  cent,  a  35  basis  point  hike  from  5.90  per

 cent.  The  repo  or  policy  rate  is  at  its  highest  level  since  August  2018  The  six-member  Monetary  Policy  Committee  arrived  at  this  calculation  after  an

 assessment  of  the  evolving  macroeconomic  situation  unfolding  in  the  country.  In  September  2022,  the  Central  bank  had  increased  the  repo  rate  by  50  basis
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 points  to  5.90  per  cent.  सदन  में  जो  सत्ता  पक्ष के  एमपी.  हैं,  मैं  उनसे  पूछना  चाहता  हूं  कि  रेपो  रेट  बढ़ाने के  चलते  क्या  आम  लोगों की  परेशानी  बढ़ती है  या  घटती  है?  यह  आप  लोग  खुद  बताएं।

 मैं  बताना  चाहता  हूं,  पर  मैं  विस्तार  में  नहीं  जाना  चाहता  हूं  मैं  सिर्फ  मोटे-मोटे  चार-पाँच  मुद्दे  रखना  चाहता  हूं]

 |  will  tell  you  who  will  be  impacted  with  the  increase  in  repo  rate.  The  first  impact  will  be  on  the  borrowers;  the  second  impact  will  be  on  EMls;  there  will

 be  impact  on  existing  EMls,  impact  on  housing  markets,  impact  of  rate  hike  on  equity  investors,  impact  on  mutual  funds,  etc.  इतने  सारे  इम्पैक्ट्स  होने  के  बाद  क्या

 आपको  यह  नहीं  लगता है  कि  हमारे  रेपो  रेट  में  इस  तरह  धड़ल्ले-से  जो वृद्धि  की  जा  रही  है,  इसका  बुरा  असर  हमारी  इकोनॉमी  पर  पड़ेगा?  जब  आम  लोगों  को  परेशानी  होगी,  तो  फिर  हमारी  अर्थ  नीति

 का  क्या  मूल्य है?  आप  मिडिल  क्लास,  लोअर  मिडिल  क्लास  के  पास  जाइए।  आप  छोटे,  मध्यम एवं  लघु  उद्यमी,  जिसके  पास  भी  जाइए,  इस रेपो रेट  के  चलते  उनकी  आर्थिक  तंगी  बढ़ रही  है।  आप

 सर्वे  करके  देखिए।  मेरी  बात  पर  भरोसा  न  करके  आप  सर्वे  करके  देखिए।

 Sir,  prices  of  essential  commodities  have  been  consistently  rising.  Essential  food  items  have  been  getting  more  expensive  for  a  long  time  under  this

 Government.  The  main  drivers  of  inflation  have  been  prices  of  food,  fuel,  clothing  and  education.  |  think  on  earlier  occasions  also,  we  have  raised  a  doubt

 whether  our  economy  has  been  undergoing  'stagflation’.  |  think  our  economy  is  on  the  cusp  of  'stagflation'.  Economy  is  stagnant,  inflation  has  been  growing,

 unemployment  is  visible.  So,  we  are  certainly  witnessing  the  morass  of  financial  plight  of  the  entire  country.

 Annual  rate  of  wholesale  inflation  was  at  12.41  per  cent  in  August  2022  and  10.7  per  cent  in  September  2022.

 Compared  to  it,  it  is  at  a  30-year  high  of  15.08  per  cent  in  April,  2022.  While  this  may  be  a  relief  to  many,  States  like  Kerala  are  still  reeling  from  the

 effects  of  price  rise.  Retail  inflation  in  India  in  September,  2022  hit  a  five-month  high  at  7.41  per  cent.  The  figure  crossed  the  Reserve  Bank  of  India’s  upper

 limit  of  6  per  cent  for  the  ninth  month.  Inflation  in  October,  2022  is  still  above  the  RBI’s  limit  of  6.77  per  cent.  The  headline  inflation  is  forecasted  to  be  6.4  per

 cent  in  2022-2023.  Why  is  it  so?  The  inflation  rate  has  peaked,  and  the  Indian  economy  is  expected  to  take  2-3  years  to  return  to  an  inflation  rate  of 4  per  cent.

 This  implies  that  the  RBI  will  continue  to  maintain  higher  interest  rates  over  the  next  five  years,  which  are  critical  in  kick-starting  economic  growth  required  to

 move  away  from  the  pandemic  slump.

 Already,  the  media  people  have  been  highlighting  that  industrial  output  as  measured  by  the  Index  of  Industrial  Production  slumps  to  a  26-month  low  of

 -4  per  cent  in  October  due  to  contraction  in  manufacturing  and  consumer  goods.  According  to  the  NSO  data,  it  is  indicating  weak  exports  and  sluggish

 consumption  demand  alongside  the  continuing  weakness  for  small  and  medium  enterprises.  We  are  eager  to  know  why  the  Central  Bank  would  not  keep

 inflation  within  the  targeted  6  per  cent  upper  limit  for  the  three  consecutive  quarters.

 मैडम,  आज  भी  हमें यह  सुनने  को  मिला  है  कि  चीन  के  साथ  हमारा  टकराव  हो  रहा  है।  मैं  उस  विषय  पर  जाना  नहीं  चाहता  हूँ,  क्योंकि यह  सेंसेटिव  मुद्दा  है।  मैं  सिर्फ  यही  कहना  चाहता  हूँ  कि

 हिन्दुस्तान  की  3,560  ऐसी  कंपनीज़  हैं,  जिनका  डायरेक्टर  चीनी  कैसे  हो  सकता  है?

 माननीय  सभापति  :  अधीर  रंजन  जी,  आप  चेयर  को  एड्रेस  कीजिए।

 श्री  अधीर  रंजन  चौधरी  :  सर,  मैं  इस  मुद्दे  के  अंदर  नहीं  जाना  चाहता  92१८  मैं  यह  कहना  चाहता  हूँ  कि  हिन्दुस्तान  की  3,560  कंपनियों में  चीनी  डायरेक्टर  कैसे बन  गए?  चीन  के  साथ  हमारा  ट्रेड  किस

 तरह  का  है?  चीन  के  साथ  हमारा  एक्सपोर्ट-इम्पोर्ट  ट्रेड  बैलेंस  किस  स्तर  पर  है?

 माननीय  मंत्री जी, आप  सदन को  थोड़ी  जानकारी  दिया  कीजिए।  इतेफ़ाक  से  मैं एक  और  बात  भी  कहना  चाहता  हूँ  इस  साल  नोटबंदी  की  छठी  साल  हो  रही है।  यह  साल  नोटबंदी  का  छठा  साल  है।  इसे

 मैं  डिमोनेटाइजेशन  कहूँ या  डेमोनाइजेशन  ऑफ  इकोनॉमी  कहूँ,  यह  मुझे  सोचना  पड़ेगा।  यह  डेमोनाइजेशन या  डिमोनेटाइजेशन क्या  है?

 On  8  November,  2016  at  8  pm,  an  organized  ...**  of  this  country  took  place.  Cash  in  circulation  at  that  time  was  7.6  lakh  crore.  Now,  it  has  been

 increased  to  30.88  lakh  crore,  which  means  there  is  a  hike  of  72  per  cent.

 Was  it  not  committed  at  that  time  that  we  are  moving  towards  digital  economy,  black  money  will  be  wiped  out,  terrorists  will  be  finished,  and  fake

 currency  would  have  been  done  away  with?  My  single  query  to  you  is  this.  Was  the  objective  of  demonetization  achieved  or  not?  |  am  asking  this  because  as

 per  your  RBI  Report  it  is  palpably  clear  that  not  a  single  objective  as  was  enunciated  during  the  demonetization  has  been  achieved  so  far.

 The  Swiss  Bank  Report  stated  that  in  the  last  14  years  हिन्दुस्तान  के  सबसे  ज्यादा  लोगों ने  स्विस  बैंक  में  पैसा  जमा  किया  है।  इनकी  कुल  राशि  30,500  करोड़  रुपये  है।  आप

 कहते  हैं  कि  भ्रष्टाचार  को  दूर  करने  के  लिए  डिमोनेटाइजेशन  की  जरुरत  थी।  यह  ठीक  है,  लेकिन आज  हिन्दुस्तान की  करप्शन  इंडेक्स  कया  है?  पहले यह  79  पर  था,  लेकिन  अभी  85  पर  चला  गया  है।

 यह  हमारी  नहीं,  बल्कि  ट्रांसपैरेंसी  इंटरनेशनल की  रिपोर्ट  है।  आप  फेक  करेंसी  के  बारे  में और  सुन  लीजिए।  500  डिनोमिनेशन  की  जो  फेक  करेंसी  है,  वह  102  परसेंट  है।
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 डॉ.  निशिकांत  दुबे  (गोड्डा):  सर,  प्वाइंट  ऑफ  ऑर्डर  216.0  कहता  है  कि
 “The  debate  on  the  supplementary  grants  shall  be  confined  to  the  items  constituting  the  same  and  no  discussion  may  be  raised  on  the

 original  grants  nor  policy  underlying  them  save  in  so  far  as  it  may  be  necessary  to  explain  or  illustrate  the  particular  items  under

 discussion.”.

 जो  डिमोनेटाइजेशन  है,  यह  सप्लीमेंट्री  डिमांड  ऑफ  ग्रांट्स में  कहाँ है?  डिमोनेटाइजेशन  का  कौन-सा  आइटम  है?  आरबीआई  पॉलिसी  का  कौन-सा  है?

 दूसरा,  उन्होंने  जो  अनपार्लियामेंट्री  वर्ड  यूज  किया  डेमोनाइजेशन,  यदि  हिन्दी में  कहें  तो  यह  राक्षसी करण  है।

 सर,  राक्षस  कहाँ  से  पार्लियामेंटरी  शब्द  हो  गया?  इसलिए,  आप  इनको  रोकिए।

 HON.  CHAIRPERSON:  Please  continue.  There  is  nothing  unparliamentary.

 (Interruptions)

 HON.  CHAIRPERSON:  That  word,  |  will  examine.  As  far  as  Rule  216  is  concerned,  ‘Supplementary  Demands’  in  respect  of  all  the  demands,  in  one  way  or

 another,  are  connected  with  these  demands.  (/nterruptions)

 DR.  NISHIKANT  DUBEY:  No,  Sir.  He  is  talking  about  demonetisation.

 HON.  CHAIRPERSON:  That  we  will  examine.  Demonetisation  is  also  affecting  the  state  of  our  economy.  This  is  nothing  outside  the  purview  of  the

 Supplementary  Demands  for  Grants.  As  far  as  the  other  word  is  concerned,  we  would  examine  it.

 DR.  NISHIKANT  DUBEY:  It  is  under  sub  judice  also.  जो  सबजुडिस  मामला है,  उसको ये  नहीं  उठा  सकते  हैं...  (व्यवधान)

 HON.  CHAIRPERSON:  Almost  all  of  the  issues  we  are  debating  are  about  supplementary  demands.

 PROF.  SOUGATA  RAY  (DUM  DUM):  They  think,  ‘demonetisation’  was  “demonisation’.  (/nterruptions)

 SHRI  ADHIR  RANJAN  CHOWDHURY:  Yes,  |  have  said.  (interruptions)  |  am  not  escaping  from  what  |  have  said.  It  is  my  observation.

 सर्व ज्ञानी  निशिकांत  दुबे  जी,  आपने  जो  वक्तव्य  दिया  था,  आप  उसमें  देखिए  कि  क्याआप। आप  सप्लीमेंट्री  डिमांड्स  पर  ही  थे  या  इसके  बाहर  भी  गये  थे?  आप  खुद  इसको  देखिए।

 HON.  CHAIRPERSON:  Shri  Adhir  Ranjan  ji,  now  please  conclude.

 SHRI  ADHIR  RANJAN  CHOWDHURY:  Sir,  |  shall  be  grateful  and  indebted  to  you.

 In  terms  of  fake  currency,  the  500-dollar  denomination  has  increased  by  102  per  cent  while  the  2,000-dollar  denomination  has  increased  by  57  per

 cent.

 संसदीय  कार्य  मंत्रालय  में  राज्य  मंत्री  तथा  संस्कृति  मंत्रालय  में  राज्य  मंत्री  (श्री  अर्जुन  राम  मेघवाल):  सरकार  ने  एक  एफिडेविट दिया  है।  हम  उसको  देख  लेते  हैं।

 हम  क्यों  सुप्रीम  कोर्ट  की  बात  करते  हैं?

 श्री  अधीर  रंजन  चौधरी  :  ये  जो  नोट  हैं,  इनके  214  करोड़  नोट्स  हैं।  आपकी  सरकार  इसे  बंद  करती  जा  रही हैी  लेकिन,  ये  जो  214  करोड़  नोट्स  थे,  उनका  मूल्य  किसके  पास  है?  वह  कहां

 गया?  उसका  ब्यौरा भी  हमें  देना  चाहिए।  When  demonetisation  was  done  in  2016-17  (Interruptions)

 DR.  NISHIKANT  DUBEY:  Sir,  please  refer  to  Rule  252(1).  That  matter  is  sub  judice  under  that  rule.

 HON.  CHAIRPERSON:  Dr.  Nishikant  Dubey  ji,  everybody  knows  that  most  of  the  issues  we  are  discussing  in  the  House  are  related  to  the  Supplementary

 Demands.

 (Interruptions)
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 डॉ.  निशिकांत  दुबे  :  सर,  यह  तो  है।

 HON.  CHAIRPERSON:  We  are  not  going  into  the  merits  of  the  case.

 Shri  Adhir  Ranjan  ji,  please  conclude.

 श्री  अधीर  रंजन  चौधरी  :  सर,  बिकॉज  ऑफ  डीमोनेटाइजेशन  हिंदुस्तान  की  आर्थिक  हालात  सबसे  खराब  हो  चुकी  है,  ध्वस्त  हो  चुकी  है।  हमारा  जो  डेमोग्रैफिक  डिविडेंड,  डेमोग्रैफिक ह
 डिजास्टर  में  बदल  गया  है।  एमएसएमई  से  लेकर  हर  जगह  पर  इसका  बुरा  असर  आज  भी  झेलना  पड़  रहा  है,  इसीलिए  मैं  यह  मुद्दा  उठा  रहा  हूं।  हमारी  इकोनॉमी के  लिए  यह  सबसे  बड़ा  अभिशाप  है।

 आप  इस  गलती  को  स्वीकार  करिए।  (व्यवधान)  (  err  is  human,  to  forgive  is  divine.  People  are  regarded  as  gods.  They  may  forgive  you,  but  you  should

 acknowledge  your  false  step,  your  error,  and  your  wrongs.  (Interruptions)  You  should  acknowledge  the  facts.

 HON.  CHAIRPERSON:  Thank  you,  Shri  Sudip  Bandyopadhyay  ji.

 Shri  Adhir ji,  three  more  speakers  are  there.

 SHRI  ADHIR  RANJAN  CHOWDHURY:  Sir,  |  would  take  two  or  three  minutes  more.

 HON.  CHAIRPERSON:  Make  it  into  bullet  points.

 SHRI  ADHIR  RANJAN  CHOWDHURY:  Yes,  Sir.  |  will  use  bullet  points.  (/nterruptions)  |  should  not  indulge  in  any  kind  of  sarcasm  because  |  respect  you,

 Madam.  Secondly,  |  always  feel  that  you  are  striving  hard  to  strengthen  our  economy.  But  sometimes,  the  superfluous  comments  made  by  you,  Madam,  is  not

 expected  from  you,  like  the  dollar  versus  rupee.  You  compared  that  dollar  has  been  strengthened,  that  does  not  mean  the  value  of  rupee  has  been

 declined.  आजकल  फुटबाल का  खेल  हो  रहा  है।  आप  हर  रोज  देखते  हैं  ब्राजील  क्रोएशिया के  सामने  हार  चुका  है,  तो  मैं  यह  कहूं कि  ब्राजील  हारा  नहीं,  बल्कि  क्रोएशिया  जीती है।  मैं  क्या  यह  कहूं  कि

 पुर्तगाल  हारा  नहीं,  लेकिन  मोरक्को  जीत  गया?  हम  यह  तो  नहीं  कह  सकते  हैं।

 हम  यह  नहीं  कह  सकते,  जो  सच  है,  उस  सच  को  सच  बोलना  चाहिए।  क्योंकि,  हमारा  करेंसी  रिजर्व  डॉलर  में  है  और  एक्सचेंज  डॉलर  से  गिना  जाता  है,  अचानक  इसके  दाम में  कोई  फर्क

 आता है  तो  इसको  स्वीकार  करना  चाहिए  और  हिन्दुस्तान की  इकोनॉमी  को  मजबूत  बनाते  हुए  उसका  मुकाबला  करना  चाहिए।

 HON.  CHAIRPERSON:  Please  speak  in  bullet  points.

 (Interruptions)

 SHRI  ADHIR  RANJAN  CHOWDHURY:  |  have  three  bullet  points.  These  are  the  bullet  points,  not  the  original  bullets.  (Interruptions)  Despite  becoming  the

 5  largest  economy  in  the  world,  India  continues  to  have  the  largest  concentration  of  the  world's  poor  estimated  at  192.8  million  in  2020  using  the  international

 poverty  line  of  Purchasing  Power  Parity  $2.15  as  per  a  recent  World  Bank  report  of  the  year  2022.  यह  आपको मदद  करेगा।

 A  UNDP  report  on  multidimensional  poverty  suggests  that  415  million  people  exited  poverty  in  India  over  the  period,  from  2005-06  to  2019-21  with  the

 incidence  of  poverty  declining  steeply  from  55.1  per  cent  to  16.4  per  cent,  of  which,  two-thirds  exited  during  the  first  ten  years  and  one-third  in  the  next  five

 years,  but  India  continues  to  have  the  highest  number  of  poor  people  in  the  world  estimated  at  228.9  million  in  2022.  The  report  suggests  that  the  levels  of

 undernutrition  in  India  are  still  high  based  on  National  Family  Health  Survey.

 HON.  CHAIRPERSON:  Please,  come  to  the  last  point  now.

 SHRI  ADHIR  RANJAN  CHOWDHURY:  Sir,  Credit  Suisse,  which  compiles  Global  Wealth  Statistics,  in  its  2022  report  notes  that  wealth  inequalities  in  India  are

 rising  rapidly  with  the  top  one  per  cent  of  the  population  accounting  for  41  per  cent  of  the  national  wealth,  the  bottom  50  per  cent  of  the  population  own  a  mere

 2.8  per  cent  of  the  national  wealth.  The  World  Economic  Forum's  'Inclusive  Development  Indexਂ  Report  for  2018  notes  that  six  out  of  ten  Indians  live  on  less

 than  $3.20  per  day.

 झूठ  मजे में  और  सच  कठघरे  में

 झूठ  महफिल में  और  सच  तन्हाई  में।
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 डॉ.  निशिकांत  दुबे  :  सर,  यह  किसने  लिखा  है  यह  तो  बता  दें,  क्या  यह  इनका  है?

 माननीय  सभापति  :  अधीर  जी,  यह  कोटिंग  है  या  आपका है?

 डॉ.  निशिकांत  दुबे  :  अधीर  जी,  यह  किसका  कोट  है?

 SHRI  SUDIP  BANDYOPADHYAY  (KOLKATA  UTTAR):  Sir,  many  issues  have  been  discussed  and  debated  on  the  floor  of  this  House

 regarding  Supplementary  Demands  for  Grants.  Normally,  the  discussion  on  Supplementary  Demands  for  Grants  is  limited  to  a  very  short  time.  It  is  not  such  an

 enormous  subject  to  be  discussed.  But  the  hon.  Speaker  is  kind  enough  that  he  decided  in  the  Business  Advisory  Committee  meeting  that  twelve  hours  will  be

 allotted  for  this  discussion.

 The  Appropriation  Bill  is  nothing  but  a  consent  that  we  give  to  the  Government  and  we  say  "do  not  misappropriate  the  money".  The  Appropriation  Bill  is

 passed  because  without  appropriation,  money  cannot  be  spent.  So,  we  are  aware  of  a  few  issues  but,  today,  many  issues  have  been  discussed.  |  thought  it

 better  to  place  only  two-three  issues  of  my  State  in  front  of  our  hon.  Finance  Minister.

 HON.  CHAIRPERSON:  Now  it  is  already  6  o'clock.  If  the  House  agrees,  the  time  of  the  House  can  be  extended  as  there  are  three  more  hon.  Members  to

 speak  and  there  is  Zero  Hour  list  also.  If  the  House  agrees,  we  can  extend  the  time  till  then.  Only  those  hon.  Members  whose  names  are  on  the  list  will  speak.

 18.00  hrs

 SHRI  SUDIP  BANDYOPADHYAY:  Sir,  |  want  to  know  how  far  this  Government  believes  in  the  principle  of  cooperative  federalism.  What  appears  to  me  is  that

 cooperative  federalism  is  now  under  threat.  |  am  carrying  with  me  five  letters  of  the  hon.  Chief  Minister  of  West  Bengal  addressed  to  the  Prime  Minister  of

 India,  all  concerned  with  the  State  affairs  but  certainly  connected  with  the  economic  affairs  of  the  country.

 Sir,  MGNREGA  has  been  discontinued.  For  the  last  eight  months,  MGNREGA  funds  have  been  blocked  for  the  State  of  West  Bengal.  |  along  with  ten

 MPs,  including  Prof.  Sougata  Ray,  interacted  with  Shri  Giriraj  Singh  ji  and  officials  for  one  long  hour.  In  that  meeting,  it  was  decided  that  a  few  proposals  and

 ideas  of  the  Central  Government  would  be  accepted  by  the  State,  and  for  that  the  Minister  from  the  State  would  be  sent.  Our  State  Minister  came  three  weeks

 back  and  had  a  discussion  with  Shri  Giriraj  Singh  ji.  Yet,  MGNREGA  funds  of  more  than  Rs.6,500  crore  have  been  kept  blocked,  and  this  is  most  unwarranted.

 18.02  hrs  (Shri  Rajendra  Agrawal  in  the  Chair)

 Sir,  the  West  Bengal  Government  has  accepted  all  the  proposals.  The  Minister  came  and  met  the  Central  Minister.  |  want  to  draw  the  attention  of  the

 hon.  Finance  Minister  to  this.  |  will  hand  over  the  letters  to  her.

 Our  Chief  Minister  had  written  that  we  have  funds  due  from  the  Government  of  India  to  the  tune  of  Rs.1,00,968  crore,  and  the  details  were  attached.

 This  is  a  letter  addressed  to  the  hon.  Prime  Minister  by  the  Chief  Minister  of  West  Bengal.  The  date  of  the  letter  is  August  5,  2022,  and  |  authenticate  the  letter.

 18.04  hrs  (Hon.  Speaker  in  the  Chair)

 Sir,  when  we  are  raising  our  voice  here  for  MGNREGA,  the  Chief  Minister  is  writing  to  the  Prime  Minister  saying  that  she  is  anguished  by  the  statement  made

 yesterday  in  Kolkata  by  *...  (Interruptions)  the  President  of  BJP,  that  the  funds  had  not  been  released  to  the  State  Government,  he  admitted  it,  on  account

 of  non-submission  of  Utilisation  Certificate  for  the  funds  received  under  MGNREGA in  the  last  three  years.  That  was  the  complaint  he  made  publicly.  But  what

 the  Chief  Minister  is  writing  to  the  Prime  Minister  is  that  this  is  nothing  but  a  blatant  lie  intended  to  gain  political  mileage  at  the  cost  of  lakhs  and  lakhs  of  rural

 poor  in  the  State  who  are  passing  through  most  distressing  times  due  to  non-payment  of  wages  for  their  work;  this  is  most  unfortunate  and  sad.  The  Chief

 Minister  wrote  this  to  the  Prime  Minister.  |  will  hand  over  this  letter  to  the  hon.  Finance  Minister.

 Sir,  in  addition  to  the  release  of  total  dues  to  the  Government  of  West  Bengal,  we  have  another  proposal  to  the  Government  of  India.  Everybody

 knows  about  basmati  rice  which  is  very  famous  throughout  the  world.  Basmati  rice  is  exempted  from  20  per  cent  customs  duty.  There  is  one  variety  of  rice
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 called  Gobindobhog  which  is  produced  in  West  Bengal,  which  is  famous  throughout  the  world  and  it  is  of  no  less  quality  than  basmati  rice.  We  would  urge  that

 the  customs  duty  on  Gobindobhog  rice,  as  is  done  in  the  case  of  basmati  rice,  be  withdrawn.  If  this  decision  is  taken,  thousands  and  lakhs  of  farmers  will  be

 benefited.

 माननीय  अध्यक्ष  :  बहस  तो  डिमांड्स फॉर  ग्रांट्स पर  ही  चल  रही है?

 श्री  सुदीप  बन्धोपाध्याय  :  जी  सर।  आपने  ग्रांट  पर  सबको  सुन  लिया।  यह  12  घंटे  का  सबजेक्ट  नहीं  है  और  न  ही  यह  चार  घंटे  का  है।  आपने  इसको  12  घंटे  का  कर  दिया  है,  इसलिए  मैं  भी  इसका

 मौका  उठा  लेता  हूं]  lam  here  since  42th  Lok  Sabha.  So,  |  know  what  you  want.

 माननीय  अध्यक्ष  :  आप  सीनियर लीडर  हैं।  कम  से  कम  आप  तो  इस  विषय  पर  बोलिए।

 SHRI  SUDIP  BANDYOPADHYAY:  Sir,  |  told  you  that  |  will  place  only  a  few  letters  from  the  Chief  Minister  addressed  to  the  Prime  Minister.  |  will  give  these

 letters  which  are  all  connected  with  the  State  issue.

 माननीय  अध्यक्ष  :  इस संबंध में  विषय,  पत्र  नहीं  थे।  आप  सीनियर  मेम्बर  हैं।  बाकी  कोई  कुछ  भी  बोलता  रहे।

 SHRI  SUDIP  BANDYOPADHYAY:  Sir,  |  come  to  the  issue  regarding  Ganga  erosion.  |  raised  it  in  the  All-Party  meeting.  You  said  that  you  are  trying  to

 provide  Half-an-Hour  Discussion  to  the  Opposition.  This  is  a  very  important  issue.  Ganga  erosion  is  कटाई,  नदी  की  जो  कटाई  होती  है।  There  is  extremely  worst

 situation  in  our  State  in  Malda,  Murshidabad  and  Nadia.  If  any  BJP  MP  is  here,  Nishikant  ji  is  here,  he  will  also  admit  that  this  erosion  is  seriously  and

 devastatingly  ruining  the  area.  Adhir ji  represents  Baharampur  constituency  which  also  falls  in  Murshidabad  district.

 SHRI  ADHIR  RANJAN  CHOWDHURY:  Sir,  |  had  already  proposed.  (Interruptions)

 माननीय  अध्यक्ष  :  आप  आधा  घंटा  बोलिए,  लेकिन  पहले  उनको  तो  बोलने  दीजिए।

 SHRI  SUDIP  BANDYOPADHYAY:  Sir,  in  Murshidabad,  there  is  the  Farakka  Barrage  Project.  This  is  a  Government  of  India’s  project.  After  setting  up  of  this

 huge  project,  this  erosion  has  started  taking  place.  |  would  request  the  Government  to  direct  the  Farakka  Barrage  Project  to  take  positive  steps  by  which  we

 can  be  saved  from  this  erosion  and  from  this  कटाई  problem.  This  is  a  very  positive  issue  which  |  want  to  mention.

 Cooperative  federalism  is  a  part  of  our  Constitution.  What  we  feel  is  that  the  Eastern  Region,  after  Independence,  is  now  the  worst  sufferer  of  regional

 imbalances,  and  West  Bengal  is  also  there.  Why  does  the  Government  not  take  efforts  to  develop  the  Eastern  Region  vis-a-vis  our  State  of  West  Bengal  as  a

 priority  sector?  West  Bengal  should  not  be  made  a  target  because  we  are  in  power.  We  are  for  the  interest  of  the  country.  We  want  to  stand  by  the

 Government.  But  at  every  step  and  every  moment,  if  attempts  are  made  to  create  economic  blockade  of  the  whole  State,  it  is  not  tolerable.

 So,  our  allegation  is  that  the  Government  of  India  is  trying  to  create  economic  blockade  of  the  State  of  West  Bengal  and  from  that  they  should

 withdraw  their  vision  and  withdraw  their  ideas.  Let  them  extend  the  hands  of  cooperation.  The  letters  which  |  have  mentioned  here,  |  will  hand  them  over  to

 the  hon.  Finance  Minister  by  which  she  can  have  a  look  and  can  send  a  reply.  There  is  nothing  wrong  in  this...  (Interruptions)

 माननीय  अध्यक्ष  :  निशिकांत  जी  आप  क्या  बोल  २6  थे?

 डॉ.  निशिकांत  दुबे  :  अध्यक्ष  महोदय,  सुदीप  बाबू  सीनियर  लीडर  हैं।  रूल-349,  352  और  353,  इन्होंने  तीनों  रूल  का  वॉयलेशन  किया  है।  जेपी नड्डा साहब  दूसरे  हाउस  के  सदस्य हैं  और  भारतीय

 जनता  पार्टी  के  राष्ट्रीय  अध्यक्ष  हैं।  उन्होंने  कोलकाता  में  क्या  भाषण  दिया,  आप  बाहर  के  भाषण  को  कोट  नहीं  कर  सकते  हैं।  वे  दूसरे  सदन  के  सदस्य  हैं।  आप  बिना  नोटिस के  उनको  कोट  नहीं  कर

 सकते  हैं।

 दूसरा,  वे  भारतीय  जनता  पार्टी के  राष्ट्रीय  अध्यक्ष हैं। कौल  और  शकधर  कहता  है  कि  यदि  पार्टी के  अध्यक्ष के  ऊपर  या  पार्टी के  ऊपर  एलिगेशन  करते  हैं  तो  आपको  नोटिस  देना  होगा।  यदि

 कोई  दूसरे  सदन  का  सदस्य  है  और  आप  उनका  नाम  कोट  करना  चाहते  हैं  तो आपको  नोटिस  देना  होगा  और  सदन  के  बाहर  क्या  हुआ  है,  उसको  आप  कोट  नहीं  कर  सकते  हैं।  ये  तीनों  रूल  का

 वॉयलेशन  हुआ  है

 मेरी  आपसे  रिक्वेस्ट  है  कि  जेपी नड़ डा और  भारतीय  जनता  पार्टी  का  जो  भी  रेफरेंस आया  है,  उसको  डिलीट  कर  दीजिए।  (व्यवधान)
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 माननीय  अध्यक्ष  :  मैं  इसको  देखता  हूं

 SHRI  SUDIP  BANDYOPADHYAY:  Sir,  |  am  reading  a  letter  only.  ॥  is  ०  letter  (Interruptions)

 माननीय  अध्यक्ष  :  माननीय  सदस्य,  आप  एक  वरिष्ठ सदस्य  हैं।  माननीय  प्रधान  मंत्री जी  और  मुख्य  मंत्री  जी  के  पत्राचार  को  सप्लीमेंट्री  बजट  में  टेबल  नहीं कर  सकते  हैं।

 श्री  सुदीप  बन्धोपाध्याय  :  अध्यक्ष  महोदय,  हम  मिनिस्टर  को  तो  दे  सकते  हैं?

 माननीय  अध्यक्ष  :  आप  मिनिस्टर  को  चैम्बर  में  जाकर  दे  सकते  हैं।

 SHRI  SUDIP  BANDYOPADHYAY:  |  can  hand  it  over  to  the  Minister  (Interruptions)

 श्री  अधीर  रंजन  चौधरी  :  महोदय,  आप  कुछ  बोलना  चाहते  थे,  क्या मैं  बोल  दूं?...(व्यवधान)  एक  बात  है,  बंगाल में  जो  कटाव  हो  रहा  है,  सरकार  उस  कटाव  को  थोड़ा  देखे,  क्योंकि  गांव,  जमीन,

 जायदाद,  मंदिर  और  मस्जिद  तबाह  होते  जा  रहे  हैं।  सालों  से  ऐसा  हो  रहा  है।  मुर्शिदाबाद,  मालदा  तबाह  हो  रहे  हैं।...(व्यवधान)  बंगाल की  सरकार  कहती  है  कि  केन्द्र  पैसा  नहीं  देती  है।....(व्यवधान)

 केन्द्र  सरकार  कहती  है  कि  राज्य  सरकार  पैसा  देगी।...(व्यवधान)  हम  बीच  में  फंसे  हुए  हैं  सूब ेकी  सरकार  भी  नहीं  देखती है  और  केन्द्र  सरकार  भी  नहीं  देखती  है  हम  बीच  में  फंसे  हुए  हैं।...(व्यवधान)

 SHRI  MARGANI  BHARAT  (RAJAHMUNDRY);:  Thank  you,  Speaker,  Sir.  |  take  this  opportunity  to  speak  about  the  interest  of  the  people

 of  the  State  of  Andhra  Pradesh.

 माननीय  अध्यक्ष  :  आपको  बोलने  के  लिए  दो  मिनट  का  समय  दिया।  गया है।

 (व्यवधान)

 SHRI  MARGANI  BHARAT:  Sir,  the  House,  rather  the  whole  country,  must  be  knowing  about  the  State  of  Andhra  Pradesh.  The  State  was  unscientifically

 bifurcated  during  the  UPA  tenure.  The  hon.  Prime  Minister  made  a  promise  that  Andhra  Pradesh  will  be  given  Special  Category  Status  but  due  to  some

 unavoidable  reasons  of  the  14"  Finance  Commission,  the  Special  Category  Status  was  denied  to  the  State.  At  a  later  stage,  the  15  Finance  Commission

 mentioned  that  the  Union  Government  can  take  an  appropriate  decision.

 माननीय  अध्यक्ष  :  इस  विषय  पर  किसने  वादा  किया  था?  आप  ये  विषय  हमेशा  उठाते  रहते  हैं।  इसका  विषय  बताइएगा।

 (व्यवधान)

 SHRI  MARGANI  BHARAT:  Sir,  |  am  speaking  on  the  Supplementary  Demands  for  Grants.  We  need  grants  for  the  State  of  Andhra  Pradesh.  Once  the  State

 got  unscientifically  bifurcated,  if  any  issue  is  raised  it  should  not  be  considered  as  the  voice  of  Andhra  Pradesh  but  the  voice  of  the  country.  Our  hon.  Chief

 Minister,  Shri  Jagan  Mohan  Reddy  has  met  the  Prime  Minister  and  all  the  Union  Ministers  a  number  of  times  and  has  requested  them  to  give  a  special  grant  to

 the  State  of  Andhra  Pradesh.  Sir,  we  are  like  a  small  baby.  We  are  malnourished.  The  people  of  Andhra  Pradesh  should  not  think  that  they  are  in  minority.

 We  are  25  in  number.  Injustice  is  being  meted  out  to  the  State  of  Andhra  Pradesh.  The  Government  of  India  should  show  magnanimity  and  sanction  grants  to

 the  State  of  Andhra  Pradesh.  Take  for  example,  two  brothers  are  separated,  and  one  brother  is  given  huge  wealth  and  the  other  is  given  nothing.  The

 Government  of  India,  playing  the  role  of  father,  has  to  do  justice.

 माननीय  अध्यक्ष  :  संसदीय कार्य  मंत्री  जी,  यह  बंटवारा कब  हुआ  था?

 (व्यवधान)

 संसदीय  कार्य  मंत्री;  कोयला  मंत्री  तथा  खान  मंत्री  (श्री  प्रहलाद  जोशी)  :  महोदय,  वर्ष  2014  में  हुआ  था  ।...  (व्यवधान)

 SHRI  MARGANI  BHARAT:  Already  nine  years  have  passed  but  till  now  nothing  has  happened.  The  then  Minister,  Shri  Venkaiah  Naidu  mentioned  in  the

 House  itself  that  the  State  of  Andhra  Pradesh  shall  be  given  Special  Category  Status  for  ten  years.

 माननीय  अध्यक्ष  :  अगर  आप  किसी का  नाम  लेंगे,  तो  निशिकांत  जी  आपको  नियम  क ेबारे  में  बता  देंगे।
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 (व्यवधान)

 SHRI  MARGANI  BHARAT:  Sir,  he  said  this  in  this  House,  and  not  in  the  other  House.

 4  ही डा.  निशिकांत दुबे  :  महोदय,  जब  वर्ष  2014  में  ये  बंटवारा  हुआ  था,  तब  वेंकैया जी  इस  सदन  के  सदस्य  नहीं  थे।  उन्होंने  राज्य  सभा  में  क्या  कहा,  FAT  नहीं  कहा,  ये  यहां  डिस्कस  नहीं  हो  सकता  है।

 He  was  not  a  Minister  at  that  time.  He  was  not  a  Member  of  the  Lok  Sabha.

 SHRI  MARGANI  BHARAT:  He  mentioned  it  in  Lok  Sabha.  And  also,  the  then  Prime  Minister  (/nterruptions)

 PROF.  SOUGATA  RAY:  Dr.  Manmohan  Singh  was  the  Prime  Minister  at  that  time.  He  assured  the  House  at  the  time  of  the  division  of  the  State  that

 Andhra  Pradesh  will  be  given  Special  Category  Status.

 SHRI  MARGANI  BHARAT:  That  too  not  for  five  years  but  for  ten  years.  We  were  seeking  different  ways  like  the  Private  Members’  Bill,  A.  रि.

 Reorganisation  Bill  of  2022,  in  which  we  wanted  to  include  the  special  category  status.  Why  such  kind  of  a  situation  has  arisen?

 One  of  the  TDP  Members  is...  *  |  would  like  to  refer  Bihar.  We  are  not  that  poor  to  pay  salaries.  We  have  enough  to  pay  salaries.  The  Minister  of

 Finance  has  informed  the  State  that  Rs.17,923  crore  cut  is  being  imposed  on  the  current  borrowing  due  to  over  borrowings  by  the  TDP  Government  during  the

 14"  Finance  Commission.  That  has  been  adjusted  in  what  the  Central  Government  is  now  giving  to  the  State.  During  the  TDP  tenure  all  the  mistakes  were

 committed,  and  because  of  that  the  funds  given  to  the  State  have  been  reduced.  If  any  action  has  to  be  taken  by  the  Central  Government,  they  should  take

 against  the  previous  Government.  The  Central  Government  should  take  care  of  the  grant  that  should  come  to  the  State.

 Polavaram  Project  is  the  lifeline  of  the  State  of  Andhra  Pradesh.  Once  Hyderabad,  the  Capital  city,  is  given  to  Telangana,  the  funds  meant  for  the

 Polavaram  Project  should  be  given  to  the  State  of  Andhra  Pradesh.

 It  has  happened  for  the  first  time  in  the  history  of  our  country.  The  State  Government  is  investing  money  for  a  national  project  and  the  Central

 Government  is  reimbursing  money.  How  is  it  possible?  More  than  Rs.  2,800  crore  are  yet  to  be  reimbursed  by  the  Centre.  |  would  like  to  request  the  Central

 Government  to  release  funds  at  the  earliest.

 Hon.  Speaker,  Sir,  the  State  of  Andhra  Pradesh  is  having  the  longest  coastline  after  Gujarat.  Our  hon.  Chief  Minister  is  going  ahead  to  build  fishing

 harbours.  We  request  that  funds  be  provided  to  the  State  of  Andhra  Pradesh.

 Hon.  Speaker,  Sir,  through  you,  |  would  like  to  request  the  hon.  Finance  Minister  to  nurture  the  State  of  Andhra  Pradesh.

 Thank  you,  Sir.

 SHRI  RAVNEET  SINGH  (LUDHIANA):  |  thank  you,  Hon’ble  Speaker  sir,  for  giving  me  the  opportunity  to  speak  on  the  Supplementary  Demands  for  Grant.

 Almost  all  points  have  been  raised  by  members  in  the  House.  |  am  happy  to  note  that  India  has  surpassed  Britain  financially.  The  British  P.M  is  of  India  origin.

 It  is  a  happy  news.  Our  economy  today  is  thriving.  It  is  good.  But,  we  must  give  credit  to  the  earlier  Congress  governments  for  laying  the  foundation  stone  of

 our  economy.  One  should  talk  about  that  also.  Economy  is  a  continuous  process.

 As  far  as  schemes  are  concerned,  whether  it  is  Swachh  Bharat,  MNREGA,  or  Jan-  Dhan  scheme,  they  must  be  implemented  properly.  About  20  to  30

 schemes  are  there,  which  were  there  earlier  too.  Their  names  were  changed  to  make  them  sound  like  new  schemes.  |  have  a  long  list  of  changed  names.

 Sir,  why  this  Supplementary  demand  for  Grants  was  needed  7  let  me  also  say  that  out  festivals  play  a  pivotal  role  in  giving  a  boost  to  our  economy.

 Our  festivals  are  celebrated  throughout  the  year.  People  spend  money  during  festivals  very  liberally.  This  helps  the  economy.  The  tent  walllahs,  fruit  vendors,

 vegetable  vendors,  all  gain  out  of  it.  Hotel  industry  thrives  and  it  infuses  our  economy  with  positivity.

 Our  old  ladies  used  to  save  money  at  home.  They  had  money-pots  where  they  kept  money  as  savings.  These  small  things  too  give  a  boost  to

 economy.
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 We  are  at  103rd  place  in  Global  Hunger  Index.  We  are  at  168th  place  in  literacy  rate.  World  Happiness  index  finds  us  at  133rd  place.  We  are  at  125th

 place  in  Gender  discrimination.  Financial  Development  Index  finds  us  at  51st  spot.  We  are  at  180th  place  in  Environment  performance  Index.  These  are

 negative  situations  we  must  look  into.

 We  say,  our  economy  has  ample  money.  But  100  people  have  got  800  million  with  them.  Common  man  is  in  a  miserable  condition.  In  towns  and

 cities,  there  is  no  work  left.  Poor  people  are  returning  to  rural  areas  for  doing  work  in  MNREGA.  Bandopadhyay  ji  has  rightly  said  that  the  condition  today  is

 dismal.

 Rs.  1.10  lakh  crore  in  this  budget  is  being  given  as  fertilizer  subsidy.  More  goods  trains  should  be  sent  to  Punjab  with  fertilizers.

 Sir,  |  was  surprised  to  note  that  Rs.  2000/-  is  being  given  under  Kisan  Nidhi  Scheme.  11.84  lakh  farmers  got  the  first  instalment.  But,  the  11th

 instalment  has  been  given  to  only  3.84  lakh  farmers.  This  is  a  matter  of  concern.  In  Punjab  51.54%  drop  is  there  in  this  scheme.  Very  less  beneficiaries  have

 got  the  money  in  the  11th  instalment.

 Sir,  |  hail  from  Punjab.  80,000  crores  more  additional  expenditure  has  been  asked  for.  It  is  needed  for  P.M.  Garib  Kalyan  Yojana.  Crores  of  people

 are  benefitting.  But  the  FCI  report  says  that  earlier,  we  had  90.81.  million  metric  tonnes  as  buffer  stock.  What  is  worrying  is  that  now  it  is  only  60.11  million

 metric  tonnes.  Will  we  be  able  to  give  this  food  grain  to  our  people  only  during  elections?  Or  we  will  be  able  to  feed  one  and  all?

 Sir,  |  hail  from  Ludhiana.  Due  to  Russia-  Ukraine  war,  our  hosiery  industry  has  suffered  a  lot.  Post-  Covid,  these  has  been  a  20%  to  30%  decrease  in

 purchase  of  hosiery  items  by  people.  Some  special  package  to  this  industry  should  be  announced  by  the  finance  Minister.  Our  bicycle  industry  has  been

 demanding  that  their  GST  be  reduced  from  12%  to  5%,  It  pertains  to  poor  people.

 The  Central  —State  Combined  Interest-  among  G-20  countries  is  9.2%  which  is  highest.  When  Vajpayee  ji  was  the  P.M  we  had  said  that  it  should  not

 go  above  3%  to  4%.  How  much  money  will  we  borrow?

 My  last  point,  Sir,  is  this.  IMF  and  World  Bank  are  saying  that  the  next  year  may  see  recession  setting  in.  Hon’ble  Finance  Minister  may  look  into  this

 seriously.

 Thank  you.
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